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LOK SABHA DEBATES 

LOK SABRA 

Thur,day. NOI'ember 27, 1986/Agrahayo1la 6. 
1908 (Saka) 

11Je Lok Sabha mel at Eleven of 
t~ Clock. 

(MR. SPBAKER In the Chair) 

(T,andatlon] 

SHRI B-\LKAVI BAIR~GI: Mr. 
Speaker, Sir,. have you given your turban 
to bon. Shri Pilot? 

MR. SPEAKBR: He will tie it in 
. tbe morning today and I shall tie it in the 
evening. We are socialists and we believe 
in sharing. 

{English) 

PROF. MADHU D.\NDAVATE: For 
a moment, we felt that you bad occupied 
the Trr.asury Benches. 

ORAL ANSWERS TO QUESTIONS 

[English) 

Rt'placement or Airbus damaged at 
Madraa 

·346. SHRI SATYBNDRA NARAYAN 
SINH~: Wtn the Minister of CIVIL 
AVIATION be pleased to state : 

. (a) whetber Indian Airlines is facing 
iaadeqUAte seat capacity following the loss 
or one 'Airbus at Madras airport; 

(b) 'if '0. wheller lodian Airlines' 
loteDds to obtaiQ Airbuses or 'QoeinS on 
"'_!and 

(c) whether sucb lease is' considered 
to be cheaper t~n out-right purchase ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SURI 
JAGDISH TYTLER): (a) The loss of 
aircraft at Madras airport bas affected. the 
available seat cap~city of India& Airlines. 

(b) and (c). The question of bow 
best to meet tbe shortfan in available seat 
capacity 00 account of tbe loss of tbe one 
Airbus aircraft at Madras is under tbe 
examination of Indian Airliqes. 

SHRI SATYBNDRA NARAYAN 
SINHA: Tbe bon. Minister in his reply 
bas said tbat it bas affected the available .. 
seat capacity. I need not ten him tbat 
there has been a tremendous scarcity of 
Seats particularly 00 tbe Bombay sector-
Bombay- Delhi, Bombay-Goa, Bombay-
Trivandrum. My question was: if so • 
whether I ndian Airlines intends to obtain 
airbuses or Boeing on lease? The reply 
is that the question of how best to meet the 
shortfall is onder tbe examination of 
Government. What are the possible 
alternatives that the Government is examin-
ing? Is the Government tbinking of 
obtaining any airbus 00 lease or not? 

SHRf lAG DISH TYTLER: When tbe 
Government of India bad signed an aaree-
ment with the Ajrbu~ Industrie for purcbase 
of 19 airbuses (320 aircraft), it was also 
agreed by tbe Airbus Industrie to provide 
to Indian Airlines A 300 and B 737 aircrafts 
on lease to meet ·tbe interim capacity , 
shortage of Indian Airlines on or before or 
during the induction of tbe fleet in its fleet 
from 1986. According to the purchase aaree-
ment, leasing of tbe aircraft capacity has 
been provided .. Tbe aircraft obtaioed on lease 
would be modified by tbe Airbus Jadustrie 
first to meet the technical requirements aDd 
second, lor the load capacity which is 
required in the country. 

SHU SATYENDRA NARAYAN 
SINHA: This is not the aDlWCr to the 
gqestiQD l"" pptt Wb., ateps Govern .. 
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ment is takiog or what alternatives Govern .. 
ment is examining to meet this shortage? 
Tbe lK>n. Minister ba~ sa\d tbat accordjog 
to the agreement with tbe Airbus Industrie. 
about which you are ~Iso aWJlre, Govern-
ment was to purchase 19 airbuses. They had 
also qreed to give them airbuses 
in case of Deed on .lease. Wbat is it tbat 
is standing in the way of otitaining airbus 
immediately on lease \1 Is it a' fact that 
you had sent a team to Paris to take charge 
of the airbus; it remained there for severa) 
montbs and since it could not get clearance 
from tbe Finance Ministry, it came back 
enwty-banded ? 

SaRI JAGDISH TYTLER: There is 
nothing ceming in between getting tbe 
leased aircraft. Rather we have got two 
(airbus and the Boeing). According to the 
qreemeDt I should bave, by the end of 
March, 1987, two airbuses and (our Boeings 
.and then tile requirement will be judged 
for tbe next year. I cap give you the 
lease pattern which we have. This is based 
00 tbe requirement of the Indian Airlines. 

SHill . SATYENDRA NARAYAN 
SINHA: But I have said tbat it is not 
the answer to my question. 

SHRI JAGDISH TYTLER: You 
wanted to know what is corning in hetwcen. 
There is nothioa COOliog io between. We 
have already gone and taken two aircrafts 
00 lease. The mere (act that the accident 
that took place in M8~r8s, it was oDe of 
the leased aircrafts tbat was damaged. So, 
tbere is notbing coming in between. 

. For the second part, it is true that we 
bad sent Indian Airlines Pilots to France to 
bring back one of tbe aircraf.. on lease but 
because of tbe paper work, tbe thinls bad 
not been cleared. But once they were 
cleared" tbe aircraft bas already come. 

PROF. MADHU DANDAVATE: Sir, 
all tbis trouble is because you brougbt tbe 
best Pilot (rom the Indil'D Airlines here. . 

MR. SPBAKER: Did tbe accideot , 
happen due to that ? 

SHR.I P. KOLANDAIVELU Sirt 

.fler ,be .gumption or oftJce by our bon. 
'_'i,..., t.f~. ritler, ( '-i~ 'llt 'ad~D 

Airlines is running on profit. They have 
made a good profit of more tban Rs. SO 
cror~s in tbe last one year. My question 
is that the timings are not being kept pro-
perly. I can ~ite ao example. We, alo~1 
with the hone Speaker and tbe hon. 
Minister Shri H.K.L. Bbagat and other 
Ministers, bad been to tbe airport by 
9.45 p.m. on 20tb of this month. The 
scbeduled time was 8 O'clock but unfortuna-
tely the actual take off was to'tilke place at 
9.45. After we got in, there was an 
announcement that tbe flight would be 
taking off only by J I O'clock. So, we reached 
there by 2 O'clock. Actually we started 
our journey on 20th but we reached Madras 
on 2 t st. This is what is happening. 

MR. SPEAKER: At least I can give 
the reason for that. 
night before our 
married; so it was 
down Rath yarra. 

Because it was the 
D~puty Speaker was 

going' to be a bound 

SHRI P. KOLANDAIVELU So, 
my question is whether at least tbe scbedul-
ed time will be kept up by the Indian 
Airlinec;. Secondly, when they are makios 
a very good profit, wby don', they purchase 
320 Airbus so that tbey can provide seating 
facilities also to the passengers. 

SHRI JAGDJSH TYTLER: Sir, as 
regards tbe first part of tbe questioD, I will 
certianly look ioto it. We do try to keep 
the time and I think if we were to look at 
the la~t six month~; timings, tbe aircrafts 
have been practically keeping the timings. 
Sometimes there may be .certain reasons. 
I am not saying that it is hundred per 
cent correct, but anyway we wilt see 
to it. 

As regards tbe second part of it, a. I 
have told bon, Member Mr. Sioha, we 
bave a lease pattern and wbenever an 
aircraft is required accordioa to tbe lease. 
pattern, we get tbe aircraft and thtre is 
nothing wbich is comins in tbe way tbat 
we should Dot let it. Even for tbe 
replacement of tbis aircraft we have already 
lone ahead. For aettlol another four 
'Botings before tbe end of Jd_a reb also we 
are loing abead and I think' whatever 
capacity i. required we win ~ ,bl, to ma~e 't av-.ilable ,.ter 9 
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SHRI C.K. KUPPUSWAMY: Sir, I 
would like to know from tbe bon. Minister 
whetbet tHe Government will inrroduce 
ait ~rvice9 ftom Madras tou:hil1J important 
cities like Trichi. Coimbatore. Matturai, 
Tirunelveli and Kanyakumafi. 

SHRf JA6DlSH TYTLHR Sir~ 
wherever tbe capacity is there and tbe load 
factor is tberc and tbe aircraft is tbere, we 
do try to do it. 

New Railway DlvisloR at Sambalpur 

*347. SHRJ SRIBALLAV PANI-
GRAHl: Will the Minister of RAILWAYS 
be pleased to state : 

(a) whetber a new Rai1way Division 
at Sambalpur inaugurated on 13 September, 
1984 has come into being; 

(b) if not, 1he reasons thereof; and 

(c) when it is to start fUnctioning? 

THE MiNISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, 
Sir. 

(b) and (c). The project is beiDg 
progressed consistent with the availabIlity 
of resources and need' for development of . 
this infrastructure, and therefore, DO final 
date for the fUDctioning of Di.ision bas 
been fixed. 

SHRI SRIBALLAV PANlGRAHI : Sir, 
I am sorry it is disappointing and 
confusing. 1 am comiog to tbe question 
DOW. Havinl ~alised tbe justification for 
tbe creation of a second Division. in Orisla, 
tbe Sambalpur Railway Division was 
declared open by our present Prime 
Minister, Sbri Rajiv Gandhi some time in 

. September 1984 at a function presided over 
by the tbea Railway Minister. But two 
years' time bas elapsed aDd tbat Division 
has not y.et started functioning. I would 
like to know what progress hal 50 rar been 
made with regard to this Railway Division 
and who i!l IOclkinl after tbe prOiress. I 
would' also like to k.now· from tbe bon. 
Minister wba t was the programme of work 
drawn-the e,.peo<iiturc,· invtstmcot and 
evel;tbiol- ,with reprd to this project at 

tbe time of inauguration aDd whetber that 
schedule is beida stickcd to and if not. 
why. 

SHRI MADHAVRAO SCfNDIA: As 
far as tb~ prolress of work is concerned 
it is still in the v~ initial stqes. Certain 
work ..bas been done like certain detailed 
plans, site selection and the estimates have 
been drawn up and finalised. 

The site bas beeD identified. 36 acres 
of our own land bas been earma. ked for 
the setting up of the new DivisioD. Field 
survey has been completed for tbe additional 
land required. Preliminary work bas 
already taken place. 

Initial estimate for tbis work was about 
Rs. 4.5 crores. But subsequently when the 
final estimate was made tbe amount bas 
been estimated to be Rs. 15.25 croces. 
(InterruptionJ) 

SHRI SRIBALLAV PANIGRAHI: I 
would }ike to know from tbe hon. Minister 
that already two yeats time tbey bave taken 
and still tbey are at tbe preliminary stage-
Preliminary work is going on-and whetber 
this is in consistent witb tbe promise given 
by tbe then Railway Minister that the work 
of this project will be carried ob war 
footing? That was the promise liven to 
Sbri Rajiv Gandhi before a large crowd. 
Is it war footing on wbich they say work 
is goiog 00 '1 Two years have lapsed and tbis 
is tbe work done. I do not like to speak any-
tbing more. I would request the bon Minis-
ter leave aside the past, tbat now at least it 
sbould be made functional immediately as 
a full-6edged Division. When will it be 
done 7 

SURI MADHAVRAO SCINDIA : The 
view of tbe hon. Member will be kept in 
mind. 

SHRI (C. P. SlNGH DEO ': The very 
fact that tbe Prime Minister of tbis country 
laid the foundation stone for tbe inaugura-
tion of tbis Division reflects the desirability 
and the importa-nce and jus\i6ca'tion of 
having this DividoD. Should there not be a 
time bound programine? Sbould tberenot 
be adequate allocation to derive cost bel1efit 
from this project as • wen as to stop· this 
escalation of prke whicb will to alon8 .. ttb 
dcla, ? 
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SMRI MADHAVRAO SCINDIA: Tbe 
boo. 'Member is rcforrina to tbe escalation 
in price vis-a-vis tbe original estimate and 
tbe final estimate. Tbe Iftain reason why 
tbese estimates have sone up is tbat tbe 
sta1l quarters were not fully : included in 
the first estimate which alone amounts to 
"about Rs. 7 or 8 c(orcs. It is not within 
a year tbat tbis tremendous escalation bas 
taken place. Keeping in view tbe shortage 
of resources it becomes" impossible to 
really give a fixed date- for tbe completion 
of tbe WOlk. to set up tbls Division because 
we have pnoritised our Items and wbat we 
ate spending on hack renewal. replacement 
of rolling stock aod on eiectnfila!atlon, it IS 

as much as almost 65% of tbe annual plan 
outlay. Setting up new divisions is not 
a prlonty item. Tberefore, it is impOSbible 
-to give a definite date for the completion 
of tbis project. 

SUR) BRAJAMOHAN MOliAN 1 if : 
I am interested in the definite information. 
When was it originally scheduled to be 
finished and cqmpleted? What was tbat time 1 
Has the Seventb Five Year time been 
reviewed 1 Whether in tbe Seventh Five 
Year Plan target, it will be i~pJemented or 
Dot? An these facts must be placed 
before the House.. Now tbe RaiJway 
Minislry is uncertain to say wben it wiU 
be completed. They can say so. I want to 
know wbether tbe pri:es, tbe Don-avalla- . 
bility of resourceS' effects this project or 
all tbe projects all over tbe country. My 
question ii, let the Ministry be very clear 
witb tbe resources that tbey have lot what 
is tbeir plan to anange for (urther resources 
,to eet it completed 7 

When possibly it is goinS to be com-
pleted? What was tbe original cost and 
in between, because of t6e delay ••• 

MR. SPEAKER : He bas esplained. 

SH.R.l BRAJAMOHAN MOHANTY: 
They have Dot explained, Sir. They have 
I&id about Oriaaa people, aDd as to when 
it will be completed tbey sa)', 'it is Dot 
possible to say now.' And tbey have oot 
said about tbe Seventh Plan target, wbetber" 
tbe SCYCDtb Plan taraets are &Dina to be 
imple~ODtcd or DOt. . 

( Trllllllatlo"J 

¥L SPBAKBll: Hope lUllaiDa Ute. 

{English] 

PROF. MADHU DANDAVA1E: ADd 
whether during tbe tenure of tbis Govern-
menl. 

• 
SHRI MADHAVRAO SCINDIA: To 

the best oj my know led,e, there are no 
original tarlcts fixed even wben it was 
oriSlDaU)I s&ncuoneo. 

SHRI CHINIAMANJ lENA: Sir, 
may I. know from tbe hOD. Minister 
whether It IS a fact tbal tbe Soutb-Eastern 
Railway bas one-thud of tbe rallway iJoc in 
tbe State of Orissa ana it so, wbetber the 
South-Eastern Railway has eiab\ DiVisions 
10 several States ana places out of which 10 

Orissa tbere is only one DiVIsion. if so, 
may 1 know from the hOD. Minister 
categoricalJy wbether priority will be liven 
to OrIssa especlalJy when tbe State of 
Ori~ bas . been neglected 1 So. priority 
shOUld be liven to tbc' functioning of tbls 
Division at SambaJpur al tbe eadiest and 

. it sboUld be completed before tbe eod of 
Scventh Five Year Plan. 

l J rOltJIUIJunJ 

MR. SPEAKER; Tbili js w bat be baa 
already 5tateO. 

(~"..ler,uPtlons) 

(Engli"hJ 

SHRJ _ MADHAVRAO SCINDIA: 
. Would you lake me to "Dewer 7 

MR. SPEAKER. : No. 

SHRI CHJNTAMANI JENA : Sir, the 
~epJy . to ~y question was not livcD. My 
qUest~OD JS whelher ~ priorlt)' will be liven 
to ~rtssa because tbey have 8 DivieioDS and 
Or.158 bas only one and baa been 
ncalected. 

MR.. SPEAKER : He baa already 
replied. He said tbat priority. baa already 
been fixed on otber projects. 

Drop.Out 01 SC/ST Stude.,... PrJ"", 
Middle aDd Htab Sdlools 

*348. SHRI ANA 01 CHARAN 
DASS: Will the MiDiater of HUMAN 
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RESOURCE nEVELOPMENT bO pleased 
to state: 

(a) whether GovernmelJt have con-
ducted any survey of drop .. outs of students 
belonging to Scheduled Castes and Scheduled 
Tribes from studies p~rticularly in rural 
areas; and 

(b) if sO', the PC:h;'lltage of drop-out 
of Scbeduled Caste ano Scbeduled Tnbe 
students an primary bcbools, middle scbools 
and high schools? . 

(Trails/uti 011] 

THE MINISTER OF STATE IN THE 
DEPARTMbNlS OF EDUCAIION AND 
CULTURE IN THE MINISTRY OP 
HUMAN RbSOURCE UbVELOPMENT 
\SHRlMATl KRISHNA SAHl); (a) and 
(b). Tbe MlOI::,try collects mformauol1 
about drop-out lales (or Scbeduled Caste 
and Schedule\.1 Tnbe students for dllf.ot 
Stales and UnIOn TerrItories. The drop-
out rate:, fur Scbeduled Castes tor tbe year 
1979 .. 80, tor whlcb figures are available, 
are '60A% for Classes 1- V, 79% for Classes 
I-VIII, and 87% for Classes I-X. The 
correspondmg figures for Scheduled Tribes 
are 74.8%, 8~ 5% and 92% lespeclively. 

SHRI ANADI CHARAN DAS: Mr. 
Speaker, Sir, tbe Adivasis and Harijaos 
constitute 22 per ceot of' our pO\)UlaliOn and 
they have been backward for thousands of 
years. Our Government wants to uplift 
them, aoo bas taken (;cltain good steps in 
thiS regard. It bas formulated tbe 20 
Point Proaramme. Special Component Plan, 

. Tribal Sub-plan and otber sucb good 
pro&rammel for tbeir upliftmcnt. In spile 
of our best effons, tbey bave not been 
able to come up; You must be aware of 
tbe vast number of drop outs. and the 
fac~ tbat children aencralJy drop-out at tbe 
primary level. If tbis is tbe situation even 
after 39 years of iodependencc. bow can 
the IUIt' between the AdlVasi and tbe 
Harijans on tbe one haDd and tborCil of 
tbe society on the otber band be narrowed 
down. Unless a person lell proper 
educatioD, be will never }risc in hre. and 
be will not derive any benefits. I want to. 
ask as to what are tbe reasons for their 
droppinlout. You are merely colJectiol 
the filum. You must also ascertain the 

reasons underlying this problem. I want 
to Imow whetber any scheme is beina. 
conaidered to reduce tbe Dumber of drop 
outs? If there is such a scheme, what are 
the details thereof ? 

SHRIMATI KRISHNA SAHI t Mr. 
Speaker, SIf, tbe drop outs ale there, but 
tbelr number bas come down. The 
Government is conSidering tbe problem of 
drop outs seriously and IS tr),ing to find 
a solutlon to It. In its programme of 
action under tbe New Educallon Policy, 
tbls aspect IS ~ being emphaSIsed. Tbe bon. 
Member desires to know about the reaSODS 
beblDd this problem. I would say there 
are several rea~ODS underlymg it. 
According to a study 9 56 different reasons 
have been otuhned. and tbe SOCiO-"ODOmic 
reasons ale the main on~s. for example. 
la\:k of adequate faCIlities 10 schools and 
sub-standard ttacbmg whIch also includes 
lack of skilled and efficient teacbers. 
Some of tbe otber reasons underlYIng tbis 
problem are-not hnking education with· 
Jocal needs. laCK of Interest by the guardIans 
towards the education of gIrls in particular. 
Again, lack of interest by the familiae of 
tbose cbiJdren. who are first generation 
learners 6r. §cheol-goers is one of the 
reasons_ There are maoy such reasons 
regaJdlO1 drop ouls. 

In tbis connectioD, several programmes 
bave been launcbed. As I have already 
mentioned, tbe 'Operation Blackboard' 
scheme under tbe. New Education Policy 
'Would belp in strengthening the Primary 
Scbool Education. Proper arrangements 
bave been made for non-formal education 
as wei}. The State Governments arc 
operating different schemes like free 
uniform lC girls, free mid-day meals, free 
text books and so on.. Tne amount of 
scholarship needs to be enhanced. The 
Mmistry of Welfare is also operating 
certain schemes. 50 per cent assistancc is 
pravided for the hostels meant for Bids 
beloDSing to Scbeduled Castes and Scheduled 
tribes. More tb"*.n 1000 such b~18 have 
been constructed. The Child reD of 
Salvengers and the tannors are gettiDa 
pre-matriculation scholarships. There are 
several other Schemes; if the boo. Member 
desires, I can ~end it to him or live tbe 
detaUs just now 00 tbe 1Ioor of the. House.-
Ho bas talked about tho rwal areas. Tbo 
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Union Edu~atioo Ministry ",Dts 
scholarships to tbe talented cbildroo ill tbe 
rural areas. 8000 scbolarsbips are also 
awarded to tbe children belon8iol to tbe 
Scheduled Castes and the S~beduled Tribes 
every year. Tbere is also a scheme, under 
wbich tbe students studyiol from classes 
8th to 10th are eligible for a scholanmp, 
\\Ibich enables them to study in residential 
schools free of charge. Tho Government 
bears aU tbe expenses. There is abo tbe 
I.C,O.S. scheme, under which ~rra:ngeO!en's 
for school-education are made for tbose 
children who are tbe first to aenroll them-
selves in the schools. 

SHRI ANADI CHARAN OAS: Mr. 
Speaker, SU t aU tbe details bave ·been 
given but"in the Adlvasi areas tbe problem 
15 becoming serious because 00 residenual 
facilities have been provided to tbe 
teacbers. At present tbe,e are 5 lakb 
primdfY schools i.n the country and 1.5 lakb 
scbools do not even have any butldlop 
and in our Adlvasi areas, this perceotap 
is 50 per cent less. How can teachers bve 
there wb4!O houses are not available for 
tbem? In the absence of school buildi.,.., 
bow can children study? Are any steps 
being taken in this regatd? And we 
would like to know the details of tbe DCW 

scbemes which are beiDg introduced UDder 
tbe Special Component Plans. 

SHRIMATI KRISHNA SAHJ All 
tbe detaHs have already been given. 

SHRI ANADI CHARAN DAS: Tbc 
Government bas. stated tbat under tltc 
Tribal Special Plan aod tbe Special 
Component Plan. tbe (uods woold be 
quantified by every Ministry on tbe basi, 
0( tbe population. I waut to know 
bow much amount bas been quaotified 
accordiolly. 

{Engll~lI] 

THE MINISTBR OP HUMAN 
RESOURCB DEVELOPMENT AND 
MINISTER OF HEALTH AND fAMILY 
wELFARE (SHRt P.V. NARASlMHA 
RAO): Sir. we bave dilcuued this 
problem alon. witb wider problem of 
etiucation for tural afeas. Now the 
Pdrliameot bu put its seal of approve' 
ou tbe DOW policy on tile new 

Oral Answers ii 

pt'OIramme of action. Now, if J 
have to relate the wholo thin" al" over 
apiD, 1 would be uDD~saril)' takioa tbe 
ume of tbe House. Vary clear schemes 
~a~o been formulated in regard to 
Scheduled Cutes. Scbeduled Tnbes and 
~omcn, and wnicbever section of society is 
lagina bebiod in education, tbe idea, tbe 
dccaslon and tbe determinatlou is to see 
tbat Ibat section IS slllgJed out for speciul 
treatment. Tbls I~ what we understand 
by equahsauon of educational opportunities .. 
IbiS is tbe maio plank of tbe new polic). 
If we want to 80 Into details, we. ·can 80 
Into delads. 1 could ~upply to tbe bon. 
Member what all IS beml done for 
Scheduled Tnbes. The specull componelJt 
plaos are operated by the Minbtry of 
Welfare aod we have been hahilDg with that 
MlDlstry and we have been u),ing to pool 
aU tbe resources to bee tbat somethlDg 
really meaomgful is gIVen to tbe Scheduled 
Tribes. I· fiod that even after pooling, it 
is Dot eoo\1lb. So we are strugghna bard 
to set additional funds. 1 hope it will be 

. possible for us to tell tbe Parliament io 
Course of lime what IS being done from 
next year onwards. For Instance. 1987-88 
ia tbe year Wbich we have chosen for a biS 
tbrust in educational reform and 
reoflll;DisatioD. I hope we will be able to 
complete tbe cxerCJae in tbe near future. 

SHill SYED SHAHABUDDIN: The 
dtop our rate is indeed a plajor factor for 
ed1JCatlonal backwardness oot only ·()f 
SCtMktald Cutes aDd Scheduled Tribes but 
for all communities which ale Jailing 
belifDd id education. I tbink. tbat tbere ia 
ibadequate motivation on tbe part of 
p(kJrcr sections to have tbeir children 
dddcated" and tbe rea SOD is that tbe 
eid\icGtOD docs not briD, them immediate 
'dlUtts aod takes away. tbe possible Income 
of tbe cblldren from tbe famJly. 000 
.00000000ioJt bas been made" and I would ask 
tbe 'IiOD. Midister' tbtouab you wbether tbe 
Odvetiimeat propose to bave some .sort of 
s·.ylMb of universal stipend for cbildren 
from tbose families comiDI from tbe 
ecdIfomicafly- w(!Aur sectlOD of tbe people 
91110 li8\te to depend on tbe income of ,atld cblJdrcn in order ,be t the parcDts 
ate mutivated to' keep tbeir cblldren in tbe 
sctioOli. 

SHRI P.V. NARASIMHA RAO : 
My collealue baa alread11islCd out the 
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reasons, five out of fifty lix, just to save 
the time of the House. The reason which 
the hon. Member referred to is vcry .Qluch 
there. But the question of solving ~ba' is 
not neces~arily through a universal stipend. 
We have said that incentives will be· b\lilt 
into the system. Those incentives are 
being worked aut. Naturally tbey wall 
depend on the money tbat wo",d be oee<\ed. 
Jt is not just a matter of puttiPi it 00 

\ 

paper and forgettina about it. We have to 
see that it is implemented from 1981-88. 
The . Budget is being taken C81e of, the 
operation black-board is being taken care 
of because, even if you give sometbinB to 
tbe pa~Dti. if there is nOlhinl'i.n tbe school 
and if the condition 9f the 'school ia ju~t 
what it is todl'Y, then nothing is ~i.ni to 
work. All these aspects are' being kept i,n 
view and the budgetary ond other provisions 
are being worked out. 

[Translation) 

SHR I SHIV PRASAD SAHU (Rancbi) : 
Mr. Speaker, Sir. I \lould like to seek 
reply of two questions from tbe hon. 
ltfinister. This is a very important 
que~tion. Tod~y. our Government is 
spending crores of rupees for tbe education 
of the Schedule Tribes and otber backward 
classes. But it is difficult for tbe Adivasi 
and HarijaDs living in tbe upper reacbes of 
hill areas to get their children educated, 
because the middle scbools and the hiah 
schools are situated 30 to 40 kms. awa),. 
Primary schools are situated nearby but 
ali the high schools are situated rar way, 
these children are unable to pursue tbeir 
studies any further. And the money wbicb 
is allocated to be spent on tbe bins, never 
reacbes tbere and it is spent in the 
plains. 

~. SPEAKER 
qUestlOD. 

Tb is i! Dot tbe 

" SHRI SHIV PRASAD SAHU: The 
money which tbe Government anQCatcs to 
bo spent on the hostel cbar,es 01 l.~ boys 
and girls is misappropriated by the middle-
men aod the boys aod airb do aot get 
proper food and clotbing. I waDt to kaow 
'that in case you want to raise the standard 
of living of the Adiv8sis in tbe real sense 
you sbould seod a team to verify u to 
w"~ttler l~ f\lods lAve ~ ~ p'~1f 

and Tor tbe purpose lor which they were 
alwt~d ? 

SURI.. P.V. NARASIMHA RAO : 
Tbese schools are run by the State 
aover~ments. However, we shall send tbe 
suqestion oj our bon. Member to the State 
GoveQlfl\Oots. 

SHRI BANWARI LAL BAIRWA : 
Mr. Speater, Sir. all efforts are being made 
by the Central Government and the State 
Government to .improve the quality of 
eduqa,tioD of the Harijans. However, from 
tJle r~ply it seems that the situation is very 
dl.mal. The problem of drop·outs is very 
.,rio,us and the main reasons are social ,,5 ~ell .as economic and in most cases it 
~ eco"omic. J want the bon. Minister to 
iofprm me about the situation of tbe hostels 
io t~ States ... 

MR. S,EAKER: The question is that 
or tl\e drop outs. 

SHRI ~ANWARI LAL BAIRWA z i 
am coming to that point. The condition 
of these bostels is very bad and if you see 
them from inside you will realise it. How 
can Har;jan and Adivasi studeots Jive and 
study in such conditions? b there any 
scheme for their improvement? 

'MR. SPEAKER: You should send a 
saperate notice for that questioll. 

SHill BANWARI LAL BAIR\VA: 
WiU ther. be any improvement in the 
system of awarding scho]arshfps ? 

AN HON. MEMBER : Le.l there be 
balf-ao·bour discussion on this subject. 

MR. SPEAKER : Why half-an-ouf, 
tbis matter win not end, even if 1 allot tbree 
boun for it. 

SHR1MATI KRISHNA SAHI : Mr. 
Speaker, Sir, there are Disfrict Planning 
BOards as well as other committees, and 
our bon. Members of Parliament are also 
Members of such committees; they can 
easily verify as to wb~ther the scholarships 
are beiDI distributed properly or not. 

(lnt .,'"pllo"s) 
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(En,.ltsh] 

SHRI ANANDA GAJAPATHI RAJU : 
Sir, the SC/ST students who are 
educationally, economically and socially 

--backward. when they drop out, they go 
into rural vocations like tending sbeep, goat 
etc. , Can they be given mecbanical skit1~ 
onCe they drop out of these schools so thllt 
tbey can get into urban trades so that 
tbeir income is not less and the)' are also • compensated for baving dropped-out of tbe 
scbools. 

SHRI P.V. NARASIMHA RAO : This is 
precisely wbat is being done. The Dew poJicy 
very clearly says that. The whole gamut 
of non-formal education is intended. 
among others, f~r tbose wbo have dropped 
out of tbe school. They could come back 
to the school if tbey so wish. But 
meanwhile, tbey will be given informal 
education plus skills that would perbaps 
stand them in good stead when they enter 
life. It is a question of continuous educa-
tion being imparted, -each according to wh8J 
be can imbibe. This is tbe sweep of the 
whole idea. "'e are working out tbe 
derails. 

. 
[T,.ans/alion] 

SHRI DILEEP SINGH BHURIA : 

SHRI DILBBP SINGH BHURIA : I 
agn-.e with you. 

MR. SPEAKER : They get an tbe 
benefits; others should also let it. 

[English] 

SHRI P.V.otNARASIMHA RAO: The 
question of drop·outs cannot be tackled 
from Delbi. I am absOlutely clear about 
it. I have made it clear to the House and 
elsewhere tbat tbe question or drop-out can 
be solved only by what we call meticulous 
localised micro-planning. I t has to begin 
with tbe Sarpan,h of the village. It bas to 

.. begin with those elders of tbe village whose 
word counts in the village. We will have 
to talk to reach parent who is Dot 
·prepared to send his cbild to school. It 
really goes to' tbat level. If we are Dot 
prepared to do tbat, then I can live some 
kind of formal answer aod we forget about 
it and tbe question recurs again and again. 
I hlve said tbat tbe remedy lies in my 
program n~ in going right down to the 
gra~~·root I~vel and rbat is wbat is being 
ptanned. We are having meeti!lgs with tbe 
Sarpanches. I have visited . severtl 
village~. I b~ve posed this challenge to tbe 
Sarpanches. And they have gladly 
accepted it. I am going to visit the same 
villages next year to see bow much drop 
out bas been reduced. This is the kind of Mr. Speaker, Sir, I want to ask tbe hone 

Minister as to how can we even imagine to 
enter tbe 21st century, when there "are so 
many drop-outs. Can we improve our 
social s,}stem to the extent that there is _ 
equality. If we can do it, then what steps 
are being taken in tbat regard? 

. planning which will bave to be done, not 
by me alone but by Members of 
Parliament, by Members of Legisla1ufrs, by 
all important persons in the locality. If 
there is aoy orher way, any short-cut, I am 
prepared to take • it. I have not come 
across any short-cut; I have not been able. 
to think of any short-cut. MR. SPEAK.ER : You sbould have 

asked instead as to woo arc ~e recipients 
of these scholarships. Ale tbe scholarships 
awarded to only tbole who belong to the 
Scheduled Tribes and other .backward 
clas~es, regardless of whether 'bey have 
achieved success in life and have moved 
upward 7 Do the Children or those 
persons wbo have becnme officer. still 
receive these Scholarsbips ? 

SURI DILEEP SINGH BHURJA : 
Yes, they also let it. 

~\tR SPBAKER : Why RQuid tbey 

(Translallon1 . 
. 

Seu Ing up of Regiooal Cultural Ceotres 
., 

.349. SHRI HARISH RAWAT: Will 
tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pJeasd to· state: 

<8> wbetber R~gionaJ Cultural CentrOi 
aro beinl set up to promote and preserve 
culture aod art of eacb region; 

get; only tbose "copt, .bo';lld fe' wbo d9 not (b) II '80, tbe stops beinl taken to 
pave ~D)' me"". . pr9fDOte .0fJ p,..rvo tbe particWaf 11", 
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of culture of NortherD part of the country 
aloDg Himalayas; 

(c) whether a Himalayan Cultural 
Centre is proposed to be opend at some 
central place in Himalayan region; 

(d) if so, by what time; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF . 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) to (e). 
A statement is given below. 

Statement 

(a) Ye~, Sir. Seven Zonal Cultural 
Centres have been set up in the country 
recently to promote and preserve culture 
and art of the different regions. 

(b) One of the objects of these Zonal 
Centres is to make special efforts to encourage 
folk and tribal arts and to frame a special 
programme for tbe preservation and 
strengthening of the vanishing art forms. 
Of t~e seven Zonal Cultural Centres four 
Centres viz. the North Zone Cultural Centre, 
Patiala, North Central Zone Cultural 
Centre, Allahabad, Eastern Zonal Cultural 
Centre...5antiniketan and North· East Zone 
Cultural Centre, Dimapur would also be 
concerned with tbe promotion aDd presen'a-
tion of the Himalayan art and culture. 
The efforts df the Zonal Cultural Centres 
will supplement rhe special programmes 
already being undertaken by tbe Cultural 
Organisation~ of the Department of Culture 
and the Scheme of financial assistance to 
universities and voluntary organisations for 
the protection of the cultural heritage of 
tbis region in regard to : 

(a) Study and research of all aspects 
of cultural heritage; 

(b) Collection of objects of art and 
craft and documentation of cuI .. 
tural artifacts including the folk, 
music. dance and iiterature; 

(c) Dissemination tbrough audio-
yisual prolrarome, of art and 
~pJt\lre, 

(d) Training in traditional and folk 
art; 

(e) Assisting and setting up of 
museums and libraries etc; and 

(f) Preservation and conversation of 
monuments/paintings. 

(c) to (e). There is no proposal 
to set up a separate Himalayan Cultural 
Centre at present. 

SHRI HARISH RAWAT: Mr. 
Speaker, Sir, on the one habd I congratu-
late the hon. Minister for a successful 

J 

interesting aod encouraging completion of 
the National Cultural FestjvalJ on the other 
band, I would like to express my dissatis-
faction at tbe entirely disappointing reply. 
The North-West Himalayan region consti-
tutes 10 per cent of tbe total area of the 
country. The art and culture of that region 
. is unique. 1 want to ask whether any 
Center is going to be opened somewhere in 
the middle of the Western Hima]ayas for 
the promotion and preservation of the art 
and culture of tbe North- Western Himalayan 
region. If so, by wben will it be opened? 

SHRIMATI KRISHNA SAHI: Mr. 
Speaker, Sir, the enthusiasm of the boo. 
Member ~s quite natural. But, at present, 
the Government bas no such plans in tbis 
regard. But, we are all aware of tbe 
cultural heritage of tbe Himalayan region. 
Severa' projects have been taken up in (bis 
connection, and the prominent one amoog 
tbem being tbat of giving grants to many 
such organisations. Under tbis scheme 
financial assistance upto Rs. 5 Jakhs j; 
given to universities, volunfary organisations 
and individuals for the study. research and 
promotion of the arts of Himalayan reli('o. 
As for more details, the Arcbaeol08iral 
Survey of I ndia is runniDg a project in 
Ladak h. Further, the Sangeet Natat 
Academy has blken up a project dealing 
with the documentation of tbe various . arts. 
Grants are being liven for these schemes. 
The Sahitya Academy bas given recognition 
to Dogri and Nepali as a literary JaolU88C. 
Books 'are being published. Buddhist and 
Tibetan writings and other works of histori-
cal ,importance have been kept in tbe 
National Museum _Dery for researcb 
purposes and wQr~ is jf) p~. TIw. 
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most important fact is tbat a new scheme is 
being operated under which the National 
Museum of Anthropology has been entrust-
e4 with tbe responsibility of co-ordination. 
This scheme is being successfully imple-
mooted. 

SHRf HARISH RAWAT: I am more 
tban satisfied with tbe detailed reply of tbe 
hOD. Minister, because she did not touch 
upon the main issue in my questioD. In 
tbis connection, I would like to know (rom 
the hone Minister what are the budget 
allocations of zonal Cultural Centres, "hat 
sort 01 programmes are prepared by them, 
what machinery is available with them to 
evaluate their work and to ensure that tbe 
culture of that regioD is beiDg actually 
promoted by such centres? 

SHItI P.V. NARASIMHA RAO: Sir, 
seven centres have been established in one 
year to date. These centres envisage pro-
motion of culture in a region as a whole. 
We have not envisaged sub regions in which 
a particular ethnic group lives e g. Aodbra 
Pradesh in the South. It comes under 
South Central as well as in the South. Ours 
is a mixed culture and it canDot be parti-
tioned into watertight compartments. 

The Zonal Centre over 'here would 
pre.erve tbe culture of the Himalayan 
relioD and will prepare pr~grammes with 
that purpose also. We are Dot going to 
set up a separate centre for those areas. 
Otberwise, a lap will be created between' 
the footh,,,s and tbe upper reaches of hills. 
It sbould not bappen. The culture of the 
Himlla),as bas spread upto 2000 miles and 
we sbell certainly like tbat its cultural 
identity is preserved. A scbeme is being 
formulated in tbis direction. bur the 
philosopby beblnd e!tab\\shment of a centre 
i. totany different. The very basis or the 
estabUshment of such centres doe. not 
require establimment of suc1- centres above 
and below tbe hills. So rar as tbe cultural 
dlyersity of tbe retlon it concerned, tbe 
centre win formulate 8 separate .cheme 
for it. About abe budaet, sbe win explain 
to you. 

MR. SPEAKER.: The treasurer is 
alway. a difrerent perSOD. 

SHR1MATJ KRISHNA SAHI: The 
to)aJ flaaacial budaet 11'''"tiop of ,he 

Seventh Plan is Rs. 3 crore., and out of it 
Rs. 40 lakhs are for the Himalayan region. 

[E"gli.rh] 

PROF. MADHU DANDAVATE: One 
bowJer is Dot sufficient to take tbe wicket ! 

SHRI RANJIT SINGH GAEKWAD: 
To evoke a cultural awakening amongst the 
Members of Parliament of both the Hou~es, 
some mt)Dths ~o I had circulated a Jet ter 
to organise an exhibition of arts aDd crafts 
and handicrafts from each member's 
constituency. But there we. very poor 
response. I would like to know whether 
the Government has any particular plan to· 
get the Members of Parliaments more 
interested in our cultural heritage in the 
days to come. 

{Translation] 

SURT JAODISH TYTLER: It is a 
good idea. 

MR. SPEAKER: There is a difference 
between profession and derds. 

SHRIMATI KRISHNA SAHI = The 
hone Member's question is not connected 
with our plan for establishing cultural 
centres, 

MR. SPEAKER: Earlier .cultural 
Symposia used to be held inside our Parlia-
ment; they should be started again. Some 
programme! should be organised after a1l. 

SHRIMATI KRISHNA SHAHI: We 
shaJl do 11. 

{English} 

SHRI E. A YYAPU REDDY: Are 
there any ~ropo9t\\s to set U\, sub-centres 
in the next y~ar, jf so what are the sub-
centres whlch are going to be set up and 
bow many sub-centt~ w'" be set up'll 
Vt'ould like to know whether Srisailam is 
one of the sub-centres to he set up. 

SHR} P.V. NARASIMHA RAO: It is 
one or tbe sub-centres decided UpOD. 

('rran,lotlon) 

SHRIMATI KRISHNA SARI.: 
present, tbore is DO I",b propo .. l. 

At 
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[Eng/i,h] 

SHRI P. Y'. NARASIMHA RAO: She 
was not able to bear properly Shri A)yapu 
Reddy's question. About Srisailam speci-
fically I am making a statement, I am teUiJJl 
)'ou tbat tbere is a sub-centre whicb is 
plaoned-whether it is gOiDg to be set up 
in this year or in the next year J I could not 
say. I can inform )'OU tbat because you 
are the only person interested and I am tbe 
second person ihterested in Srisailam. 

(Trans lot; on) 

SHRI P. NAMGYAL : Mr. Speaker, 
Sir, I think my friend was not implying by 
bis iuggestioD to set up a separate cultural 
centre, tbat sucb a centJIC should be kept 
separated. My plea is tbat when the 
people from the bill areas come to the 
centre cstabli~hed in Patiala, they feel ill 
at ease, because tbey are not too advanced in 
culture or in education. When these people 
come bere, they are dazzled by the markets 
and otber advancemeDts. Therefore, I 
would request that tbe people living in the 
entire Himalayan region form almost one 
enthnic group as they share the same 
culture and can communicate in armolt the 
same language from ladakb to Arunacbal 
Pradesh. Hence, in order to preserve their 
culture, as our hon. colleague has suggested, 
will a centre be set up there? I am Dot 
talking in terms of either Ladakh or 
Arunachal Pradesh specifically. but that a 
centre could be established in Dehradun, 
Nainital or in aoy such otber place. Has 
the Government any such proposal under 
consideration? 

SHRI P.V. NARASIMHA RAO: I 
have already said tbat so far as the .cultur.al 
identity is concerned, these centres ~dl 
make efforts to maintain it. If anything 

. ,oes out of hand, tben their workJoad ~ 
would increase and as I bad just said about 
Srisailam we shall establish sub-centres 
oyer ther~. Now. whether the plains or the 
mouDtains ate mote adva~d in culture .. is 
a debatable poiot. I am .oot prepated to 
agree that tbe people belonging to tbe 
plains are culturally more advanced; tbey 
mi&bt be 80 in other tbioas, but not in 
culrt1re. 

MR. SPEAKER: The people of bill 
regions are, of course, IiviDI at higb atti-
tude .. 

SHR} HARISH RAWAT: The plains 
are a part of the HimaJayan rCBion. 

SHRI P.Y. NARASIMHA RAO: That 
is why I am saying that we shaH make 
efforts to set up sub-Centres tbele. 

SHRI BALKAVI BAIRAGI: Mr. 
Speaker, Sir, } tbank the hon. Minister, for 
the completion of "Apna Utsav' in tbe true 

. sense of the term in the House today. } 
thank you for it. 

SHRI P.V. NARASIMHA RAO: This 
goes on everyday. 

MR. SPEAKER: This is a continuous 
process. 

[English] 

Satellite Suney of Himalayan Region 
to .Forecast Floods 

*350. SHRI G.S. B~AVARAJU: 
Will the Minister of WATER RESOURCES 
be pledsed to stale : 

(8) "belher tbe entire glaciated Himala-
yan region is proposed to be covered by 
remote 'sensing and telemetry through 
satelli te to precisely forecast floods in its 
rivers aod belp in judicious manaaement of 
its water resources; 

(b) if so, the details thereof; and 

(c) the total expenditure involved and 
to what extent tbis will belp to forecast 
floods'l 

THE MINISTER OF WATER RE-
SOURCES (SHRl B. SHANKARANAND) : 
(a) The entire glaciated Himalayan region is 
no! proposed to be covered by Remote 
Sensing and telemetry tbrouah Satellite. 

(b) and (c). Do not arise. 

SHRI G.S. BA~AVARAJU: Sir, tbe 
tbeme of tbe question is whetber it Is a 
fact that a number of plans have beeD 
formulated by tbe Snow and Avalancbe 
Study Establisbment jnsti'tute which is 
currently engaged in the application of 
remote sensioa techniques for snow mappiol 
antj snow-melt run-oft" studies 7 
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SHRI B. SHANKARANAND: Sir, 

that is what I have replied. 

(TrQlUlalion] . 
MR. SPEAKER: Neither he could 

bear your qu~stion, nor I could follow. 
Please repeat your question once again. 

[English] 

SHRI G.S. BASAVARAJU : Sir, under 
a caption 'Plan to forecast floods' in Indian 
Express dated 23rd September it bas been 
mentioned: 

"The entire glaciated Himalayan 
region will shol tly be covered by remote 
sensing and telemetry. throuab satellite 
to precisely forecast floods in its 
rivers and hell' a judicious management 
of its water resources. The SASE 
institute Director Brig. Moban 
Rao said this will provide vital data 
of tbe locked up water resources in tbe 
glaciars and snow in tbe Himalayan 
region". 

I would like to know whether this is true 
or not. 

SHRI B. SH~NKARANAND : I bave 
said more tban once tbat tbe entire 
glaciated Himalayan region is not proposed 
to be covered by remote sensing agencies. 

SHRI 0.5. BASAVARAJU: But tbe 
Director of this SASE institute bas cate-
gorically stated tbat tbey will be implement-
ing tbis scheme. 

I would alio like to know whetber tbis 
institute is conducting studies in collabora-
tion with tbe Bhakra-Beas maanagement 
and they have prepared a number of plans 
wbicb are helping to forecast floods ? 

SHaI B. SHANKARANAND; The 
remote sensing alency is located at 
Hyderabad and it is supplying us the maps 
but tbose mdps only sbow inundated areas 
or the floods. Now tbe hone Member wants 
to know whether tbefe is any proposal 
to COYer tbe entire alaciated Himalayan 
reaion. Sir, at tbe moment we are in 
learch of various modern metbods of not 
'only controlliog tloods but al80 managing 
tbe floods. Floods cannot be controlled 

hundred per cent. We are tackling tbe 
problem of floods in this country by 
two methods, one is the structural methods. 
We are spending money for building eUl-
b8'llkments and damming of rivers in order 
to protect tbe plains from the floods. The 
non-structural method is to forecast the 
Ooods .•. (Interruptions) 

[Tranl/alion] 

SHRI RANA VIR SINGH : Mr. 
Speaker S;r, I could understand neither tbe 
question nor the a'nswer. 

MR. SPEAKER: Like question, like 
answer. One gets what one deserves. 

[Engll'h] 

SHRI B~ SHANKARANAND The 
Question is whether we are gOiDg to take 
up this flood forecasting by remote sensing 
agency of the entire glaciated area of the 
Himalayas. I said, we do not bave any 
such proposal ... (Interruptions) 

SHR) G.S. BASAVARAJU:. Further, 
bas it been reported that tbis Institute is 
facing problems which are more challenging 
tban tbose of Antartica and tbe same arc 
not being looked into by the Government ... 
(I nlerruptl onl) 

SHRI B. SHANKARANAND : I could 
not hear ... (1IlterrlljJtions) 

SHRI G. S. BASAVARAJU: What 
are the duties of SASE Institute? 

SHRI B. SHANKARANAND This 
Iostitute is not under tbis Ministry and I 
would oat be able to tell that. However , 

, 1 would live the information to the hoo. 
Member. 

SHRI DIGVIJAY SINH: In almost 
all tbe major mountain cbains of tbe world 
tbis kind of remote seolina is done, to 
ascertain whether tbe alacitra arc receding 
or adv8nciDI and 00 tbat tbey ascertain 
the cbaole in climate. Without tbis kiod 
of assessment, how do you coordinate 7 
Beludes. we have a prOlramme of Monel. 
How do you supply information to the 
Monex? Without tbis kind of information 
of remote ICDsina and totemetr), of all our 
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glacieffi in the Himalayas, bow do you 
coordinate with Nepal 1 

SHRI B. SHANKARANAND: It is 
true that many advanced countries in tbe 
world have tbe system of remote sensing, 
drawing maps and forecasting floods. 
Unfortunately, it bas not been possible for 
us to do so far. We had a pilot project 
for Delhi on the Yamuna basin and tbat 
was the first stage of tbis. This was on a 
minor scale. Under tbe second phase of 
bis pilot project, data collection, storage 
and transmi!.sion sub-systems will be set up 
to communicate the . data through INSA T -
1 B to the control room at Delhi. The 
estimate for phase two of this scheme is in 
advanced stage of sanctioD. 

SHRIMATI D.K. BHANDARI: The 
State-wise surveys of 1972-75 and 1980-85 
show that while the forest areas in other 
States have decreas.ed, in Sikkim these bave 
considerably increased. In spite of .that, 
tbe glaciers in tbe foothills of the Himalayas 
have been receding, and the people of 
Sikkirn are worried as to why it is so. 
Has any study beeo made by tbe Govern-
ment? J f oat, is there ay a~y proposal to 
do so in the future. 

. SHRI B SHANKARANAND; Sir" I 
share the concern of the hon. member. It 
is a suagestion and I accept it. 

SHRI CHANDRA PRATAP NARAIN 
SINGH: The han. Minister in his reply 
has stated that the particular Centre in 
Hyderabad is not under his Minjstr~. ,If 
the Minister bas answered the question 1n 
tbis way, tben there must have been some 
lapse on the part of your Secretarial. 

Secondly, the Minister bas cateaori• 
calley !tated tbat DO remote seosing bas 
been done in tbe Himalayas. I would )ike 
tbe Mmil)ter to get some background 
material OD tbat, because I am aware tbat 
certain areas bave. been looked ioto. As 
far as remote sensing 80CSy the satellites 
tbat are up in tbe space and aJIC? tbe 
shuttle or tbe space-ship io which Sbri 

. Rakesb Sharma went, have <:ertaio instru-
ments and map, by which tbese forecasles 
are being made by tbe Centre at Hydera-
bad. It is wrong on tbe part of the 
Minister to say tbat these records caDDot 

give information about floods. Even the 
P.,rime Minister bas stated that it is very 
1mportant to forecast floods jf we are to 
curb our wastelands and also improve our 
afforestation. Will the Minister look into 
it, or will you Sir, allow us or give per-
mission '0 have a half-an-hour discussion 
aD tbis ? 

MR. SPEAKER: There is no need. 
You have almost taken half -an-hour. The 
Minister will be replying. 

SHRl B SHANKARANAND : The 
boo. member himself was a Mimster in 
charge of it for some time. Perhaps the' 
Remote Sensing Agency which is working 
in Hyderabad is not under tbis Ministry, 
but I agree with him tbat this Remote 
Sensing Agency is doing good work. The 
question is with reference to controlJlng and 
forecasting floods and with reference to 
tbat, I have given the answer. 

Sur,ey of Minor IrrigatioD Sources 

*351. SHRI C. MADHAV REDDI : Will 
the Minister of WATER RESO URCES be 
pleased to state: 

(a) whether Government are planning 
a country-wide census of the minor irri-
gation sources to assess tbe potential and 
tbe actual utilisation of these sources; 

(1) 

(b) whether. there is a big gap between 
the potential and utilisation of tbe minor 
irrigation sources in the country; aod 

(c) if S09 what concrete steps are being 
taken to fuUy utilise these sources in the 
shortest possible time frame? 

THE MINJSTtR OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND): (a) y~ Sir. 

(b) The estimated aap between tbe 
potential and utilisation in tbe minor Irri-

gation sector at the end of 6th Pian is 
only about 6%. 

(c) State Governments are being 
urged to ensure adequate power alld dis-
tribution systems and necessary fuods for 
D}ainten&oce of minor irriptiOD schemes. 
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SUR 1 c.. MADRA V REDDI: Sir, 
tbe bon. MiDister bas replied tbat tho 
gap between the actual utilisation and tbe 
potential under tbe minor irrigation is only 
6 per cent. 6 per cent is DO gap at aU. 
If that is the case, 1 would like to know 
tbe reasons for conducting tbe surve,. 
What do you want to gain out of it ? I 
would also like to know by what time 
this report will be available and what 
action is go.ing to be taken subsequently. 

SHRI B. SHANKARANAND : Sir, I 
agree to a certalll extent witb the bon . ., 
member. When we know tbat tbe .gap it 
only velY ffilOor, or ratber minim.I, be is 
aSK 109 as to wbat IS tbe necessity of bavioa 
this census. 1 should say that ,his infor-
mation- is based on certalo facts pro'4ided 
by tbe States. It also lacKs in Iespect or 
information with regard to certaio minor 
irrigation schemes which are taken up 
individually by private agencies. Tbe pur-
pose of thiS, if I can say is that tbe Census 
IS to be taken to enumerate completely tbe 
sources of minor irrigation in tbe States aDd 
Uuion Territories to a~ss source-wise area 
irrigated during Kbarif. Rabi and Summer 
seasons and to asses& the contribution of 
these minor irrigation sources, by way 
of new. irrigation and as supplem~Dtary 
irrjgation sources. 

SHRI C. MADHA V REDDJ: Tbe 
major sources of irrigation, i.e. tbo basio-
wise projects whicb ~avc been planoc;d by 
tbe State Governments arc ruooina into 
rougb weather because of various factors 
iocluding tbf( attitude of tbe Government 
of India io not giving tbe ok.raoce promPtly. 
May I know wbether the Goverament of 
India is goirg to ad vise tbe Statts to &aU 
up minor irrigation scbemes io tbe upper 
reaches so tbat there "ill be no oced for 
taking up bil divorsions. 

WRITTEN ANSWERS to QUESTIONS . 

Polataram Project 

.352. SHlU V. SOBUANADREESWAIlA 
R.AO: 
SBlU M. aUBSA llEDDY : 

Written Answers 28 

'" Will tbe Minister of WA1ER 
RESOURCES bo pleased to state : 

,(ell wbether the Pola\'aram Project caD 
reduce the intensity of damage due to floods 
in Godavari 8S well as link it with Krishna 
river &Dd as a result thereof 4S TMC of 
water can be utilised in the p:rmanent 
droa&ht ,rone Rayalaseema area; and 

(b) if so, when this project is likely to 
be cleared? 

THE MINISTER OF WATER RE. 
SOURCES (SHRI B. SHANKARANAND) : 
(a> and (b). the project as proposed by 
Andhra Pradesh Government does Dot 
contain aoy flood control component. It 
envisages intel-alia tbe linking of Godavari 
and Krishna Rivers, which Will glve an 
additional 45 TMC of water to ADobra 
Pradesh. but tbe project does not specify 
tbe USc of this waler for Rayalseema. 
Clearance ot the project will be considered 
on receipt of tbe compliance from State 
Goveroment on tbe points raised by tbe 
various Central scrutinising agencies and 
tbe settlement of Ioter-State issues. 

Health Foods for Children 

·353. DR. CHiNTA MOHAN: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pJeased to state : 

(a) whether several health foods claim 
to be complete foods for infants; 

(b) whether several cereal and soyabean 
based foods sold as health foods are 
complete food. specially for infants; 

(c) jf Dot. wbetber GoverDment are 
cooaidcriol to take lome steps including aD 
appropriate institutional arraDlemcnt to 
rqulate tbe advertisement and sale of sucb 
DOD-complete food.; and 

(d) wbether '110 National lostitule of 
Nutrition aocl Central Food TccbnolOU and 
Reeearcb Jastitute are beioa asked to duriol 
eat r .. "lar iolormatioD on compositioD aod 
ddicioeeie. io toY-bean products .s 
compared to -other be«er pJ'oteinl sucb II 
m1tk proteiD .. ? 

THE MINISTER OF STATE IN THE 
MINISTaY OF HBAL1H AND FAMILY 
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WELFARE (KUMARI SAROJ 
KHA~ARDE): (a) and (b). There is DO 
category of food as 'Health Food' infant 
foods, which include cereals and/or soya-
bean based food for infants. claim to meet 
tbe nutritional requirements of infants and 
are categorised as complementary Foods. 

(c) Labels of Infant Foods should 
conform to the conditions of Iabe1lin1 laid 
down in Prevention of Food Adulteration 
Rules. Indian National Code for Pret«tioo 
and Promotion of Breast FeediOl bas laid 
down norms for advertisement of ;of80t 
foods. 

(d) National Institute of NatritioD, 
Hyderabad and Central Food Tecbnololical 
Researcb Institute, Mysote, bring out pereo-
dicals to dissemintlte information on nutrition 
includiog soya bean products" 

[TranJ'atlo,,] 

l-op Kalka Ma II held op due to Colli •• 
near Dankaor Railwa, Station 

·354. SHRI R.P. SUMAN: Will the 
Minister of RAIL WAYS be pleased to 
state : 

(a) whether Government arc aware 
that on 300-tober. 1986, I-UP Howrah-
Kalka Mail had to be held up for a number 
of hours due to collision"of a tractor with 
tbe engine neer Dankaur Railway Station 
between Aligarh and Ghaziabad as a result 
of which passengers had to face a lot of 
inconvenience; 

(b) jf so. tbe details thereof; 

(c) wbetber Government have found 
out the causes of the incident aDd taken 
appropriate action; and 

(d) if so, the details tbereof aDd if no 
action has been takeD, tbe reasons tbere-
for? 

THE MINISTER OF STATE Of THE 
MINISTRY OF RAILWAYS (SURI 
MADHAVRAO SCINDIA): (8) to (d). 
At about 18.13 boun 08 30.10.1986, tbe 
enline of I-UP Howrah-Kalka Mail bit a 
tractor between Dankaur and Ajaibpllr 

" st.f~ons. Tlle t.,actor ,ot ontlD,1ed wl~b 

the train enline. Tb: rake of Kalka Mail 
was pulled back to Dankaur and from there 
started with tbe engine of a goods train. 

The detention of tbe train did cause 
incoDvenience to tbe passengers. This 
incident occurred due to trespass by the 
'netor ckivcr. 

FIR was lodged with the Sikandarabad 
Civil Police Station under Bulandshahr 
District on the same day. A case under 
SectiOO8 279 and 427 of IPC and Section 
129 of Indian Railways Act bas also been 
filed by the police. 

Rallwa, Crossing in Bibner Division 

*355. SHRI MANPHOOL SINGH 
CHAUDHARY: Will the Minister of 
RAILWAYS be pleased to state: 

(a) wbetber the railway crossing on 
Bikaner-Suratgarb and Bikaner-Merbta' 
rail lines which were opened before 1984 
were closed in December, 1985; and 

(b) if so, the reasons therefor? 

THE MINISTER OF STATE OF THE 
.MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(h). Does Dot arise. 
. 
Sune), o. Ken Multipurpose Project 

*356. SHRIMATI VIDYAVATI 
CHATURVEDl: Will the Minister of 
WATER RESOURCES be pleased to state: 

(a) whether Central Water Commission 
bas received clarifications soogbt for (rom 
tbe State Government of Madhya Pradesh 
about Ken Multipurpose Pr"ject; aod 

(b) the present position in regard to this 
project? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) : 
(a) No, Sir. t 

(b\ In view of differences bet\\'ecn 
Madbya Pradesh and Uttar Pradesh regard .. 
iOI water avaiJability at the dam site and 
tbe utilisation. tbe State Go\'crnments are 
Q)llecd", further hydrololia' data. 
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[Eng/jIb] 

Primary EduratioD 

*357. SHRI SYED SHAHABUDDIN : 
Will the Minister of HUMAN RESOURCB 
DEVELOPMENT be pleased to state: 

<a) the estimated non .. recurring and 
recurring cost of a model primary school with 
tbe full complement of five teachers, exclud-
ing the cost of land; 

(b) the number of primary schools in 
the country, excluding private schools; ~ 

(c) tbe estimated number of additional 
primary schools required to be opened every 
year to cater to the children entering tbe 
edupltional-stream; 

. (d) the amount spent on primary 
educatiOft by various States and Union 
Territories annually during the Jas.t two years; 
and 

(e) whether in the Government's view 
it is possible to introduce universal primary 
education of uOlform quality witbout 
diverting additional resources into education 
at this level ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVElOPl\1ENT 
(SHRIMATI KRISHNA SAHI) : (a) to (e). 

Tbe Government of India does not set up 
or run modal primary schools. According 
to tbe statistics available as on 30.9.84 
there were 5,19,701 primary schools includ-
ing private schools in the country. How-
ever, as on 30.9.1979. there were 3,46,096 
primary schooh in the country, excluding 
29,907 private schools. 

The Programme of Action stipulates 
tbat an habitations with a population of 
300 (200 in the case of tribal. biJIy and 
desert areas) will be provided with a 
primary School within the VII Plan period. 
It also envisage! special scbools to be set 
up for specific duration for building and 
construction workers and other sbifting 
population. Year-wise pbasing regar4ing 
opening of new schools has not been done. 

The total amount spent on Elementary 
education by various States and Union 
Territories is known up to tbe years 1982-83 
and 1983-84 and is given in tbe statement 
below. 

In the National Policy on Education 
1986 and the Programme of Action it has 
been explicitly recognised tbat for arranging 
education of a good Quality with equal 
access to disadvanta_ged sections of popu-
lation and to achieve universal primary 
education by J 990, a sizeable step up in 
resource allocation for primary education is 
essential. 

Statement 

Butlgete,) E~pellditu'e on Elementa,.y Education In Education D~PQ'tm(!"t of Stale 
Gove'nmon~1 (Revenue Account) 

<Rs, in crore~) 

State/Union Territory 1982-8J (Actual) 1981 84 (Actoal) 

1 2 3 

1. Andbra Pradesb 161.53 208.S7 

2: Assam SS.28 81.01 

3. Bibar 231.47 234.30 

.4. GuJ-At ,30.10 ~6'.21 
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1 2 3 

5. Har,ana 36.05 43.15 

6. }limae .. al Pradesh 30.53 33.39 

7. Jammu and Kashmir 33.98 27.60@ 

8. Karnataka 130.48 145.64 

9. Kerala 141.2-1 160.84 

10. ~adhya Pradesh 111.37 J32.06 

11. Mabarasbtra 221.51 252.19 

12. Manipur 8.07· 12.18 

13. Megba)aya 4.06 6.16 

14. Nagaland 10.13 10.85 

IS. Orissa .56.63 64.80 

16. Punjab 54.70 62.86 

17. Rajasthan 110.48 129.20 

18. Sikkim 1.14· 1 74 

19. Tamil Nadu 170.84 17870 

20. Tripura 9.48 11.59 

21. Uuar Pradesh 233.59 265.01 

22. West Bengal 162.86 171.11 

23. A and N Islaods 283 3.40@ 

24. Arunachal Pradesh 4.39 4.98 

25. Cbandigarh 2.35 2.iO@ 

26. Dadra and Nagar Haveli 0.57 0.75 

27. Delhi 18.53 24.07@ 

28. Goa. Daman and Diu 5.54 6.59 

29. Lakshadweep O.74@ 0.87@ 

30. Mizoram 4.05 4.68 

3J. Pondicb~rry 4.48 5.33 

@ Figures relate to 1983 .. 84 (R.E.) 
• Pi,ures ~late to 1982.83 (R.t:..) 
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St •• to Popularise Indian Systems of 
Medicine 

.358. SHRI CHINTAMANI JENA : 
SHRI AMARSINH RATHAWA : 

Will the Minister of HEALTH AND 
FAM fLY WELFARE be pleased to state: 

(a) whether Indian System of Medicine 
is cheaper than allopathic system; 

(b) whether Homoeopathic and AY\1r-
vedic system are gaining popularity in tbe 
cOllntry because of their being cheaper than 
other systems; and 

(c) the steps being taken by Govern-
ment to popularise the~e systems in the 
eountry particularly in rural areas? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTfJ AND FAMILY 
WELFARE (KUMARI SARO} 
KHAPARDE) : (a) and (b). No compre-
hensive survey has been conducted by the 
Ministry of Health and Family Welfare to 
find out the cost of tteatment and popularity 
or IrnlJan S"stem'i of Medicine and 
Homoeopathy. 

(c) The Government is committed to 
promote Ayurveda and Indian Systems of 
Medicine including Homoeopathy as part of 
bealth care delivery programme, ensuring 
tbat each system develops fully and accord-
ing to its genius. So far as the Minic;try of 
Health and Family Welfare is concerned, 
separate rec;earch councilCl for AyuTveda! 
Siddha, Un ani, Yo~a/Naturopathy and 
Homoeopathy have been set up. The 
Central Council for Indian Medicine and 
Central COtlocil for Homoeopathy regulate 
~tandardCl of education and practice of 
Indian System, of Medicine and Homoeo .. 
pathy respectively. 

2. The National Institute of Ayurveda 
at Jaipur and National In._titute of Homeeo-
pathy, Calcutta have been ~et up as centres 
of excellence for providing advanced 
education in Ayurveda and Homoeopathy. 
On similar line., National Institutes-one 
each in Unaoi and Naturopathy are beiog 
established at ~aDplore ~Qd Pune respect;-
Y9))'· 

3. Iii order to ensure standarlisatioD 
and quality control of drugs of various 
systems of Indian Systems of Medicine and 
Homoeopatby, Phalmacopoeial Labaratories 
have been estabHshed in Ghaziabad one 
each for Homoeopathy and Indian System 
of Medicine. 

4. Two formularies have brought out 
in Ayurveda, one in Unani and one in 
Siddha. Four volumes of Homoeopathic 
Pharmacopoeia ba\'e also been brought out. 
Pharmacopoeial standards in respect of 80 
single drugs of Ayurveda have been fina-
lised. 

5. The Ministry has also been organis-
ing a series of Regional Seminars on 
Medicinal Plants to ascertain the demand 
and supply of raw materials required for 
drug manufacturers, consider steps to 
cultivate/regenerate species of plants which 
are in short supply or facing extinction, 
bring about coordination among various 
connected Departments, evolve training 
programmes for co11ectors of herbs, take 
~teps for promotion of exports, bring abou t 
quality control measures etc. 

6. The allocation of funds for Indian 
System of Medicine and Homoeopatby has 
been increased from Rs. 29 c.rores in the 
Sixth Plan to R~. 43.25 crores in the 
Seventh Plan in the Central Sector. 

Air Service between Jammu and 
Srinagar 

·359. PROF. SAIFUDDIN SOZ: Will 
the Minister of CIVJL AVIATION be 
pleased to state: 

(a) whether Government are aware that 
the passengers in Jammu and Kashmir State 
are put to a lot of inconvenience due to 
the (act that a single flight operates between 
SrinBlar and Jammu on Thursday and 
Mondays; 

(b) if 80, whether there is a proposal 
to operate an additional flight on these two 
days also; 

(c) wbet"er the limings of Srinaaar. 
lammu ft;ght are convenient for passep8cn 
who have to catch Jammu Mail for pel~i i 
and 
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(d) if not, the remedial steps beiDg 
taken in tbis regard including introduction 
of an additional flight on Thursday and 
Mondays? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAG DISH TYTLER): (a) to (d). In the 
recent past Indian Airlines has Dot received 
any request to introduce new services to and 
from Srinagar and Jammu. Indian Airlines 
is operating'a daily Boeing 737 service on 
the Sector Srinag:lf-Jammu and additional 
Boeing 737 services are also operated on 
Saturdays and Sundays. The capacity 
provided on tbis sector is considered 
adequate. 

00 Mondays and Thursdays Ie 424 
departs from Sri nagar at 1500 brs. and 
arrives Jammu at 1530 hrs. This is not a 
convenient service to those wishing to catcb 
the Jammu Mail, but these passengers can 
catch lhelum express leaving Jammu at 
1850 hrs. Convenient connections to 
persons desiring to travel by Jammu Mail 
are available on Saturdays and Sundays on 
flight IC 464 Rescheduling of flights Ie 
42'2 and 424 is not operationally feasible at 
present as the aircraft have to operate on 
other sectors as well. 

Replacement of Railway Line in Lumding-
Badarpur Section 

*360. SHRI BASUDEB ACHARIA: 
Win the Minister of RAILWAYS be pleased 
to state: 

(8) whether the Railway track in 
Lumding-Badarpur section of North-East 
Frontier Railway is required to be 
replaced; 

(b) whether a number of accidents 
have taken place on this section; apd 

(c) if so, whether Government propo~e 
to replace tbe overaged track and sleepers 
of this section? 

THE MINISTER OF STATE uF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Cerftlin 
lengtb of track is due for renewal. 

(b) A few derailments have occurred 
OD lbis sectioD. 

(c) Yes Sir. 

Barak Dam Project 

*361. SHRf SUDARSAN DAS: Will 
the Minister of WATER RESOURCES be 
pleased to siale : 

{a} . whether the Brahmaputra Board 
has sent its recommendation$ in respect of 
constructioll m Barak Dam Project; and 

(b) if so, the details thereof? 

THE MINISTER 
RESOURCES (SHRI B. 
NAND): (a) Yes, Sir. 

OF WATER 
SHANKARA-

(b) The project envisages )61.0 m. 
higb rockfill dam with reservoir capacity of 
0.9 m. ha m and a Power House with 10 
units of 150 ~t W each. 

Strike in Sir Sunder La. Hospital of 
Baoaras Hindu University 

*3';2. SHRI ZA1NUL BASHER 
Will tbe t.1inister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the number of times Sir Sunder Lal 
Hospital and Institute of Medical Sciences, 
Banaras Hindu University was paralysed 
due to strikes during tbe Jast three years; 

(b) the number of days the normal 
functioning of the hospital was paralysed; 

(c) whether Government have gone 
into tbe causes of tbe unhealthy functioning 
of tbe hospital; and 

(d) if so. what steps are being com-
templated to improve the situalion ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY. OF 
HUMAN RESOURCE DEVELOPMENT 
(SHR1MATI KRISHNA SAHl): (a) and 
(b). During tbe last three years, the 
functioning of Sir Sunderlal Hospital 
attached to the Institute of Medical 
Sciences was distupted on six occasions. 
five due to strikes by Junior Doctors' 
Association, and once due to a strike by 
para-Medical Employees' Assooiation. 0" 
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all these occasions,. the Hospital continued 
to function except that no fresh patients 
were admitted and tbat tbe out patient 
departmen t .services were partially dis-
located. 

(c) and (d). The Univeriity had 
appointed a Committee to review tbe work-
ing of tbe Hospital. Follow up action is 

• being taken by the Unj~ersity on tbe 
recommendations of tbe Committee. The 
University bas accepted a number of 
demands of the doctors and other demands 
are under consideratioD. 

Tbeft of Ancient. Idol. 

*363. SHRIMATI PRABHAWATI 
GUPTA: Will tbe Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

<a> tbe number of ancient idols stolen 
in tbe country since 1984, State-wise; 

(b) tbe value of these idols; and 

(c) tbe number of idols recovered '1 

THE MINISTER Of STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINiStRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAH): (8) The 
informatioD is given in tbe Statement-I 
below. 

(b) The value of the stoleo idols 
cannot be specified as no valuation of 
tbese is made uoless specifically sougbt for 
purposes of prosecution. 

(c) The information 18 given in the 
Statement-II below. 

SlatelDeDt·1 

Number 0/ ancients idol. Itolen ill IAe count,y jlnce 19B4-SIQt~·wl,e 

s. Name of State 
No. 

1 2 

1. Aodbr. Pradesb 

2. Arunacbal Pradesh 

3. Bibar 

4. Gujarat 
....... 

5. Haryana 

6. Himachal Pradeab 

7. lammu and Kashmir 

8. Kenla 

9. Kamataka 

10. MaJbya Pradesb 

11. Mabarashlra 

12. MaDipur 

1984 

3 

71 

s 

J 

32 

2 

1 

56 

88 

39 

1985 1986 

4 

69 

3 

6 

3 

16 

47 

97 

8 

...... 

(UpIO Sept. 86) 

11 

8 

1 

4 

7 ,. 
2 

I 
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Report of Espert Committee on CI~II 
Aviation 

• 364. DR. B.L. SHAILESH: Win tbe 
Minister of CIVIL AVIATION be pleased 
to state: 

(a) wbether J.R.D. Tata Committee 
appointed (or drawing up a Civil Aviation 
scenario for the year 2000 bas since sub-
mitted ih report: and 

(b) If so, the broad recommendations 
tbereof 'I 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER): (a) and (b). Yec;, 
Sir. The report touches upon tbe growth 
rate of Indian Airlines and Air India, makes 
an estimate of the investment required for 
repl~meot and augmentation of tbe fleet, 
and for the development of airports and 
airport fac1lities by the turo of tbe century 
aod makes recommendations about increas-
ioS productivity and efficiency in the civii 
aviation sector. 

Formation of Co-operatl,e Societies 
for Watef Facilitie. 

*365. DR. CHANDRA SHE~HAR 
TRIPA THI: Will the Minister of WATER 
RESOURCES be pleased to stale: 

(a) whether. Government are consi-
deriog a proposals to form co·operative 
societies with a view \p provide more water 
faciJitiel; and 

(b) if 10. tbe time by whicb tbese 
co-operative societies would be set up and 
what would be tbeir functions ? 

• 
THB MINISTER OF WATER 

RESOURCES (SHRI B. 'SHANKARA-
NAND): (a) aDd (b). Statt Govern-
ments have beeD requested to promole 
faaDer. partici".tion through farmers 
auociatioDi etc. in Command Area 
Development projects for better water dis-
tributioD, improvloa on .. farm water manaac-
ment and maioteoaoce of micro level 
systellll, durio. the SoftDtb Plan. 

Grants to Rlrla Institute of TechnolOif • 
Melra, Raach. 

3580. SHRI RAMASHRAY PRASAD 
SINGH: WiJl the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether it is a fact tbat Birla 
Institute of Tecbnology Mesra, Rancbi has 
been receiving grant from Union Govern-
ment/University GraDts Commi&sion; 
and 

(b) if so, tbe amount received as 
grants by the said lostitute durmg the last 
three years. year-wise? 

THE MINISTER OF STAlE IN THE 
DEPARTMENTS OF EDUCATION 
AND CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) Yes, 
Sir. 

(b) The grants received by ,be 
Institute during tbe last three yeats are as 
given below: 

1983-84 Rs. 17.98 lakbs 

1984-85 Rs. 26.72 lakbs 

1985-86 Rs. 79.57 lakbs 

(English] 

Is.ue of Tltket. in DTC BUIes . 
3581. SHRIMATI SUMATI ORAON : 

Will tbe Minister of SURFACE TRANS. 
PORT be pleased to state : .. 

(a) whether Govcmment are aware tbat 
conductor. of Dye buses do not iuue 
tickets to tbe commuters at their seats at tbe 
5tartiD8 points and tbat lbe commuters lacina 
great inconvenience due to rush 'l,beD tbey 
approach tbe conductors lininl at t6eir seats 
(or tickets; 

(b) jf 80, tbe action Government propose 
to take to remove such ioconvcniePlCe to the 
commuten; 
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(c) whether Gove,foment are also aware 
that due to time gap of balf-an-bour in 
plying DTC buses, tbe number of commuters 
sometimes swells to more 1han 100 at tbe 
very starling points and nearly half of them 
travel in standing position- to their 
destinations; and 

(d) if so, the steps Government propose 
to take to remove such inconveniences? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACe TRANSPORT 
(SHRI J\.AJESH PILOT): (a) IostaQCcs of 
non-issuance of tickets in advance by tbe 
cClndAlctors at the starting point have come 
to tbe not ice. 

(b) Besides taking action' against 
defaulting staft' on receipt of specific 
complaints, standing instructions to tbe 
conductors to pre-book tbe buses at tbe 
starting point are repeated to the conductors 
and tbe Regional Managers are asked to 
ensure strict compliance. 

(c) and (d). Tbere is beavy rush and 
over crowding during peak bours. Witb a 
vtew to provide adequate transport services, 
besides arranging trips as per traffic require-
ments DTC has planned augmentation o.f 
fleet by acquiring 408 buses during tbe 
current year. The steps are taken for 
improvement of maintenance facilitfs 
tbereby improving tbe carrying capacity of 
existing fteet. vehicle utilisation, Beet 
utilisation, and reduction in number of 
brea~downs. The operational efficiency is 
also planned to be stepped by intensify,ng 
Jine-checking an,l monitoring of operations. 

. Pension' Adalats In South CeDtral Ran".y 

3582. SHRI MANIK REDDY: Will 
· the Minister of RAILWAYS be pleased to 

Itate : 

(a) whether it is a fact that tbe South 
Central Railway will hold tPensioD Adalats' 
at various places; and 

(b) if -so, the details of tbe 'Pension 
Ada\ats' scbeme and tbe centres wbete tbese 
win be located and the number of retired 
railway employees ~xpccted to ~ beoe~ted 
", ttae &cbccne 't 

THE MINISTER OF STATE OF THE 
MINISTI_tY OF RAILWAYS' (SHRI 
MADHAVRAO SCIN'DIA).: (a) Yes, Sir. 

(b) 1>ension Adalat' is proposed to be 
held at Secuoderabad (for Hyderabad and 
Secunderabad Divisions and other Units 
including workshops in Secuoderabad area), 
Hubn, Vijayawada and Guntakal. The 
dates are yet to be fixed. As regards the 
number of retired employees tbat would be 
benefitted, it would depend on the' number 
of • cases that would be referred to the 
Pension Adalats and tbe admissibility of the 
claims as' per rules in respect of tbese cases. 
So far 634 representations have been 
received to be 'considered by these Pension 
Adalats. 

IDA 10 Fio8Dce Project to Boost GrouDd 
Water Resoorres 

3583. SHRIMATI MADHUREE 
SINGH: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether th.e International Develop-
ment Association has agreed to finance a 
project to boost ground water resources for 
increasing agricultural production; and 

(b) if so, t~e details thereof? 

THE MINISTER 
RESOURCES (SHRI 
NAND) : (a) Yes. Sir. 

OF WATER 
B. SHANKARA-

(b) International Development Asso-
ciation have recently approved a credit of 
US $ 68 minion r~r tbe Biba r Public Tube-
weJls Scheme costing a bout Rs. 130 crores. 
The Scheme would cover 26 DIstricts of 
Northern Bihar and would irrigate a 
Command Area of 4,47,fOO bo. on 
completion. 

Mabi Bajajsagar Projett 

3584. SHRI KEYUR BHUSHAN 
Will tbe Minister of WATER RESOURCES 
be pleased to state : 

(a) what were the conditions on which 
Go"eroment of Madh)'a Pradesb 8Breee! for 
tho cODstruction of Mabi-Bajajs8ssr pr<'jeC't 
of' Rajasthan. 
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(b) have tbose conditions been fulfilled, 
if Dot, wbat has been tbe diif(rencc in 
fulfilment of the CODdit~ODS to wbich Govern-
ment of Madhya Pradesh agreed; 

(c) whether it is appropriate for a State 
to violate tbe conditions to wbich it is a 
party, 

(d) what are the details of the Madbya 
Prad~h land coming subinergenC'e due to 
constrtlCtiDn of Mahi-Bajajsagar Project of 
Rajasthan and whether the Government of 
Rajasthan has agreed to pal· adequate 
compensation to Madbya Pradesb; and 

(~) if oot, whether Union Government 
win persuade tbe Government of Rajastban 
to pay adequate compensation ? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND): (a) to (e). The Government of 
Madbya Pradesb agreed to the construction 
of ""ahi-Bajajsagar Project in Rajastban in 
1962 subject to tbe reservation of 13 TMC 
of water for upstream utilisation in Madhya 
Pradesh 8nd aecordingly Government of 
Rajasthan have reserved 12 TMC of water 
for U!e in Madbya Pradesh area. 

The revised Project report of Mabi-
Bajaj~agar, Unit-I prepared by tbe Govern-
ment of Rajasthan in 1978, involves tbe 
submergence of 6~2.43 ha. in Madbya 
Prade'ib. 

Replacement for Kanllbka 

3585. SURI SANAT KUMAR MANDAL: 
DR. B L. SHAILESH : 

Will tbe Mioi4lter of CIVIL AVIATION 
be pleased to state: 

. (a) whether Air In4ia bas landed in 
trouble witb its fleet plar.. rollowing tbo 
arouoding 01 2 Boeinll 747: 

- (b) whether tbe Airlines bas oot been 
able «0 ICCOte tbe Boeing 747 SP aircraft as 
a replacement for 'Kanisbka· so far; and 

(c) ir so, its likely effect on tbe airlioe'. 
tchedule for tbe next 6 to 8 montht and Itl 
Rna ncial implications from the polot or view 
~f tbe l\irliDOt " .. earoio,. ? 

THB MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHllI-
JAGDISH T'iTLER): (a) No, Sir. Tbe 
schedule of flights is being maintained. 

(b) Air .India is in tbe process of 
selecting an aircraft to replace ·Kanisbka'. 

(c) Following tbe' loss of Kanisbka', 
services to Canada were suspende.d and some 
services to Gulf were beiDg operated with 
Airbus/Boeing 707. Consequent upon the 
pbasingA>ut of Boeing 707s. tbe capacity 10 
tbe Gulf. which was curtailed, has DOW been 
restored by operations with A-310' Airbus 
aircraft. 

Passenger amenitiel at Nagercoil Town 
Railway Station 

3S86. SURI N. DENNIS : Wtll tbe 
Minister of RAILW A YS be pleased to 
state : 

(a) whether Government are aware of 
tbe difficulties faced by tbe passengers due 
to the absence of platform. latrine and 
waiting room at NagercoH Town Railway 
Station of the Trivendrum .. Kanya Kumari 
Railway lint; 

(b) whetber proper road facility would 
be provided to this station; and 

(c) the s.teps Government propose to 
tate to provide tbe a hove said passenger 
facilities at this railway station? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 
These facilities already exist. 

(b) A metelled approdch road cQPnectiol 
the Nagercoil Station with National Highway 
already exists . 

{c) Does not arise. 

India'. Partle',atloa 1ft Seoal A.lad 

lS87. SHRI MOOL CHAND. DAGA : 
.W;II the Minister of HUMAN RBSOURCE 
DEVELOPMENT be pleased to state: 

(a) wbether it is a ract that although 
coacbina camps were held only 'or J2 
disciplines, India took part in 22 events. a~ 
Seoul; 

I 
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(b) if 10, bow the selection was made 
for the events in which India participated 
i8 Seoul ASIAD; 

(c) tbe number uf events in whicb India 
particripated in ASIAD, 1982; and 

(d) tbe Dumber of members of tbe 
contingent who took their families wIth tbem 
and tbe number of tbem who stayed back 
-and did not joIn the contingent on return? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMATI MARGA-
RET ALVA) : (a) No, Sir. 

(b) Selections were made by tbe Indian 
Olympic Association and Government 
clearance given according to prescribed 
criteria. 

(c) Indian sportspersons and teams were 
cleared for participation in 24 competitions 
in X Asian Games, 1986. 

(d) According to information furnished 
by Indian Olympic Association, no members 
of Indian contingent took their 
families to Seoul and no member of 
the contingent stayed back at Seoul 
after Indian contingent left for India. 

Proposal to Educate Males on Birtb Control 

3588. SHRI LAKSHMAN MALLICK! 
Will the Minister of HEALTH AND 
FAMILY WELFARE b~ pleased to state: 

(a) whether tbere is any proposal under 
tbe consideration of Government to impart 
education to males. particularly fathers, on 
birth control and also on the po(lUlatioD 
explosion as they are tbe ones who take 
decision about tbe llunlber of children in 
their family; and 

(0) if so, tbe details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDB) : (8) Yes. Sir. 

(b) A series of 
901D~unic.'ion ~ampai8n. 

mUlti-media 
ttre beiDf 

developed to further promote lEe efforts 
for family welfare. One major objective 
listed in the Communication Guidelines 
tbat have been developed in this connection 
is to bighlight male responsibility and 
increase male participation in family 
planning. This is being taken up as a 
particular theme, addressed through special 
communication materials created for the 
mass media, as also inter-personal 
communication. 

In the existing programme, the multi-
purpose male workers are required to 
identify the male community leaders in eacb 
village of his area for promotion of family 
welfare programme. For enlisting tbe 
support of local male leaders, opinion 
leaders' camps are also being organised by 
tbe State Government and through voluntary 
organisations for promotion of small family 
norms. The multi-,:-urpose male workers 
are required to provide foHow up services 
to male family planning acceptors, identify 
side effects, give treatment on tbe spot for 
side effects and minor complaints, and to 
refer those cases tbat need attention by the 
physician to tbe Primary Health Centres/ 
Hospitals. 

Oferbrldge at SanatDagar Railwa, 
Crossing (Hyder.bad) 

3589. SHRI S. PALAKONDRAYUDU : 
Will the Minister of RAILWAYS be pleased 
t~ state: 

(a) whether there is any proposal to 
construct overbridge at Sanatnagar Railway 
crossing (Hyderabad); and 

(b) if so. tbe details of tbe proposal 
and the amount sanctioned ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SURI 
MADHAVRAO SCINDIA) ~ (a) Yes, Sir. 

(b) Construction of a road OVC'f bridle 
at Sanatbnagar in lieu of txistiol level 
crossing has been sanctioned 00 cost ~haring 
basis with tbe State Government. The· 
sanctioned cost of the work is Rs. 114.08 
laths (Railwa)'S· share JU. 14.03 IIlhs). 
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Ceatral ... NDMC S~hooll In Deihl 
_kilo.' Pr.per Seatla. A rraDle.eats 

for Sftl'eDtI 

"90. SHRI VILAS MUTTBMWER: 
Win abe Mioister of HUMAN R.ESOURCB 
DEVELOPMBNT be pleased to state : . 

tbe people Ute the Member. of Parliament 
and State Le&ialatQrel is eo lured' wbile 
takiDS decision in tbe survey/selection of 
sites for opening of Navodaya Vidyalayas; 

(b) jf so, tbe nature of involvement; 
and 

(c) if not, the reasons tbefOfor-'l 
<a> tbe number of Central Schools and • 

schools rUD by New Delhi Municipa I 
Committee wbere tbere are no proper seatiog 
arranpmeots for studonts aod tbe Dumber 
of scbooll where students bave to sit under 

THB MINISTER OF STATB IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THB MINISTRY OF 
HUMAN RESOURCB DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : <a> to (c). tenb, even DOW; and 

(b) since when these schools are beiDI 
run in teots and by what time pucca 
buUdinl win be constrocted therefor ? 

THE MINISTER OF STATE IN THE 
DePAR.TMBNTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHkIMATI KRISHNA SAH»: <a> and 
(b). There is DO Kendriya Vidyalaya (Central 
School) in Delhi or School run by New Delbi 
Municipal Committee (NDMC) witbout 
proper ieatiDa arrangements for studentl. No 
NDMe school is beiDa rUD in tents. How-
ever. 6 Keodriya Vidyalayas in Delhi are 
fonctiooiol wholly and 2 partly in tcnts. 
One Kendriya Vidyalaya it beinl run in 
teotl from 1981-82, two 'rom 1983-84. two 
from It84·8S aald one from 1985·86. 
Buildiq for one Kcodriya Vidyalaya is in 
final stages of completion. Construction 
work for ooe Kendriya Vidyalaya bas been 
.nctiooed. Plaol aod estimates for the 
femaioinl four Kendriy. Vidyalay.s are 
being prepared/completed. Buildinls for 
two K.endriya Vidyalayal, which arc being 
rUD partly in tentl from 1981-82 and 
1982·83. have beeo sanctioned. 

Selectl ••• r sites for N ..... '. V,., ••• ,. •• 
3'591. PIlOP. NAllA1N CHAND 

PAilAsHAll: Will die Mial.ter of 
HUMAN ItBSOURCB DEVBLOPMENT be'" to state: 

(a) wllelkr tbe tnYolmueat of die 
~ aIoap", "" ,,,,,,etA."" of 

. New Navodaya Vidyalayu are sanctioned 
on tbe basis of suitability of offen made by 
StatejUT Government. and individuals/ 
organisations of land and temporary/perma-
nent buildinp for the proposed Vidyalayas. 
On the basis of offer. received tbe best 
location in the dish iet is chosen. 

Transit Train S,ltem for H,derabacl 
aDd Vlaakhapatoam 

3592. SHRI T. BALA GOUD: Will 
tbe Minister. of RAILWAYS be pleased to 
statet ! 

(a) tbe steps being taken to introduce 
mass transit train system for Hyderabad and 
Visakhapatnam in Aodbra Pra4esb; 

(b) whether studies bave been conducted 
on this problem of transport in the urban 
areas of Andhra Pradesb; and 

(c) tbe fuods earmarked for Aodhra 
Pradesh in Seventh PlaD for tbe develop-
ment of rnass rail transit system '1 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (.u aDd (b). 
At the instance and COlt of Aodbra Pradeab 
Stale Government, a tecboo-economic 
feasibility stady Wli carried out for Circular 
and allied Rail Traoalt S"tem for Hyderabad 
Metropolitan area. No .Imn.r requesta bave 
beeo made by Aodbr. Pradesb Government 
for studies for Viaakbapatnam Of aD)' otber 
city of the ·State. 

(c) Nit, 
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TntaiDa Pr.a.Dle of SlatpplDI 
Corporatloo of India for 

Moder.I •• tloB of Semen 

3593. DR. SUDHIR ROY: Will tbe 
Minister of' SURFACE TRANSPORT be 
pleased to state: 

(a) whether Shipping Corpolation of 
India is trying to modernise services by 
sending trainees to tbe World Maritime 
University in Sweden; and 

(b) if so, tbe details of tbe. training 
programme '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) Yes, Sir. 

(b) SCI bas deputed 3 officers to World 
Maritime University in Sweden since 1984 
for the following programmes: 

Year No. of 
Officers 
Sent 

1984 1 

1983 

1986 

J I 
~ 

1 J 

Training 
Programmes 

Maritime Educa-
tion and Training 
(Nautical) 

Technical 
Manqement of 
Sbippiol Cos. 

• 
for 1987 also,. SCI bas proposed to send 

two officers-onc officer for tbe course on 
Maritime Education and Training (Maritime 
Eoaioeering) aDd one officer for tbe course 
on Technical YaoalemeDt of Shipping 
Companies. 

Allotment of Bookstall, to UaeIDplo7ed 
Ind.ates 

3594. SMRI R. ANNANAMBI : 
SHRI VlJOY KUMAR YADAV: 

Will the Minister of RAILWAYS be 
pleased fo state : 

(a) whether tbe ZoDaI ltaUway. have 
allotted boot -staUs 00 sucb places to 

unemployed graduates wbere A.H. Wheeler 
and Compan7 baa sole selliaa riabtl; and 

(b) if 10. bow maDY bookstalls bave 
been awarded to unemployed gradUates in 
each ZODe alter March. 1974 ? 

THE MINISTBR OF STATE OF THE 
MJNISIRY OF RAILWAYS (SHRI 
MADHAVRAO SCJNDIA): (a) and (b). 
No bookstall bas been allotted to unemploy-
ed graduates on the platforms where 
MIs. A.H. Wheeler and Company bave 
sole seIling riahts as per agreement. However, 
at other places, tbe Railways have allotted 
181 bookstalls to unemployed graduates 
upto 31-3-1986. 

Reser.alioD quota ror Bbubaae."ar 
Rail"., Station iD Viyeboa •• 

E2Itresa 

3595. SHRIMATI, JAY ANTI 
PATNAIK: Will the Minister of 
RAILWAYS be pleased to Slate: 

<a) whetber a demand bas beeD made 
for tbe enhancement of reservation .quota of 
Bhubaneswar Railway Station in 901/902 
Vivekanaod Express for difforenf dasses; 
and 

(b) if so. the reaction of Government 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY Of RAIL\VAYS (SHRI 
MADHA VRAO SCINDIA) : (a> Yes, Sir. 

(b) It is proposed to provide au 
additional quota of 4 (four) lIod class 
berths by 90 I Vivekanand Express at 
Bbubancswar station for Gaubati: Tho 
demand for Trivandrum side bas already 
been tak.en care of with etfect from 
1.10.1986 by aUottinl a quota of 6 (six) 
lind class berths at tbis Itation in throuab 
coacbes plyina between Howrab 8Dd 
Trivandrum. 

The existiDa quotas for upper class are 
adequate. 

Ad,erae Oed or F ..... F ...... 
1.'ntI . 

3596. SURI AMITABH BACHCHAN: 
Win tbe MiDistcr of HEALTH AND 
FAMILY WELFARE be pleued to .tate i 
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(a) whether it is a fact tbat infants fed 
OD formula foods put out by pharmaceutical 
firms are likely to develop Vitamin 'At 
deficiency and consequently blindness; 

(b) if so, whether -such a warning. is 
mentioned on tbe tins and packets contaIn-
ing such foods; 

(c) whether Government intend to make 
tbe mention of ,,",ch a warning as mandatory; 
and 

(d) if not, the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE); (a) Infants food approved 
by the Ministry contain Vitamins (lOcluding 
Vitamin 'A9

) aod minerals which are quite 
adequate. 

(b) to (d). Do not arise. 

Sizel of Stall. aud Book Counter 
Tables 

3591: SUR} A.C. SHANMUGAM: 
WiJl the Minister of RAILWA YS be 
pleased to stale: 

(a) tbe size of bookstalls and book 
counter tables at major stations fixed by tbe 
Ministry prior to October, 1982 for each 
Zonal Railway; 

(b) whether there is any uniform policy 
in respect of sizes of existing bookstalls and 
counter tables at major stations and if Dot, 
the reasons tberefor; and 

(c) whether tbe Ministry have issued 
aod directive to Zonal R.lilways to curtaill 
remove/sbift all tbe existing bookstallsJ 
counter tables at major stations during tbe 
currency of tbe agreements, and if so. the 
details tbereof ? 

THB MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SURI 
MADHAVRAO SCINDIA): (a) aod (b). 
No standard size of bookstall or counter 
tables bas been Jaid down by tbe Ministry 
of Railways. Sizes are decided by Zonal 
Railways kcepioa in vicw availability of 

space, passenger demand. congestion of 
platforms, etc. 

(c) Zonal Railways have been advised 
to review the need for continuing tbe 
existing stalls etc., ~nd reduce them wberever 
warranted to increase tbe circulating area for 
passengers. 

Lower Damodar Flood Control Scheme 

3598 SHRI ANIL BASU: Will the 
MIDI~ter of WATER RESOURCES be 
pleased to state : 

(a) whether Lower Damodar Revised 
Flood Control Scheme submitted by 
Government of West Bengal during 19 9-80 
bas been approved by tbe Planning 
Commission; 

(b) if so, thee details of tbe scheme 
approved including the date of approval; 
and 

(c) if not, tbe reasons tbereof? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA. 
NAND): (a) to (c). Outstanding issues 
regarding the scheme have been settled witb 
the State authorities by the Ganga Flood 
Control Commission in October, 1986 and 
a Dote for consideration ('If the scheme by 
the Advisory Committee of the Planning 
Commission is under preparation by tbe 
Ganga Flood Control Commission. 

Vayudoot for Agricultural Senlcel 
, 

3599. SHRf SRIKANTA DATTA 
NARASIMHARAJA WADIYAR: Will 
the Minister of CIVIL AVIATION be 
pleased to state: 

(a) whether there is a proposal to enpge 
Vayudoot for agricultural services; 

(b) jf so, the de tan. tbereof; aad 

(c) tbe programme of Government in 
this reaard ? 

THE MINISTER OP STAlE o I_; THE 
MINISTRY OF CIVIL AVIA'fION (SHltl 
JAODlSH TYTLBR): <8> to (c). Tho 
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modalities of merging the Directorate of 
Agricultural Aviation with Vayudoot and 
to create aD agricultural. wing w,tbin the 
Vayudoot for this purpose are still beina 
worked out. 

Assistance to Improve Healtb Institution.! . 
in Tribal Areas 

3600. SHRI K. PRADHANI 
Minister of HEALTH AND 
WELFARE be pleased to state: 

win the 
FAMILY 

(a) whether Union Government provide 
any assistance to tbe tribal areas to implo\<e 
the health inMitutions there far treatment 
of various diseases and for improvement 
in working COadltlODS of the medical staff; 
and 

(b) if so, the details thereof 1 

THE M-lNISIER OF STATE IN tHE 
MINISTRY OF HEALTH AND. FAMILY 
WELFARE . (KUMARI SAR-OJ 
KHAPARDE) : (a) and (b). In the tribal 
areas. a Sub-centre is sanctioned for a 
population of 3,000 instead of 5,000 and a 
Primary Health Centre for a population of 
20,000 instead of 30,000. The per capita 
expenditure 00 drugs etc. in tribal areas is; 
therefore. higber as compared to non-tribal 
areas. 

The Ministry of Finance on tbe basis of 
the recommendations of the 8th Finance 
Gommission has agreed to provide tbe 
following assistance for improving tbe 
working conditions of personnel posted in 
tbe Primary Health Centres including tbose 
located in tribal areas : 

(1) Rural allowance @ Rs. 250 p.m. 
for the doctors; 

(2) House rent allowance @ Rs. 150 
r.m. where doctors are Dot 
provided residential accommoda-
tion; 

(3) Construction of additional 
residential quarters for tbe doctors; 
and 

(4) Rs. 10~OOO per Primary Health 
Centre for professional equipments 
for tbo doctors. 

In addition, special funds for the 
following for upgradatioD of Tribal 
Administratinn are beins provided : 

(8) Compensatory allowance to State 
Governments' employees posted in 
tribal areas; 

(b) Construction of staff quarters in 
ttibal afeab; and 

(c) Provision of JDfrastructural 
faclhties in selected education and 
coma;nunicatlons sector. 

Besides, Central assistance is also 
provided for the implemtntauon of fbe 
Centrally Sponsored Schemes. 

UpgradatioD of Delbi·Kanpur-Aliababad 
Railway Routes witb tbe help of 

Japanese Consultants 

3601. DR. B.L. SHAILESH : Will the 
Minister of RAILWAYS be pleased to 
state : 

(a) ..vbether the Railways have entrusted 
Japanese Railway consultants with the job 
of carrying out studJes for tbe upgradation 
of the existing Ddbi-Kanpur system; 

(b) jf so, the proaress made so far in 
this regard and the remuneration payable 
to tbe Japanese experts for this job; 

(c) whetber tbe Japanese experts have albo 
been asked to conduct prefeasibility study 
for a new highspeed corridor for Delhi-
Agr.a-Kanpur route; and 

(d) whether the studies will be extended 
upto Allahabad also; if not. the reasons 
therefor? 

.1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : <8> Yes, 
Sir. 

(b) The field study bas not yet started. 
No remuneration is payable by tbe Govern-
ment of India for' this wotk. It will be 
fundtd by Japanese International Corpora-
tion Agency (JleA). the official agency 
respon~ible for implementation of the 
technical coope:-ation programmes of tb:: 
Government of Japan. 
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(c) Yes, Sir. 

(d) No, Sir. The section Delbi-Kaapur 
has been selectcd 00 cODsideration of ita 
likely techno-ecoDomic suitability. 

Maoagement of Women .... Clalld 
Welfare OrganlaatioDI 

3602. SHRI B. SAMBU : Will the 
MIDlster of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

{a) whether Union Gover~nment have 
decided to band over existing WOOlCn and 
child welfare organisations and other 
voluntary organisations (destitute cbildrco 
bornes), wbi~b were belDg rUD with Union 
Government arant-in -aids, to the Stale 
Governments; 

(b) whether State Governments bave 
tbe power to close sucl:r organisations; 
and 

(c) if so, tbe details of tbe orpaisationa 
which have since been closed by State 
Governments ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFfAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMATI MARGA· 
RET ALVA) : (a) No, Sir. 

(b) The State· Governments have ~ 
responsibility to supef\lile the lUDoial of 
tbe institutions by the vOIUDtat)' or18o"'-
lions and take appropriate actioD uodcr tbe 
law. rckvaot to eacb State. . 

(c) Tbe information. reprdiDi tbe 
orpoisatiODl wbkh may bave bocn doled 
by tbe State Ooveromoots. bas boeo called 
for. from the State OovcrnmeDtI by ,. 
Welfare MiDistry. 

Coapletloa of CaIc_tta Metro 

3603. KUMARI MAMATA BANBlUSB: 
Will tbe MiDiIler of llAILWAYS be .,...... 
to atate : 

(a) wbetbel the pace of coostruction of 
-the Motro kaUway iu C&lcutta bas, or I .... 
J)0we4 cloWDi 

Wrltte,. Answers ~ 

(b) If 10. the teaSODl therefor; aDd 

(c) wbether 1be constructioD i8 .expected 
to be completed as per &ebedulc ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHR! 
MADHAVRAO SCJNDJA) : <a) to (c). 
PrOlrel8 of Calcutta Metro had suffered to 
some exteot in tbe month of September, 
1986 due to unprecedented rains in Calcutta. 
PKe of work bas, bowever. picked up siDce 
October. 1986. Construction of this 
project is •• kely to be compl~ted by 
December. 1990 as scheduled subject to 
avaiiablUty or ~dequate funds in the 
comins years and acquisition of land by 
State Government, elsentlally required for 
its construction. 

Geo-Hydrologlcal IOTe.ligation 

3l04. SHRf AZIZ QURESHI : Will 
the Ni.Dister of WATER RESOURCES be 
pleasod to ata,e ; 

<a> wbetber it is a fact tbat the E.Z.E. 
Weat Germany has heavily financed tbe 
Action For Food Produgion (AFPRO) for 
conductiol Oeo .. bydrolOlical investiptioDi 
in 'odia; 

(b) wbether tbe permission of tbe 
Unioo Goveromeot bad been tak.en for 
«1DducaiDl the Survey and abarina data with 
the for.ian aaeocy; aDd 

(,c) whelber tbe lurvey data tbus 
c9lJect~ it io posseaaion of Governmeol or 
it i. ooly with tbe fUDdID. aaency ? 

THP MINIS1ER OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND): (a> to (c). Information is beina 
~ ad will be placed OD tbe Table or 
.. Houle •. 

101. Sell", RIPe. 0' Book St.lI. 

~5. SHRI VJJOY KUMAR YADA V : 
WiU die MiDiIter of RAJ LWA YS be pleased 
to .tate : 

(a) tbe number of bookataIJ aarecments 
toDe-wi. in wblch lole &eUiDI riabt clause 
is. provided prioi 10 Juuar)" 1976 aad 
witbdrawa II,., Board'. lette~ No. 7'1 
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-TG.III/461/15 dated 2 JaouafJ, 1976 

• 
during tbe currency of the qreemeata; 
aDd 

(b) the Dumber of bookstall agreemeots 
zone-wise in whicb tbe IOIe seUio. risht 
clause is provided after Janua", 1976 ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHR) 
MADHAVRAO SCINDIA): <a> ao4 (b). 
Information is beina collected and will be 
laid 00 tbe table of tbe Sabba. 

Targets, Aeble~elDeDti .ad Flu.elal 
outlay for Propll,lull Selle .. 

3606. SHRIMATI D.K. BHANDAR.I: 
Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state : 

(8) the targets fixed uuder tbe Prophy-
laxis scheme for the years 1985 and 1986 
for each State and Union Terrilory; 

(b) tbe targets fixed under tbe Propby-
laxis Scheme ror Seventh Five Year Plan. 
year-wise for eacb State aod Union 
Territory a~d what was tbe correspondiDl 
position durina the Sixth Five Year 
Plan; 

(,) the financial outlay under the 
Propbylaxls Scheme durift8 tbe year 1986 
UPIO December and durina Seventb FIVe 
Year Plan; and 

(d) the achievements made under the 
Prophylaxis Scheme durin. the c:a)eudar 
year 1985 aod 1986 upao October and durin, 
the Sixth Plan in eacb Stale and UniOD 
Territory 1 . 

THE MINISTER OF STATB IN THE 
MINISTRY OF HEAL'(H AND FAMILY 
WELFARE (KuMAR) SAROJ 
KHAPARDE): (a) aod (b). Tbe ,.r·wile 
tarlets fixed under propbyluia Scbetnes 
aaainSC nutriaiooal anaemia amoapa W08*l 
and children and Propbylaxis ... iatt 
bliodnes-s due to Vito • A' de8cieacy IUDOIIIIt 
children in States and Union T.ritOl'ieI for 
tbe year 1985-86. 1986.8l aDd tlae Sixdl 
Five Year Plan are .'"D '8 ..... e ..... 
Laid on tbe Table of tbe Ho.... (S ... No. 
LT-3491}86) Tbe ..... for tbe 7. Fi.e 
year p~ lre"veI! iq ~"".t-41 

Laid on the Table of the House [See No. 
LT -3493/86} 

(c:) The financial outlay under the 
Propbylaxit Sebcmes during 1986-87 is 
R.I. 430 lakbs. An amount of Rs. 590 
lakbl have been proposed in the revised 
.timates. Tbe ,outlay for propbylaxis 
schemel and oral rehydration during 7tb 
Plan is Rs. 5480 lakhs. 

(d) The year-wIse achievements under • tbe propbylaxis scheme during 1985-86 and 
1986-87 upto September, 1986 and during 
tbe 6tb Five Year Plan State/U.T. are given 
in Annexure 111. 

Barklog of SCjST Vacaotiel 

3607. SHRI ANANTA PRASAD 
~I: Will tbe Minister of RAILWAYS 
be pleased to Itate : 

, 'fa) whether there is a backlog vacancies 
of groups 'A" to 'D" in varion'! categories in 
tbe railways reserved for the Scheduled 
Castes and Scbeduled Tribes; 

(b) if so, the efforts made to fiU up 
these vacancies zone-wise; and 

(c) when the backlog of vacancies 
reserved for the Scheduled Ca~tes and 
Scheduled Tribes is likely to be cleared 1 

THE MINISTER OF STATE OF THE 
. MINISTRY OF RAILWAYS (SHRI 

MADHAVRAO SClNDIA): (8) Yes, Sir. 

(b) and (c). Every efforts is ma~e to fill 
up tbe backlog in different categories botb in 
rtcruitment and promotional grades. 
However, difficulties are experieDced in 
fllliog up tbe reserved quota in technical and 
safety catelories due to non-availabihty of 
candidates from SCjST communities with 
ftquisite technical qualification and 
experience. The varioos efforts made 
included Ifanl of different concessions, 
setdnl up of more Railway Recruitment 
Board OD tbe Zonal railways, special 
rtCI'Uit~DI from time to time, in service 
traiaiDi and pre-selection ('oaching for 
promotioo. etc. A special drive has again 
been launched (rom Nov. J986 to clt'Of tbe 
backlOi in Group IC" and Group 'D· for 
botb recruitment and promotional 8radf~ on 
_" the ZOD~1 railways. 
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Road Overbrldges on Natlona) Highway 
No. 34 at Ballalpur and l\Iorgram 

3608. SHRI ZAINAL ABEDIN : 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether it is a fact that the cons-
truction work of two road over-bridges on 
the National Highway No. 34, one at 
Ballalpur and the otber near Morgram in 
in replacement of the existing level crossing 
No. 19-C has remained pending for a 
Jons period; 

(b) if so, the reasons therefor; 

(c) the progress made so far in both 
tbe cases; 

(d) the steps proposed ta expedite 
tbe construction of tbe same; and 

(c) tbe time by which the construction 
of these road over-bridges is ltkely to be 
completed '1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) . , 

(a) Ballalpor-Yes, Sir. 

Moregram-No, Sir. 

(b) Ballalpur-tbe contrar.:t aWJlrded 
earlier had to be terminated mId-
way due to unsatisfactory proaress. 

(c) Ballalpur H8U-50%. 

Moregram-tbe work is in tbe 
planning stage. 

(d) Balla'par-fresh contract has been 
awarded to anotber agency recently for 
taking up the balance work. 

Moregram-after 'h~ 

are finalised/sanctioned, 
commenced. 

plans/estimate 
w')rk will be 

(e) Ballalpur-the completion of work 
win depend upon approaches beiDI com-
pleied by tbe State Government and availa .. 
bihty of resources. 

Moreara.-tbe completioD of tbe work 
wIn depm4 ()q flD_Ii~ti~n 9' propo.,J with 

the State Government and availability of 
resources. 

Puoe-Nagpur-Puoe aod Pune-Ahmedabad-
Puoe Air Service 

3609. SHRI V. N. GADGIL : Will 
the Minister of CIVIL AVIATION be 
pleased to state: 

(a) whether any survey bas been made 
about tbe potential passenger traffic for 
Pune-Nagpur-Pune and Pune-Ahmedabad-
Pune Bights; and 

(b) whether there is any proposal to 
introduce such flights? 

t'HE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) ; (a) No. Sir. 

(b) There is no such proposal at 
present. 

Ne·." Medical Colleges io Gujarat 

3610. SHRIMATI USHA THAKKAR: 
Will tbe Minister of HEALTH AND 
fAMILY WELFARE be pleased to state: 

(a) whether Union Government have 
received any representation seeking their 
permi~sioo to start new medical colleaes 
from any of the University of Gujarat or 
Government of Gujarat; 

(b) what action bas been taken on 
sucb representations; 

(c) whetber there is aoy demand for 
starling a medical {'ollege in Kutch; 
and 

(d) if so, the details thereof? 

THB MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHA .. 
PARDE): (a) According to tbe Medical 
Council of India, a request has been 
received from the Rcgi5trar, Sardar Patel 
·University; Valtabh VldYloagar. Gujatat for 
starlio. a Medical Collelc at K.aramud. 

(b) Tbe requat wa. cODsidered by the 
E~,"ive ComruUtee of t~e Council aad "" 
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not agreed to and keeping in view the 
policy of the Government of India and the 
Medical Council of India not ~tarting new 
medical colleges in the country but Jaying 
emphasis 00 coosclidationfimprovement of 
the existing medical colleges. 

(c) No such request has been received 
by the Medkal Coupcil of India. 

(d) Does not arise. 

Commission paid to Travelling Agents 

3611. SHRI HAFIZ MOHO. 
SIDDIQ: WIll the Mini~ter of CIVIL 
AVIATIGN be pleased to state: 

(a) how much commission was paid 
to travelling agents in India by Indian 
Airlines and Air India on the tickets 
purchased by [hem and how much of it 
was on the tickets purchased by Govern-
ment offidais tours; 

(b) what effective steps are being 
taken to check the draining out of GO"ern-
ment money to agents at the hands of 
officials purchasing tickets from agents in 
contravention of Government crders; 
and 

(c) whether Ashoka Hotel counter of 
Indian Airlines stops i~suing tickets at 
) 600 hrs. and there is need for orening of 
more counters in Ddhi for booking? 

1 HE MINISTER OF STATE OF THE 
MINISTRY OF ClVIL AVIATION (SHRI 
JAG DISH TYTLER): (8) \Vhile it is nflt 
possible to determine the \.·xtent of com-" 
mission paid to the travelling agents, 
ari~il1g out of tickets purchases made 
directly by Government offi~ials from them, 
the total amt1unt of commis~jon paid by 
Air-India and Indian Airlines during the 
Y(8r 1985-86 is Rs. 13 16 crores and Rs. 
14 S5 crores respectively. 

(b) Government instructiol's in this 
behalf lay down that all Government 
bookings in India including the bookings 
of freight should be made directly with the 
airlines, and not through travel Agents. 

(c) Yes. Sir. Keeping in view the 
demand, Indian Airlines plans to open more 
~ou"ters for sale of tickets in Pelbi. 

Purcbasing Advisory Committee of 
CGHS Unani System 

3612. SHRI RAM PUNJAN PATEL: 
Will the Mifiister of HEALTH AND 
F AMIL Y WELFAR E be pleased to state: 

~a) the composition of Purchasing 
Advisory Committee of CGHS for U[)ani 
System of Medicine for the current \'ear 
the last three years. year-wise; . 

. (b) whether the work of an Expert 
In the Advisory Committee which was being 
Jooked after by the Deputy Advisor of tbe 
Ministry is now being looked after by a 
non-gazetted employee; and 

(c) jf so, the reasons thereof and the 
steps being taken to make ..regular arrange-
ments? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
\VELFARE (KUMARI SAROJ 
KHAPARDE): (a'j The composition of 
tbe purchase Advisory Committee of Unani 
system of mecicires under CG HS during 
the la~t thr::e years as indIcated below: 

1984-85, 1985·86 

I (i) Deruty Director (CGHS) 

(ii) Chief t\1~Jical Officers (Stores) 

(iii) 

(iv) 

19S687 

II. (i) 

(ij) 

(iii) 

( iv) 

(v) 

Deputy Adviser Unaoi 

Medic~1 Officers 
CGHS llo:1ni Store 

Unani Ph\'~ician 

Incharge 

Chief Medical Officer (Store) 

Officer-on Special Duty 

Deputy Adviser (Unani) 

~tedica' Officer Incharge 
CG HS Unani Store 

Unani Physician 

(b) and (c). The post of Deputy 
Advisor (Unani) is vacant at pre~enl. 

Ac;tion to fill up the post is in progress. 
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Supply of Water to Kharagpur Railway 
Colony 

3613. SHRI NARAYAN CHOUBEY: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) the amount Government spent 
for water supply in Railway Colony at 
Kbaragpur since 1976 to this year; 

(b) how many tube wells/wells have 
been dug since then and bow many of 
tbem are still usable; 

(c) whether Government are also 
aware that underground water at Kbarag-
pur is sinking and receding day by day 
and its resources getting exhausted 
quickly; 

(d) whether attempts are made to 
get more resources like that from the bed 
of the river Subarnarekba; anJ 

(b) if so, tbe estimated cost of the 
project and how Government propose to 
meet the expenditure; and 

(c) the number of such mobile dis-
,.ensaries proposed to be. set up in 
Maharasbtra and details of their locations? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) No such proposal is 
under conbideration. 

(b) and (c). Question does not arise. 

Sea Erosion in Kera1a 

3615. SHRI MULLAPPALLY RAMA-
CHANDRAN: Will the Minister of 
WATER RESO U RCES be pleased to 
state : 

(a) whether any request has been 
received from the State of Kerala for tbe 

(e) wbat other remedial measures construction of sea WdlJs as a preventive 
Government propose to take in this measure against sea erosion; 
regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDJA): (a) Rs. 67 
lakbs. 

to; 

(b) 15 tube wells have been sunk 
since then and out of them 14 are still 
usable. 

(c) Under ground water level depends 
on the rainfall of the previous year and 
hen.:e it fluctuates from year to year. 

(d) and (e). The work of sinking two 
open well~ at Ko~~ye River Bed and 4 deep 
tubewells at Gokulpur Ke'lhpal have been 
taken in hand to augment the exis(ing 
water supply at Ktaaragpur. 

Mobile Dispensaries for Rural Areal 

3614. SHRI MURLIDHAR MANE: 
. W,1l tbe Minister of HHALTH AND 

FAMILY WELFARE be ple'lsed to state: 

(a) whether any proposal to introduce 
mobile dispensaries in rural parts of tbe 
country is under consideration of Govern-
plent; 

(b) If so, tbe quantum of fuods in-
tended to be allocated to the coastal State 
of Kerala during 1986-87; and 

(c) if not, whether Union Govern-
ment would suggest some concrete sleps 
for long term protection of the coast of 
Kerala in view of the devastating effects 
of sea erosion recurring every year? 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA-
NAND): (a) to (~). A project lor this 
purpolle is already under implementation 
by the State Government. The centre is 
providing loan assistance to the State for 
these 8[)ti-sea-erosion works since 1972-73 
and an assistance of Rs. 37.13 Crores has 
been provided till March, J 986. The 
out1ay approved for 1986-87 in Rs. 2.S 
crores. The request of the SCate Govern-" 
ment for assistance during current )'ear is 
under examination . 

O,er Bridge at Vlkarabad JUDction 

3616. SHRI SRIHARI RAO: Will 
the Minister the RAILWAYS be pleased 10 
Slate : 
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(a) wbether Government bave appro-
ved the proposal to construct a railway 
over bridge at Vikarabad (Soutb Cealtral 
Railway. Andbra Pradesh); and 

(b) jf so, details of tbe proposal and 
tbe amoun t sanctioned ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) l Yes, 
Sir. 

(b) A road over bridge at Vlkarabad 
in lieu of the existlllg level crossing has 
been sanctioned on cost sharing basis witb 
the State Government. The sanctioned 
cost of tbe work is 45.46 lakhs (Railway's 
share Rs. 31.29 lakhs). 

I\lacheda Railway Station Building 

3617. SHRI SATYAGOPAL MISRA 
Will the Minister of RAILWAYS be pleased 
to state : 

(8) the reasons for delay in opening 
tbe new station building at Macheda 
Railway Station in Sooth Eastern Railway; 
and 

(b) when the said building is likely to 
start functioning? 

THE l'vIlNISTER OF STATE OF THE 
MINISTRY OF ~AILWAYS (SHRI 
MADHAVRAO SCIND1A) : (a) Due to 
non-completion of some ancillary works 
which got delayed because of go slow 
agitation and work stoppage by contractors 
labour. 

(b) The building is likely to start 
functioning soon. 

Trivandrum·Drlbi flight via Cocbln and 
Goa 

3618. SHRI VAKKO~1 PURUSHO-
THAMAN : Wi1l the Minister of CIVIL 
AVIATION be pleased to state: 

(a) the number of days when the dir~ct 
flight from Tri\'anduram to Delhi "ia 
Cochin and Goa had not tou~hed Cochin 
in 19R6; and 

(b) the reasoD~s tberefor ? 

THE MINISfER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAG DISH TYTLER): (a) 27. 

(b) Because of non-availability of night 
landing facilities at Cochin airport tbe flight 
had to overfly Cocbin, due consequential 
delays. 

Increase in Itvel of lead in Bomboy'8 
Atmosphere 

3619. SHRI KAMLA PRASAD 
SINGH: \\lill the Min;~ter of HEALTH 
AND FAMILY WELFARE be pleased to 
state : 

(a) whether level cf leaJ bas alarmingly 
increased in Bombay's atmo~pbere and the 
Bbabha Atomic Res~arcb Centre has found 
that 50 per ceot of the Bombay's population 
contains 30 mg of lead in rul of blood: 

(b) \\'hether there are some metallic 
contaminants whose accornulJtion in tbe 
body tissues produces illness; and 

, 
(c) if so, how Governmt"nt propose to 

deal with the situation to ensure good 
health for lhe people of Bombay? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KU~'IARI SAROJ 
KHAPARDE) : (a) to (c) The requirej 
information is being collected and will he 
laid on the Table of the Sabba in due 
course. 

Depletion of Ground "Oater in 
Rayalseema 

3620. SHRIl\fATI N.P. JHANSI 
LAKSHMI : Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether the studies carried out by 
the Administrative Stuff College wbich was 
sponsored by the Union Ministry of 
Environment and Forests revealed alarming 
depletion of ground water in Rayalseema 
district of AnJhra Pradesh; 

(b) if so, the details thereof; and 

(c) the preventive steps Government 
propose to take in th is regard ? 
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THE MINISTER OF WATER 
ReSOURCES (SHRI B. SHANKARA· 
NAND) : (a) and (b). The report brings out 
the decline in groundwater level from 4.2 
to 8.8 metres in 50% of the wens during 
1976-85 period. The decline bas been 
attributed to factors like over abstraction, 
uncontrolled pumping of ground water, 
subsidised e'e~tricity, poor forest cover and 
consequent poor groundwater recharge, poor 
water percolation practices and increasing 
cattle grazing affecting vegetative cover. 

(c) The Central Gr<?und Water Board 
is carrying out e1Cploratory d nlling to 
locate deeper aquifers to relieve 
stress on shallow aquifers. 
Preventi; e steps like afforestatIon, 
constructhJn of percolation tank.s, use of 
sprinkler and drip irrigation systems are 
being taken by the Slate Government. 

Railway Facilities to Sportsmen and 
Persons of Prominence 

3621. SHRIMATI PATEL RAMABEN 
RAMJIBHAI MAVANI : Will the Minister 
of RAILWAYS be pleased to state: 

(a) whether Government propose to 
give travel concessions aDd otber facilities 
to sportsmen and other prominent persons 
like Educationists. Scientists, Arti~ts and 
Social Workers; 

(b) if so, the details thereof? 

(c) when the said proposal will be 
implemented; a.nd 

(d) what will be the criteria for grant-
ing such concessions and facilities. 

THE MINISTER OF STArE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) to (d). 
Travel concession facilities already exist for 
sportsmen, artists and School teachers. The 
concession can be availed of by them at 
any time, subject to fulfilment of certain 
conditions. 

Concessional travel facility is also 
availabJe fer the members or a number of 
prominent educational, cultural, social aod 
~~'efltltic organisatIons (or attending the 
anQual cOOrcrcDCO of tbcae oraanisationa. 

The details of the above concessions are 
given in Coaching Tariff No. 23, Part I, 
Volume II publisbed by Indian Railway 
Conference Association whicb is available 
for sale to public. 

'Palace on Wheels' Train 

3622. SHRI U.H. PATEL: Win the 
Minister of RAIL WA YS be pleased to 
state: 

(a) how old are the coacbes of 'Palace 
on Wheels' train; 

(b) the number of coaches in this train 
and its capacity to carry passengers and the 
average number of passen~ers carried by it 
during the last tbree years; 

(c) whether tbere was a proposal to 
withdraw this traiD; • 

(d) if so, the reasons therefor and tbe 
action taken thereon; 

(e) whether in the past ooly (oreigt) 
tourists could travel in this train and DOW 

Indian tourists are also allowed to travel; 
and 

(f) if so, since when? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (8) The 
coaches of Palace on wheels rake are 
bC'lween 39 years to 88 years of age. 

(b) The "Palace OD Wheel," train 
comprises 13 sa130ns with a carryiol 
capacity for 98 passengers. During tbe 
last three years i.e. 1983-84 to 1985-86. tbe 
average number of passengers carried per 
trip were 37, 37 8n~ 44 respectively. 

(c) No, Sir. 

(d) Does Dot arise. 

(c.:) There bas never been aoy restriction 
on travel of Iadian t:ou1i't:i by this 
train. 

(f) Does Dot srile. 0< 
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[English] . 
Implementation of Drainage Cum 

Irrigation Scheme 

3623. SHRIMATI GEETA MUKHER-
JEE : Will the Minister of WATER 
RESOURCES be pJeased to state: 

(a) in view of the heavy floods affecting 
many States and resulting In huge losses. 
whether Government propose to implement 
numerous drainage cum irrigation schemes 
to reduce the acuteness of floods; and 

(b) if so, whether Government propose 
to review this aspect during the Seventh 
Plan by making more allocations to States 
so that they can im~ 1t:mcnt the most urgent 
schemes many of which are nor implemented 
due to con~traint of resources? 

THE f..lIN1STER OF WA1ER 
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) aod (b). Irrigation and 
drainage p'(ljects are planned, funded and 
implementec! hy the States from their Plan 
resources. Central assistance is provided in 
the form of block grants and loans. 

A~sis'ancc to Anandgram Leprosy 
Rrhabilitathln Centre 

3624. SHRIMATI USHA CHOU-
DHAR Y : Will the Mini~ter of HEALTH 
AND FAMILY WELFARE be pleased to 
state : 

(a) tbe help and assistance bdng given, 
if any to the Aoandgram Leprosy Rebabilt-
tation Centre, near Pune in Maharasbtra 
where successful efforts have been made 
to bring happiness, self-respect and confi-
dence among the patients; and 

(b) if so, how Government propose 
to en~ourage the venture at the Anand-
gram? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FA~1ILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) and ,b). No assistance 
has been s\)ught/given to the Anand!lfam 
Leprosy Rehabilitation Centre. Howe\er, 
Government of Maharashtra are providing 
Aoti-Leprosy Drugs to the Centre. 

[Trana/ation] 

Air India Offices in U.S.A. 

362S. SHRI SARFARAZ AHMAD 
Will the Minister of CIVIL AVIATION be 
pleased to state : 

(a) the number of offices of Air India 
in U.S.A.; and 

(b) . the number of employees in each 
office and the names of offices which are 
running in loss and the extent of loss in 
each office ? 

THE MINfSTER OF STATE OF THE 
rvUNlSTRY OF CIVIL AVIATION (SHRI 
JAGDlSH TYTLER) : (a) and (b) There 
are seven offices of Air-India in U S.A. 
The name of the city and the number of 
employees in each office are given below: 

Name of the CIty 

1. New York 

2. Atlanta 

3 Chicago 

4 Detroit 

5. Houston 

6 Los Angeles 

7. Washington 
--------~ - ---

Non of the Air-India offices 
is running in loss. 

Number of 
employees 

229 

2 

8 

4 

4 

9 

8 

in U.S A. 

ADomalines in Pay Scale of Class 
111 Railway Employees 

3626. SHRIMATI VYJAYANTHIMALA 
B~lI : Will tbe Minister of RAILWAYS 
he pleased to state: 

(a) whether Class 111 railway employees 
h.l\ e rcpresen led to Government about 
gross injustice and anomalies in their 'pay 
scales as r~commended by the Fourth Pay 
Commission and acceptod by Government; 
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(b) if so, the details thereof; 

(e) whether Government have reconsi-
dered the matter; and 

(d) if so, the decision taken in this 
regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SURI 
MADHAVRAO SCINDIA): (a) Yes, 
Sir. 

(b) The repre~entations generally relate 
to demand for higher scales of pay tban 
that recommended by tbe IV Pay Commis-
sion. 

(c) and (d). The IV Pay Commission 
has given Its recommendations after consi-
deration of the plea and representations 
made befon! it by the staff and staff 
associations. The representations now 
received are examined by the Ministry of 
Railways on merits taking into account all 
r~levaot factors and in consultation with the 
Ministry of Finance wherever necessary. 

Agricultural Production in Tawa, 
Gandak Kosi and Mahanadi 

Project Areas 

3628. DR. A.K. PATEL: Will the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) the estimated incre~se in agricultural 
production and inland deterioration in the 
areas served by the Tawa project in Madbya 
Pradeih, Gandak and Kosi projects in 
Bihar and Mabanadi project in Orissa; 

(b) the investment made in each 
project; and 

(c) the drainage problems in each of 
tbese projects and their effect on agricultural 
production ? 

THE MINISTER OF WATER RE· 
SOURCES (SHRI B. SHANKARANAND) : 
(a) Tho Estimated iocrease in yields per 
ha. in reapeel of wheat is 0.2 toone and 0.4 
tonne ID Gaodak and Taw. projects 
respectively. The increase in yields per ba. 
in rt .. pect of paddy is 0.81 tonne and 1.25 
t onm.: in a.odak and Mabaodi project. 

respectively. The yield in respect of cereals 
was 2.04 tonnes per ba. in Kosi project 
during 1985-86. The change in land 
deterioration in these project areas bas not 
been reported. 

(b) The investment made till 1985-86 on 
Gandako project is Rs. 370.80 crores, Kosi 
project Rs. 133.18 crores, Tawa project 
Rs. ill 87 crores and Mahaoadi project 
Rs. 72.15 crores. 

(c) AJI tbese four projech have surface 
as well as sub-surface drainage problems of 
varying magnitudes which affect agricultural 
production to some exlen t. 

Project for Development of Commercial 
Horbour at Old Mangalore Port 

3629. SHRI NARSI NG SUR Y A· 
WANSHI : Will tbe MlOister of SURFACE 
TRA NSPOR T be pleased to state: 

(a) whether it is a fact that Rs. 12 crore 
project for the development of a commercial 
barbour at tbe old Maoga)ore port was 
under tbe consideration of Government; 
and 

(b) ir SOt the details tbereof including 
present position of the proposal? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) and (b). The 
Government of Karn81aka forwarded in 
August 1984 a proposal (or central assistance 
for the development of Old Mangalore Port 
at an estimated cost of Rs. 18.50 crores. In 
the anoual Plan of 19~.5 86 and 1986-87 no 
provision was included for Central assistance 
to Minor Ports and therefore the proposal 
received from various State Governments in 
tbis regard were Dot taken up for COD-

sideration. 

A8sl"anee to Voluntary OrganilaUonl 
Engaged In Combatin~ 

TraflirklnR Evil 

3630. SHRI MANIK REDDV: Will 
tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state; 

(a) whether tram,ldna in women con· 
tinues unabated creatiDg social problems; 
and 
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(b) if so, tbe details of tbe assistance 
being provided by Government to voluntary 
organisations engaged in fighting tbis social 
evil ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMATI MARGARET 
ALVA): (a) and (b). No, Sir. 
However it cannot be said that this social 
evil has been completely wiped out. This 
Ministry is operating a scheme of short stay 
homes for women and girls, who are being 
forced into prostitution, aod for tbose who, 
as a result of family tension or discord, are 
made to leave their homes without any 
means of subsistence and have no social 
protection from exploitation and/or are 
facing litigation on account of martial 
disputes, and also for those who have been 
sexually assaulted and are facing the problem 
of re- adjustment in the fdmily or society 
etc. etc Voluntary organisations baving the 
necessary infrastructure and experience of 
running social defence programmes are 
eligible for assistance under the scheme. 

Recurring grant upto Rs. 1.62,300 
annually for providing facilities for 40 
residents and a non-recurring grant of 
Rs 25,000 (once only at the inception of 
the home, for each home is admissible to a 
voluntary organisation who is running a 
home. 

Linking of Rivprs and Lakt'll io Kerala 

3631. DR. K.G. ADIYODI: Will the 
Minister of WATER RESOURCES be 
plra'ird to state : 

(a) whether it is a fact that Kerala has 
one of the targest net-work of fresh water 
lakes/rivers in the country; 

(b) wbethrr there is any proposal to 
link these lakes And rivers to implement a 
modest irrigation scbeme for the Stale; 
and 

(c) if so, the details tbeteof? 

THE MINISTER OF WATER RE-
SOURCES (SHRI 8. SHANKARANAND) : 
(a> Kelall is criss-crossed by • Dumber of 

rivers. There is also a cogtinuous chain of 
lagoons or backwaters along the coast. 

(b) There is no such proposal at 
present. 

(c) Does not arise. 

. Children Suffering from Anaemia 

3632. SHRIMA TI KISHORI SINHA: 
Win the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether a recent study conducted by 
National Institute of Nutrition bas revealed 
that a majority of children in India are 
anaemic and bave poor chances of survival; 
and 

(b) if so, the steps being taken to pro-
vide iron tablets to improve their condition? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) Study conducted by the 
National Institute of Nutrition, Hyderabad 
revealed that nutritional anaemia i!\ prevalent 
among children. It is one of the factors 
contributing to their mortality. 

(b) Government of India is providing 
iron and folic acoid tablets to children under 
the scheme of prophylaxis against nutritional 
anaemia. 

Field Offi~.rs In Central Social 
Welfare Board 

3633. DR. PHULRENU GUHA: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that there are a 
few field officers in several Social Welfare 
Boards who were selected from among 
employees of different State Social Advisory 
Boards; 

(b) if so, whether these officers are 
letting bendit of their service rendered under 
tbe State Advisory Boards towards reosion; 
and 

(c) if Dot, 'be reaSODS tberefor? 
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THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMA TI MAR-
GARET ALVA): (a) A few Field Officers 
in the Central Social Welfare Board w~re 
selected from among employees of different 
State Social Welfare Advisory Boards. 

(b) No. Sir. 

(c) Employees of State Advisory Boards 
who join the Central Social Welfare Board 
become entitled to pensionary benefits from 
the date they join the Central Social Welfare 
Board It is, however, not poc;sible to extend 
the pensionary benefit for the service 
rendered by them with tbe State Social 
Welfare Advisory Boards as the Central 
Social Welfare Board does not accept any 
pen~ionary liability in respect of service put 
in bv the official in any organisation outside 
tbe Central Board. 

Villages without Schools 

3631. SHRI K. RAMACHANDRA 
REDDY: Wall the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state : 

(a) how many villages and habitations 
are without primary schools; 

(b) in how many villages and habita-
tions there are 00 school bUIldings; 

(e) wbethor Government are aware tbat 
in most of (be villages scbools tbere are DO 

teachers or teaching matenals; 

(d) the time frame drawn 
establish fun-fledged schools in 
Yillage~ aod habilarioD!; and 

up to 
an tbe 

(e) tbe nature and extent of central 
assistance given to States to acbieve tbi, 
,oal ? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): (a) As 
per the Fourth All-India Educational Survey 
conducted by the NCERT with 30th 
September, 1978 as the refertnce date out 
of 9,64,664 hhbitations, there were primary 
schools I sections within 4,51.457 
habitations. 

(b) The Fourth All India Educational 
Survey also indicates that there were 
2,39,458 schools in rural areas which had no 
pllcca buildings. It did Dot collect informa-
tion village and habitation-wise. 

(c) As per tbe Fourth All-India Educa-
tiona) Suryey 53.04% of the primary schools 
were housed in unsatbfactory bUildings, 
85.19% primary schools did not have toilet 
facilities, 34.13% primary schools lacked 
mats and furniture. 39.72% did not have 
teaching learning material/equipment and 
59.50% did not have drinking water facilities. 
The National Policy on Education envisages 
a phased drive symbolically called Operation 
Blackboard to improve primary schools all 
over the country. 

(d) Whereas all villages and habitations 
throughout the country cannot have schools 
unless there ill 8 minimum number of school 
going children to ju-;tify a school the general 
form followed is to provide a primary school 
within walking di~tance of 1 kilometre. The 
State Governments and Union Territories 
open schools in view of the rt"Quirement 
asses fled as above :Jlld within the limits or 
financial resources available. 

(e) At present the C~nlral Government 
has a,sisted the States by way of grants as 
recomm~nded by the Eighrh Finance Com-
mission Department of Education gives 
assistance under a centrally spr nsored 
scheme in operarion in 9 educationally 
backward states (or the llppointment of lady 
teachrrs as per statement given below. 
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Statement

·S. States Grant from Ministry VIII Finance VIII Finance
No. of Human Resource Commission's Commission's

Development, Education Recommendation Recommendation
Department for fOI Primary for Appointment
appointment of women School Buildings of Additional
teachers in the VI Plan. Buildings Teachers
1983-84 1984-85 No. Amount No. Amount

(Rs. inlakhs) (Rs, in lakhs) (Rs. in lakhs)

,I. Andhra Pradesh 1.12 40.00 2992 1196.80 7873 206096

2. Assam 1.12 11.44 5761 2304.40

3. Bibar 1.12 40.04 9686 3875.20

4. Himachal Pradesh 1349 701.40 355 106.16

5. ' Jammu arid 20.16 1340 696;72 2955 718.82
Kashmir

6. Manipur 1604 834 ..16

7. Meghalaya 1293 I 672.44 1038 237.04'

8. Madhya Pradesh 1.68 63.00 7036 1442.23

9. Orissa 1.07' 39.39 3983 1593.20 3871 845.57

10. Rajasthan 1.68 63.00 4686 1051.91

11. Tripura 759 394.68 • , 31 11.84

12. Uttar Pradesh 2.24 82.60

13. West Bengal 1.12 41.16 7739 3103.60

14. Nagaland 471 244.92

Mankhurd-Belapur Rail Project

3635. DR. DATTA SAMANT : Will
the Minister of RAILWAYS be pleased to
state :

(a) the Iota I amount required for
Mankhurd-Belapur Rail Project;

(b) the amount spent so far and the
contribution of the Maha'rashtra' Govern-
ment' for this project;

(c) whether the contract for construction
of bridge on Thane Creek has already been
awarded; and

(d) the time by which this Railway
proJc:ct is likelytc be cO!Dpleteq 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) At 1985
price level the approximate cost of the
project was assessed as Rs. 120 crores.

(b) Rs. 5.30 crores upto 30~9-1986.

The Maharashtra State Government's
agreed share of cost is 67%,

(c) Yes, Sir.

(d) This will depend upon the State'
Government making available their share of
cost. a.c~ording 10 requiremen Is and
~yallablhl~ Qf f'1r19~ tc;>~ailways. ,
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Delay In Delhl-Trlvandrum Hight via Goa 

3636. SHRI .t. CHARLES; 
SHRI VAKKOM PURUSHO· 
THAMAN: 

Will the Minister of CIVIL AVIATION 
be pleased to state : 

(a) the number of days during which 
tbe Delhi-Trivandrum flight via Goa was 
delayed for more tban ODe hour, during the 
period from 1 January. 1986 to 1 September, 
1986; 

(b) the steps taken to avoid such delays 
in f Llture; and 

(c) whether tbere is a proposal to 
operate tbis fligbt on Fridays also? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) : (8) 37. 

(b) and (c). Effective 1st November, 
1986, the fiig'lt is operating on all the days 
of tbe week Indian Airlines has revised 
the routing of aircraft operating Delhi-Goa-
Cochin-Trivandrum flight and bas provided 
sufficient cushion time at Delhi to operate 
tbis flighi on schedule ex· De1hi. 

[Translation1 

Catering at New Delhi Railway Station 

3637. SHRI KAMLA PRASAD RAWAT : 
SHRI MOTILAL SINGH: 

Will the Minister of RAILWAYS be 
pleased to state: . 

(a) whether Government have intro-
duced a new system of catering at New 
Delhi Railway Station by adopting a new 
catering policy; 

(b) whether any assessment bas been 
made about tbe response of travelling 
pubUc;aod 

(c) if tbe resp<'Dse is not found favoura-
ble. whether Government propose to revert 
to old sYfitem '1 

THE. MiNISTER. OF STATE OF THB 
MI~lS fa. y Qf R~'LW 1\ y~ (SHRI 

MADHAVRAO SCI NOlA) : (a) The mea1s 
are prepared aDd packed in disposable 
casseroles 10 a newly constructed base 
kitchen at New Delhi &tation. Sale of pre-
cooked items from fibre glass trolleys bas 
also been introduced at ono platform of 
New Delhi station. 

(b) and (c). Opinion poll bas been 
taken regarding introduction of casserole 
service and the response is favourable. New 
vending system is still in an experimental 
stage. 

[English] 

Deatbs due to Mismanagement, Negligence 
and Jack of Discipline in Deihl 

Hospitals 

3638. DR. G .S. RJ\.JHANS : 
SHRI NARESH CHANDRA 
CHATURVED1: 

Will the Minister of HEALTH AND 
FA MIL Y WELFARE be pleased to 
state : 

(8) whether Government's attention has 
been drawn to tbe recent press reports that 
a number of death§ occured due to the 
mismanagement, negligence and lack of 
disciplioe in tbe hospitals in Delhi; 

(b) if so, tbe details tbereof and wbat 
action bas been taken in this regard; 

(c) whether £Jny enquiry has been 
conducted into this matter; and 

(d) jf so, the details of the enquiry 1 

THE MINISTER OF STATE IN THE 
MINlST~Y OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) and (d). The informa-
tion is being collected and will be laid 00 

the Table of tbe House. 

Proposals to declare Paoagarh-Morgram 
Road 1.0 Welt BeDlal a. NatloDat 

HI,I",a, 

3639. SHRI SOMNATH CHATTER-
JEE : Will the Minister of SURFACE 
TRANSPORT bet pJea.~d to at.te ; 
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(a) whether any proposal has been 
received for declaring the road from 
Panagarh to Morgram via ShantiuikeVln, 
Suri and Ramp'ubat West Bengal as a 
National Highway; and , 

(b) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE Of THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) No, Sir. 

(b) Does not arise. 

Advertisement Concerning Amniocyntesis 
Resulting in Female Abortions 

3640. PROF. MADHU DANDAVATE: 
Win the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state : 

(a) whether Government are aware of 
tbe widespread advertisements in the country 
conc~rning Amoiocyntesis; 

AND fAMILY WELFARE be pleaseQ to 
state : 

(a) bow many cases of abortions 
carried out after pre-natal sex determination 
tests (aminocentes;s) bave come to the 
notice of Government in different States; 

(b) whether Government have been 
able to obtain lists of clinics and doctors. 
thriving on the 
sex-determ ina t ion 
States; 

perOlCJC'S practice of 
abortion~ in different 

(c) if so, the details thereof; and 

(d) what action Government propose to 
take to put an end to the sex-determination 
abortions? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) Illegal abortions after 
sex-determination tests (amniocentesis) are 
carried out secretly by unscruplus persons 

(b) whether this has led to increase in and as such DO official Statewise data is 
abortions of the females (Foeticide); and available. Hov.ever there have bten many 

press reports and articles publisned in the 
(c) if so. the 3ction taken to control' newspapers. highligbt:og tbis issue and even 

amniocyntesis and its advertisement? National Federation of Indian Women has 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) (a) Amniocentesis is 
indicated for research purposes and for the 
diagnosis of sex linked genetic dis-orders. 
However. there are press reports that this 
test is being used unethically for the 
determination of the sex of the foetus, 
especially in major cities. 

(b) Un-authorised illegal abortion~ take 
place secretly. bence no official data is 
available on this matter. 

(c) Mabarashtra State has re~nt\y 
constituted a state level committee to make 
an in-depth study of' tbis issue. botb for 
technical, )ega I and public-education aspects. 
Tbe Government of India is also examining 
further action 00 this Point. 

Check on Abortions CarrJfd out after 
Pre·Nata' Sex DetermioatioD Test. 

3641. SHRI BALASAHEB VIKHE 
PATIL : WHJ tbe Minister of HBALTH 

submitted a representation 0[1 this issue to 
this Ministry. 

(b) Yes! Sir, except from tbe State:; of 
U.P., GUJarat and Assam. 

(c) As per th~ infolmation re,civsd 
from tbe States, only 2 clinics are function-
ing in Chandigarb and 4 clinics are located 
in Haryana State. ." 

(d) Maharashtra state has recently 
constituted a state level oommittee to make 
in-depth study of tbis issue, both for 
tecbnical, lega) and public education aspects. 
The Government of India is also examining 
further action on this point. 

Scheme for Replacemeot of Aircraft. 

3642. SHRI PRAKASH V. PATIL: 
Will the Minister of C1VIL AV1ATJON be 
pleased to state : 

(8) whelber during 1986 tbere have been 
a Dumber of accidents in the aviation se<:to{ 
and .f so, the details tbereof; 
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(b) whether these accidents arc 4ue to 
aaina of tbe aircrafts and slack maintenance; 
and 

(c) whether any scheme bas been 
formulated to pbase out the aged aircrafts 
gradually and if so, tbe details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
lAGDISH TYTLER): (a) Ye4J, Sir. There 
bave been 14 accideD ts to I ndian Civil 
registered aircraft during 1986. A statements 
incorporating the details is given below. 

(b) No, Sir. 

(c) Aircraft in the Oeet of tbe airlines 
are pbased out from time to time keeping 
in view, technical, operational and economic 
factors. Air India have already pbased out 
five old Boeiog-707. Indian Airlines 
proposes to pbase out its fiht batch of 
five 8-737 aircraft in 1991. Turbo-prop 
aircraft available with Iodian Airlines would 
also be considered for replacement in 
1988-89 depending upon the availability of 
suitable advanced technololY aircraft. 

StatemeDt 
- --------

Date of Particutars of 
accidents aircraft 

1 2 

1. 3.1.86 VT·CYT 
Patiala Bonanza A-35 

2. 9.1.86 VT-GBZ 
Poooa Glider T 21B 

3. 15.1.86 VT·EGD 
Tricby 8.737 

4. 22.S.86 VT-DYF 
Baogalore Pusbpak 

5. 23.6.86 VT-EPD 
Poona Beecb Baron 

6. 16.7.86 VT·ELU 
Karnataka Chetak Heli-

coptcr 

7 26.7.86 VT-EAJ 
Trivaodrum 8-737 

I 2 

8. 12.8.86 VT-EJP 
Delhi Cessna 

9. 26.8.86 Vt-DUU 
Near Porbander PA-25 

10. 28.8.86 VT-EAJ 
Rajkot B-737 

11. 10.9.86 VT-DQW 
Safdarjuog Pusbpak 
Airport 

12. 29.9.86 VT·ELV 
Madras Airbus 

13. 23.10.86 VT-EAT 
Indore H8-748 

14. 26.10.86 VT-DFR 
Jubu Piper PA·t8 

Sale of Aircraft by France, BritalD aDd 
Sweden 

3643. SHR] RAMASHRAY PRASAD 
SINGH: 
SHal JAGANNATH PATT. 
NAIK: 

Will tbe Minister of CIVIL AVIATION 
be pleased to state : 

(a) whether France, Britain and Sweden 
ba ve decided to seU aircraft to India; 
and 

(b) If 80, tbe details thereof ? 

THE MINISTER OF STATE OP THB 
MINISTRY OF CIVIL AVIATION (SHR. 
lAODISH TYTLER) : (a) and (b). As a 
norma) marketing activity, aircraft manu-
facturers in tbe world wbicb includes 
France, Britain and Sweden touch witb 
India. The manufacturen submit tccbDbI 
aod budgetary details of tbe aircraft. 

[ Trantlalton! 

Good, aDd ea,h ,tolea Irom Air IDdio 
CarlO OIB~. 

3644. SHU IlAJ KUMAR. RAI: Will 
the Minister of CIVIL AVIATION be 
pleued to Ita te : 
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(a) the value of the goods and casb 
stoled from the cargo offices of Air' Icdia 
during 1986; and 

(b)· the number of cases registered the 
number of persons arrested and the value 
of tbe goods recovered so rar ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAG DISH TYTLER): (a) and (b). Tbe 
information is being collected and will be 
placed on tbe table of the Sabba. 

[English1 

JRbaJpnr BYl'pals 

~645. SHRI AlA Y MUSH RAN: Will 
the Minister of SURFACE TRANSPORT 
be pleased to state : 

(a) the funds allocated for construction 
of the Byepass around Jabalpur Town 
during 1986-81 and the stipulated time for 
its execution; and 

(b) whether tbe complete pruject has since 
been finalised and approved in construction 
with the State Government? 

THE MINISIER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHR) RAJESH PILOT) : (a) An alloca-
tion of Rs. 44 lakhs is proposed during 
1986-87 for 6 km stretch of Jabalpur 
byepass alrt"sdy under execution. This 
work is ex~cted to be completed by March. 
1987. 

(b) It bas not been possit,le to finalise 
the details of the remaining 17 km. long 
stretch as the basic engineering da tao are yet 
to be received from the State Public Works 
Department. 

ProyisloD of Water Cooler. In C.G.a..S. 
DlspeDsaries 

3646. SHRI YASHWANTRAO 
GADAKH PATIL: Will tbe Minjst~r of 
HEALTH AND FAMILY WELFARE be 
pl~ascd to refer to tt.c reply given to 
Unstarred Question No. 201S dated 31 July J 

1986 relardioa facilities in C.G.H.S. 
cliaoenaarica in cast Delhi and state: 

(a) tbe number of CO HS dispensaries 
in Delbi where water coolers bave been 

. provided; 

(b) the number of those dispensaries 
where earthen pitchers have been provided; 

(c) the reasons for the providing water 
coolers in all tbe dispensaries; 

(d) whether there is a plan to provide 
water coolers in all the dispensaries; 

(e) whether it is a fact tbat no ceiling 
or pedastal fans have been provided for 
waiting patients in Janakpuri II dispensary; 
and 

(f) if so, the reasons thereof and tbe 
number of otber dispensaries where tbis 
facility is not available? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMAR1 SAROJ 
KHAPARDE) : (a) 8 C.G H.S. dispen-
saries in Delhi have been provided with 
Water Coolers. 

(b) The number of C.G.H.S. dispan-
saries where earthen pitcbers have been 
provided are as under : 

Allopathic Ayurvedic Homoeopatbic 

72 5 5 

(c) and Cd). Water Coolers have not been 
provided in al1 the C.G.H.S. dispensaries 
for want continuous water supply/space 
constraint etc. 

(e) Yes, Sir. 

(f) The dispensary is boused in a 
private rented building and tbe landlord has 
neither provided a ceiling fan nor Is be 
allowing the provisions of ceilinl rans by 
C.G.H.S. for tbe waitiDI patients. Pedes .. I 
fans are considered unsafe. Ceilina fans 
ar~ available in all other C.G.B.S. dispan-
saries. 

Railway Link from aajalr te Gaya 

3647. SHRI KUNWAR RAM: Wi)l 
the Minister of RAILWAYS be pleased '0 
•••• 1It • 
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(a) whether survey has been undertaken
in order .to link Rajgir to Gaya in Eastern
Railway;

(b) the amount allotted for this purpose
in the current year; and

(c) the time envisaged for completion of
the survey?

niE MINISTER OF STATE OF TBE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) Yes,
Sir.

. (b) and (c). Survey for this line has
already been completed and as such no
amount has been allocated for the purpose
in the current year.

Command Area Development Programme

3648. SHRI P.M. SA YEED : Will the
Minister of WATER RESOURCE be pleased
to state:

(a) the number of projects sanctioned
under the command area development pro-
grammes for water management;

(b) whether Government have plans to
share the cost of construction of water
courses with the concerned States; and

(c) the details of the benefits which are
likely (0 accrue to the farmers under the
new schemes sponsored by Government for
effective water management agd fu I
utilisation "of the irrigation potential 1

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) 132 major/medium irrigation projects
are covered under the Centrally sponsored
Command Area Development Programme.

(b) Yes, Sir.

(c) The cost of construction oi water
courses or field channels from ·the outlets
uP!O 5 to 8 ha. blocks will be shared equally
between the Centre and the State. Assis-
tance will be provided for organising far~ers
associations and construction of field drams.

\

[Translation]

eentres for mentally retarded
Children

3649. DR. CHANDRA SHEKHAR
TRIPATHI : Will the Minister of
RAILWAYS be pleased to state:

(a) whether any Centre for the mentally
retarded children is proposed to be set up
in Delhi by the Railways;

•(b) if so, the amount to be spent on
setting up this centre and the number of
children. likely to be benefited from this
centre;

(c) whether Railways would consider to
open such centres in other parts of the
country also; and

<d) if so, the places and the time by
which these will be opened and if not, the
reasons therefor 1

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI

.MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) The estimated capital cost of the
Centre is Rs. 12,56,000 for a capacity to
cater to 24 children. The recurring cost
will be met with by Northern Railway
Women's Welfare Organisation which will
manage the centre.

(c) and (d). There is no proposal at
present to open such 'Centres in any other
part of the country due to financial
constraints.

[English)

Memorandum from Delhi Adhyapak
Parlshad to the Prime Minister

3650 •. SBRI C. JANGA REDDY :
DR. A.K. rATEL:

Will the Minister of HUMAN RE.
SOURCE DEVELOPMENT be pleased to
state: •

(a) whether in July last the Delhi
Adyapak Parisbad had submitted a Memo.
randum to the Prime Minister;
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(b) if so, the demands made tberein; 
and 

(c) the reaction of Government to each 
demand? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) to (c). 
In a memorandum dated the 23rd July. 1986 
submitted to the Prime Minister, Delhi 
Adbyapak Parishad mainly demanded 
revision of pay scales of school teacbers in 
tbe light of tbe recommendations' of tbe 
National Commission on Teachers-I 

In September, 1986 Government of 
India notified inter alia revised scales of 
pay for different grades of teachers which 
are based on tbe recommendations of tbe 
Fourth Central Pay Commission. 

Government of India bas appointed an 
Empowered Committee which is examining 
the recommendations made by the National 
Commission on Teachers-I inc1udiDI tbe 
recommendations relating to the pay scales 
for the school teachers in the context of tbe 
recommendations or the Fourth Central 
Pay ComO)ission. A decision in this regard 
is expected shortly. 

[ Tra"datlon] 

Obstaclel io OpenlDg New Colleges in 
RaJasthan 

3651. SHRI VIRDHI CHANDER 
JAIN: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether it is a fact tbat there has 
been an obstacl~ in opening new collcS~s in 
Rajasthan to meet the demand of increa~d 
enrolment as University Orants Commission 
did Dot provide financial assistance; and 

(b) if so. tbe time by which tbe 
Commission wou\d provide funds to open 
new college'S in Rajast'1an ? 

THB MINISTER OF STATE IN THB 
~EPAaTMENTS Of EOUCATIQ~ AN\) 

CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHJ): (a) No, 
Sir. The University Grants Commission 
does not provide any financial assistance for 
opening new colleges. 

(b) Docs not arise. 

[English] 

Doubliol or Rail"ay Line between 
Palghat aDd Erll8kulam 

3652. SHRI V.S. VIJAYARAGHAVAN : 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether the doubling of railway 
line between Pa)gbat and Ernakulam is under 
progress; 

(b) the total amount spent on this 
project so far; and 

(c) by what time it is likely to be 
completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Double 
lioe for all sections have been commission-
ed. 

(b) Rs. 27 crores. 

(c) D~ not arise. 

RunBing of Trains with T"el,e Bogies 
on Central and Westero Railways 

3653. SHRI S.G. GHOLAP : . Will the 
Minister of RAILWAYS be pleased to 
~tate : 

(a) whether it is a fact that ~tb the 
Central and Western Railways have started 
twelve bogies local trains; 

(b) if so, the experience gained in run-
Di ng of such trains; 

(c) wbether an local traios are proposed 
to be of twelve oogies; and 

(d) if not, Whether fast trains are 
proposed to~~ lUll Vlitb twelve boeics 'l 
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THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (8) Yes. Sir. 

(b) to (d). Only trail runs are goinl on 
at present. 

Pot"bampadu Project 
• 

3654. SHRI H.A. DORA: Will the 
Minister of WATER RESOURCES be 
pleased to state : 

<a) whether Government have received 
any proposal for clearance of Pochamapadu 
project (Sriramsagar) which gives water to 
Nalgonda district; 

<b) if so, whether it bas been cleared 
by the Union Government; and 

(c) if Dot, tbe present stage of tbe 
proposal? 

THE MINISTER OF WATER RE-
SOURCES (SliRI B. SHANKARANAND): 
(a) Yes, Sir, in September, 1986. 

(b) No, Sir. 

(c) The project report is under examina ... 
tion by tbe Central Water Commission and 
other Central Agencies. 

UDotlliled Irrigation Potential of 
Orissa Dams 

365S. SURl NITY ANANDA MISRA: 
Win the Minister of WATER RESOURCES 
be pleased to state: 

(~) wbether it is a fact that the major 
and medium dams of Orissa have a lot of 
unutilised irrigation potential; 

(b) if so, tbe project-wise analysis of 
tbe potential capacity and also the area that 
could be brought under irrigation bad this 
capacity been put to usc; 

Cc) the factors responsible for the non-
utilization; 

(d) whether for better utilisation of tbi, 
idle capacity Centre would 8.sist tbe State 
Government in formulatin, aqd r"nding 
tcbomot ~q4 

(e) if so. Government's reaction in tbi, 
regard '1 

THE MINISTER OF WATER 
RESOURCES (SHRI B. SHANKARA· 
NAND): (a) and (b). The unutilised 
irrigation potential from major and medium 
irrigation projects in Orissa is marlinal. 
being about 4% of tbe total potential created 
during the Plan period upto tbe end of tbo 
VI Plan. An area of about 45000 ha. can 
be irrigated from tbe utilisation of the 
unused capacity. Bulk of this 1S accouoted 
for by tbe Mahanadi delta project (Major 
project completed) being 38.410 ba. aod the 
balance is accounted for' by one ongoing 
major project and six ongoing medium 
schemes. 

(c) The factors responsible for Don .. 
utilisation include lack of on farm infrast-
ructure and extension facilities and the time 
normally taken by cultivators to adopt to 
irrigated farmina. 

(d) and (e). The Centrally sponsored 
Command Area Development Programme 
has been laken up in tbe commands of 
selected major projects for efficient utilisation 
of the potential created. 

Doubllnl or Eroakulam·Tril'aodrum Line 

3656. SARI K. KUNJAMBU: Will 
tbe Minister of RAILWAYS be pleased to 
slate : 

(a) whether tbe work of doubling the 
line between Ernakulam and Trivandrum bas 
been taken up; 

(b) if so, bow much of the work bas 
been completed: and 

(c) when tbe remaining work is likely to 
be completed ? 

THB MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): <a) CODstruc. 
tion of new line between Ernakulam aDd 
Kayankulam via Alleppey has been takeD up. 
For doubling between Kayankulam aod 
Trivandrum. survey has been laken uP. 

(b) Prolress of work on new line bet. 
,,~n ~rnakuJam and Alleppe), ta 48~ .. 
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betweee A.lIepgey and lCayankulam it is 
.%. 

(c) Completion of tbe ongoing new lioe 
work win depend on availability of resources 
in tbe coming years. 

[Translation) 

Hludl as Medium of Examination 
Recognised by U.G.C. 

3657. SHRI SHANTI DHARIWAL: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whetber it is a fact that University 
Grants Commission has recognised Hindi 
language as medium for examinations 
conducted py tbe Commission; 

(b) whether at tbe time of interview of 
the qualified candidates, Hindi speaking' 
candidates are subjected to discrjmination; 

(~) if so, tbe action taken by Govern .. 
ment so far to remove tbe discrimination 
being made by the Commission; and 

(d) if not, tbe reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RBSOURCB DEVELOPMENT 
(SHRIMATI KRISHNA SARI): (8) Yes" 
Sir. The candidates have the option to 
use Hindi as the medium of examination. 

(b) Tbe scbeme of Junior Research 
fellowsbip examination beld by tbe Univer-
sity Or~t8 Commission does not include 
an iDterv~ew of all tbe qualified candidates. 
However. in certain subjects, aD interview 
of candidates is held in lieu of one of tbe 
two examination papers. There is no dis .. 
crimiba&ion 8pinst Hindi speaking candi-
dates at the interview. 

(c) and (d). Do not arise. 

(B",1I66] 

E~e.ptloa of Don.lloD. fr •• lacome Tax 
lIl.de to Volant • .., Ora_als.tloDI 

e .... ecI .. T.R. Coetrol • 
Proara.ate 

'651. SHRI RANJITSINGH GAEK-
VI Ap' ; - Will tit, Mipistcr of. Jll!AI.TH 

AND FAMILY WELFARE be pleased to 
state : 

(a) wbether State Government of 
Gujarat bas made a representation for 
exemption from payment of income tax for 
tbe donations made to voluntary organisa-
tions participating actively in tbe National 
T. D. Control Programme or are opening 
and running T.D. hospitals; 

(b) whether exemption of 8ucb dona-
tiODS is Jikely to help further control and 
eradicate T .B.; and 

..(c) whether su"b donations are exempted 
for Cancer disease also 7 " 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALm AND FAMILY 
WELFARE (KUMARI SARO) 
KHAPARDE): (a) and (b). Yes" Sir. A 
proposal from the Government of Qujarat 
was received. The matter was taken up 
with the Ministry of Finance (Revenue) in 
regard to grant of exemption in respect of 
donation s made to voluntary organisations 
taking part in TB Control Programme but 
it was not found acceptable. 

(c) No, Sir. 

[ Translatio,,] 

Worksbop or WardeM of Youth Hostels 

3659. SHRI K.N. PRADHAN: Will 
tbe Minister of HUMAN RESOURCE 

.. DEVELOPMENT be pl~ased to state: 

(a) whetber any workshop of wardens 
of Yout h Hosteh was organised in Septem-
ber" 1986 aDd if so, tbe conclusions thereof; 

(b) whetber Youtb Hostels of aU "tbe 
States ar~ following tbe prescribed guide-
lines; and 

(c) if Dot: tbe action taken in the 
matter ? 

THB MINISTER OF STATE IN THe 
DEPARTMBNTS OF YOUTH APFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINISTRY OF HUMAN RBSOURCE 
DEVELOPMENT (SHRIMATI MARGARET 
A~ V At) ; (a) Yoe, Sir. rbc major 
• 
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recommeadations of tbe wardeRS' workshop 
are aiven in tbe statement below. 

(bl and (c). Whne~ the youth bostels, 
by and larae, are following the instructions. 
Issued from time .. o time, certain variations 
10 some places bad come to notice. With a 
view, theref'o~ to streamlining the functlon-
loa of the youth boatels, comprehensive 
pidelioes have ~beeD issued recently after 
takiag ioto account tbe recommendauoDs 
of the Wardens' Worisbop, wbicb are 
expected to be followed by all youtb 
hestele. 

t. Warc1eos will organise National 
Integration PrOirammes, to include 
cul~ural activities, visit to bistorical 
places etc. 

2. While select;ollites for construe-
tioa of yootb bostels. accessibility 
of the area. nearness to tbe rail-
way .ltatioo, bus stand and 
marketiDI place. should also be 
kept in view. 

3. Youth hostels scheme sbould be 
Biven adequate publicity. 

4. Fioaocial1imits reprdial provision 
of furniture in new youth bostels 
should be raised.. Tbe ruoning 
fund available to Wardens should 
be increased. 

5. There should be no upper alc 
limit for appointment of Wardens. 
They sbould be allowed to continue 
as JOna as they are physically 
6t. 

6. New Wardcas sbould be Jiven 
orieotatioD ttainiaa. 

7. WardeD.' Workshop .hould be 
held ever)' year. 

8. A Yoath Boatel "anDuaI .bould 

, 

9. Preference should be liven to 
members of Youtb Hostels 
Association of India to and students 
of recognised institutions in tbe 
matter of accocnmodatlon in the 
youth bostels. 

10. Local MaD81ement Committees 
with tbe Deputy Commissioner as 
Chairman aDd tbe Warden as 
Member-Secretary sbould be 
constituted for all tbe youth 
boste.s. 

Setttng up of Model Pre.Prlma" 
Scbools In all DI.trlets 

3660. PROF. K. V • THOMAS: Will 
the Minister of HUMAN RESOURCB 
DEVELOPMENT be pleased to state: 

<a> whether tbere is aoy proposal to 
link pre-primary education with Integrated 
Cbild Development Services; 

(b) whether model pre-primary schools 
will be set up in an. tbe districts in tbe 
country; aod 

(c) wbether financial astistanee will be 
liven to special organisations running pre-
primary scbools ? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURB IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) :.(a) Yes. 
Sir. Early cbildhood education i. one of 
tbe compooents of Iotearated Child Deve-
lopment Services Proaramme (ICDS). The 
National P\llicy OD Education recoanisel tbo 
holistic natu,", of cblld development aod 
accords biab priority to It Early Childhood· 
Care"abtl BducatloD aDd to suitably iate-
Ifato it with Intearated Cbild DcvejoPIDCDt 
Seryices proaramme. 

(b) No. Sir. 

be prepared coveriDa all upects: (~) 1bere II a ecbeDt for proVidiDi 
I1Idt a. aims and projects, hotel banda I aulstance to tbe voluntary aa.nciea 
..... Jatradoa. 8CCOUDtinr. ra- for ranoio. early childhood education 
.......... aod duties of .~deo CODtrOl in tbo~. ..uca....,lly ~4'm 

, .. ,.tfMiII""_ ott. . .... . 
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ViI.tlll". Be/8T Quota In POlt-Gra •• ate 
Co_riel of tile CeDtral Uol.enltle. 

3661. DR. KRUPASINDHU B801: 
Will tbe Mini&ter of HUMAN RESOUR.CB 
DEVELOPMENT be pleased to state: 

(a) wbetber it is a fact that io spite of 
tbe efforts made, the SCjST quota of setat. 
in tbe Post-Graduate courses of the seven 
Ceotral Universities in tbe country bas lone 
UDulihsed; and 

(b) if so. whether Government have 
taken aoy steps to fully utilise tbe quota 
reserved for SC/S! candidates "1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCB DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): (8) In 
certain Post-graduate courses, tbere is 
shortfall in tbe utilisation of quota of seats 
reserved for SC and ST candidates mainly 
due to non-availability of sufficient qualified 
candidatea belon&in8 to these communities. 

(b) The University Grants Commission 
have issued guidelines 10 Central Universities 
layins down that .here there is a minimum 
porcentaae of marks for admission to any 
gourse, concession of 5% marks may be 
Biven and in case tbe seats ear-marked for 
SC/ST still remain un6.11ed. further relaxa-
tion in tbe marks may be considered so 
tbat all the reserved scats aro filled. Tho 
UDivet~ity Orants Commission bas takon 
other steps lucb as introduction of remedial 
courses, award of scholarships and fellow-
ships etc., for SC/ST .tudents. 

AII~atloD to Maharaslltra _. 
NatloDal Pf'OIra.me for Control 

of Br'adDel. 

3662. SHRI BANWARI LAL 
PUR.OHIT: Will tbe Minister of HEALTH 
AND FAMILY WELFARE be pleased' to 
Itate : 

. (a) wbother Government of Mabarashtra 
has requested the Union Government to 
allQCate funds fot the health education 

. uDder National Proaramme for Control of 
BIind_; 

(b) how mucb allocation bas 10 far 
been made by tbe Onion Government to 
tbe state Government for tbe .. id talk 
dur;os tbe last tbree years; and 

(c) since when tbe requeat of tbe 
Mabarasbtra Government for allocatioa 
more fuods is pending and tbe time by 
which it is likel, to be saJKtiooed ? 

THE MINISTER OF STATE IN THE 
MINISTR.Y Of HEALTH AND FAMILY 
WELFARE (K.UMARI SAROJ 
KHAPARDE) : (a> Yes, Sir. . 

(b) The following allocation have been 
made to tbe Government of Mabarashtra 
during tbe last 3 years: 

1983-84 

1984-85 
1985-86 

Nil 

I.SO lak-hs 

r 2.00 lakbs 

(c) The request of-the Government of 
Mabarasbtra for allocation of additional 
funds for Healtb Education was received 
durinl July, 1986 bas been under considera-
tion and additional funds to tbe extent of 
Rs. 2.50 lakhs will be released durin. the 
current financial year. 

Drecl&en at Codal. Port 
., 

3663. SHRI T. BASHEER: Will lbe 
Minister of SURFACE TRANSPORT be 
pleased to state : 

(a) tbe nmnber .of dredaen which arc 
presently workiol at Cocbin Port and their 
capacity; ! 

(b) tbe depth of tho cbaDucls at Cocbio 
Port; and 

(c) tbe required. depth of the cbaoocla ? 

....UE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Tbrco 
dredgers witb a C.paCilY of 0.3. 1.1 and 0.4 
million cubic metres eacb are workiDa ill tile 
Port •. 

(b) The deptb available at &be 0.. 
cbannel. EmakuJam cbaoael aa4 M ..... 
cberry ~noel is about 10.7 M. 10.1 ~ ... 
8.S M re{pectiftl1 .. 
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(c) The required depth of. tbe above 
channels is 12.8M, 11.9 M and 9.75 M 
respeCtively. 

WOrk; •• Hours of Indian Airlines 
Employees 

3664. SHRI BANW ARI LAL 
BAIRWA : Will the Minister of CIVIL 
A VIA lION be pleased to state : 

<8> whether the employees of Indian 
Airlines are working 40} to 47t bours per 
week; 

(b) if so, what are tbe normal total 
working hours prescribed for them; and 

Cc) what extra benefits are allowed for 
putting in extra hours of work? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAODISH TYTLER)! (a) and (b). Except 

, for tbe flying! cabin crew, the working hours 
prescribed for the Indian Airlines employees 
vary from 35i brs. to 41! hrs. per week 
exclusive of lunch break. In so far as tbe 
workiD8 hours of 6.ying/cabin crew are 
concerned, tbe limit of Dying time pres-
cribed for tbem bas been kept at 80 hours 
per month which does Dot include journey 
time from/to residence, transit/bait etc. 

I 

(c) Employees required to put in· extra 
bOUfS beyond tbe prescribed bours are 
compensated in terms of tbe provisions of 
the agreements with unions/associations. 

Gaid811ee and Counselling ia Carrlculaol 
of N.,otlaya VidyalaY8s 

3665. SHRIMATI BASAVA-
RAJESW ARI : Will tbe Minister of 
HUMAN RESOURCE DEVELOPMENT be 
pleased to state : 

<a> tbe importaocx. given to ·Juidance 
aDd couosellinl' in tbe curriculum of Navo-
day. Vidyalayas; and 

(b) tbe details thereof 1 
,.' 

THB MJNISTER. OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURe IN THE MINISTRY OF 
HUMAN RESOURCE DEVBLOPMENT 

(SHRI MATI KRISHNA SAMI): (a) and 
(b). National Curriculum Framework 
developed by tbe NatioJlal Cou~iI of 
Educational Researeb aDd TraiDiDl is 
proposed to be implemented in the Nava-
daya Vidyalayas. This curriculum requires 
tbe teachers to keep record of interests and 
aptitud~ oi the children. It forms the basis 

. of counselling and guidance. Teachers of 
Navodaya Vidyalayal are proposed to be 
oriented to this task. 

Loans to Fisblng Co.paDie. from 
Sbipping De,elopmcnt Fund 

Committee 

3666. SHRI R.S. MANE: Will tbe 
Minister of SURFACE TRANSPORT be 
pleased to state : 

(a) the names of the fishing companies 
which were sanctioned loans from 'Shipping 
Development Fund Committee' during tbe 
last three years indicating tbe amount 
releasrd; 

(b) whetber any amounts were 
partiaJly released and jf so. the details 
tbereof including the names of companies 
involved; 

(c) the names of fishing companins whicb 
have over-due to tho Shipping Development 
Fund Committee indicating tbe aD)ounu 
wbich are outstanding beiond tbe due date 
of payments; and 

(d) whether any decision bas since 
been talien on rescbedulement of loaos 
keeping in view tbe bad state of the 
industry? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): Ca) Statement-
I aiving tbe requisite information is 
laid on tbe Table of tbe House. 
[Placed fa Librar,. See No. LT-34N/I6] 

(b) Statement. II li,ing tbe. requisite 
information is laid on the Table of tbe House. 

(Placed ID Llbrar,. See No. LT.3494/86) 

(c) StatemeDt-11I liviD, "tbe requisite 
details i. Jaid on the Table of tbe House. 
[Plaee4 10 Libra..,. See No. LT.,..,.) 
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(d) Cases of default will be examined 
and decided on the merits. 

Expenditure OB Kaaiebka Crasla 
lofeatigatioD 

3667. SHRI BHATTAM SRI RAMA 
MURTY: wm the Minister of CIViL 
A VIATION be pleased to state the expen-
diture incurred in cond uCliDg investigation 
by the Kripal Commission on tbe crash of 
Air India Jumbo Jet 'Kanisbka' ? 

THE MINISTER OF STATE OF THE 
MINIS TRY OF CIVIL AVIATION (SHRI 
JAG DISH TYTLER): A sum of Rs. 4.22 
lakhs bas been spent by the Kripal Court 
or Investigation, so far. 

Railway Projects in Gujarat 

3668. SHRI MOHANBHAI PATEL: 
Will tbe Mmister of RAILWAYS be 
pleased to state : 

(a) tbe approximate amount allocated 
for Railway projects~ in Gujarat with 
project·wise break-up; and 

(b) tbe progrCiS made so far '1 

THE MINISTER OF SrATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCIND1A): (a) and (b). 
Names of Major on-golDg new lines, gauge 
conversion and doubling ProjC(:ts in Gujarat 
State, outlay In 1986-87 and progrcss made 
upto -September, 1986 are giveD below: 

Particulars 
of work 

New Lines 
1. Kapadvanj-

Modasa 
2. Bbuj-Na)j~a 

Gaule COD\'ersion 

Outlay 
in 1986-
87 (Ra. 
in lakbs) 

o.ot 

600.00 

1. Viramgam-Okba- 197.00 
PorbaDder 

2. Nadiad-Kapadvanj 0.01 
DoubJill1 

Shahi,bag-
Viramgam 
(Pbase-Il) 

J 14.00 

Percentage 
of progress 
made up-
to Sept., 

1986 

• 
9 

60 

96 
(liDe 

already 
opeDd) 

8 

80 

Coaatraellon aDd wideDiDg of National 
HiPw_,s 10 Malaaraalttra 

3669. SHRI ARVIND TULSHIRAM 
KAMBLE : Will tbe Minilter of SURFACE 
TRANSPORT be pJeased to state: 

(a) tbe total kilometres or roads wbich 
are proposed to be constructed on National 
Highways in Maharashtra during the 
Seventh Five Year Plan; 

(b) whether there i3 any proposal to 
convert tbe existing two-Jane National 
Higbway between Pune and Bombay into 
a four-lane road; and 

(c) if so, tbe amount proposed to be 
allocated for that purpose? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) During the 
7th Plan an aggregate length of 48 kms. of 
entirely new construction is envisaged. 

(b) and (c). Yes} Sir. It is proposed 
to widen an aggregate Icngrh of about 50 
kms. of National Hishways No.4 between 
Bombay and Pune to four lane at an 
estimated ccst of about lis. 11 crores 
during the 7th Plan period subject to 
availability of resources. 

Pollution of IDdiAn "aters by 
Foreign Sbips 

3670. SHRr GURUDAS KAMAT: 
Will tb~ Minister of SURFACE TRANS. 
PORT be pleased to state: 

(a) \Whether it is a fact that foreign 
ship owners utilise tbe opportunity of 
cleaning their ships wbile in Indian territory 
thereby polluting our water while otber 
countries have very stringent· laws against 
this; 

(b) if so, the number of sbips which 
have been booked for tbis offence durins 
the l~t three years; and 

.(c) the action taken in these cases? . 
THE MINISTER OF STATE OF THB 

MINISTRY OF SURFACE TRANSPORT 
(SHlU RAJESH PILOT) : ta) 1Ds~ 01 
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sucb pollution have been reported by 
Bombay Port aDd Vlsakbapatoam Port 
ooly. 

(b) 228 ForeilD Ships wore apprebaodod 
for pollution olIenee at Bomba, Port &ad 
tbree foreIgn ~bips at Vlsakbapatoam duriDi 
tbe last tbree )'Ctlrs. 

(c) FlOes as stIpulated under the 
Indian Ports Act and Merchant Sh'ppiDl 
Act were duly realtsed by tbe rcspcetlvO 
Port Trusts. 

Missing of cargo aDd penoDal lu ..... 
in Leb Blabts 

3611. SHRI P. N.t\MGYAL : Will the 
Minister of CiVIL AVIATION be plcaacd 
to slate.: 

(a) whether It is a fact tbat complaints 
regarding misslog of cargoes aod personal 
lugage of passcngcIs 00 tbe Ch ... d .... b-
Leb and Jammu-Sranagar-Lcb seeton of tbe 
Indian Airlines ba ve beeu brouabt to tbe 
notice of tbe Ministry some· time back; 
and 

(b) if so, what action bas been initiated 
to trace tbe mlssiol carao and persopal 
ba88agcs of the pas&eDprs 'and with wbat 
results? .. 

THE MINISTER OF STATE OF THB 
MiNiSTRY OF CIViL AVIATiON (SHRI 
JAGDISH TYTLER) : <a> Yea. Sir. 

(b) Complaints reaardioa miDiDI cacao/ 
ba8P&e arc enquired into by lodaao 
Airliocs. 10 UDtraced caaes, cJaims an 
aetlled by lodian Airlioes in KCOrdaoce 
with tbc liability elauac of De Carrjqe by 
Air Act. 1~72. 

ID.araDee el.l. for I .. ' ...... to 
PalatlDl1 ek .• eat to Feltlft' of 

ladJa ID Fra8cr aad USA . 
3672. SHIll JITSNDaA PRASADA: 

Will tbe Mioilter of HUMAN Ill!&OUIlCS 
DBVBLOPMENT be p1eaaed to ttale : 

<a) wbother tbe painti..... aculpturee 
aod oaber aotiquea loaned by tbe Madoa.) 
Museum ao4 other Museums in tilt COIIat" 
co festival of JDdia held io Praace aad USA 
last ,car wero iaIuI:cd; aa4 

Wrlttell .4l1Swer~ loA 
.. 

(b) if 10, abe amount of iD.uraD~ 
elaimod item-wile ? 

THE MINISTER. Of STATB IN THB 
DBPARTMENTS Of' YOUrH AFFAIRS' 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THB 
MINISTRY OF HUMAN RESOURCE 
D~V.BLOPMBNT (SHRIMATI MARGAIlBT 
ALVA) : (8) Yes, Sir. 

(b) An Evaluation Committee of 
Experts bave been constituted to dttermine 
tbe amount to be claimed from insurance in 
each case for tbose art objects ~wbicb 
suffered damaae or 1018. 

( Trall,/al/on] 

Reao,.t'08 aDd repair of Kaounma'lJ 
Temple, Madbya I:-radesb 

3673. SHRI MAHENDRA SINGH : 
Will tbe Minister of HUMAN RESOURCE 
DEVELOPMBNT be pleased to state : 

(a) the amount sanctioned by Union 
Government for tbe rcnovatioD aod repair 
of Kaokanmatb Temple, Sihonia. disuict 
Morena and wben tbis amouut was 
uoctiooed; 

(b) the time by wbich CODstruction 
work is likely 10 be atarted and whcg it is 
expected to be completed; and 

(c) "bether Government propose to 
provide fundi for tbe repair and beauti-
fication of tombs of renowoed musician, 
TaOIeD and Mohamad Gaul in Owalior 7 

THB MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURB IN THB MIN,ISTRY OP 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMA TI KRISHNA SAHI) : (a) An 
amount of RI. 20,000 bas been laoctioned 
cluriDi tbo current BnaDcial year . 

<b) The conservation works, already 
ataned. are expected to be completed durinl 
this lloaDCia' year. 

(c) Yea, Sir An amount'of Rs. 30,000 
bal alrad, been provided for tbe prelen,· 
tioD of botb the tombl. 
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Seoal A.lad 

3674. SHRI KALI PRASAD PANDEY: 
Will tbe Minister of "UMAN RESOURCE 
DEVELOPMENT be pleased to state : 

(a) tbe sport events in wbicb India won 
Gold Medals during tbe tentb Allan Gamel 
and tbe num~r of players who weot to 
"Seoul for taking part in various sport events 
sportwise; and 

(b) the sports events in wbich India·. 
performance was bad ? 

THE MINISTER OF STATE IN THE 
DBPARTMENTS OF YOUTH AFFAIRS 
AND SPORT~S AND WOME.N AND 
CHILD DEVELOPMENT IN THB 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMATI MARGARET 
ALVA) : <a) Indian SportspellODI won 
-.gold medals in Athletics and WresdiDI 
events of X Asian Gamea, 1986. The 
number of sportspersons cleared for parti-
cipation in X Asian Games was as 
follows: 

Discipline 

.1 

- Cycling 

Golf 

Tennis 

Wei.btUrtiog 

Badminton 

Hockey (W) 

Yacbtioa 

Swimmina· 

Water Polo 

Diviog 

No. of aporia-
pel'lODl 
cleared 

2 

10 

.. 
8 

(; 

12 

16 

7 

12 

11 

2 , 

I 2 

Table Tennis 9 

Gymnastic 7 

Archery 8 

Judo 8 

Volle,bal1 12 

Shooting 29 

• Boxinl 12 

Hockey (M) 16 

Athletics 48 

W,eatJiDI 20 

Rowin. 22 

Football 18 

Taekwondo 2 

Total: 310 

(b) Indian sportspersons won medals in 
Athletics, Badmintoo BoxiD& Equestrian, 
Hockey (Men) Hockey (Women), Judo, 
Sbootina. Swimming, Volleyball, Weight-
Hfli .... Wrestlinl and Yachting. How~ver, 
tbe overall performance or Indian cootin-
&eDt in X Asian Games was below 
expectations. 

(English) 

NOD-A"allability of Water for 
Caltmble La.d 

367.5. SHRI SOMNATH Rt\TH: Win 
the Minister of WATER RESOUR.CES be 
pleased 10 state : 

(a) wbetller it is a fact that every year 
lubstaDtial area "r cultivab'e land goes 
without cultivation btta\lS~ of non·e"f'iI;lbi,. 
HtT of Wlter, .~ 
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(b) if so, whether Government have any 
data available about this aspect in Orissa 
and Andbra Pradesh during the last three 
Yf"ars, year-wise aod also tbe area that could 
be brought under irrigation each year? 

THE MINISTER OF WATER' 
RESOURCES (SHRI B. SHANKARA-
NAND): (a> and (b). Under drought 
conditions some cultivable areas remain 

. uncultivated. No details of such lands are 
maintained at tbe Centre. 

Utilisation of UndergroDDd Water 
Poteatlal of Aodlara Prades. 

3676. SHRI V. TULSIRAM : Will the 
Minister of WATER RESOURCBS be 
pleased to state: 

(a) whetber there is a proposal under 
consideration of Government for tbe full 
utilisation of underground water in Aodhra 
Prade~b for irrigation purposes; 

(b) if so, whether these resources cao be 
better utilised than surface irrigation pro-
jects. and provide water for tbe whole year 
witbout any interr uption; 

(c) whether an underground water 
autbority bas been sct up: and 

(d) if ~o, tbe details thereof with its 
constitution and the dera;ls of work 
assigned to it? 

THE MINISreR OF WATER 
RESOORCES (SHRI D. SHANKARA-
NAND): (a) EntirJ: around water resource 
potential of tbe country including Andbra 
Pradesh is proposed 10 be developed by 
about 2010 A.D. 

(b) Ground water aii'd surface water are 
part of the. same hydrological circle and 
their utilisation depend! on various factors. 

aod implement.tioo of viable_ schemes and 
watch tbe impact of _rious groundwater 
schemes at the micro-revel. . 

Assam'l Proposals lor FloCHI ProteetloD 
and Anti-Erosion 

3677. SHRI PARAG CHALIHA: Will 
tbe Minister of WATER RESOURCES be 
pieasf!d to state: 

(a) whether Govtrnmellt &ave received 
specific proposals from the Government of 
Assam for execution of flood protection and 
anti-erosion wo~ks; . 

(b) if so, tbe details thereor; and 

(c) the steps being -taken for 
plemebtation of tbe schemes ? 

im-

THE MINISTER OF WATBR 
RESOURCES (SHRI B. SHANKARA-
NAND): (a) and (b). The State bas 
submitted 8 schemes with a iotal estimated 
cost of Rs. 5251 lakhs of whicb 2 schemes 
costing Rs. 1564 lakbs bave been processed 
and are under consideration of the Advisory 
Committee of the Plan'~ing Commission. The 

. remaining schemes ba ve also been examined 
and comments sent to the State Government 
and their replies are a\\aited. 

(c) Such schemes are execute~ by the 
State Government. 

"-urchase of DPT, TT. DT and Polio 
Vaccines 

3678. SHRI HARI KRISHNA 
SHASTRI: Will tbe Minister of HEALTH 
AND FAMILY WELFARE b& pleased to 
stgte : 

(a) whether Government are aware of 
complaints that the DPT. TT, DT aod 
Polio vaccines purcbased during tbe last 
three yean were found to be sub-.tandard· • 

(b) if 10, tbe details thereof including 
about tbe manufacturers, luppliers. price per 
does and quantity purchased from eacb; 

,c) and (d). Groond Water Organiza-
tions 1Iave been set up at the ·Central and 
State levels. The Ceotral Groul'l4 Water 
Board is respon~ible for surveys, investip-
tioDS, exploration and monitorina of arouod-
water resources and their development and 
management of scieotiBc·lioet. State Ground' (C) the total number of batches of each 
\Vater Organizations undertake the develop- vacciae purcbases and bow many were 
mepl or tlllt ,~rce .hrOUfb prepar,tioD .ted Mild found of Itaodard quality; u4 
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(d) tbe other steps taken 'to -ensure 
Cuture suppJy of the r-equisite standard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDB): (a) and (b). No such com-
plaint bas been received during the last three 
years. 

(c) and (d). The quantities of the four 
vaccines purchased from different firms in 
the country during the past three years and 
including tbe quanttfy of polio vaccine 
imported during 1985·86 ~re as given in the 
statement below. It is mandatory under the 

DrQgs and Cosmetics Act oC Indja 1940, 
tbat all manufacturers of vaccines. test the 
vaccines and ensure tbat tbe vaccines 
supphed are of desired quality, and at par 
with tbe international standards. In order to 
ensure tbe supply of desired quality of 
vaccines, Government Institutes manufactur-
ing vaccines are suitably strengthened with 
staff processing/storage equipmcnts. Training 
of staff bas also been intensified. The 
National quality contro1 Laboratory of 
Immunobiologicab. at Centr"a) Research 
Institute, KasauH is also playing a pivotal 
role in ensuring supply of-quality vaccines 
by all manufacturers of vaccines in the 
country. 
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(Translation] 

Places to be airUnked by Vayudoot 
Service. in Madbya Pradesb 

3679. SHRI DAL CHANDER JAIN: 
Will the Minister of CIVIL AVIATION .... be 
pleased to state : 

(a) tbe places in Madbya Pradesh 
proposed to be lioked by VaYlldoot service 

. aod tbe time by which Sagar will be linked 
by Vayudoot service: and 

(b) the names of places whicb are likely 
to be linked with belicopter services? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAG DISH TYTLER): (a) Subject to 
availability of aircraft capacity and 
iofrastructural facilities, Vayudoot bas plans 
to "rovide airlinks to Jagdalpur aod 
Bilaspur in Madbya Pradesh during tbe 
curreDt financial year. 

The time by which Sagar could be 
provided an aulink has not yet been 
finalized. 

(b) At present there are no plans to 
provide helicopter services in the State of 
Madbya Pradesb. 

(English] 

Bridge o,er Rt.er Ghagr. near Manjalghat 
00 UP-Bibar Border 

3680. SHRI BHARAT KUMAR 
ODBDRA : Will tbe Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether Government bave since 
approved and sanctioned the estimate for 
construction or a bridge over river Gbagra 
near Maoja1gbat 00 Ballia.Cbapra road OD 

the border of Uttar Pradesh aoJ Bihar 
States uDder Central Aid Programme of 
loao anistaoce of Inter-State and Economic 
Importance; aod 

(b) if 10, the details tbereof'l 

THE MINISTER OF STATE OF THE 
~1INI~TRY OP SURFACE TRANSPORT 
(SHRI RAlESH PILOT): (a) Yes. Sir. 

(b) This bridge is estimated to cos. 
Rs. J 1.00 crores, out of which Rs. 4.50 
crores will be given by OoverDinent of India 
as loan assistance and tJle balance as well as 
excess, if any. will be shared equally by the 
State Governments of Uttar Pradesh and 
Bibar. 

[TrQn~/ation] 

Survey for Railway Line from Maha,sJpur 
to Mandie Fort 

3681. SHRI M.L. JHIKRAM: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether aoy survey has been 
conducted for laying a railway. line between 
Mabarajpur (Central Railway) and Mandla 
Fort; 

(b) if so, the details thereof; and 

(c) the likely tfme to be taken for its 
implementation? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVR~O SCINDIA) : (a) No, Sir. 

(b) aDd (c). Do Dot arise. 

Fly-over. 10 Alsam 

3682. SHRI BHADRESHWAR TANTI : 
Will the Minister of RAILWAYS be pleased 
to stale: 

(a) tbe total number of existing Oy 
overs in Assam; 

(b) whether Government propose to 
construct more fly overs to meet the public 
demaDd in tbat State; 

(c) if so, tbe p1aces included for con-
struction of fly overs in Assam; and 

(dJ tbe dotaila tbereof ? 

THE MINISTER OF STATE OP THE 
MINISTRY OF RAILWAYS (SMRI 
MADHAVRAO SCINDIA): (.) Bipteen 
$lad over lunder bricJaea. 
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(b) These are considered on year to year 
basis on being sponsored by the 
State Government, subject to the allotment 
of funds for each annual plan. 

(c) and (d). Tbree road over bridges 
in replacement of busy level crossings have 
been sanctiolled in the Railways' Budget on 
cost. sharing basis with the State Govern-
ment. The location and the sanctioned cost 
of these works is as under: 

(I) at TJosuki.a-Rs. 83.56 lakbs 
(Railways' share Rs. 39.40 lakhs.) 

(ii) Zoo Road at Guwahati-Rs 451.71 
lakbs (Railways· share Rs ~ 122.53 
lakhs). 

(iii) Atbgaon at Guwabati-Rc;. 301.71 
lakhs (Railways' share Rs. 120.00 
Jakbs). 

Security Lapses at Furlatganj Airport 

36~3. SHRI MOHD. MAHFOOZ ALI 
KHAN: 
SHRI KALI PRASAD PANDEY: 

Will the Minister of CIVIL AVIATION 
be pleased to slate: 

(a) whether it is a fact tbat there are gross 
security violations at tbe Fursatganj Airport; 

(b) ie' so, whether Government have 
made an~ inquiry into the working of tbe 
Airport to fix responsibility for the lapses in 
tbe security; 

(c) if ~o, the details thereof and tbe 
action taken by Government to improve tbe 
situation; and 

(d) whether Government would ensure 
tbat security rules are enf\)rced strictly at 
other airports also? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDJSH- TYTLER): (a) to (d). Two 
incidents of aUeged security violations at 
Fur'satgaoj cftrpo'rt have been reported. 
These are under enquiry. The Gov~nmeDt 
wou1d ensure that tbe security regutatieos 
arc strictly ooforted. 

Railway Link between Garbsbankar and 
Dasoys and Nanga) Township and 

Pathankot 

3684. SHRI KAMAL CHAUDHARY: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether there is any proposal for 
connecting Garhsbankar (Hoshiarpur 
district) with Dasuya via Hoshiarpur by 
rail; 

(b) whether there is also a proposal to 
connect Nangal Township witb Pathankot 
via Hoshiarpur by rail: and 

(c) if not, tbe reasons thereof? 

THE MINIS fER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 

(b) No, Sir. 

(c) The stations are already connected 
by rail, by ahernative routes. .. 
[ TranJlatlon] 

Catering contracts to Vendors Co-operative 
Sodety at Bhopal Railway Station 

3685. SHRIMATI USHA VERMA: 
Will the Mmister of RAILWAYS be pleased 
to state: 

(8) whether Vendors Co-operative 
Society of Bhopal Station has applied for 
catering (vending) contracts; 

(b) if so, the time by which the said 
Society is likely to be given contract; 

(c) whether the demand for glVIDS 
vending contract to the afor~aid Sccie(y has 
been made by tbe National Federation of 
Railw.ay Porters, Vendors and Bearers; and 

(d) if so. the 'action taken in this 
ft"ganl? 

THE MINJSTER OF Sf ATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCiNDIA): (a) YeC\. Sir. 

(b) There is DO Y&G81K:3' at prlSCDt. 
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(c) Yes, Sir. 

(d) Does not arise in view of reply to 
part (b) above. 

(Engli,h] 

Recommendations of 4th Pay CommlssloD 
regarding Service Conditioaa of 
COOimercial Claim Inspectors 

3686. SHRI RAMESHWAR NEEKHRA : 
win the Minister of RAILWAYS be pleased 
to state; 

(a) whether it is a fact that 4th Pay 
Commission has submiUed the report to 
Governmeot; 

Written Answer, 124 

Will the Minuter of HUMAN RESOURCE 
DEVBLOPMBNT be pleased to atate : 

~ 

(a) tbe number of Government run 
libraries, State-wise; and 

(b) tbe number or such libraries in rural 
areas. State-wise 7 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF' EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHJ): (a) and 
(b). The information is being collected and 
wiJl be laid on tbe Table or the House. 

LaDluages in West Bengal fdt' Education 

(b) whether it is also a fact tbat 3688. SARI PIYUS TIRAKY: Will 
Commercial/Clclim Inspectors working 10 • tbe Minister of HUMAN RESOURCB 
the day and travelling in tbe oigbt on duty DEVELOPMENT be pleased to state : 
and are entitled for night duty Allowance; 

(c) whether it is also a fact tbat tbe 
nature of duty of Commercial/Claims 
Inspectors' is Hazardous and tbey are 
entitled for Hazardous duty allowanoc; and 

(d) if so. when Government propose to 
take decision 00 tbe above issues? 

THE MINlSTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes. Sir. 

(b) Night duty allowance is payable for 
performance of duty between 22-00 brl. and 
06·00 hrs. in the night. If Commercial! 
Claims Inspectors perform duty within these 
bou~, tbey will also be eligible for oilbt 
duty allowance. However, staft'travelling by 
train prior to commencement of duty/after 
completion of duty are not paid aoy oilht 
duty allowance for tbe time apent on travel. 
This is applicable to Commercial/Claims 
Inspectors besides a numb~r of other 
eateaories who travel by train but are DOt on 
duty while performioJ sucb journeys. 

(c) No, Sir. 

(d) Does not arise. 

NlIIDber of GcwerDDlent Run Librar •• 
Slate.wlle 

3687. SaRI HANNAN MOLLAH: 

(a) tbe number of Hindi speaking 
population in West Bengal; and 

(b) tbe languages other than Bengali 
aDd BOllish recogoised by tbe State for 
educatioo purposes and other purposes? 

THB MINISTER Of STATE -IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : fa) and 
(b). According to the Census of 
India 1971 (Social and Cultural Tables 
published by tbe Registrar Genera) 
aod Census Commissioner of India, 
tbe Dumber of Hindi speakers (including of 
toolUel grouped under Hindi) was 27.15,384 
in West Bengal. 

2. 'AI reaards scbool education (classes 
VI-X) tbe three language formula is 
operative upto class VIII aod a student bas 
to choose tHe laoluaae. in the following 
manner: 

<a> Plrlt Lang •• ,e (one 
followinl bal to be selected) : 

of the 

Anamese. Bentali, Eoglish, Gujarati, 
·Hfndi, Lusbai, MalayWam. Marathi. 
MOdern Tibetan. Nepali, Oriya. Punjabi 
(Ourmukbi), Santh.li. Sadan', Telulu, 
ramiJ, Urdu. 
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(b) Second Language (one or tbe 
fqllowing has to be selected) : 

English. if a language otber tban English 
is offered as fint language or Bengali if 
English is offered as the first language. 

(c) Third Language (one 
following bas to be selected) : 

of the 

. . 
A classical language. a modern foreign 
language other tban Englisb and a 
modern Indian language otber tban tbe 
first language, as may be approved by, 
tbe Board. 

(3) At tbe Collegiate and university 
stage, English is geoerally tbe medium of 
instruction in all general and professional 
courses, except in language courses sucb as 
Bengali, Sanskrit, etc. Some universities, 
however, 8 now both English and Bengali as 
the medium of instruction/examination, 
particularly for Pass courses offered at 
bachelor'S degree level. In addition to 
Bengali and English provision bas been made 
in Government and Non-government colJeaea 
for the teaching of following languages: 
Hindi. Urdu, Arabic, Persian, Sanskrit, Pali, 
Nepali. Tibetan, Oriy,and Frencb. 

Rf'port of Espert Committee of National 
J n!thute of Communicable Disea~ 

rf'garding JapaDeae EocepbaUUs 

3689. SHRI C. SAMBU! 
Minister of HEALTH AND 
WELFARE be pleased. to state: 

Will the 
FAMILY 

(8) whether tbe experts Committee 
from the National Institute of Communi-
cable Diseases which toured Aodbra 
Pradesh has submitted its report recently 
regarding Japanese encephalitis; and 

(b) if so, tbe details of tbe report and 
the actioD . taken by Government tbere-
on? 

THE MINISTBR OF STATB IN THE 
MINISTRY OF HEALTH AND FAMILY 
WBLFARE (KUMAIU SAROJ 
KHAPARDE) : (a) and (b). The team 
which visited Andhra Pradesb recommended 
vector control measures hath anti-larval 
and anti-adult mosquito in the form of 
Jarvicida I 'li"e Fenttlion, oU .00 'pray 

~ 

operations with Pyrethrum. malathion, 
B.H.C. etc. mobility for earring the workers 
to tbe affected villageg, more m3n-power 
for carrying spray operations and material 
for quick coverege. 

The following actions have been taken 
by the Government.: 

J. Intensification of active case 
detection programme by visit 
of para-m:dical workers on 
hou!e to house basis. 

'1. AugmentatioD of treatment 
facilities to all the case at hospitals 
and disp8nsaries. 

3. Monitoring or data at tte districts 
and State level. 

4. Insecticidal spray has been started 
in alf affected \'illages. 

S. Intensification of health education 
programme through handbills' 
posters, staff visiting homes and 
also through the local branch of 
All India Radio. 

6, Under tbe orders of the District 
Collector all tbe pigs have been 
ordered for removal at a distance 
of 2 kms. from the nearest resi-
dential locality. 

7. Requisite quantity of malathion 
has been/is beiog supplied to the 
State Government for spray 
operations. 

Pas.eager Traffic 

3690. DR. V. VENKATESH : Will tbe 
Minister of RAILW A YS be pleased to 
state: 

<a> whetber tbere has been any increase/ 
decrease in the passenger traffic during the 
first six montbs of tbis year as compared to 
tbe last year; and 

(b) if so, tbe reasons therefor and its 
impact on Ranway finances? 

THB MINIiTER OF STATE OF TilE 
MJN,fSTRY OF RAILWAY~ (SfiRJ 
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MADHAVRAO SCINDIA) : (3) and (b). 
Tbere ha~ been an increase in the passenger 
traffic. yielding an additional revenue of 
about Rs . .J IS ctbres during the first six 
months of current year over the correspond-
ing period of last year. 

[TronJiatlon] 

Haasonpur-Sskari Railway Line 

3691. PROF. CHANDRA BHANU 
DEV I : Will the Minister of RAILWAYS 
be pJeased to sta te : 

(a) whether tbe con~truction work of 
Hasanpur-Shkari railway line bas been 
postponed; and 

(b) if so, the reasons tbereof ? 

THE MINISTER OF STATE OF THE 
Mn~lSTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
Work on this project has not been faken up 
{,o far due to constraint of resources. 

[EngJi~h] 

CODversion of Railway Lines 10 
Maharashtra 

3692 SHRI HUSSAIN DALWAI: 
Willlbe MiOister of RAILWAYS be pleased 
to state : 

s. Rail Lines 
No. 

1. Manmad-Parbhani-
PaTH Vaijnath 

2. Parbhani- P.urna 
and Mudkbed-

.. Adilabad and 
laying of paral-
lel DO line from 
Purna-M udkbed. 

Length EstIma-
ted cost 

(in crores) 

354 98.00 

24.8 95.00 

Completion of these projects will depend 
on availability of resources in tbe coming 

u years. 

Rail Link In Karwar (Karnataka) 

3693. SHRI SHANTARAM NAIK: 
win tbe Minister of RAILWAYS be pleased 
to state: • . 

(a) whether Karwar in Karnataka is 
going to be brought 00 rail map io view of 
the proposed Naval base there; 

(b) if so, whether Goa will be linked 
with Karwar by rail; and 

(c) the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDlA): (at to (c). 

(a) tbe number of railway lines proposed Surveys have been taken up for appraisal of 
to be converted ID the State of Mabarashtra" new rail line from Mangatore to Roha via 
from Metre Gauge to Broad Gauge with Karwar, Goa and from Hubli to Karwar. 
length wise break-up of these routes: Further action Will be considered on comple-

tion of surveys depending on availab_itity of 

(b) tbe time scbedule fixed by tbe 
Railway Minister for completion of this 
conversion programme; and 

(c) rou~-wise" cost of the convers;lfD 
programme? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) to (c). 
D,..ta'l~ of approved conversion of Metre 
G3ltge Lines into Broad Gause iQ tdaba .. 
,ashtr. ~qpe .t'0 AS UDder; 

resources. 

Usefulness of Vacdoes to COl'trol 
Epidemic of Eocep)Jalltll 

3694. SHRI E. A YY APU. REDDY: 
Will the Mioist~r of HEALTH AND 
FAMILY WBLFARE be pleased to state: 

(a) whether any immunization pro-
Ifamme bas been taken up to control 
~Dcepbalhis apd wbetber the rare and costly 
vaccine produced in Japan is being imported 
tlPd supplied to Andbra Pradesb; and 
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(b) whether experts have been asked to 
submit their detailed reports on usefulness 
of the vaccine ~nd whether any remedy 
bn been found in bomoeopathic treatment? 

"THE'MINISTER OF STATE IN THE 
MINISTRY OF HEALTH ANQ FAMILY 
WELFARE (KUMARI iAROJ 
KHAPARDE) : (a) No~ Sir. 

(b) Consensus of opinion expressed by 
tbe experts is that vaccine has no role 
during epidemics. It gives only protection 
for a short period and that too when given 
in two doses witb interval of one month 
and the programme of vaccination is com-
pleted before one: month of tbe outbreak. 

Information available indicates success-
ful results of treatment of epidemic of 
Encephahtis I)y using common group of 
homoeopathic medicines such as Bel1adona, 
Bryonia, Gelsomium etc. 

Overbridge at Moledam on Kottayam· 
QUilOD Line 

3695. PROF. P.J. KURIEN: Will 
tbe Minister of RAILWAYS be pleased to 
state: 

(a) whether any representation has been 
rtcelved requestmg the construction of an 
overbridge at Muledam on tbe Kottayam-
Quilon line; and 

(b) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIf\) : (a) Yes, Sir. 

(b) Tbe Government of Kerala has not, 
60 (.ar, sponsored any proposal to the 
Railways in tbis regard. . 

[TransltItion) 

PermiSsion to Ply Buses between 
Eta",~1a and Kaupur 

3696. SHRI lAGDISH AWASTHI 
Win tbe Minister of RAILWAYS be pleased 
to state: 

(a) whether the Railways arc not 
,r~tin, p.ormilsion to ply Roadwa1s or 

Private buses from Jbinjbak Railway 
Station between Etawah and ({anpur in 
Uttar Prades,b for tbe convenience of 
passengers; 

(b) whether at present tbe buses ply 
from a distant place instead of Jbinjbak 
station as a result or which the aged, ailing 
and handicapped passengers have to face 
great inconvenience in coming from and 
going to the station and if so, whether 
keeping this fact in view, permission will 
be given to ply buses from the railway 
station proper; and 

(c) if so. by what time and jf not, tbe 
reasons therefor ? 

THE MINISTER OF STATE OF THE 
MINISTRY .OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) to (c). 
In the interest of smootb movement of 
passengers, buses are not permitted to ply 
to aod from the circula1iog area of Jbinjhak 
st,tion. The preseflt bus stop is only 
about 100 metres away from tbe station 
building. 

Direct Coach Senice between Vijaywada 
aDd Bangalore City 

3697. SHRI V.S. KRISHNA lYER: 
Will the Mmister of RAILWAYS be pleased 
to state: 

oJ 

(a) whether there is aoy direct rail coach 
service bet\\ten V,jay~ada and Bangalore 
city; and 

(b) if not. whether proposed to attacb 
direct coach from V,jaywada to Banaalore 
to 37/7 Mail and 54/123 trains? 

THE MINISTER OF STATE OF 'THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA ~RAO SCINDl.t\): (a) Yes, Sir. 

(b) Does not arise. 

Constroction of Field Channels for full 
Utilisation of lrrigatlol(PolfDtial 

3698. SHRI DILBEP SINGH DHURIA : 
Win the Minister of WATBa RESOURCES 
be -l'lease4 to s._t, ; 
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(a) whether it is a fact tbat constructlQn 
of field channels below 40 bectare outlet 
and warabaDdi are meant to achieve full 
utilization of irrigation potentia1; 

(b) whether 50 per cent Central assm-
tam .. 'e is available to tbe States for the above 
scbeme; and 

(c) if SOt the details' in tbis regard ? 

THE MINISTER OF WATER 
R.ESOURCES (SHRI' B. SHANKARA-
NAND) : <a) Yes, Sir. 

(b) Yes, Sir. 

(c) 50% Central assistance is provided 
for construction of field channels from the 
outlet to 5-8 hectares block and for wara-
baodi as grant. Central assistance is also 
provided for construction of field channels 
within 5-8 hectares block-2S ~ as graDt 
and 25% as loan. 

o Remo,.' of Wreck. 01' Sunken Dredger. 
at Paradip Port 

3699. SHRf HARtHAR SOREN : 
SHRlilAOHAKANfA DIGAL : 

Will tbe Minister or SURFACE 
TRANSPORT be pleased to state: 

<a) whetber Government have recently 
taken steps for the removal of tbe wrecks 
of tbe two sunken dredsers at Paradip Port; 
and 

(b) if so, the details thereof including 
tbe cost involved ? 

THE MINISTER. OF STATE OF THB 
MINISTRY OF SURPACE TRANSPORT 
(SURI RAJBSH PILOT) : (a) Yes, Sir. 

(b) Tile Paradip Port authorities have 
awarded the work of redlova) of the wr~ks 
of two sooken dredgen to Mis. Han SUDg 
Salvaaior Co. Ltd. of ~rea on 23.10.86 on 
-No Cure No Pay IJasis· at a total cost of 
lls. 3.33 croret. 

UtlHtatiOli ~f UGC GraDe, rer Yario •• 
... ProJeetl 

~1Of). ~. f. VAL~~' fl!RVM~N ! , ~ 

Will the Minister of HUMAN RBSOUR CB 
DEVELOPMENT be pleased to state: • 

(a) whether .. tbe University Grants 
Commission has any special celt for 
mODitOl'ing, checking and supervising the 
utilisation of grants for various proejcts 
and schemes so tbat the purpose for wbich 
funds were granted are Dot mis-utilised; 
and 

(b) if so, whether the Commission bas 
come across ao'y malpractice adopted in the 
utilisation of such grants by the Annamalai 
U niversi ty 7 

THE MINISTEk OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMpNT 

. (SHRIMA n KRISHNA SAHI) : (a) and 
(b). The University Grants Commission bas 
set up a monitoring and evaluation cell 
\1bich is presently reviewing the perfor-
mance of tbe Central Universities only. 
Tbis cell haS' not undertaken any review 
of the performance of the Annamalai 
University. 

Malaai Dam 

3701. SHRI RAM SINGH Y ADA V ; 
Will tbe Manister of WATER RESOURCES 
be pleased to state : 

(a) whether it is a fact tbat Masani 
Dam has been constructed on the soil of 
Rajasthan State tn district A Iwar without 
obtaining any approval and sanction of tbe 
Plannina Commission as well as Central 
Water ComqliClsion; 

(b) whether it is also a fact tbat 
Government of Rajasthan never accorded 
its ~oosent or permissjon to Haryaoa 
Government for the construction of 
"Masanj Dam" 00 tbe toil of village akoli, 
Sob-tebsil Kot.Kasim district Alwar. 
Rajasthan; 

(c) whether th~ waters of "Masani 
Dam" would submerge abadi areas of 
villages Akoli, Ojofi. Kaririwas, Rabadka, 
JamalpGr. Jokbawas. ~lpur. Mabeshara, 
Kb..,.bkada and Budhi-Bawal: and 

(d) if so, what corrective measures 
Union OovefDment b.v~ taken to stve tile 
l'esidonts of tbOte vii. ? 
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THE . MINISTER OF WATER 
RESOURCES (SURI B. SHANKARA-
NAND): <a> No, Sir. 

(b) Does not arise. 

(c) No. Sir. 

(d) Does. Dot arise. 

Electrification of Rail"ay Linea between 
Kazipet, Secundera bad and 

Sanatboagar 

3702. SHRI G. BHOOPATHY : 
SHRI S. PALAKONDRAYUDU : 

Will tbe Minister of RAILWAYS be 
pleased to state : 
• 

(a) whether there is any proposal to 
electrify the railway lines between Kazlpet, 
Secun4erabad a~d Sanatbnagar; and 

(b) if so, the estimated expenditure for 
such ele,tnfication projects and the time 
"ben the electrified lines would be ready for 
operation? 

THE l\lINI5TER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, 
Sir. 

(b) The work is estimated' to cost 
-Rs. 47.63 Crores. The compktioD of tbe 
project wi)) depend upon the avpiiabiJi1y of 
resources. 

HandU ... of Rodio.Acti,e Partel. 

3703. PROF. RAMKRISHNA MORE: 
Win ttle Minister of CIVIL AVIATION be 
pleased to state : 

. (a) tbe average Dumber of radio-active 
parcels received per month and handled by 
the workers at tbe carlO terminal of the 
Indira Gandi International Airport; 

(b) whether the facUities provided at 
present at the Airport are adequate for safe 
handliol of such Car8o; and 

(c) if not, wbat further facilities are 
proposed ? 

THE MINISTER OF STATE Of THB 
AtNlSTkY OF CIVIL AVIATION (SHlU 

JAGDISH TYTLER) : (a) On 8D average 
JO- J 2 ra(lio .. active COOsllDments are bandied 
per month at the Caqo terminal of I.G .1. 
Airport. 

(b) Adequate facilities are available at 
the Cargo Terminal for safe handling of 
8uch aUIO. 

(c) Does Dot arise in view of (b) 
above. 

Purchase or Westtaud Helicopter. 
from U.K. 

3704. SHRI SYED SHAHABUDI1tN : 
Will the Minister of CIVIL AVIATION be 
pleased to state: • 

(a) whetber Government have decided 
to purchase Westland W -30 Helicopters 
from the U.K.; 

(b) whether it is a fact that tbe produc-
tion of these helicopters has been dis-
continued as tbe British Army has stopped 
purchasing tbem; 

(c) whether the United Kingdom bas 
offered loao for the purchase of these 
helicopters; and 

(d) the particulars of -other alternative 
helicopters considered by the Government 
aod their comparative cost? 

THE MINISTER OF STA'IE OF THE 
MINISTRY OF CIVIL AVIATION (SHRf 
lAGDISH TYTLER) : <8> Yes, Sir. 

(b) The production of this helicopters 
is continuing. Government bas no informa-
tiOD -about tbe supply of this helicopter to 
the Brh ish Army. 

(e) No. Sir. 

(d)- After detailed examioatioa by the 
Ministry 01 Dc!fence and tbe Ministry of 
Civil Aviation of variouS helicopters 
available, the choice of the helicopters 
for negotiations was narrowed down to the 
(01l0wi08 : 

1. SA 365 N Dauphia Iaelfcopftr 
maufactured by Mia Aerospatiale 
of FtaDec, 
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2. Westland W0-30 100-60 heli-
copters manufactur04 by Mis 
Westland 01 UK. 

Both tbese are mediuQ) .. size helicopters; 
the seating capacity of Westland WG-30 is 
17 and tbat of SA 36S N Dauphin 2 is 12, 

Tbe package cost of the 27 SA 365 N 
Dauphin-2 helicopters 2nd 21 Westland 
WG-30 inclusive of pro-vision of spares, 
spare engines, ground handling and test 
equipment, training and transport etc. are as, 
fonows : 

27 SA 365N Daupbin-2 

21 Westland WG-30 

547 mi1lioo 
French Frttnces. 

£ 76 million 

Sioce tbe two helicopters have different 
seat capacities and since the package cost 
.consists of support items as well, any 
simple comparison of the cost of tbe two 
helicopters would not be realistic. 

Protected Mosques In Valon Territory 
of Delhi 

3705. SHRI SYED SHAHABUDDIN : 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

<a> the number of protected mosques 
in tbe Union Territory of Delhi with their 
names and locations; 

(b) tbe amount spent 00 their repair 
aDd maintenance by the Archaeological 
Survey of India duriol t~e last tbree 

fiaancial years separately lor eacb monu-
ment; 

(c) whetber any of tbese mosques is 
beinl used for purposes otber than roliaious 
worship; 

(d) wbether any of these mosques or 
any portion thereof is Dnde.. megal or 
adverse occupation including tbe 'Jands 
appurtenant tbereto; aod 

(e) wbether there has been any demand 
from tbe Jocal Muslim Community for 
permission to perform Namaz 00 Fridays 
or on Ids, io aoy of these mosques 
and if SOt the response of Government 
thereto? 

THE MINISTER OF STATE IN THE· 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): (a) and 
(b). A statement giving the number, names 
and location of the centrally proteckd 
mosques in tbe Union Territory of Delbi 
aod the expenditure incurred on their repair 
and maintenance during tbe last three 
fiDanci~ yea A separately for each monument 
is given below. 

(c) No. Sir. Reaarding tbe usage of 
tbe centrally protected mosques. status quo 
obtaining at tbe time of protection is being 
main.ained. 

(d) Yes, Sir. 

(e) Yes. Sirt The customary aad 
religious usaaes obtaining at the time of 
Central protection are beiDI continued. 

Statemeat 

Sl.No. Name of the mosques Location Expenditure on repain 
• 1981-84 1984-85 1985-86 

I 2 3 4 S ,; 

.# Near Puraaa QUa 4,&00 1. Kbairul Manazil 

2. seium P~ri Mujid Beaumpuri 100 3 JOG 

3. Moli Mujid Red Fort Complex 5,300 6,800 3.600 
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1 2 3 4 S . 6 

. 
4. Mosque ioside Kotla Kotla F~rozesb8h 

Ferozeshah 

S. Qudsia Mosque Near I.S.B.T. 3,300 9,400 3,300 

6. Mosque of Sber Sbab PuraDa Qila 

7. Sunberi Masjid Near Red Fort 1,500 0"9,600 6,200 

8· Mosque with its dalao Kbairpur 
and courtyard and 
Bara Gumbad 

9. Mosque in SafdarjuDg Jor Bagb 
Tomb 

10. NiH Mosque Kherera( Hauz 20,200 
Kbas 

• 
11. Kbirkee Masjid Kbirkee J 1,200 3,800 

12. Mosqu" known as Mehrauii 
Shamsi Tallab 

13. Mod Masjid Mehrauli 

14. Mosque of Maulana Mebrauli 
JaQ18li Kamali 

IS. Wan MOS"que Mehrauli 5,300 6,800 3,600 

16. Moth Masjid Moth ki Masjid 

17. Afsarwala ki Masjid Nizamuddin -
18. Mohmadi WaH Mosque Sbabpur Jat 

19.' Makhd~m ki Mosque Sbabpur la. 

20. Mosque Wazirabad .24.600 1,000 2,100 

• . 
21. Marri Mosque Ladba Sarai -
2 ~. Mosque adjoiniol Rajon Ladba Sarai 

ki Baio 

23. Basb-a-Alam mosque Humayun Pur 

24. Mosque attached to ,tie Mubarak PUf Kotla 
. Mubarak Sbab Tomb 

25. Mesque of Babar'. period p.iam village 
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1 2 3 4 5 6 

26. Mosque within the Nizamuddin 
complex of the Tomb 
of lsa Khan 

27. Un-named mosque Munirka 

28. Wall mosque .inside Lodi Garden 
Sikander Lodi Tomb • 

29. MOfQue inside Qutb Qutb Mebrauli 
Archaeological Area 

30. Mo)que within tbe Hauz Hauz Kbu 23,'00 2,600 3,000 
Khas Group of monuments 

Water Polential of Norlher. Rellon 

3706. SHRI KEYUR BHUSHAN 
Will the Mioistereof WATER RESOURCES 
be pleased to state: . 

<a) tbe total water potential in North~m 
Region both from surface and ground wbicb 
can be harnessed (or irription; 

(b) what Perccatage of tbis water poten-
tial bas been harnessed upto the end of 
Sixth Plan by tbe Government as well as 
private sources; 

(c) whether it· is a fact tbat Madhya' 
Pradesb is lagging behind in creation of 
irrigation potential tbouab it baa maximum 
untapped irrigation potential available; aDd 

(d) if so, the maio reason lor sJow pro-
gress in tbe creation of potential and ~at 
belp tbe Union Government propose to "VO" 
to tbe Slate to develop its untapped irriaa-
tion potential by the tum of tbe century? 

THE MINISTER OF WATER RB. 
SOUlleBS (SHRI B. SHANKARANAND) :. 
<a> and (b). The Irriga~ioD potential of 
northern region co.mprisina the States of 
Maryaos. Himachal Pradesh, Jammu aod 
Kashmir, Punjab, bjasthan, Uttar Pradesh 
al)d Union Territory of Delbi II estimated 
as aboot 43.3 m. ba. and .boat 74" 01 it. 
bave" created by tho end of tile Sixth 
Plan Pei'Iocl. 

(c) sod (4). Tbe .timated uJdIDaae 
"'~ poteIltill of MadbJa " ..... It 

10.2 m. ba., out of which about 37% bas 
• been created by the end of the Sixth Plan, 
owing to, among others, la te start in irriga-
tion development and constraint of financial 
resources. Irrigation projects are planned, 
funded and implemented by the Slate 
Governments and central assistance is liVen 
in tbe form of block loans and graDts. The 
development of fuJI potential ~ is dependent 
upon avail,ability of resources and the 
priority assiloed by the Sfate Government. 

Relnle of W.ter to M.P •• nd Rajasthan 
from Ko.a Barrale 

l~07. SHRI KEYUR BHUSHAN : Will 
me Minister of WATER RESOURCES be 
pleased to state : 

(a) whether it- is a ract tbat io the 9th-
meetiol of Madbya Pradeih I Rajasthan 
Inter-state Control Board. it was decided 
that a 6e1d qency will be constituted for 
repletion of water for Madb,a Pradesb and 
Rajutban from Kola BarraSt: 

(b) if so, whetber Ibia agency has been 
CODItituted; if so, OD what date aod if Dot, 
the reuoos therefor; and 

(~) In the absence of the field a,cacy 
how i. tbe water ~ulatiOD beina dobe at 
i?faeDt aDd wbether it ia satisfactory to b4fth 
MeA,a Pra"dtsb aDd Rajaatban ? 

THB MINISTER OF WATER RE-
SOURCES (S8RI B. SBANKARANAND) : 
(a) Yea, Sir. . ... 
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(b) and (c). The Agency has not 10 far 
been constituted because.of r~rva\ioo, on 
the part of tbo Oover_!!.ment of Rat-stban. 
Water regulation is presently beiDl done by 
a Stloding Committee. Madbya Pradesb 
Government does nor consider tbis satis-
factory while Rajasthan, OCMemment feel. 
tHat proper distribution of water can be 
e~sured by freq~ent meetinlS of tbe Standing 
Committee. 

Use or Oral Rebydratlon Salt In Rural 
Areal 

3708. SHRI CHINTAMANI lENA: 
Win tbe Minister of HE.ALtH AND 
FAMILY WELFARE be pleased to state: 

(a) whether it is a fact tbat Oral Re-
hydra tion Salt is very useful for the 
children; 

<b) whether Government have made any 
study in this regard ~Dd if so" the fiodiop 
thereof; 

(c) what steps are' beiDg taken by 
Government to propagate tbe use of tbis 
Salt in rural areas o( tbe country and parti-
cularly in Orissa; and 

(d) the demand of this Salt throughout 
tbe country and what is its production? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND PAMILY 
WELFARE (KUMARI SAROJ 
KHAPAROE) : <a) Yes, Sir. 

(b) The results of studies conducted at 
National Institute of Cholera and Exteric 
diseases. Calcutta bave proved that Deby-
dration as a result of diarrhoeas CaD be 
effectively prevented by tbe use of Oral 
Rehydration Salt (ORS). 

(c) Government of India bas launched 
• programme or Oral Rebydration. Therap1 
from 1986·87 t which includo trainios of 
medical and para-medical personnel workinl 
in rural arras. extensive bealtb education of 
population and suppiy of Oral Rebydration 
Salt packets. Dunna tbe culttnt year, fUDds 
bas been al1ocat~d to States aDd UTa in-
cludinl Orissa, for tbis purpose. 

(d) The tSttMated aDD.' demand of tlle 
ORs i8· l~e couatrJ Is ~~1 ~ mUu,a 

_ketl, and, sufficient production capacity 
exists in the country. 

Employ.eat A.-sistaace to Wards of 
Retired PerioDI in SE Railway 

3709. SHRI CHINTAMANI lENA 
Win tbe Minister of RAIL WAYS be pleased 
to state: 

(a) whether tbere is any proposal under 
consideration for extending employment 
assistanu to wards/sons of retired staff and 
tbose who are OD the verge of ,etirement in 
Sootb-Eastern Railway; and 

(b) if 80, tbe details thereof and the 
Dumber of IUCb perspns absorbed during 

1i 

the curtent year so far ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, 
Sir. 

(b) Does not arise. 

[ Trtl'!Slallon) 

Import of Diesel/Electric Locomotives 

3710. SHRI, 'SANAT K UMAB. 
MANDAL : Win tbe Minister of 
RAILWAYS be pleased to state: - . 

(a) whether tbe Indian Railways have 
floated a global tender for the import of 
50 foel efticient diesel/electric locomotives of 
4.000 (UP) c.pacity on tecbnol08Y transfer 
terms; 

(b) if so, the ootcome thereof; 

(c) whether tbe Railways have already 
placed orders for the import of J8 proto-
type locos of 6,000 HP capacity, if so, from 
which country these are proposed to be im-
ported and their ~timated cost; 

(d) when will these locos be manufac-
tured at tbe Cbittaranjan Locotn<>li'le Works 
(CLW); and 

{el what ateps bave been takm to up-
.... de lbe cxiatiol track and other infra-
structllie particularly on tbe Dellli. H 0\\ r 8 It 
TN_ route to co~ with these- biSb. sPfcd 
19COI T' ., -
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THB MINISTER OF STATE OF TilE 
MINISTRY OF. RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) Yes, Sir. . 

(b) The tender offers were received on 
2S 11.1986 and are under consideration. 

(c) Yes, Sir. 12 of the 18 electric loco-
motives of 6,000 HP capacity have been 
ordered from Japan and 6 from Sweden. 
The total cost. based on the latest exchange 
rate. is about Rs. 7 crores (FOB), including 
spa res and accessories. 

(d) Manufacture of most s~itable type 
of new electric locomotive is t'lpetted to be 
taken up at Chittaranjan Locomotives 
Works in 1990. 

(e) Priority is being accorded to the 
necessary upgradatio1'l of track on the Delhi-
Howrab trunk route. 

rEnglish] 

Compoterl .. tloD Programme for 
Calcutta Metro 

3711. SHRI SANAT KUMAR 
MANDAL: ·Will the Minister of RAIL-
W A VS be pleased to state : 

(a) whether the Calcutta _Metro 
Autborities have now decided to go in for 
import41 tor the computerisation programme 
of tbe metro system; 

(b) whether tbe domestic market bas 
been tapped for tbis purpose; 

(c) tbe total capital' outlay involved; 
and 

(d) wben tbe system .,ill ita!t workiog 
and bow it wilt lead to the et1icknt w~rkln8 
of tbe M~tro Railwa, 1 

TUB MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCIN DIA) : (a) No, Sir" 

(b) Yes, Sir. 

(~) as. 42 ~~ •• "prosiJDalel,. 

. 
(d) This will depend CD .uccessful 

execution of work after a decision on 
tenders is tak~n. The installation of tbe 
computer s.ystcm will lead to bener workiDa 
'by way of efficient storage of data and 
quick retrieval and processirg _of tbe 
Same. 

ADDua' Expenditure on Flyisl Clubs 

3712. SHRI MOOL CHAND DAGA: 
Will tbe Minister of CIVJL AVIATION be 
pleased to state: 

. (8) the details of the aonual expenditure 
Incurred towards flying clubs in the country 
during the Jast three ycars, year-wise; 

(b) which 'of the flying clubs are least 
~perated and tbe amount of expenditure 
Incurred for each sucb club during the last 
three years annually; 

(c) wh~tber any such club has ever 
been closed, if so, tbe reasons for the same; 
and 

(d) whether there is a proposal to close 
down badly or Jeast operated clubs as an 
austerity measure? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRr 
JAGDISH TYTLER): (8) The annual 
expenditure incurred by tb~ Government by 
way of payment of subvention to the Flyioa 
Clubs in the country during tbe last three 
years is indicated below : 

Financial year 

1983·84 

1984 .. 85 

1985 .. 86 

Amount 

Rs. 30.03 lilkh 

Ill. 37.02 lakh 

Rs. 39.93 lakb 

(b) The followinl fool clubs were 
comparatively inactive durin. the last tbree 
years. Tbe expenditure incurred by Govern-
moot 00 accouot of subvention on these 
-elybs il 1119 i04feated aplnlt there Dt~; 
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Name of tbe Club 

I. BaoastbaJi Vidyapitb Flyiol Club 

2. Jamsbedpur Cooperative Flyi OJ Club 

J. Rajastban State Flyioa Scbool 

4. Government Aviation Training 
Institute. Bhubaneswal 

(c) and (d). Tbe Central Government 
bas little to do witb tbe closure of a Flying 
C1ub- because it is for the Management of 
the Plying Club to take such a decision. 
However, tbe Government have received no 
intimation from the Management of any 
inactive Club about its cloture.~ 

Development of Nursing Homes 

3713. PROF. SAIFUDDIN SOZ: 
Win tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) tbe total amount of money earmark-
ed for Nursing Homes during the Seventh 
Plao Period; aod • 

(b) the percentage of the total money 
for Health Prolrammes tbat is available for 
development of Nursing Homes in tbe 
country? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO) 
KHAPARDE): <a> and (b). ~bere are no 
separate fuod, provided or earmarked for 
development of Nursing Homes in tbe 
country during tbe Seventh Five Year Plan 
period. 

" G.hlell .. for Traosfer of Teadaers 
of KeDdrl,. Vhlyalay. Saaaathaa 

3715. SHRI SYED SHAHABUDDIN : 
Will tbe Minister of HUMAN RESOURCE. 
DBVEWPMENT ~ pleased to refer to tbo 
reply liven in Lot Sabba to UD!5tarred 
Qaeation No. 2079 on 31 July J986 
reaardinl Transfer policy of KeDdriya 
Vi4yalaya Sanaatban aDd state: 

(~) "betller tber~ bave been inatahc:e in 
~ the teDtl'lI 8'Pde~iDes abQvt t ...... e .. 

Expenditure (in Rupees) 
1983-84 1984-8S 1985·86 

46,480 74.620 63.860 

712 37,321 1,16,808 

Nil Nil Nil 

30,073 Nil Nil 

of teacbers in Kendriya Vidyalaya Sansa. 
than were not followed; and 

(b) if so, the details of sucb cases durina 
the last tbree years and the arooods there-
for? 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): (a) and 
(b). The guidelines laid down fot transfer 
of teachers in the Kendriya Vidyalaya 
Sangatban are generally followed. However. 
during the years 1984-85, 1985-86, and 
1986-87, five post·Graduate Teachers who 
were due for transfer during 1985-86 could 
not be transferred in that year itself be-
cause 'the necessary information Will 
received from the Regional Offices after tbe 
annual transfers in that year. However. 
tbey were transferred during 1986-87. 

N.tioDal Institute or u .... Me4ic'aes 
i. Ba ... lo,. 

3716. SHRI S'YED SHAHABUDDIN : 
SHRI H.B. PA TIL: 

Will the Minister or HEALTH AND 
FAMILY WELFARE be pleased to state : 

(a) tbe propess made towards the 
establishment of the National Institute of 
UnaDi Medicines in Ba_lore; 

(b) tbe number of Uoaai Medical 
Colleges in the countr, will their State-wise 
break-up aDd the total capacity in each 
colleae; 

(c) tho Dumber of Tib 1IUdeGt. "Ito 
araduated duriDi tile JII' ... Jean ..... 
St,te,lo4 
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(d) the intake in each State dorin, 
1'986 , 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WBLFARE (KUMAR) SAROJ 
KHAPARDE) : (a) The progress made 
towards the setting up of the National 
Institute of Unani Medicine at Baogalore is 
as under: 

(i) Th~ State Government is arraDgina 
to provide suitable temporary 
accommodatioo for settina up tbe 
office of the Institute; 

(ii) The Government of Karnataka 
have aareed to make available 
land for construction of buildings 
etc. 

(iii) Ten posts including tbat of tbe 
OftIcer on Specia I Duty (08D) 
have been created. Tbe State 
Government have been requested 
to assist in fining up tbe essential 
posts. 

(iv) Budget provision of Rs. 10 lakhs 
bas been made in tbe B.E. 1986-87 
for tbe Institute. 

(v) First undergraduate Course is 
proposed to bet started from the 
Academic Year 1987-88. 

(vi) A Committee has been set up to 
speed up administrative processes 
for tbe early fUDCtioning of tbe 
Institute. 

~) to (d). State-wise information as 
required is heiDI coHeeted and wilt be laid 
00 tbe Table of the Sabha in doe course. 

( Tr""tlDlIOlt] 
" 

Ill .... ,. G8.- betweeD Allalaabad 
."Pat_ 

3'717. SHill ZAINUL BASHER: Will 
me Minister of WATBIl RESOURCES be 
"teaw to state : 

<a) wbether aDY ICbeme to cbeck. tbe 
frequent floods in Oan18 river between 
Allahabad aDd Palo. i. ooder cont\<leratioD 
of a OOMilBDlDt; 

(c) if Dot, the rea.ems tbet'eof'i 

THE MINISTER OF WATER RE· 
SOURCES (SHRI B. SHANKARANAND) : 
(a) and (b). The following sebemcs are 
under tbe consideration of tbe State Govern-
ments: 

81. Name of the Scheme Estimated Cost 
No. 

(Rs. laths) 

1 Mohammadabad Ballia 405.00 
Bund alool left Bank of 
Oanga in District Gbazi-
pur (UP) 

2. Raising Ballia Bairia 108.24 
BUDd on Left Bank of 
Ganga io District Ballia 
(UP) 

3. Flood prevention works 330.00 
at Allahabad (Phase II) 
(UP) 

4. Vindhyachal Town Pro- 185.00 
tection Works (UP) 

5. Mirzapur Town Protection 660.00 
Works (UP) 

6. Cbunarami Dbarpur 250.00 
Marginal Embankment 
on Right Bank of Oanla 
(UP) 

7. Marginal Bmbankment 250.00 
. along left bank of Ganga 

in District M irzapur (UP) 

8. Buxar-Koifwar Embank- S412.83 
ment-2nd Revised Esti-
mates in District Rohtas 
aDd Bbojpur (Bibar) 

. 9. Modified Chapra Sonepur 1126.12 
Embankment in Cbapra 
District (Bibar) 

10. Pato. flood Protection 4299.00 
Work. (Blnr) 

11. Cbapr8 Sonepur Embank. J690.00 
ment in Saran DI.trict 

(c) POOl DOt ,rile. 
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COIl'fer.ly. of Cbapra-AUahabad 
Railway Line 

37J8. SHRf ZAlNUL BASHER: Will 
tbe Minister of RAILWAYS be pleasod to 
state tbe progress made 80 far in regard to 
coD¥enion of metre-gauge railway lioe into 
broad gauge from Cbapra to Allahabad 111Q 

Dalia, Gazipur and Varanasi on North 
Eastern Railway ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): Tbere is DO 
proposaJ, at preseot, for conversion of 
Allababcld-Varanasi and Auonbar-Gazipur-
Balla-CbapJa MG sections into BO. A 
parallel 80 lane from Varaoasi to Aunribar 
is being provided. Progress IS about 20%. 

Setting up of T .B. Centres 

3719. SHRI S. PALAKONDRAYUDU : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether thore is any proposal to 
set up Tuberculosis Centres in every 
dastrict of tbe cOuntry; 

(b) if so, tbe details of tbe proposal 
and tbe amount sanctioned for tbe purpose 
for 1985-86 and 1986·87; and 

(c) the places selected to set up T.B. 
Centres in And bra Pradesh? . 

THE MINISTER OF STATE IN THE 
MINiStRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
~HAPARDE): (a) aQd (b). The scheme 
of establisbment of Tuberculosis Centres in 
tbe districts are included in State Plan 
Seeter . ~s such DO finaDCial assistance 
was provided for dae purpose durinS 1985-86 
and 1986-87. So far 366 district TB 
Centres have" been establisbed in the 
country. Anti TB Drugs/material and 
equipments are supplaed to tbe States and 
UaioD Territories under tbe: National TB 
Control Programme. 

(c) All the 23 diatricts of Andbra 
Pradesh have fulfledaed District TB 
Ccl»ros. 

Grant. to All Iud'. Cultural I_tit.tioDl 
aDd IDdo-Foreil. Cultural 
• Societies 

3720. PROF. NARAIN CHAND 
PARASHAR : Will tbe Minillcr of 
HUMAN RESOURCE DEVELOPMENT 
be pleased to state : 

(a) whether any grants to All Iildia 
Cultural lostitutlOD§ and Indo-Poreiao 
Cultural Societi~s have been saoctioncd 
during' he past 3 financial years incluclilll 
tbe current financial year; 

(b) if so, the names of the Cultural 
Institutions and Indo-Forei&D Cultural 
Spcieties which bave received the grant 
aloogwith amount during tbis period separa-
tely for each year for each Institutionl 
Society; 

(c) whether procedure for tbe sanction 
of tbe grapts needs streamlining and 
whether tbe provision for grants is made by 
the Government; and 

(d) The names of the Institutions and 
the Societies wblCb applied for' the arant 
during tbis period aloogwith the reasons for 
not giving any grant to some of tbe Insti-
tutions/Societies ? 

THE MINISTER OF $TATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): (a) to 
(d). Tbe information is beina collected aod 
will be laid on tbe table of tbe H0use as 
soon as possible. 

Publication of Rare Ma •• scripta 

3721. PROF. NARAIN CHAND 
PARASHAR : Will tbe Minister of 
HU"-1AN RESOURCE DEVELOPMENT 
be pleased to state: 

<a> whether Oovel'1UDCOt have UDder-
taken. financed or sponsored PUbticatiOD of 
rare manuscripts during the past thrc:c 
years includlDa the cuuent financial year; 

(b)« 80. the names of tbe rare 
manuscripts. alooawith the Jaoauaaes iQ 
which tbese have been published; 
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(c) whether any criteria 1lro followed in 
aeloctioa publishers! qeocies for th! purpose; 
and 

(d) if so, tbe details thereof ? 

THE MINISTER OF StATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY Of 
HUMAN RESOURCB 1>EVBLOPMENT 
(Sl;l&lMATI KRISHNA SAHI): (a) to (d). 
Informallon is being collected and will be 
laid on tbe Table of tbe House. 

ReaumptioD of Traia Ser,h~e. ia Ferozpur 
aod Den.i Did.ioB of Nortbern Railw.y 

3723. PROF. NARAIN CHAND 
.PARASHAR: Will tbe Maoister of RAIL-
WAYS be pJeased to refer to tbe repJy 
liven to the Uostarred Question No. 3081 
on 7 August. 1986 regarding restoration o~ 
train services in Ferozpur and Delbl 
Divisions of Northen RaiJway and atate : 

(a) wbetbor tbe services of any o~ 
auapended trains on Fer:ozpur and Delhi 
Divisions of Nortborn Railway have since 
been resumed; aDd 

(b) if 10, the detaili tbereof alonawith 
the dates with effect from which tbeae ba ve 
been resumed 'I 

THE MINJSTER OF STATE OF THE 
MINISTRY OF IlAILWAYS (SHRI 
MADHAVllAQ SClNDlA) : (a) Ycs. Sit. 

(b) The followiDa trains have been lully 
or partia~l' ratorecl on FcroJPur DiviaioD : 

(i) 4UH 9-9-86 

Oi) 3 US 9.9.86 

(iii) 337 P .... r 1S-9-86 

(iv) 338 PuIeDIer 16·9·86 

(v) ,IN - 1-10-86 • 
(vi) 1 FF - 1-10-86 

iii 

(vii) 'ABQ - 1-10.86 

(~iii) 4 ABO ...... 1·10d6 

Circular Rallw., for AIIDJedabad 

372.4. SHRI AMAaSINH RATHAWA : 
Will tbe Ministor of RAILWAYS be pleaacd 
to state: 

(a> whether .. there il auy proposal to 
construct a circular railway for Abmeda-
-bad; 

(b) if so, tbe details tbereofj and 

(c) tbe final decIsion taken and by 
wheb tbe work on tbe project is hkc}y to 
start? 

THE MINISIER OF STATE OF THE 
MINISTRY OF RAJLWAYS (SHRl 
MADHA VRAO 8CJNDIA) : <a) to (c) • 
At tbe iD~tllncc aod cost of. Ahmedabad 
Urban Development Authority and 
Ahmedabad Municipal Corpo_ratJon, a 
techno-economJc feasibility study for 
commuter hoes 10 Ahmedabad alC8 18 stilJ 
in prOlless. 

Burd1fau.Katwa and Baakura-Damodar 
River Railway Lilies -

3725. DR. SUDHI& ROY: WIll tbe 
MlnJster of. RAILWAYS bo pleased to 
etate : 

(8) wbetber UnioD GovcrDlDeot arc 
takiDI any step for the improVCDlCDt and 
modernisation of Burdwu-Katwa and 
Bukura-Damodar River R.ailway liDcsj 

(b) if 10, the lteps taken 10 lar. and 

(c) if DOl, the fC8IODI thereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF 1tAILWAYS (SHRI 
MADHA VRAO SCINDIA) : (I) No. Sir. 

(b) Doea DOC adae. 

(c) Burdwaa-lCatwa railway liDe (narrow 
puae) f., a braocb .iDe of the ladjan 
Railways. BaoturaooDamodar River 
Railway (Darrow aauae) JiDe it a compa~y. 
owoed railwa), Jiat but worked b)' the 
lodian Rail .. ,.. no IeYOI of tIafIiG does 
DOt juItJI, &D7 Iurtbor • ......... 
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Stoppage of Coalfield E:s.pre.1 at 
Barddbamaa 

3726. DR. SUDHIR ROY : Will tbe 
Minister of RAILWAYS be pleased to 
8tale whether Government propose to 
provide a stoppage of Coalfield Express at 
Barddhaman as a large Dumber of 
~ommuters including students have to come 
to Barddbaman dally from Asansol, 
Raoiganj, Durgapur and Dbanbad '1 

THE MINJSTER OF STAlE OF THE 
MINiSTRY Of RAILWAYS (SHRI 

. MADHA VRAO SCINDIA) : No, Slr. 29 
paus of other tr3ins already stop at 
Barddhaman. 

Erosion of Damodur RlYer Bank 

3727. DR. SUDHIR ROY : Will tbe 
Minister of WATER RESOURCES be 
pleased to sta le : 

(a) whether it is a fact tbat due to sand 
drawing for stowmg from Uamodar River 
by Coal Board authority for filling up of 
tbe mines tbe erosion of river bank ?f 
Damodar is takin& place thus endangerlDg 
tbe villages like Pubra, Madanpur, Baska, 
Bbaluksoo;ia, Sbnrampur under Durgapur 
8ub-division, D,strlct BUIdwan; 

(b) whether it is also a fact tbat this 
erosion may affect Duraapur Steel Plant 
and Andal Railway Station; 

(c:) whether tbis walter bas been taken 
p by tbe Slate Government of West 
~DPl.witb tbe Govclnmenl of ~ndia and 
a committee bas been formed With repre-
sentatives of Central Government, Stale 
Government, BeL aDd some ex~rts to 
eyolve ways aDd means to stop erosIon; 

(d) if so, the 6ndinas ~d ~mmcnda
tions with probable financial lOvolvcmcnt; 
aDd 

(0) the Ukely date of commoocelDent of 
1M works 10 tbat tbc impeodina danger 
ariaina out of tbe erosion is averted? 

THB N1N1S"IBIl OF WATER 
l\BSOURCES (SHill B. SHANKARA-
NAND) : (a) It is reported by tbo 
J)IJDOda' Vallo, CorporatioD tbat due &0 
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sand drawing for stowina from Damodar 
River by Coal authorities, erosion of river 
bank bas taken place. However, the 
details of villages endangered due to sucb 
drawal of sand are .not available. 

(b) From the present location of tbe 
bank line aDd tbe river, no immediate 
danger is apprebended to Durgapur Slee' 
Plant and Andal Railway Stalion. 

(c) Yes. Sir. 

(d) The Committee has Dot yet finalised 
its report. 

(e) Does not arise in view of (d) 
above. 

Additiooal Facnities lor Export eargo 

3728. SHRIMATI JAYANTI PAT-
NAIK : W111 the Minister of CIVIL 
A VIA TION be pleased to state : 

(a) whether Government bave taken 
steps to provide additional facilities for 
liftiol more export cargO; 

(b) wbether Air India and Indian Air-
lines have augmented their capacity i..o tbis 
reprd; 

(c) if so. to what extent and wbether 
warebousinl capacity bas been inc:reased 
at the International Airports; and 

(d) the details of tbe steps taken so far 
or proposed to be taken io tbis reprd in 
the near future ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATJON (SURI 
JAGDISH TYTLER) : (a) Yes. Sir. 

(b) Yes, Sir. 

(c) Indian Airlines bas iDcreaed tile 
cargo carryina capacity betw~en Dclbi/ 
Kabul by additional 30 toDa per week. 
Air lodia has increased its· capacity OIl 
India/USA and I~dia/Europe sector to the 
exteot of 6708 tonn. per aDIl .. m by 
introduclol a Boeina 747 oa ... routcs. 
Cbarter liabts arc also 0J)0J'ated U &04 
.beD DOCOISII7. > 
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Warehousing cClpacity has beeo 
iocrea,sed substantially at Delhi, BQmba,. 
Calcutta and Madras. 

(d) Warehousiog space at four .IDtcr-

national airports ,Iz. Bombay, Madral, 
ealeotta and Delhi DOW .taDds auameoted 
.. uDdcr : 

(Area in Sq. mts.) 
- - --- --~ -

Bombay . M.adras Calcutta Delhi 

Space available at tbc 3000' 
time of inception 

Space now available 13069 
--------------

A centrdl M\)nitoring Cell at Delhi with 
five RegIOnal Cells at Delhi, Bombay, 
Calcutta, Madras and Trivandrum bas been' 
set up to monitor Cargo movement 00 

fortnightly basis. 

Study for Treatment of LeucoderlDa 

372-). DR B L SHAILESH : Will tbe 
Minister of HEALTH AND FAMILY 
WECFARE be pleased to state : 

(a) whether tbe Central Council for 
Research in Unani Medicine bas successfully 
conducted a study for effective treatoieDt of 
leucodermJ: 

(b) wbetber Government have at any 
time conducted any research into tbe uact 
cause of leucoderma and if 10, findinp 
thereof and if not: the reasons lbcrefQr; 

(c) whether Government have Bot any 
trials made of tbis particular unaoi drUB, 
selected for tbe treatment of leucoderma, 
in tbe 'form of oral medicioc and patte for 
topical application; and 

(d) if proved effective, tbc rcsulta 
achieved and tbe steps' beioa taken to 
popularies tbis dru,. to fight leucoderma ? 

THE MINISTER OP STATE I" THE 
MINISTRY OF HEALTH AND PAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) : (a) The Central Cquacil 
for Research in Unani Mcdicioe. New 
Delhi bave reported tbat tbey have 
coaducted a ,tudy for tbe treatmeat -of 
Leucoderma. 

en} Tbe illformation i. beina coHee.ed. 
It will be laid oa the Table of tlac Sabba to 
due counc. 

78S 1721 656 

3881 3355 7984 

(c) Tbe Council huc reporlci that lbye 
have finalised study on six compound 
formulations which have been tried over 
6000 cases of Leucoderma. The drugs are 
botb for oral administration and topical 
application. The efficiency of different 
formulations ranged from 62% to 89%. 

(d) Tbe rcsults of this clinical study 
were discussed at a worksbop organised by 
tbe Central Council for Research in Unaoi 
Medicine in January, 1986 in wbich 
scientists from different systems of medicine 
perticipa ted. 

A lDOooirapb titled ~Iinical Studies on 
Bars (Vitiliao)' was also published. This 
ltUdy bu alto a ttraeted tbe a ttent iOD of tbe 
media. 

{Tra".latloll] 

Exblbl ..... of Obac:eae FUm. 

3730. SHIll MOOL CHAND DAGA : 
Will the MiDiator of HUMAN RESOURCE 
'DE VBLOPMBNT be pleased to atate : 

(a) whether it is a fact tbat a Dumber of 
obscene films are allowed to be exhibited 
in tbe country; 

(b) if 10, (he particular. of films on 
which tbere II' bat been prQtesta' from 
different 'ocialforpDiaatioDl, partieuJarly io 
South; 

(e) wItocber O,"CfIIlDCDt are .cKJnlidcrina 
1110 whole 'matter afNib iocludioa a c:ha. 
in .the i_i,uaoa,1 arraoaemeot for examio-
iDi and reviewiDa such tUm. and tbe 

~ auidelioea iaued ia tb. reprdj and . .. 

(d) if 10. "" detaila tborool ? 
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THB MINISTER OF STATE IN THE 
DEPARTMENtS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DBVELOPMENT 
(SHRIMATI KRISHNA SAUl) : <8> AU 
films presented to the Central Board of Film 
Certification ate examined by the Board in 
accordance with rile guidelines issued by ""' 
Central Government. A~diDI to tbe8e . 
guidelines, the Board intet alia eDlBres that 
human sensibilities are not offended by 
vulgarity, obscenity and depravity, PortioDl 
of films which are considered objectionable 
in terms of tbe guidelines 8re deleted 
before certificates for public exhibition are 
granted. 

(b) Oft" and on complaints sre reeeiftd 
from individuals and organhations alleal ... 
that films being exhibited contain scenes 
showing obscenity, excessive violence. etc. 
The!s complaints are enquired into and 
appropriate action taken. In tile receat 
past, there hll'ie been complaints ... iDat 
two Hindi films viz 'Aodheri Rut Mein 
Diya TeTe Haath Mein' and 'Ram Teri 
Ganga Maili'. There have also been 
complaint!l regarding interpolations in films, 
particularly in Soutb. 

(c) No, Sir. The existing luidelioes 
are considered adeqQate. 

(d) does ~ot arise .. 

Espe8sel 08 New Eatad .. Polle, 

3131. SHRt MOOL CHAND DAGA : 
Will tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state : 

<a> the amount spent by Government 
on publicity and priotinl aod meetiop and 
semi~ars organised in connection with tbe 
National Policy on Education; 

(b) tbe num~r of meetiDlS and 
seminars held at bill statiOBI to ctiscuss 
tbe preaeot National Policy on Education; 
and 

(e) tbe amauDt spent 00 rec:cat wort 
dODe under Task Forcoa and the j~fication 
tbereof'l 

THB MINISTER OF STATE IN THB 
PJPAJTMt!Nrs Of f!DUCATION ANP 

CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) to (c). 
An expenditure of Rs. 31.42 lakbs was 
incurreD in coon~ction with f(Jfmulation of 
National Policy on Education-1986 and 
Proar.mme of Ac1ion for irnp1ementation of 
tbe Policy. None of tbe meetings or 
seminars orlanised in this connection was 
held at bin stations. 

ReqmptDg CSIR and ICMR 

3132. SURI MANIK REDDY: Will 
the Minister of HEALTH AND FAMJLY 
WELFARE be pleas~d to state wbether 
in. view of tbe suggestions made by scientific 
experts of 1be Council of Scientific and 
Industrial Research for revamping persoDnel 
policies of the Council of Scientific and 
Industrial Research, any corrective measures 
are proposed to be taken by Government 
in respect of Indian Council of Medical 
Researcb also? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO) 
KHAPARDE): The ICMR is not aware of 
any sugestions made by CSIR scientific 
experts t~ their Review Committee for 
revamping personnel policies of CSIR. 

However, a Review Committee of tho 
ICMR appointed by the Governing r. ody in 
November, 1983 weDt in great detail into 
tbe working of tbe ICMR and submitted 
its recommendations in November, 1984. 
~re )lave been no comments in the report 
in regard 10 tbe practice followed by tbe 
Council in tbe recruitments of its scientific 
personnel tbroUlb open advertisement and 
interview by the duly constituted Selection 
Committee. This is considered quite 
satisfactory. Tbe Council bas also put 
inlo practice the Five Yearly Assessment 
ScMme f(\r promotion of' its scientists as 
bas been recommended by their Review 
Committee. 

Deftlopaae.t of Port Facilities 

3733. SHRIMATI MADHUREE 
SINGH: Will the Minister of SURFACE 
TRANSPORT be pleased to state; 

(a) whether new techooioay for ~pet:d} 
tranaportatiop of looda to mec;t '" 
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'" requirements of exports bas been 4oveloped; 
aDd 

(b) the steps Government propose to 
take to resolve the problems of inadequate 
facilities at Ports, higb costs of port 
transport and muJtiplicity of alencies 
leading to increased cost and delays ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF SURFACE -TRANSPORT 
(SHRI RAJBSH PILOT) : <a> Transporta-
tion of goods for export uses different modes 
of transport like road, rail, sbip etc. and 
while no new technology bas been developed 
as sucb in these areas. gradual improve-
ments bave taken place. 

(b) Provision bas been included in tbe 
Seventh Plan for increasing cargo handlinl 
facilities, tbe more important among which 
are (1) tbe augumentation of container 
'bandliog facilities at tbe ports of Bombay, 
Calcutta/Haldia, Madras, and Cocbin and 
cr~ation of new facilities at Nbava Sbeva 
Port, (ii) auguOlentation of capacity to 
handle scncral cargo at Kaodla, Mormugao, 
N~w Mangalore and Hatdia and augumeota-
lion of bulk handling fflcilities at Tuticorin 
.aad Paradip; (iii) Modernisation and 
replacement of band ling equipment and 
floating crafts. The cost of port faeilitiea 
is largely dependent upon the cost at 
various inputs such as I.bour, interest 
ebartles, cost of dred,iog, stores and 
maintcnaoce etc., and instructions have 
been issued to bring about economy in 
expead.ture. The multiplicity of agencies 
exists because port users require a variety 
of service!. 

Alleged Irregalarltles I. MD and MS 
Rum'Datioo' 

3734. SURf SATYENDRA NARAYAN 
Sl~HA: W IU the Minister of HEALTH 
AND FAMILY WBLFARE be pleased to 
state : 

(a) whetber Government are aware 01 
abe reported irreauJarities in MD aDd MS 
examinations in maol parts or tbe couotlY; 
and 

(b) if so, wbat steps have been tatOD CO 
eDsure tbat POIt-araduate standard in 
nl!dicioe is protected apiast lucb 
~om\,l.inU t 

THB M.{NISTBR'OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO] 
KHAPARDE): (8) The Medical Council of 
India bas informed tbat three specific cases 
of alleged irreaularities in the conduct of 

, MD IMS E.(aminatioD conducted by the 
Bombay University bad come to its notice. 
In ooe case tbe results of MD (PatboJory) 
Blamination of two candidates were declared 
null and void by tbe Executive Cooncil of 
tbe Bombay University. In another case, abe 
Bombay High Court upheJd the results of 
MD (Obst. and Oynae.) Examination 
conduct-ed in October, ]985. In a third . 
case, tbe Bombay University bas appointed 
a committee to look into the alleged leakage 
of questioo.papere for M.D. Examination of 

Bombay Uaiveralt,. 

(b) Tbe Medical Council of India 
conducts periodic inspections of Medical 
COHeges/lnstitutionl with a view to ensuring 
that proper standards of me8ical education 
are maintained as per Rules and Regulations 
of the Council. As and when any irregu-
larities are reported to tbe Councilor come 
to its notice the Council takes immediate 
steps for rectifying the mistakes and takio8 
appropriate action Blainst the defaultio8 
institutioos. 

DTC Senlc" for Outlying and Newly 
Emerging Colonies of Delhi 

3735. SHRI SATYENDRA NARAYAN 
SINHI\: Will the Minister of SURFACE 
TRANSPORT be pltased to stat~ : 

(a) whether Delhi Transport Corporation 
is serviog outlying aod newly emergiol 
colonies of Delbi; 

(b) jf so. whetber there are public 
complaints tbat services to these areas arc 
grossly inadequate;. 

(c) if 10, tbe remedial action proposed 
to be taken; and 

(d) the number of new buses which are 
proposed to be introduced iD these areas 
durin. tbe Seventb Plan 1 

THE MINISTER OF STATE OF TH8 
MINISTRY OF SURFACE TRANSPORT 
~~alllAlBSH PI~n: (a) Yea. ~, 
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(b) and (c). OCc8ssionally tbere are 
lome complaiots regarding inadequacy of 
services. Generally, the demand is for 
direct bus-service from the 'Colonies to all 
importaot city centres. The DTC bas been 
providing its services in the outlying areas of 
Delhi and newly emerging colonies depend .. 
log" upon the traffic needs assessed from 
time to time and availability of additional 
buses. The provision of direct bus s~rvices 
from each of tbe colonies t<f eacb of the 
city centres is not possible but tbe com-
muters can reach all places with a change-
over facility. 

(d) Addition of buses on any route is 
dooe 00 tbe basis of traffic demand. 

[Translalion] 

IndlaD ParticipatioD In Seoul Aslad 

3736. SHRI SARFARAZ AHMAD: 
SHRIHANNAN MOLLAH: 
SHRI MOOL CHAND DAGA : 

Will tbe Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) the number of officials and players 
who participated in Asian Games held 
recently in Seoul; and 

(b) wbether it is a fact that several 
it 

players who participated in tbe Games were 
~Ot upto tbe mark ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUl,H AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MlNISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMATI MARGARET 
ALVA.) : (8) Deprt. of Youth Affairs and 
Spotts cleared a cODtinlcnt of 310 sports-
penoDs and 8J managers, coaches, doctors 
etc. for participation in X AsiaD Games. 

(b) Only sportspersons fulfilling criterja~ 
laid dpwn for this purpose were included in 
tbe Indian continaent for X Asian Games on 
the recommendations of Indian Olympic 
~lalioA. 

SC/ST Employee. I. I.A.A.I. 

3737. SURI ANADI CHARAN DAS : 
Will the Minister of CIVIL AVIATION be 
pleased to state : 

(a) tbe number of employees in Interna-
tional Airports Authority of India as on 
31 March, 1986 and tbe DutDber of 
Scheduled Castes and Scheduled Tribes 
amongst them, category-wise; 

_ (b) wbether reservation rules are being 
followed in recruitment and departmental 
promotions aDd separate rosters maintained 
for tbis purpose; 

(c) tbe number of posts dereservec1 
during the last three years and the reasons 
therefor; and 

(d) wbat is tbe backJOI of reserved posts 
on this date and the stops "ken to fill this 
backlog? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAG DISH TYTLER): (a) The requisite 
information is furnished below : 

Category I No. of No. of SC No. of ST 
Group employees employees employees 

A 

B 

C 

D 

Total: 

278 

334 

2991 

1943 

5546 

(b) Yes, Sir. 

28 

39 

'35 

638 

1240 

·9 

21 

79 

92 

201 

(c) Doe to non-availability of suitable 
SC/ST candidates, 36 posts in Groop -c. 
Category and 2 posts in Group ']). Cateaory 
ba ve been drreserved during the Jast three 
years. 

(d) The backloa of resened posts in 
various cateaorics aCPOu.-ts to 314. 1bc 



163 Written Answers NOVEMBEIl 27, 1986 Written Answers 164 

reserved posts are advertised and re-
advertised in leading newspapers. These are 
also reported ti) Regional and Central 
Employment Exchanges, Director General 
of Employment and Traininl and various 
Associations of S.c;,./S.T. In tbe case of 
promotion posts, shortage in representation 
is atso sought to be made up by resorting to 
direct recruirment of SC/ST candidates. 

[7ran,/alion] 

ConYersion of Morad.bad Ramoagar 
Railway Line 

3738. SHRI HARISH RAW AT: Will 
the Minister of RAILWAYS be pleased to 
state : 

<a) the total ~penditure incurred so far 
on tbe conversion work of Moradabad-
Ramnagar railway line and the percen'age 
of work accomplished; 

- (b) whether Government have received 
any representation for tak ing up tbe work on 
tbis line from kamDagar side also; and 

(c) if 10, the constraints before the 
ministry in starting tbe work from Ramnagar 
side? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Upto 
end of September' 86. expenditure is Rs. 890 
lakhs and progress is 67%. 

(b) Yes, Sir. 

(c) Conversion between Moradabad and 
Kalbipur is beiDI done in the 1st phase in 
view of constraint of resources. 

AlJontion lor N_tloaal Hlab"a,. In 
Uttar Prade" 

11> 3739. SHRI HARISH RA W AT: Will 
the Minister of SURFACE TRANSPORT 
be pleased to state: ' 

I 

<a> the amount allocated for tbe COD-
structioo, repair and maintenance of 
National Hiabway. in Uttar Pradesh durin. 
tbe Seveath PliO and tbe amount out of 
tb~t relealld 10 I.~ 

(b) whether any request llas been 
received from the State Government to 
increase this amount; and 

(c) if so, wbether Government propose .. 
to enhance the allocated amount for tbe 
Srate ? 

THE MINISTER.oP STATE OF THE 
MJNJSTl\Y OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) Funds for 
the construction' and maintenance of 
National Highways are allotted every year 
and not on a Plan-wise basjs. The position 
during first two years of tbe Seventh Plao is 
as under: 

Year 

1985-86 
1986-87 

Construction 
of National 
Highways 

2152.00 
2535.00 

(allocated 
so far) 

Maintenance of 
National High-

ways 

(Rs. in lakhs) 

966.19 
797.61 

(roleased 
so far) 

(b) and (c).' No specific request has 
been received from the State Government 
for enhanced allotment of tbe amounts 
indicated above. 

Luckrtow·Dubai Air Serylce .. 
3740. SHRI HARISH RAWAT: Will 

the Minister of CIVIL A VIA TION be 
pleased to ~tate : 

(a) whether a large number of ptopic 
from Uttar Pradesh have gone to Gulf 
countries to earn their livelihood; 

(b) if so. whether be is aware of the 
demand being made by these people that a 
weekly air service from Lucknow to Dubai 
may be inlrod~; 

(c) if so, whether Governrtlent are 
contemplatina to expaod Lucknow airport 
and provide tbis type of air service: and 

(d) if oat. tbe reaSOGS tberefor ? 

THB MINISTER OF STATE OF "THE 
t-tINlSTRY OF CIVIL AVIATION (SaR.I 
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JAGDISH TYTLER) 
statistics are maintained. 

(a) No such Will the Minister of RAILW AYS be 

5b) No such request for a direct air 
service between Lucknow and Dubai bas 
been received in the recen.t past. 

(c) and (d). No, Sir. Lucknow is 
adequately connected with Delhi, the nearest 
gateway point. 

Forestry and Environment as Compulsory 
Subject in Secondary Education 

3741. SHRI HARISH RAWAT : Will 
tbe Minister of HUMAN RESOURCE 
DEVELOPMENT be plebsed to f)tate : 

(a) whether Government bave decided 
to advise the State Governments to make 
forestry and environment a compulsory 
subject in Secondary educatton; and 

(b) if so, the details worked out in this 
regard '} 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
lSHRIMATI KRISHNA SAHI): (a) and 
(b). According to tbe Curriculam worked 
out by the NCERT and accepted by most 
of the States/UTs, instruction of various 
subjects in clusses I to X is undlff~reDtiated 
with all subjects being compulsory to all 
students. According to the syllabi ",orked 
out by the NCERT. at the primary stage 
students are exposed to integrated environ-
mental studies in soclal sciences as welt as in 
science At the upper primary and Secondary 
stages tbe environmental focus is continued 
in the curriculam, more specially in 
Geography. The National Policy on 
Edu~ation 1986 seeks to promote protection 
of Environment as part of core curriculam 
which will be common to all students in the 
country and in tbe Curriculum Framework 
for the scbool stage prepared by tbe 
NCERT. Eoviromnental Education bas been 
emphasised accordingly. 

(Engli&h) 

Optic Flbro Technology for Ra n"ay 
Telefommunlcation Network 

3742. SHRI G.S. BAS A VARAJU ; 
SHRJ H.N. NANJE GOWDA: 

pleased to. state: 

(a) whether West German Consultants 
have submitted a proposal for optic-fibro 
tecbnology for railway telecommunication 
netwcrk for Rs. 12.50 crores; and 

(b) jf so, the details tbereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRf 
MADHAVRAO SCINDIA): (a) Sir, 
West German Consultants have submitted 
a proposal in which ·Optic Fibro Techno-
logy has been suggested to the. turie of 
Rs. 40 crores. 

(b) The Consultants proposal suggests 
a total length of 487 Kilometres of Optic 
Fibro Cable approximarety. 

New International La". to meet Threat 
to Airports 

3743. SHRI G.S. BASAVARAJU : 
SHRf H,N. NANJE GOWDA: 

Win the Minister of CiVIL AVIATION 
be pleased to state : 

(a) whether the USA and USSR have 
come out in favour of tough new inter-
national laws to combat terrorists attack-on 
Airport Terminals; 

(b) if so, whether these measures were 
put forward by the 26th Assembl) of the 
156 Member International Civil Aviation 
Organisation; 

(c) if so, whether India has ratified tbe 
suaestioos of the Ioternational Civil A via-
lion Organisation; aDd 

(d) if so. by what time a final decision 
in tbis regard will be anno'JDced '1 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLBR) ! (a) to (d). In tbe 
26th Assembly Session of International 
Civil Aviation Orpnisation of wbicb 
U.S.A .• U.S.S.R. and India are members 
bdd in Montreal ~ween 23rct- September 
to 10th October, 1986, a Resolution was 
adopted to further stmlathen intematioral 
civil aviation security. IlItwoltiooaI Clvd 
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Aviation Organisation bas also called on 
States to upgrade civil aviation security 

(b) if 80, tbe details tbereof ? 

standards in the light of recent criminal' THE MINISTER OF ST A TB OF THB 
acts. The Legal Committee is to prepare MINISTRY OF RAILWAYS (SHRI 
a draft Instrument as ~ matter of high MADHAVRAO SCINDIA) : Ca) Yes, 
priorit, with a view to its adoption in Sir. 
1987. 

Ioteraatlonal Cargo Conference 
~ . 

3144. SHRI G.S. BASAVARAJU :. 
SHRI H.N. NANJE GOWDA: 

win tbe Minister of CIVIL AVIATION 
be pleased. to state: 

<a> whetber it is a fact that about 
1000 Cargo Experts participated in the 
International Cargo Conference held at 
Basel in Swjtzerlanft on 14th September, 
1986; 

(b) whether India was also represented 
in tbat Conference; if so, what subjects were 
discussed there; and 

(c) tbe proposals made by the Indian 
experts at tbe Conference? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) : (a) Yes, Sir. 

(b) Various Indian shippers and agents 
including Air-India attended the Conference. 
The patticipaots discussed implovemeot in 
tbeir productivity and profitability, future 
t.,ods, revolution in tbe air courier I express 
iodultry etc. . 

(c) The President, Eastern India 
Shippers Association Calcutta presented a 
paper in the General Session. 

GaJteUa. to Rallwa, Geofra. Maa.len 

3745. SHRI O.S. BASAVARAJU: 
Will the Mioiate, of RAILWAYS be plealed 
to.tate: 

(a) wbether after tho recen tly beld 
coofereoce .r General Manaaers of all the 
Zonal Railway. any ,uideUnci have been 
i&lued to tbe Geacral MaDIfCI'I to briD8 
about improvemeot in difl'ercDt fie!dI of the 
BalhraJw; aa4 

(b) The main !lubject& OD which guide-
Hnes were given, were Freight Operations, 
Safety, Track Renewalls, Maintenance of 
RoBing Stock, Punctuality, Catering 
Services, Setftement of Claims, Manpower 
Planning . and Productivity, Railway 
Electrification Projects, Cornputerisation, 
Financial Performance, Mechanisation of 
Handling of Goods etc. 

Reporting of Sex DetermlaaUo 11 Tests 

3746. DR. CHINTA MOHAN: Will 
the ttfioister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether Government propose to 
make reporting of sex determination tests 
to health authorities compulsory; and 

(b) if so, tbe details of tbe proposal ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARl SARO] 
KHAP AR Oij) : (a) aDd (b). Mabarasbtra 
State has recently constituted a state level 
committee to make an in-depth study of 
this issue, both for technical, legal and 
public-education aspe<.1s. The Government 
of India is also examiniog further action OD 
this point. 

Use of MeDtholated Sweets dJ CbildreD 

3747. DR. CHINTA MOHAN: Will. 
the Minister of HEALTH AND FAMILY 
WELFARE be plea80d to state : 

(a) wbether mentholated sweets have 
been linked with drowsiness and some sort 
of addictioD over )oDl aDd continued U80 

. amODI children; .. 

(b) whether several mentholated sweets 
are • beinl regulariy advertised over TV 
JeadiD8 to tbeir Ule by impreasipnable 
cblldren; and 

. (e) if 10, Qw remecllallttpl propoeed , 
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THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE) ': (a) According to tbe report 
of World Health Organisation, consumption 
of mentholated sweets by children over a 
period of time. does not lead ~o addiction 
and dOes not cause adverse effects. 

(b) and (c). Advertisements are not 
covered by Prevention of Pood Adulteration 
Laws. According to information furdshed 
by the Ministry of Information and Broad-
casting mentholated sweets are not higb-
lighted in the advertisements of sweets on 
Television. 

Opening of Private Hea Itb Centres 

3748. SHRf CHINTAMANI lENA 
Wi-ll the Minister of HEALTH AND 
FA~ILY WELFARE be pleased to 
state: 

(a) tbe details of outlay that have been 
fixed for medical a_nd public health in the 
Seventh Five Year Plan and tbe amount 
earmarked for each state under the 
scheme; 

(b) the number of Primary Health 
Centres which have been opened jn each 
State by the end of tbe Sixth Five Year 
Plan and the number of such centres 
working in rural areas at present; 

(c) the details of medical facilities being 
provibed by tbese centres; and 

(d) tbe number' of Primary Health 
Centres likely to be opened in each Stale 
durin! the Seventh Five Year · Plan and tho 
number of such centres likely to be opened 

in rural areas ill each state during tbe plan 
period 7. . 

THE MINISTER OF STAtE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SARO) 
KHAPARDE) : (a) Statement-] sbowing 
State-wise Seveoth Plan outlays under 
Health Sector is given below. 

. . 
(b) to (d). statement-II showing number 

of Primary Health Centres opened during 
the Sixth Five Year"Plan. targets fixed for 
7lh Plan period and the numbar of Primary 
Health Centres in position as on 30.6.1986 
is given below. The medical facilities being 
provided by th~e Centres are as under : 

(i) preventive and promotive work 
through health education; 

(ii) control/eradication of. commuDica-
ble diseases; 

• (iii) family planning educatio~ motiva-
tion and provision of services for 
the Family Planning Programme. 

(iv) Maternal and cbiJd health care 
including immunisation, prophyla-
xis against anaeniia and Vitamin C A' 
deficiency; 

(v) Environmental sanitation; 

(vi) Curative services; 

(vii) Training of Dais, Heal tn Guides 
and Multipurpose Workers; and 

(viii) Co-ordioation with the functiona-
ries of other departments. 

Statemeat-I 
SevelUII Pia" Outlay, H~Qlt" Sector l'i,tribllIion by Slate,' UTa. 

S.No. State 

I 2 

I. Aodhra Pradesb 

2. ".am 

.. (Rs. crores) 

Tota) 

3 

164.20 

15.00 

MNP 

4 

67.39 

21.41 

Prosramme 
other thaD 

MNP 

s 
9681 

4662 
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1 2 3 4 5 

3. Bibal' 146.40 60.00 86.40 

4. Gujarat 103.14' 40.00 63 14 

S. Haryana 78.77 3S.~6 43.31 

6. Himachal Pradesb 26.25 10.03 16.22 

7. Jammu and Kashmir 63.06 24.07 38.99 

. 
8. KarData~a 118.00 SO.OO 68.00 

9. Kefala 52.00 24.00 28.00 . 
10. Madbya Pradesh IS7.33 75.00 82.33 

11. Maharasbtra 374.00 195.17 178.83 

12. Manipur 13.00 ~OO 7.00 

13. Megbalaya ]6.00 7.00 9.00 

14.- Nagaland • 15.00 4.50 10.50 

15. Orissa 54.50 17.00 37.50 

16. Punjab 10).50 40.00 63.50 

17. Rajastban 82.57 34.00 48.57 

18. Sikkim 5.81 2.00 3.81 

19. Tamil Nadu 150.00 50.00 100.00 

20. Tripura 13:00 5.00 8.00 

21. Uttar Pradesb 300.88 200.00 100.80 

22. West BeDlal 128.00 68.00 60.00 

Total States 2240.33 1043.10 1197.23 

Union Territo.., 

1. Andamao and Nicobar 4.00 2.22 1.78 
Islands 

2. Arunachal Pradeab 14.50 6.91 7.55 

3. Cllandiprb 9.00 1.S~ 7.85 

4. Dadr. and Nagar HawJi 1.42 0.56 0.86 

S. Delhi 180.86 Nil 180.86 

6. Goa, Daman and Diu 24.44 1.32 23~2 
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I 2 3 4 S 

7. Laksbdweep 1,00 0.46 0.54 

8. Mizoram 14.00 6.75 7.25 

9. Pondicherry 6.00 0.84 5.16 

Total UTs : 255.22 20.25 234.97 

Grand Total : State! and UTI. 2495.55 1063.3S • 1432.00 

St.teme.t·11 

State/UT No. of PHes NO.ofPHCs No. of PUCs. 
opened by tbe worting in likely to be 

end of 6th rural areas opened during 
Five Year as at present 7th Five Year 

Plan (31.3.85) (30.6.86) Plan 

1 2 3 4 

1. Andbra Pradesh .. 480 996 1150 

2. Assam 166 267 200 

J. Bihar 665 774 1500 

4. Oujarat 260 355 690 

S. Haryan. 94 207 212 

6. Himachal Pradesh 114 152 83 

7. J aDd K 90 122 200 

8. Karoataka 352 452 80S 

9. Kerala 192 292 833 

10. Madby~ Pradesh 680 810 731 

11. Mabarasbtra 1343 1343 261 

12. Manipur 36 40 ,33 

13. Maabalya 32 43 22 

14. Naplaod 21 51 12 

. IS. Orissa 332 '12 500 

.6. Punjab .30 174~ 330 . ... 
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1 2 

17. Rajastbtln 348 

18. Sikkim 18 

19. Tamil Nadu 434 

20. Tripura 35 

21. Uttar Pradesh 997 

22. West Bengal 336 

23. A and N Islands 6 

24. Arunachal Pradesh SS 

25. Cbandigarb Nil 

26. D and N Haveli 3 

27. Delhi 8 

28. Goa. Daman and Diu 15 

29. La ksbd weep 7 

30. Mizoram 22 

31. Pondicberry J3 

Total 7284 

3 

488 

19 

'698 

77 

1480 

1157 

6 

61 

5 

1 .. 

8 

15 

7 

46 

41 

12274 

4 

702 

2 

10S7 

15 

2500 

488 

5 

25 

3 

7 

18 

7 

12390 

• AU tbese Centres wi)) be opened in tbe rural arca only. 

Ran".y ProJert. '.Orili. 

3749. SHRI CHINTAMANI lENA: 
Will the Minister of RAILWAYS be pleased 
to state : 

(a) tbe details of railway projects sent 
by the Goverpment of Orissa d uriD. tbe 
Jast five years; 

(b) tbe naows of the projects which . . 
were approved by the Centre; 

(11:) tbe amount involved for tach project; 

(d) the names or sucb projects wbich 
have been taken up for construction and 
progress made so far; and 

(e) t~ steps beinl taken to complete 
these projects within tbe time limit? 

THE MINISTER OP-STATE OF THE 
MINISTRY Of RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (8) to (d). 
Government of Orissa has been suaaestinJ 
various R.Uway Projects from Jime 10 lime. 
Details of approved impOr.taot development· 
al projects are a8 D.Dder : 
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s. Project Cost 
No. (Rs. in crores) 

Present 
Progress 

(i) Koraput -Rayagada 

(ii) Talcbcr-Sumbalpur 

(iii) Jakbapura-Baospani 

(iv) Maocheswar-carriage 
Repair Worksbol' 

(y) Sambalpur-Setting up of 
New Division. 

322 

S8 

121 

30.92 
• 

4.50 

12%-20 kms. opened to 
Goods Traffic. 

Jakbapura-Daltari line 
opened to Goods Traffic. 

70" 

The work of land 
acquisition is in progress. 

(vi) Survey for DO rail line from Khurda Road to Balaogir has been completed 
recently. 

(e) Completion of the oD-going projects 
will depend on availability of resources in 
tbe comins years. 

W itbdrawal of Pa'lene~r Train 011 a 
eachar.KarlmgaDJ SectioD of 

NEFR 

3750. SHRI BASUDEB ACUARIA: 
Win tbe Minister of RAILWAYS be pleased 
to state: 

(a) wbether it is a fact tbat a pair of 
passenger train in Cacbar-Karimganj 
Section of North East Frontier Railways has 
"been witbdrawn; 8 nd 

(b) if so, the reasons therefor ? 

THE MINISTER OF ST~TE OF THE 
MINISTRY OF RAILWAYS (SHR} 
MADHA VRAO SCINDIA): <a> and (b). 
Yes. Sir No. 205/206 Passenger between 
Lumd i08 aDd Badarpur bas been witlld rawn 
and timings of 203/204 Passenger suitably 
revised from 1.10.1986. in order to rationa-
lise tbe train services on the section. Tbis 
bas been done in consultation with tbe 
Divisional Railway Users· Consultative 
Committee. 

Project .10Dl RI,er Loa ••• . 
3751. SHR) SUDARSAN DAS: Will 

tbe Miaiater of WATER RSSOURCBS bo 
~ to state: 

(a) whether Union Government havo 
any proposal under consideration for cons-
truction of a project aloog tbe river Loopi 
in Karimganj district of Assam; and 

(b) if so. tbe details thereof ? 

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) : 
(a) and (b). The North F.astern Cooncil 
bas approached the Planning Commission 
for approval of an estimate prepared by the 
Central Water Commission for investigation 
of a multi-purpose project on river Loogai 
at cost of Rs. 40.71 lakhs. Investigations 
win be taken up after the proposal is 
approved. 

[Trans/oliolt] 
.. 

Demand to Takeo.er Srj Ganga RaID 
Hospital 

37S2. SHRIMATI PATEL RAMABEN 
RAMJlBHAI MAVAN.: Will tbe 
Mjnister of HEALTH AND FAMILY 
WELF ARE be pleased to state : 

(8) whether the employees· Union 0( 
Sir Ganga Ram Hospital, social orpnisa-
tions aDd Members of Parliament have 
demanded that tbe hospital be taken oYer b, 
tbe Centre or Dethi Administration: 

(b) if so, tbe details in tbis ,.m; ., 
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(c) the decision of Government keeping
in view the strong demand and the time by
which Government will take over the
management of this hospital?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE" (KUMARI SAROJ
KHAPARDE): (a) Yes, Sir.

(b) and (c). The Sir Ganga Ram
Hospital. Employees' Union pas submitted a
Charter of Demands containing 27 demands
such as take over of the hospital by the
Government, removal of contractual labour.
treating or Security Guards as hospital
employees, regularisation of temporary
ernpolyees, removal of SC/ST wall, shifting
of mortuary to some other IIIace, construc-
tion of more staff quarters, regulation of
shift duties, etc. It is not the policy of the
Government to take over private hospitals'
wbich are serving the population of

'Delhi.

Doctor Population Ratio

3753. SHRIMATI PATEL RAMABEN
RAMJlBHAl . MAVANI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the number of 'qualified doctors
coming out from medical colleges every
year:

(b) the number of doctors required in
tbe country and the measures -taken to meet
the requirement; and

(c) after how mucb population there is
a doctor in the country at present on an

, average?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARPE): (a) According to the
information furnished by the Medical
Council of India, about 12,000 to 13,000
doctors pass out from the Medical Colleges
every year.

(b) At present, there are no nationally
accepted norms in regard to doctor:
population ratio. However, the annual
I)l.lt·turn of around 13,000 medical graduates

'-

is considered adequate to meet the present
medical manpower requirements of the
country.

(c) According to the 1981 Census,
there is one doctor for a population of
2,305.

[English)

Long Goods Hau lage Trains

3754. SHRIMATI KISHORI SINHA :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether railways are going to use
extra long goods haulage trains to haul over
14000 tonnes of freight;

(b) if so, whether its economics has
been worked out; and

(c) in which sector these trains would
be utilised ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) to (c).
Railways are presently carrying out techno-
economic studies for running of heavier and
longer goods trains to determine:

(i) The most advantageous size of
trains, and .

Oil The sectors best suited for their
running,

Repairs .of Anieuts in AndhraPradesh

3755. SHR) K. RAMACHANDRA
REDDY: Will the Minister of WATER
RESOURCES be, pleased to state: '

(a) the Dumber of Anicuts in Andhra
Pradesh which are very aged;

(b) whether Union Government are
taking any steps for their repairs or -replace
them by the Anicuts; and

(c) if so, what steps are being contem-
plated in this regard?

THE MINISTER or WATER RE-
SOURCES (SHRI B. SHAN~ARANAND) :
(a) Twelve.'
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(b) aod (c). Centre does not provide 
aby fuods for repairs or replacement by new 
ones. Andbra Pradesh Oov\,rnment is 
carrying out necessary repairs and-improve-
ments within tbe resources available. 

\0 
Patients of Epilepsy 

3756. SHRI LAKSHMAN MALLICK: 
Will the Minister ~ of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether any survey has been con-
ducted by Union Government regarding 
the number of patients of Epilepsy in the 
country; and 

(b) if so, the details thereof, state-
wise '1 

THB MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): (a) and (b). No country-
wide survey regarding the number of 

. "atients of epilepsy has been conducted. 
The Indian Council of M~dical Research 
bas, however, conducted limited population-
based surveys in different parts of the 
country to ascert~iD tbe prevalence rato of 
epilepsy. The findings of tbe surveys. are ~ 

indicated in the Statement given below. 

. Statement 

81. 
No. 

Year Centre Type of Popu-
lation 

Population 
studied 

Prevalence rate of 
Epilepsy per 1000 

Population 

l. 

2. 

3. 

4. 

1970 Agra Mixed 

1972 Lucknow Rural 

1973 VeUore Urban 

(i) 1983 Bangalore Rural 

(ii) 1983 Baroda Rural . 
(iii) 1983 Calcutta Rural 

(iv) 1983 Patiala Rural 

New Terminals at Bandra and Kurla 
io 80mbay 

3757. DR. DATTA SAM ANT : Will 
the Minister of RAILWAYS be pleased to 
state : 

(a) wbetber two new terminals are 
·proposed to be constructed at Bandra and 
Kurla in Bombay City; and 

(b) if so, tbe expenditure required for 
these two terminals and tbe tim~ by wbich 
the work will be completed? 

. 
THB MINISfER OF STATB OF THE 

MINISTRY OF RAILWAYS (SHRI 
MAOHAVRAO SCINDIA): (a) Among 
other locations proposal for passen8cr 

29,468 

2,691 

1,887 

35,548 

39.655 

34,582 

36,595 

2.24 

2.20 

4.20 

7.82 

1.28 

1.71 

3.17 

terminals at Kur)a and Bandra bave beeD 
received in tbe Ministry. 

(b) After a decision on the location and 
details or new terminat is taken, tbe emt and 
time frame can be decided. 

Effect of Soy.be •• Ell oa Health 

3758. DR. DATTA SAMANT : Win 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether Government have made any 
study of tbe effect of soyabean oil on the 
health of tbe Indian people; 

(b) whether recent study OD tbe use of 
soyabean oil bas indicated that tbis oil is 
damaliog the humam arteries; and 
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(c) whetber tbere is any control of 
Government on tbe use of rigbt type of 
equipments and plants for extraQUoD of 
soyabean oil as per international standards ? 

THE MINISTBR OF STATE .IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELF~RE (KUMARI SAROJ 
KHAPARDE): <a) Government bas not 
made any such stud~s. 

(b) Government are nQt aware of any 
such recent study. However, medical experts 

. bave expressed tbat based on fatty acid 
composition of soyabean oil, it is unlikely 
tbat it may cause" dama~e to the human 
arteries. 

'(c) Choice of technology and equipment! 
plant are left to the manufacturers. However. 
final products should conform to standards 
laid down in prevention of Food Adultera-
tion Rules. 

[T,an8Iatlo;'] 

Jaundlu in Epidemic FOrln 

37S9. SHRI KAMLA PRASAD 
RAWAT: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
ltate : 

<a> whether jaundice disease is spreading 
in an epidemic form in tbe country; 

(b) if so, the names of the States- in 
which Ibis .disease is spreading in an, 
epidemic form and tbe measures beina taken 
"by Government to .che~k it; 

(c) wbether tbis disease is spreading in 
an ~idemic f(' rm in tbe districts of 
Barabauti, Luckoow, Sitapur, etc. in 
Uttar Pradesb; aDd. 

(d) jf 10, tbe measures beiDI taken by 
tho Union' Govornment -to check it 1 

. THB MINISTER OF.STATS IN THE 
MINISTRY OF HEALTH AND FAMILY 
WBLFAB.E (K.UMARI ~AROJ 
KHAPARDE): <a) No, Sir. 

(b) Does not arise. 

(e) ,and (d). Accordiol to reports 
received from tbc State Health authoritiel 

• 

0' Uttar Pradesh. tbere bau been 1519 
caSts and 31 ~ths .upto June, 1986 due to 
Viral Hepatitis . ... 

The following measurcs have been taken 
to control Viral Hepatitis' in tbtf' country 
including Uttar Pradesh: . 

I. Education of tbe public towards 
good sanitation and personnel 
hygiene with special emphasis on 
sanitary disp~a) of feces. 

2. Proper sterilisation of syringe and 
needles and other equipment used 
for pareotla infection and use of 
disposable units. 

3. Epidemological investigations to 
determine the mode of permission 
and the. ,nature o! causative agents. 

4. Limit of administration of 
unscreened whole blood. 

s. Enforcing strict discipline in blood 
bank. 

6. Institution of effective surveillance. 

[English) 

Allotment ~r stalls at New Delbi 
Rail"ay StatioD 

3760. SHRI KAMLA PRASAD 
RAWAT: Will tbe Minister of RAILWAYS 
be pleased to refer to tbo reply given 10 
Unstaned Q'lestioD No. 6914 on 17' April, 
1986 regardiog allotment of' stalls at New 
Delhi Railway Stafion and state : 

<8> wbether some suaestions have been 
received for allotment of fresb f~uit/juice 
trollies at New Delhi R.ailway station in 
addition to tbe existing ones and if 80, the 
actioD taken in tbe matter; 

(b) wbether tbe allotment of iheae 
trollies win be made accordins to tbe same 
rules as tbose of tbe Bookstall contractors 
at New Delhi Railway Station; ao~ 

(c) if Dot. the reaaons thereof' 

THB MINISTBR OF STATE OF THE 
MINISTRY - OF RAILWAYS (SHaI 
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MADHAVRAO SCINDIA): (a) Yes, Sir. 
The suggestions have Dot been agreed to. 

(b) and (c). The decision to allot aoy 
addilional trolley or stall at any station is 
taken I!fter considering adequacy of existing 
arrangements, congestion 00 platforms, and 
other relevant factors. At-preseot. it is not 
proposed to allot any adJi liona) fruit/juice 
trolley at New Delhi Station -as the existing 
arrangements are considered adequate. 

Trivandrum·Gulf Fare Structure 

3761. SHRI G M. BANATWALLA : 
SHRI VAKKOM PURUSH01HAMAN : 

Will the Minister of CIVIL AVIATION 
be pl~ased to state: 

(a) whether Government are aware of 
the increasing complaints of tbe present fare-
structure in the Trivandrum-Gulf sector 
being discriminatory especially when Dubai-
Trivaodrum is about SO nautical miles 
shorter than Dubai-Delhi, the air-fare 
charged by Air India is about Rs. 1000 
more one way; and 

(b) if so, the steps being taken to 
remove tbis discrimination? 

THE MINiSTER OF STATE OF THE 
MINISTRY OF CIVIL AVIATION (SHRI 
JAG DISH TYTLER}: (a) The direct 
mileage between Dubai/Delhi works out to 
actually 1360 miles whereas Dubai/ 
Trivandrum distance is 1834 miles. The 
Dubai/Trivaodrum fare is therefore not 
comparable with Dubai/Oelhi fare. 

(b) Does not arise. 

locentive to Dodors Working in 
Rural Areas 

3762. SHRi K. PRADHANI: WUl tbe 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether Union Government propose 
to provide incentive for doctors workina in 
rural areas; 

implemented in States to attract doctors to 
work in rural areas; and 

(d) if not, the reasons tbereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OP HEALTH AND FAMILY 
WELFARE (KUMARI - SAROJ 
KHAPARDE) (a) to (d). To .aUlaet 
doctors to work in rural .areas, the 8lh 
Finance Commission, on tbe suggestion of 
tbe Ministry of Health and Family Welfare, 
bas provided special funds to the States for 
provid ing the following incentives to doctors 
serving in rural areas : 

(i) A rural allowance equal to 25% of 
the basic pay subject to a maximum 
of Rs. 250 per month for tbe 
doctors working in the Primary 
Health Centres; and 

(ii) House rent allowance at tbe rate of 
Rs. 1 SO . per month wbere the 
doctors are not provided residential 
accommodation. . 

In addition. tbe Finance Commission 
has made special provision of Rs. 53.62 
crores for construction of residential quarters 
for tbe doctors. Tbe hilly areas have been 
provided 30% 'Mark up' in the cost of 
construction. 

Release of Fuads for CODstructioa of 
" Hospitals in Tribal Areal 

.3763. SHRI K PRADHANI: Will the 
MiDi~ter of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether Union Government released 
funds for construction of hospitals in tribal 
areas during the Sixth Five Year Plan; 

(b) if so, tbe details of funds released· 
St9tewise; 

(~) wbether tbe same bas been proper" 
spent or misused in some States; and 

(d) if so, tbe details tbereor? 

THE MINISTER OF STATE IN THE 
(b) if so, to what extent; MINISTRY OF HEALTH AND FAMILY 

WELFAI.tB (KUMARI· SARor 
(c:) whetber any scheme is beiDa KHAPARDE): (a> . to (d). 1 be 
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information is being collected and will be 
placed on the Table "of tbe House. 

Escalation io Cnst of Computerised 
Freigtt MaaagelDent Plan 

3764. SHRI SANAT' KUMAR 
MANDAL : WIll" the Minister of 
RAILWA YS be pleased (0 state: 

(a) tbe ori~ioal and present estimated 
cost of tbe IndIan Railways computerised 
freight management plan; ., 

(b) whether there bas been a tremendous 
increase in- the cost and if so. tbe reasons 
therefor; 

(c) tbe benefits likely to accrue from 
this Operation Information System (015) 
both from the financial and operational 
point of view; and 

(d) when these are expected to reflect 
in the Railways' financiarrcsults ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF RAILWAYS (SHRf 
MAOl-tA VRAO SCINDIA) : (a) and (b). 
Initial eS!lmale for the computeri~d freight 
operations project was prepared in 1982. 
Cost of tbe project was then estimated at 
Rs. 520 crores, comprising Rs. J 70 crores 
for the computer segment ' and R,. 350 
crores for tbe telecommunication segment al 
1982 prices. The revised estimates in the 
light of tbe report of the Consultants have 
not yet been finalised. 

(c) and (d). The system is expeCted "to 
streamHne freight operations. provide a 
major qualitative improvement in customer 
services and enable improvement in utili .. -
lion of rollins stock assets on Indian 
Railways. Fmancial )ield arc expected to 
accru: progressively from about the fourtb 
),ear cf implementation of tbe project. 

Teaching or Garmuklall. Cu.df.arb 
Administration Schools 

3765. SHRI BALASAHBB VIKHE 
PATIL: Win the_ Minister o( HUMAN 
RESOURCE DEVELOPMENT he pleased 
10 ,tate : 

(d) wbether Gurmukhi (Punjabi) i. Dot 
compulsory subject io clan IX aad X 

W!ltten Answe" '118 

while it bas been made _ compulsory in 
Class XI in the schools run by ..the 
Cbaodigarh Administration, a . Union 
.Territory; 

(b) wbetber the standard required in 
Gurmukhi (Punjabi) in Class XI -in the 
Cbandiptb Admi8istration sOOools is tbe 
same as that of Cllss Xl of schools rUD by 
Punjab Government where it is a com-
pulsory subject from the beginning; 

(c) whether it will not adversely affect 
the career pro.qpcctl of students Qf 
Cbandigarb AdQ1inistralion Schoo)s since 
they bave not been studying Gurmukhi 
(Puojabi) 80 far: and 

(d) whether Government have issued or 
propose to issue iostructions to Cbaodiaarb 
Administration not to make Gurmukhi 
(Puojabi) a compulsory subject in Class XI; 
and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THB MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI) : (a) 
According to the information furnished by 
Cbaodigarb Administration Punjabi is not 
a compulsory subject in classes IX, X and 
XI in the schools run by tbat Administra-
tion, wbich are affiliated to the Central 
Board of Secondary Education. 

(b) and (c). Do Dot arise in view of 
(a) above. 

(d) No, Sir. 

(e) Does not arise. 

[Translation) 

Stoppage of GeetaDjali EspreH at 
BadDera Station 

3766. SHRIMATI USHA CHOU. 
DHAR Y : Will the Minister of 
RAILWAYS be pleased to state: 

<a> ~betber stoppages of fast trains 
like Oeetanjali Express running between 
Bombay aDd CsJcU:ia bave been provided 
to some more railway stations a(~er makins 
rolautiolll in the rulos; 
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(b) if so.. the criterion adopted therefor;
and'

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH < AFFAIRS
AND . SPORTS ANn· WOMEN AND

(c) the reasons for not fulfilling the. CHILD DEVELOPMENT IN THE
long standing demand of the public to, pro- ,MINISTRy.uF HUMAN RESOURCE
vide stoppage of Geetaniali Express, at DEVELOPMENT (SHRIMA rr MARG ARET

. Badnera: Station in Amravati~? • . ALVA):' (a) A list' of National Sports'
Federations recognised by Government is

THE MINISTER OF STATE OF THE given in the Statement below.
MINISTRY' OF RAILWAYS' (SHRI
MADHAVRAO SCINDIA) ': (a) Yes, Sir.
Certain new-stoppages bave been provided
on the basis of operational and _ traffic
justification.

(b) Sale 'of tickets, distance between two
stoppages, and availability of other stopping
trains, are some of the considerations.

·(c) Badnera does not fulfil· the criteria
forproviding .stoppage to tbis superfast
train.

. [EngliJh).

. Evaluation of Working of Sports
Federations

37c7. SHRIMATI VYJA YANTHIMALA
BALl: Will the .Minister of HUMAN
RESOURCE DEVELOPMENT be' pleased
to stale:

, (~). the names' of the various Sports
, Federations for each game functiouing in the

country; , :

(b) whether there. is any system" to
evaluate the functioning of these Federations

. so as to judge the competence, suitability
arid utility of their important officials;

(c) the steps Government propose' to
.take to ensure that in future. the important
.Sports ,federati.ons are manned' by devoted
and competent officials;

- .
·(d) 'whether National 1n~tituteofSports,

'(NIS) is responsible ,for coaching the teams
finally for all the international events;

·(e) how far it bas' succeededIn produc-
ing national level players in any game,
details thereof game-wise; and "

, .

(f) the action Government propose' .to
take to make the National Institute of
l)J'orts m.Qc\, result oriented.?

(b) Documents' and ,reports from tbe
· federations reflecting their functi~ning are

called for by the Government.

(c) With a view to achieving tbis end, •
Government- have already issued guidelines
restricting tbe tenure .of important office
bearers of national' sports federations to two'

· terms or 8 years. .

• (d) The institute assists. the national
sports 'federations in coaching teams selected
for international events where such assistance
is sought .

(0) Tbe NetaliSubbas National Insti-
tute of Sports has' been .assisting in the
coaching of national teams. in archery,
athletics, . . , badminton, cricket
(women), basketball, boxing;. cycling,
gymnastics, ',handball, .hockey . (men.
and women); judo, swimming, table-tennis,
hlwn-tlmnis,volleyball, weightlIfting aoo
wrestling, The players included in the
natioual- level teams rela ting to tbese sports-
have had the benefit. of coaching through

- the Institute. ;

(f) The facilities .availab le in the Insti-
'tute and Its regional centres are being
augmented' for better results a~d 'evaluation
of .some of its schemes initiated.

Statement

Lis' 0/ Recognised National Sports
Fpderatlons

1. Aero Club of India

2. Archery Association of India

3. 'Bridge Federation of India

4. Basketball Federation of India

~: 'Qaqmintop As~oc;iation of India
" '".: .
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6. Indian Amateur Boxing, Federation

7. Billiards and Snooker Federation of
India

8 Ball Badminton Federation' of
India, '

, 9. Board of Control fat Cricket in'
India

10: Women's Cricket Association of
India .

11. All India Chess Federation

12. Equestrian Federation of ,India
. .'.

13. 'AllIndia CarromFederatlon

14. Cycling Federatlon of India

.J5. Allfndia FOQtba11 Federation

16. Indian Golf Union,

17.' Indian Hockey Federation

18: All India Women's Hockey Asso-
.ciation

19. Amateur Hat;ldball Federation of
India

20. Kho-Kho Federation of'India > -.

21. Federation of Motor Sports 'Club
of: India ' '

'22, .Powerlifting Federation of- Inais'

,23; Polo Association of Indja

.24; National Rifle Association of
India

25. Sortba) Association of .Indi!!

26. Squash Rackets.' ,Federation of
'India

2? Swimming Federation of Jridi~

.28. Table Tennis Federation of India

29~ All. India Lawn Tennis Association

30. Volleyball Federatlou of India

~l. Wei~htliftin~ Fe4er~tio.~ Qqndii\ '

32. Yachting Association of India

33. Cycle Polo Federation' of India

34. Amateur Athietic Federation. of
India

35. Gymnastic Federation. of India

36.' Amateur Kabaddi Pederatloo- of
India

,.'
37. Women's Football Federation of

India'

38. WrestlingFed~raiiQn of Iridia

39: Free Style 'Wrestling. Association
of India

.-. 40 .. Judo Federation of India

'41. All India Sports Council for Deaf'
and Dumb

42. Tenni Koi,t Federation of India'

43~· Rowing Federation of India

,4( Schools 'Games Federation of
India:

-
45. Indian Olympic Association

'Itllteracy in Urban and Rural Areas

3768. SHRI RAMASHRA Y PRASAD
SIt'ol'GH : Will the', Minister of HUMAN
RESOURCE DEVELOPMENT be pleased

, to state:
, .. -. .

(a) whether 'Government have conducted
, a study to find out the' percentage .of

literacy and illiteracy in rural areas ,~nd
, urban areas; and .: •• , '

(b) if so, 'the details thereof?' ,
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Illiteracy in rural areas and urblln areal 
is contained in the Census Report 
1985 

literacy in detail, rural areas and urban 
areas in the States and Union Territories is 
given below. . 

(b) A stat~ment showing percentage of 

Statement 

State/Union Territory Total population Rural population Urban popu-
lation 

1 2 3 4 

India· 3623 29.65 57.40 

State. 

1. Andbra Pradesh 29.94 23.24 '1.99 

2. Bibar 26.20 22.50 52.18 

3. Gujarat 43.70 36.20 60.31 

4. Haryana 36.14 30.33 56.86 

S. Himachal Pradesh 42.48 40.42 67.44 

6. Jammu and Kashmir·· 26.67 21.63- 45.56 

7. Karnataka 38.46 31.05 56.71 

8. Kerala 70.42 69.11 76.11 

9. Madbya Pradesh 27.87 21.'22 54.02 

10. Mabarashtra 47 18 38.1S 63.92 

11. MalJipur 41.35 37.37 52.44 

12. Meghalaya 34.08 27.45 64.12 

13. Naaaland 42.S7 38.59 64.23 

14. Orissa 34.23 31.49 54.77 

15. Punjab 40.86 35.21 55.63 

16. Rajasthan 24.38 17.99 48.35 

17. Sikkim 34.05 30.05 54.86 

18. Tamil Nadu 46.76 38.56 63.45 

19. Tripura 42.12 38.23 73.66 

20. Uttar Pradesh 27.16 23.06 45.88 

2t. West Benaal 40.94 33.12 6~.66 



195 Written Answers NOVBMBBIL 27, 1986 W,ltte" A.;JSwers 196 

1 2 3 4 
- - - - _ __.,__ -

Union Territories 

22. Andaman and Nicobar Islands 51.56 46.58 65.54 

23. Arunachal Pradesh 20.79 18.51 53.22 

66.15 

54.17 

62.64 

24. Cbandigarb 64.79 44.73 

25. Dadra and Nagar Ha veli 26.67 24.71 

26. Delhi 61.54 47.S6 

27. Ooa, Daman and Diu 5666 52.68 64.99 

28. Laksbadweep 55.07 51.98 58.65 

29. Mizoram S9.88 5S.24 74.06 

30. Pondicberry SS.8S 4798 63.04 

.Bxcludes Assam where census could not be held owing to disturbed conditions prevail-
iog there at tbe time of 1981 Census. 

•• Bxcludes the population of area under unlawful occupation of Pakistan and China 
wbere census could not be taken. 

Appointment of Seeretary, Central Board 
of SeeoDdary Education 

3769. SHRI RAMASHRAY PRASAD 
SINGH: Will the Ministrr of HUMA~ 
RESOURCE DEVEWPMENT be pleased 
to state: 

(8) tbe rules reprdlog appointment to 
the post or Secretary, Central Board of 
Education; . 

(b) whether 8n officer belongiog to 
Indian Police Service can be appointed; Bod 

(c) tbe reasons for Dot considering this 
post to be filled by a person drawn rrom 
aeadem ic qeld ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS Of EDUCATION 
AND CULTURE IN THE MINISTRY OF 
HUMAN RBSOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): <8> 
Accordina to Ale rules and regulations of 

. the Central Board of Seco,ndary Education. 
the Secretary sban be a ppoi 0 ted by the 
Cootrolfio. Autbority upon sucb conditions 
and for such period as tbe Controlling 
,,"fbority may thiok fit. 

(b) Yes, Sir. 

(c) The duties of this post are adminis-
trative in nature and, thtrefore, persons 
with requisite educat;onal background and 
administrative ~xperjence are considered 
irrespective of the service to which they 
may belong. 

Dally Sblpplng Se"ice between Mainland 
and Laksbadweep and Direct Sea Link 

between Male and bdla 

3770. DR. K.O. ADIYODI : Will the 
Minister of SURFACE TRANSPORT be 
pJeased to sta te : 

(a) whetber tbere is any proposal to 
introduce ~ daily shippjng service between 
(he mainland and Laksbadweep through tbe 
Shipping Corporation of India; 

(b) whether there is also a proposal to 
introduce a direc.t Sea link between Male 
and India from either Trivandrum or 
Cocbio; and 

(c) if so, tbe details thereof? . 
THB MINISTER OF STATE OF THE 

MINISTRY OF SURFACE TRANSPORT 
(SHa) RAJ5SH PILOT): (a) No, S~f. 
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(b) No, Sir. 

(c) Docs not arise. 

Computer.latioo of Railway ResenatioD io 
U.P. 

3771. SHRI RAJ KUMAR RAI : Will 
tbe Minister of RAILWAYS be pleased to 
state: 

(8) whether Railways have prepared any 
programm<; of comput-:rised Railway reser-
vations and several Railway stations are to 
be covered in a phased way; 

(b) if so, tile details of such railway 
stations in Uttar Pradesh; and 

(c) by what time Compuler facilities are 
to be made available in Lucknow, Varan8si, 
Allababad, Agra, and Moradaba.d ctc. ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) y~s. Sir. 

(b) and (c). At present, only Lucknow 
station in Uttar Pradesh is likely to be consi-
dered for computerisation of reservations 
during the Seventh Plan period. 

Pollution Control Vessel for 'Bombay Port 
Trust 

\ 3772. SHRl RAJ KUMAR RAJ: win 
tbe Minister of SURFACE TRANSPORT • be pleased to state: 

(a) whether the Pollution Control Vessel 
hired by Bombay Port Trust is DO lonser in 
operation and tbe proposal to acquire a new 
such vessel is sull und~r consideration; and 

(b) if so, tbe details tbereof aod by what 
lime such vessel is likely to be acquired ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) : (a) Yos, Sir. 

(b) Tbe teDdors for the vessel are under 
scrutiny. The successful bidder will be re· 
quired to deliver the vessel witbiQ 12 months 
from the date of Placement of the order. 

Eoeroachmeot OD Bombay Airport LaDd 

3773. SHRI YASHWANTRAO 
GADAKH PATIL: 'Will tbe Minister of 
CIVIL AV1ATJON be pleased to state : 

(a) whether any land of tile Bomba, 
Airport bas been encroached upon by slum 
dwellen; 

(b) if so, tbe details thereof; and 

(c) the steps taken to have tbe slum 
dwellers settled elsewhere? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVIl.. AVIATION (SHRI 
JAGDISH TYTLER): (a) and (b). About 
180 acres of airport land at Bombay is pre-
sently under encroachment. 

(c) Alternative land is beiDa acquired for 
resettlement of those Ilum-dwellets who are 
entitled for rehabilitation under tbe existing 
policy of tbe Qovernmenl of Mabarasbtra. 

Facilities for Treatment of Caaeer in 
Delhi 

3774. SHRI YASHWANTRAO GADAKH 
PATIL: Will tbe Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state : 

(a) whether Governo1ent propose to 
create more facilities for detection and treat- , 
men t of cancer in Delhi; 

( b) if so, the details thereof? 

(c) if not, tbe reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH ANU FAMILY 
WELFARE (KUMARI SAROJ 
KHAPA«DE): <a) to (el. The Govern-
ment of India do not bave an) proposal in 
hand to create more facilities for detectiQD 
and treatment of cancer in Delhi. A 
Regional Centre for Cancer Research and 
Treatment is already functiooiog at tbe AIl 
India Institute of Medical Sciences. New 
Delbi. Apart from that cancer services are 
also available in a number of hospitals in 
Delhi viz. (I) Safdarjang Hospital, (2) Dr. 
Ram Manobar Lobia Hospital and (3) tok 
Nayak Jaiprakasb Narain Hospital. The 
Indian Cancer Society ~ already set up • 
d~tectioD centre at t} c N.D.M .. C. Materni'y 
and Child Welfare Centre aDd bave made 
arrangements with Batra Hospital for atteD-

... dance on the patients refencd to by them 
for diaposia aud trcatmcDt 01 canc:cr, 
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EfBBeocJ and LOlses In DTC 

377S. SHRI P.M. SA YEED : 
DR. y. VENKATESH ,: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state : . 

(8) whether it is a fact tbat DYC's 
monthly publication "Operational Statistics 
for August, 1986 revealed tbat efficiency 1D 
DTC bed gone dowo as compared to 1985"; 

(b) whether the number of buses on 
road bas gone dowD since increase in tariff 
. some time back by 250 oer cent; 

(c) wbether it is a fact tbat . losses in 
DTC· are mounting year. aft~r year and it 
in~urred a net loss of Rs. 190 crores during 
1985 .. 86; and 

(d) if so, tbe reasons for tbe losses even 
after a steep increase in tariff? 

THE MINISTER OP STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 

. (SHRI RAJBSH PILOT): (a) Except for 
average Dumber of buses on road. break-
downs per thousand Kms. and accidents per 
lak b Kms. the performance of DTC during 
AUlust, 1986 showed improvem·cot in respect 
of all other indicators over the position of 
August, 1985; 

(b) The Dew tariff in DTC came into 
operation w.e.f. 8.2.1986. Tbe actualnum-
ber of buses put on road duriD8 the subse-
~nt period are indicated below : 

Month Buses on road 

Marcb, 19~6 4542 

April, 1986 4625 

May, 1986 4642 

June, 1986 4672 

July, 1986 4756 

AUIOlt, 1986 4687 

September, 1986 4691-

October. 1986 4714 

(c) DTC bas incurred a working loss 
~excludinl depreciation and interest cbarles) ; 
of Rs. 77.73 ·croles and net loss (includiDI 
depreciotloD Rs. 10 86 crores and interest 
charges· Rs. 88:33 crores) of RI. 1:6.92 
crores. 

(d) Fare r.evision witb effect from 
8-2-1986 neutralized the cash Josses of Delhi 
Transport Corporattion only partialJy. 

( T,allllalionl 

Publishing of Bbaglralh Jo~rDal 

. 3776. DR. G .S. RAJ HANS : Will the 
Minister of WATER RESOURCES be 
~leased to state: 

(a) tbe reasons for not publishing or 
delay in pubJishing of "Bhagiralb" Journal; 
and 

(b) what improvements were effected in 
this regard as promised in reply to the Un-
starred Question No. 6847 00 5 August 
1980? ' 

THE MINISTER OF W ~ TER 
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) and (b). The. Ubagirath 
Journals are being publisbed and at present 
there is no delay io their publication. 

Findings of ~xpert Committee 00 Kala-aur 

3777. SHRI C. JANGA REDDY: 
DR. A.K. PATEL: 
DR. C.P. THAKUR: 

Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a> tbe number of cases of Kala-azar 
taken place in Bibar, West Bengal. Assam 
and other States durin. each of tbe Jast three 
years and bow.maoy of tbem proved fatal; 

(b) what are the fiodiDJS of the expert 
committee on Kala-azar head(d by Dr.· 
Harcbaran Sinab and action taken 'thereon; 
and 
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(c) how much provision has been made 
for funds required in tbe current year and 
during tbe next year to weed out this 
di,ease ? 

THE MINISTER OF ST~TE IN THE 
MINISTRY OF HEALTH AND FAMILY 

WELFARE (KUMARI SAROJ KHAIlARDE) : 
(a) A statement ~howing the number of 

" cases and deaths due to Kala-azar during 
the last three years as reported by tbe- State 
Health authorities is given below. 

(b) The Expert Committee on Kala-azar 
have concluded that Kala-aur control can 
be achieved by concentrating our efforts on 
the following three aspects: 

1. Inttrruption of transmission; 

2. Early diagnosis and treatment of 
Kala-azar cases; and 

3. Health Education. 

Since eradication of a vector-borne 
diseases is technically very difficult, the 

Committee bas empbasised mainly on tbe 
control of Kala-azar disease. The Com-
mittee bas also emphasised the need for 
training of medical and para-medica) per-
sonnel for Kala-azar control and also for 
initiating researcb ac(hities/progra01me~. 

The report of the Committee has been 
considered by tbe Government. 1t bas been 
decided that in view of tbe focal nature of 
the disease a special prcgramme for Kala-
azar eradication shou1d "be taken up in the 
States of West Bengal and Bihar. The State 
Governments of Bihar and West Bengal have 
been requested to send their views on the 
soggestions and the str ategy to be adopted. 
The Government of India \'till render what- . 
ever as~istance that is required by the State 
Governments w thin the over-all availability 
of resources. 

(c) No separate prOVISion of fund is 
available for control of Kala-azar. For 
control of Kala-azar in the affected States, 
DDT is sprayed which is supplied from the 
regular NMEP fund. 

Statement 

Case. and deahts oCCllred due 10 Kala-azar in different States during the last three 
years 

Name of State 1984' 
Cases Deaths 

Bihar 

Delhi 

12224 

Tamil Nadu 

Uttar Pradesh 

West Bengal 

·Cases imported from Bihar. 

1* 

2 

3 

4229 

Losses or HiodustaD ShJpyard Ltd., 
VIsakbapatD8m 

65 

3778. SHRI C. JANGA REDDY: WiJl 
the Minister of SURFACE TRANSPORT 
be 'pleased to state: 

(8) whether Hindustan Shipyard Ltd., 
Visakbapatoam is iDcurring accumulated 
1~ to. tbe exten t of Rlil. 65 crores; 

1985 (Prov~) 1986 (Prov.) 
Cases Deaths Cases . Deaths 

'''" 
11017 28 8639 32 

1* . _" 3* 

4247 5 1456 6 

,"b) jf so, tbe reasons therefor; 

(c) the steps Government propose to 
fake to reduce losses; "_ 

(d) whether Hindustan Sbipyard has cons-
tructed two Off-sbore platforms for Oil and 
Natural Gas COlnmission at a cost of Rs. 22 
crores each while tbe actual cOJl~truction 
cost is about Rs. 60 crores; 
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(e) whether the entire jo~ bal been oft'-
loaded by Hiodustan ·Shipyard to private 
parties aod paid for more tban tbe ordered 
price by Oil and Natural Gas commission; 
and 

(f) if so, tbe reasoul for off-loadinl tbe 
~Dtire job aDd incurring buge losses ? 

THE MINISTER. OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) Tbe accu-
mulated losses of tbe Hiodust8o Shipyard 
Limited as 00 31.3 86 were Rs. 68.42 
crores. 

(b) Tbe losses bave been tbe outcome 
of tbe following : 

(i) Unremunerative price realised by 
the Sbipyard. 

(ii) The bigb incidence of interest 
burden 00 bank borrowings 
occasioned by prolonged non-
receipt of event-linked payments 
from the owners. 

(iii) Increased material cost, exchange 
Variation '"aod price escalatioo due 
to inflation. 

(c) Government bave initiated action to 
revise tbe priciDl formula kcepioa in view 
the interest of botb the Sbipyards and tbe 
sbippioa companies. Governmeot alao 
propose to restructure the capital ba .... 
the shipyard, so as to reduce tbe incidcDCC 
of interest burden on Government Joana 
etc. 

. 
(d) Tbe ~Hlnduatan Shipyard Limited 

was awarded a cootract on turo-key basi, 
for construction, load-out transportation 
aod installation of two Well-Head Platforms 
by ONGC in 1984. The estimated price of 
these two Well-Head Platforms pa,able by 
ONGC ob ~pletion or tile job ia 
Rs. 39.43 crores., AI qaiDit tbil, tbe 
estimated cost of coDltruCtion load-out, 
transportation and illlulJation at Bomba, 
HiSb as w\)rked out by tbe Sbipyard is 
Its. 41· 4() crores approximately. 

(e) aDd (f). CoosidcriDI tbe fact tbat (a) 
tbere was DO assurance of sustained work .. 

. load (or tbe Olf-shore Platform Yard (b) 
tecbnoloay of otr .. ahore rabrication beinl 

valtly d1fferent fro~ tbat of shipbuilding, 
coDsiderable lead time would ha ve been 
necessary for training and equipping the 
own work force which the delivery 
Schedules of present construction did not 
permit and (c) tbe existiog shipbuilding 
commitments would not permit deviation of 
work force from shipyard without adversely 
affecting the shipbuilding commitments, it 
was felt expedient not to deploy permanent 
filed labour. As soch. the Hindustao 
Sbipyard has \ub-contracted the fabrication 
job to suitable sub contractor in. th~ Off-
shere Platform Yard on a labour contract 
basis. The cost per M.T. paid to the Sub-
Contractors for per-fabrication, construction 
and assembly is Rs. 6500. The total 
expenditure pre MT works out to 
Rs. 19,650. Thus the c~st of off-loading 
is only 33% of tbe total cost. 

Proposal to lay-off worker~ in Hilldustaa 
Shipyard Visbakbapatoam 

3779. SHRl C. JANGA REDDY 
Win tbe Minister of SURFACE TRANS-
PORT be pleased to state : 

(a) whetber the Management of 
Hindustao Shipyard Ltd., Visakhapatnam 
proposed lay-oft' for about 1500 workers 
for Jack of fuods for purcbase of steel; 

(b) if so, tbe r~asons therefor; and 

(c) tbe stcps Government propose to 
take for survival of this shipyard ? 

THB MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SURI RAJESH PILOT) (a) 
HSL do DOl have any such proposal 
as on date. 

(b) and (c). Do Dot arise. 

l.f,..trllctural·Facilltiel in Rural Colleges 
.ad IDductloo of College Teachers for 

Rueareb Project 

3780. SHRI VIRDHI CHANDER 
JAIN : Will tbe Mloister of HUMAN 
RBSOURCE DEVELOPMENT be pleased 
to state t 

(a) wbether the Uoiversity Grant 
Commiaalon intcnds to improve tbc infra-
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structural facilities in rural colleges Govern-
ment as well as private; . 

(b) if so, the steps so far taken by the 
University Grants Commission to induct 
college teachers in 'research institutesl 
centres in tbe country; and 

(c) bow tbe Commission proposes to 
assign priori', to college teacbers in the 
matter of selection for various categories 
of research scientists specially in Arts and 
Human ities ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI MATI KRISHNA SA HI) : (a) Yes. 
Sir. The National Polic, on Education 
'1986 places the main emphasis on the 
consolidation of the existing institutions. 
In pursuance of tbis policy. and witbia tbe 
constraint of available resources. the UGC 
intends to consolidate and strengthen tbe 
infrastructure in the existing colleaes 
including rural colleges botb in the Govern-
ment and private sectors. 

(b) Under its programme of faculty 
improvement, tbe Commission bas "been 
providing ~s;stdnce to coneges to. award . 
fel10wships to teachers to do M.Phl1/Pb._D, 
and National Associa.teships, for participa-
tion in academic conferences in India 
and abroad or in seminars, symposia 
workshops, etc. 

(c) The Research Scientists Scheme of 
the UOC has been instituted to strengthen 
the departments and centres in the univer-
sities in science, humanities and social 
sciences. The scheme visualises creation of 
posts corresponding to Professors. Readers 
and· Lecturers. Both college and university 
teachers are eligible for consideration. 
However, AO priority is given to colJeae 
teachers for con~ideration under tbis 
scheme. 

New Airport Terminal at Calntta 

3781. SHRI SATYAGOPAL 'MISRA: 
Will the Minister of CIVIL AVIATION be 
pleased to sta te ~ 

,(a) whether Government have taken a 
4ocisiop to set \1P a Dew ~ill'0rt Ttr1Di~ 

. . 
at Calcutta Airport during the Seventh Plan 
period; , 

(b) if 10. tbe details thereof; 

(c) wben tbe construction work in this 
retard will tommence and by wbat time it 
.win be completed; and 

(d) wbat is the estimated expmditure on 
tbis project '1 

THB MINISTER OF STATE OF THE 
MINISTRY OF CML AVIATION (SHR) 
JAGDISH TYTLER) : (a) YeJ), Sir: A 
New International Pas~eDger Terminal 
BuUdin. is proposed to be set un at 
Calcotta Airport. 

(b) The terminal is being planned to 
have a peak-bour handling capacity of 1500 
international passengers. 

Cc) and (d). The construction schedule 
and precise cost estimates arc yet to be 
worked oot. 

Yatr' NI" •• at Howrab 

3782. SHRI SA'lYAGOPAL "MISRA: 
Win tbe Minister of RAILWAYS be pleased 
to state: 

(a) wbether it is a fact tbat his 
Ministry bas taken a decision to set up a 
'Vatn Niwas' at Howrab; 

(b) if so, the details thereof; 

(c) when the construction work will be. 
started and wben it win be completed; 
aDd 

(d) the estimated expenditure likely to 
be incurred 00 tbe project 'I 

THE MINISTER OF . STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) Yes, 
Sir. 

(b) Yatri Niwas at Howrab is proposed 
to have 100 beds. 

(c) Plans are under preparation. This 
work is likely to be completed by 31.3.89. 
subject to ,vail,bilit)' of fQ.~. 
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(d) Approx~mate1Y Rs. 3 crores. 

, Proposals for Declaration of Nallopal 
Highways in Ka r.ataka 

3783. SHRI SRIKANTA DATTA 
NARASIMHARAJA WADIYAR : Will 
tbe Minister of SURFACE TRANSPORT 
be pleased to state the particulars of road 

. proposals which were received from the 
Karnataka Government to be declared as 
National Highways and agreed to by Union 
Government? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): Details of tbe 
proposals are given in tbe Statement below. 
However, owing to meagre' allocation of 
funds. it is not possible to declare new 
National Higbways at present. 

Statement 
-------------

S.No. Name of tbe route 
proposed 

1 2 

1. Banga1ore- Mysore-
Mercara-M angalore 
(to join N.H. No. 17) 

2. Gooty on N.H. No.7 
Andhra Pradesh 
Guntakal-Bellary-
Haspet-Koopal-Qadag-
Hubli-Karwar (to join 
N.H.No. 17). 

3. BeJgaum .. Bijapur-
Gulbarga-Humnabad 
(to join N.H.No.9). 

4. BeJgaum .. Bagakot 
RaichJlr-Mehboobnagar 
in Andhra" Pradesh 

S. Tumkur-Arasikara .. 
Sbimoga-Sagar-
Hoon8vat (to join 
NB.No. 17). 

6 Mysore-Nanjangud-
Oundlupt.Ooty .. Coirnba -
tor (to join N.H.No. 47 
in Tamil Nadu}. 

Length 
(in kms) 

3 

385 

422 

364 

336 

332 

80 

1 2 

7. Chitradurga-Holaikara-
Hosedurga-Chickmagalur. 
Mundig~ra-Beltbangad i-
Bantwal-Maogalore 
(to join N.H.No. 17). 

8. MYsore .. Srirangapatna-
Napmangala-Cbick -
mayakanballi.Huliyur 
Hiriyur-'BeUary-
Shahapur-Gulbarga-
Humnabad (to join 
N.lI.No. 9). 

9. Dbarwar-Londa-Anmod-
Panaji (to join • 
N.H.No. 17). 

10. Padurirdri-Karkala ~ 
Sringeri-Tbirtbaballi .. 
Sbi~aripur-Sbiralkoppa

Hubli-Bagalkot-
Huoguod. 

11. Sira (on N.H.No. 4 
Bangalore-Poona Road) 
Madbugiri Gowribidanur-
Chickbal1apur-Cbinta-
maoi-Srinivaspur-
Mulbagal (00 N .H.No. 4. 
Bangalore-Madras Road). 

Total 

3 

283 

678 

95 

sso 

160 

3,68S 
kms. 

CODyer.loD of Rall"ay Lines In Karsataka 

3784. SHRI SRIKANTA DATTA 
NARASIMHARAJA WAD1YAR : Will 
the Minist~r of RAILWAYS be pleased 
to state: 

(a) whether there is any proposal for 
conversion of railway nDe~ into broad gauge. 
in Karnataka. during the Seventh Plan; 
and 

(b) if 80, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): <a) Yes, Sir. 

'". j , 
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. (b) The estjmat~d cost of the conversion 
from Bangalore to M ysore is Rs. 45 crores. 
The progress is about 24%. 

Electrification of Railway Line be."ee~ 
Arkonam and Trl,andrum 

3785. SHRI V .. 8. VlJA Y ARAGHAV AN : 
Will tbe t,linister of RAILWAYS be pleased 
to state: 

(a) the estimated cost of electrification 
of railway line between Arkonam and 
Trivandrum in Southern Railway; 

(b) whether there is any pbased pro-
gramme to electrify this line; and 

(c) if so. the details tbereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) About 
Ra. 220 crores. 

(b) No. Sir. Arakkonam-Jolarpettai 
section bas been electrified. 

(c) Does not arise. 

Medical Treatment for Drug Addicts 
, 

3786. SHRI H.A. DORA ~ Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(8) tho details of the medical treatment 
being given to the drug addicts; and 

(b) whether sufficient number of beds in 
various government hospitals are available 
for tbe patients suffering from drug 
addiction? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): <a) In Central Government 
Hospitals located in Delhi. Drug addict 
cases are treated with tbe help of 
Tranquillizers, Psycbotherapy and family 
counselling. Patients are motivated to leave 
tbe drugs and advised to stop tbe consuPlP-
tt9D of drup sradually. 

.. 
(b) Establisbment of Five beds eacb in 

Lady Harding Medical College and S.K. 
Hospital and G.B. Pant Hospital have been 
made for tbe treatment of drug addicts. 
Arrangements (or 10 beds each in Safdar 
Jang Hospital and Dr. Ram Manobar Lobia 
Hosl1ital are being made. 

Plan to Upgrade Hyderabad a8 an 
International Airport 

3787. SHRI H.A. DORA: Will the 
Minister of CIVIL AVIATION be pleased 
to state: 

(a) whether Government bave finalised 
the plan to upgrade Hyderabad airport as a 
fulftedged int~rnatjonal airport: 

(b) if so, the details of the new services 
being provided at tbe Hyderabad airport; 

(c) whetber there is a proposal to start 
air. services from Hyderabad 10 London; 
and 

• (d) if so, the details tbereof? 

THE MINISTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLER) (a) There 
is no proposal under consideration of tbe 
Government to declare Hyderabad Airport 
as an International Airport. 

(b) Question does not arise. 

(c) No, Sir. 

Cd) Does not arise. 

~obarnarekha Irrigation Project 

3788. SHRI NITY ANANDA MISRA : 
Will tbe Minister of WATER RESOURCES 
be pleased to sta te : 

(a) whether (be State Government of 
Orissa has submitted all reports of com-
pliance suggested by tbe Advisory Committee 
of the Planning Commission with regard to 
the Subarnarekba Irrigation Project; 

(b) if so, bow much more time Centre 
will take for a final clearantc of tbe Project; 

(c) whether tbe project calls for stcppioa 
up of construction activities; and 

" . 
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(d) if'so, the allocatioo earmarked for 
1986-87 and also during the SeveDth Plan 
Period ? 

THE MI.NISTER OF WATER 
a-BSOURCES (SHRI B. SHANKARA-
NAND) : <a) and (b). Information regarding 
~he up-dated cost estimates of the project is 
awaited from tbe State Government. Tbe 
clearance of the project will be considered 
00 receipt of the information. 

(c) Yes, Sir. 

(d) The approved VII Plan outlay is 
Rs. 106 crores. The allocation lor 1986-87 
is Rs. 17 crores. 

Renlali Dam Project 

3789. SHRI NITYANANDA MISRA: 
Wilt the MiDister of WATER RESOURCES 
be pleased to state : 

(a) whether it is a fact tbat "the second 
stage of Rengan Dam Project in Orissa c\<ea 
by the end of the Seventh Plan would not 
be able to utilise eveD SO per cent of the 
potential; 

(b) if so, wbat percentage of tbe 
potential cou\d be utilised by tbe Stage I 
work" so far as irrigation is concerned; 

(c) what steps are being contemplated to 
step up tbe activities 80 that field cbannels 
are constructed and what is made available 
to tbe farmers; and 

(d) tbe Central assistance proposed to 
be given in tbis direction? 

THE MINISTER OF WATER 
RESOURCES (SHRI' B. SHANKARA-
,NAND): (8) to (c). Stage-I of tbe 
Rengali Project envisages a -dam for 

. hydropower and flood cootrol. St~le II of 
tbe project provides (or irrigation using the 
re&ulated releases from tbe dam and is 
estimated to cost R3. 707 crores, An 
expenditure of Rs. 30.86 crores bas been 
incurred upto March. 1986. No irrigation 
potentia' is \i\.e'y to be created during tbe 
Seventh Plan. 

(d) Centra' assistanee is given in tbe 
form of block loans and Iraots, aod i, not 
\i04 to aDy spocitlc "ro.ject. 

[ T,QIIJlatlon) 

Excavation Work by Armaeologlcal 
Sur.ey of India 10 A"roba. "aryana 

3790. SHRI SHANTI DHARIWAL: 
Win the Minister of HUMAN - RaSOURCE 
DEVELOPMENT be pleased to state : 

(a) the names of places/articles of 
ancient historical importance tbat came to 
light during tbe excavation work at tbe 
place of ancient ruins in Agroba (Haryana); 

(b) whether these relics have DOW beeD 
displayed for public view; 

(c) whether Government intend to give 
publicity with regard to tbe achievements 
thereoC among tbe people Ind the historiaDs· 
and ' 

(d) if so, wben and if not, the reaSODS 
therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMA TI KRISHNA SAHI): (a) The 
recent excavations at the ancient mound at 
Agroha, District Hissar, Haryana. a central1y 
protected site, undertakcJl by tbe Depart-
ment of Archaeology and Museums, 
"aryana, have brought to light mud and 
brick structures. coins, inscribed seals and 
sealings, terracotta objects, sculptures, semi-
precious stone and ivory beads, objects of 
copper and Iron and pottery of various 
historica1 periods. A seal-inscription Cound 
here records the term 'Agodake' i.e. 
Agrodaka, the ancient name of Agroha. 

(b) The finds from the excavations at 
Agroha were displaye4 for public view 
through exhibitions at Agroha, Kuruksnetra. 
Chandigarh. Rohtak and Phalgu. Tbe 
~epresentative antiquities have been displayed 
10 the museum of tbt Government of 
Haryaoa at ChandiB.rh. 

(0) and (d). The Department. of 
Archaeology and Museums", Haryana has 
already given publicity to the; achievements 
of tbe excavations at Alroba through pre~Rt 
journals and newspapers from 1979 tQ 
~986. 
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[Engli,h] 

Allotment of White Printing Concesslona) 
Paper to States 

3791. SHRI RANJITSINGH 
GAEKWAD : Will tbe Minisfer of HUMAN 
RESOURCE DEVELOPMENT be plea.,ed 
to stf:lte : 

(a) tbe quota of white printing con-
cessional paper to variou~ State Governments 
for printing school text books for 1986-87 
i e. April-September quarter; 

(b) the quota of Gujarat sanc:;tiooed for 
school books; 

(c) whether this allotment of printing 
paper for scbool books is adequate to meet 
tbe requirements of Gujarat; and 

(d) if not, the reasons for sbort supply 1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCA1ION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOP~tENT 

(SHRIMATI KRISHNA SAHl) : (a) Tbe 
quantity of concessional white printing paper 
allotted to States/U.Ts. for the printing of 
School Text Books during the last three 
quarters of the year 1986-87 is as under: 

(a) whether a· proposal for new Railway 
link between Bhavnagar and Tarapur bas 
been pendinB with tbe Railway Ministry for 
more tban 30 years; and 

(b) if so, tbe reasons for delay in taking 
up the project? 

THE MINISTER OF STAlE Of THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDI~) : (a) Surveys 
(or this rail link have beeD conducted in the 
past. 

(b) Unrcmunerativeness of the project 
and constraint Of resources. 

Law and Order situation in States 
affecting efficiellt fuooing of 

Trains 

3793. SHRI RANJITSINGH 
GAEK W AD: Will tbe Minister of 
RAILWAYS be pleased to state: 

(a) wbet~er deteriorating law and order 
situation in certain States is affecting the 
working of the Rail_ays while the trains 
pass through their territories; and 

(b) if so, the steps being taken to ensure 
the safe aod efficieot ruoning of tbose 

April-June 1986-87 

July-September 1986-87 

21,406 MTs trains 1 

22,931 MTs 

~tober·December 1986-87 21,864 Mrs 

Total: 66,201 MTs 

(b) to (d). The State of Gujarat was 
allotted 2525 MTs of wllite' printlDg paper 
during tbe period April.September, 1986 for 
tbe printing of scbool text books. 

For tbe quarter October-December. 1986, 
Gujarat Stale was allotted 2645 M Ts of paper 
for tbe printing of school text books. TblS 
included 1500 MTs as additional allotment 
to meet tbeir requirements. 

Bb.,oa&ar .. T"rapur Railway Link 

3 792. SHRI RANJITSINGH 
GABKWAD: Will tbe Mlnister of 
RAIL WAY S be pleased to state ; 

THE MINiSTER OF STATE OF THE 
MINISTRY OF RAlLWAYS (SHRI 
MADHAVRAO SCINDIA): (~) and (b). 
Yea. Sir. However __ the responslbihty for 
maintaining 1aw and order 00 the railway 
premises rests with the State Government 
concerned through whicb trains pass and 
they ensure it through Government Radway 
Police. However. as and ~ben law and 
order situation in any particuJar area 
deteriorates, ,be matter is immediately 
takeo up with the police authorities of tho 
State Government concerned for taking 
necessary preventive measures. -

As far as railways are concerned. special 
drives and surprise cbeck's arc orpnised to 
control tbe menace of unauthorised alarm 
chain pulling and hose pipe disconnections. 
Precautionarf measures are also taken by 
railways to ensuro safe running of tlalD~ in 
distur~ areas. 
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COlQ.puterlsatioD of Bookings In Railway. 

3794. SURl DHARAM PAL SlNGH 
MALIK: 
SURI SUBHASH YADAV : 
SHRI M. RAGHUMA REDDY: 
DR. A.K. PATEL: 

win tbe Minister of RAILWAYS be 
pleased to state : 

(a) tbe amount spent by Railways on 
tbe computensation or bookings throughout 
the country; 

(b) tbe names of the railway stations in 
the country where computerised bookings 
have commenced; 

(c) the names of railway stations where 
computerised booking likely to be commenc-
ed duriog tbe years 1987 and 1988; 

(e) No station in Gujarat is included 
for computerisatioo of reservations duriDI 
1986-87. 

Quick Blood Test for Epilepsy, Lepros, 
Bod Leukaemia 

3795. SHRI DHARAM PAL SINGH 
MALIK: 
SHRI SUBHASH YADAV : 
SHRI M. RAGHUMA REDDY: 
SHRI PARASRAM BHARDWAJ: 

Will tbe Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether ao Indian Medical Physi-
cist has devised a quick and simple blood 
test that will reveal within minutes if a 
person bas epiJepsy t leprosy or leukaemia; 

(b) if so, the details tbereof; and 

(d) tbe fuods allocated for the purpose; (c) the time by which such tests wi)) be 
and made available for tbe common man of the 

(e) tbe details of the Railway stations 
in Gujarat which are to be provided with 
computerisation facilities duriog the year 
1986-87 ? 

THE MINI~TER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAD SClNDIA): (a) At 
present, computerisatioo of rese~vat,oDs is 
being implemented ooly at Deihl, Bombay 
and Calcutta. The cost of computerisatjoD 
in Delhi is expected to be about Rs. 18.63 
crores. Detailed estimates for Bombay 
and Calcutta have not yet been prepared. 

(b) So far only Delhi. 

(c) Computerised reservations a~re likely 
to be comlDeoced in Calcutta and Bombay 
by the end of 1987. Stations where compu-
terisation of reservations would be taken 
up in 1988 _will be considered in· J987-88 
Warks Proaramme. 

(d) Following allocation. are made in 
the current year's budget: 

Delhi Rs. 12.00 crores 

Bombay Rs. S.SO crores 

Calcutta RI. S.50 crorea 

country in all Government hospitals? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI - SAROJ 
KHAPARDE) : (a) to (c). Yes, Sir. An 
Indian Scientist from Delhi Universjty bas 
claimed to have developed such a method. 
However, validation of the claim is yet to be 
made. . 

Amount SpeDt for Centrally Protected 
MODDments in Orisi. 

3796. SHRIMATI JAYANTI PAT-
NAIK ~ Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be p)eased. 
to state: 

(a) tbe amount spent in tbe last three 
years for tbe proper preservation of centraJJy 
protected monuments in Orissa; and 

(b) tbe details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OP EDUCATION AND 
CULTURE IN THB MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAH!) : (a) The 
amount SpeDt is Rs. 26,25,026.50. 

(b) Tho details areas UDder : 
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Angual Maintenance 
and Upkeep 

Special Repairs 

Chemical Preser-
vation 

Horticultural 
Operation 

1983-84 

J ,42,649.87 

3,86,886.85 

60,000.00 

1,73,600.64 

People Suffering from Parkinson'. 
Disease 

3797. PROF. K.V. THOMA~: Will 
the Miaister of HEALTH AND FAMILY 
WELF ARE be pleased to state : 

(a) how many persons are suffering in 
India due to Parkinson "disease; aDd 

(b) the steps taken to cure the disease? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARl SAROJ 
KHAPARDE): (a) The information is not 
availabJe. 

(b) Various medicines are available to 
minimise the illness. 

Impro,ement of CochiD-Madarai Road ID 
KerBI. 

3798. PROF. K.V. THOMAS: "'ill 
tbe Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether 'Union Government have 
released any loan assistance to Government 
of Kera1a for improvement of Cocbin-
~adurai road; and 

(b) if so,'wbether it bas been utilised by 
tbe Kef.la Government '1 

1984·85 

3,34,338.35 

2,13.448.45 

8J,~.OO 

2,18,589.45 

1985-86 

4,56,650.00 

3,15,949.80 

1,33,924.69 

1.07,988.40 

Sblfting of Cochln Diesel Loco Shed 
Station 

3799. PROP. K.V. THOMAS: Will 
tbe Minister of RAILWAYS be pleased to 
state : 

(8) whether the diesel loco shed at 
Cochin is proposed to be shifted out of 
Kerala; 

(b) if so, the reason thereof; and 

(c) whether aoy new Railway projects 
are proposed to be set up in Keral. ? 

THE MINISTER OF STATE OF mE 
MI~ISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) There is 
DO diesel loco sbed" at CochiD. However" 
there is a diesel loco shed at Emakulam 
and there are no proposals to sbift tbis 
shed out of Kera} •. 

(b) Does not arise. 

(c) Construction of a new railway line 
between Ernakulam and Alleppey and its 
extension up to Kayankulam are projects 
that are in progress in Kerala. 

Model Rall"ay Stations 

3800. SHRI MULLAPPALLY RAMA. 
CHANDRAN: 
SHRf RADHAKANTA DIGAL : 

Will tbe Minister of RA1L WAYS be 
THE MINISTER OF STATE OF THE pleased to state: 

MINISTRY OF SURFACE TRANSPORT· 
(SHRI RAJESH PILOT) : (a) Yes, Sir. 

(b) Does Dot arise. 

(8) whether Government intend to set 
up Mode) Railway Stations in all Staresl 
Divisions; 
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(b) if so, tbe names of lucb Rali",a, 
Stations; State/Divisi~n-wi.. and which 
railway station in tbe State of Kerala is 
likely to be developed as a model railway 
station; 

(c) the amount allocated for the 
development of each Station; and 

(d) by which time tbe work 00 tbe 
project is likely to commence ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MAOHA VRAO SCINDIA): (a) Yes. Sir. 

(b) Two statementl I and II showfD8 
OIIlMll of Model Railway Stations State-wise 
aDd Division-wile are given belo",. 
Trivaodtum is to be dJveloped as a model 
station in tbe State of Kerala. 

(0) No specific amount bas been allo-
cated 8S detailed plans and estimates are 
.00 uader preparation. 

(d) Work on the Project is Itkely to 
commence as soon as detailed plans and 
estimates for establishing model stations 
are finalised subject to availability of 
resources. 

Statement-I 
Slalt-ment rt'le"~i 10 In rrply 10 parI (b) of Unltarred Quel'/on No. 3800 by S/Shrl 

Mul/appa/!y RamadtanJran and RGdhakanla Oigal til Lok Sabha on 27.11.86 
regardmg Model Railway Statio", 

S. 
No. 

State 

1. Andhra Pradesh 

2. Assam 

3. Rihar 

Lilt of MCMleI Station. State-Wise 

No. of Model 
Station 

4 

8 

Names Of Model Station 

Hyderabad 

Vijayawada 

Tirupatbi 

Dellary 

Waltair 

New Bongaigaon 

Guwahati 

Lumdinl 

Tinsukia 

Dbanbad 

Oaya 

Paln8 

Samastipur 

Muzzafl'arpur 

«.tibsr 

aaocbi 
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s. 
No. 

4. Delbi 

State 

S. Gujarat 

6. Haryana 

7. Himacbal Pradesh 

8. J and K 

9. Kerala 

10. Karnataka 

11. Maharashtra 

12. M.P. 

13. Orissa 

.4. Punjab 

AGIlAHAY AHA 6, l~ (SAKA) Written Answers 22! 

-- -~ - -- -----------------
No. of MocIe1 

Station 

1 

3 

I 

1 

1 

1 

2 

8 

6 

1 

• 

Names of Model 
Station 

Tatanapr 

New Delhi 

Ahmedabad 

Rajkot 

Jonaaarh 

Bbiwani 

Sbimla 
~ 

Jammu Tawi 

Trivaodrum 

MYlOrc 

Banplor City 

Akola 

Bombay V.T. 

Pone 

Nagpur 

Sholapur 

Nanded 

Gondia 

Bombay Central 

G.",alior 

Bbopal 

. Jabalpur 

Bilaspur 

Raipur 
:t 

Inddt'e 

Bhubaoesbwar 

JaUaodb,r 
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s. State No. of Model Names of Model 
No. Station Station .. 

• IS. Rajasthan S Bikaner 

Jodhpur 

Jaipur 

Bhardpur 

Ajmer 

16. Tamil Nado .Madras 

Tiruchirappalli 

Madurai 

Coimbatore 

17. Uttar Pradesh 9 Meerut City 

Lucknow In. (N.R) 

Allahabad In. (N.R) 

Moradabad 

Lucknow In. (N.E. Rly.) 

Gorakhpur 

Katbgodam 

Allahabad City 
(N.E. Rly) 

Agra Fort 

18. West DeDga S Sealdab 

Howrah 

Durppur 

MaIda Town 

KharalPur 
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Statemeat-II 

LIII 0/ Model StalionJ proposed D/vl6/on.wlle 

~-------------------------------------------------------------

Railway 

Central 

Eastern 

Northern 

N.B. 

N.P. 

Division 

Bbus8wal 

Bombay 

Jhansi 

Jabalpur 

Nagpor 

Sbolapur 

Sealdah 

Howrah 

Asansol 

Dhanbad 

Mughalsarai 

Daoapur 

MaJda 

Delhi 

Lucknow 

Allahabad 

Moradabad 

Perozepur 

Ritanet' 

Jodhpur 

Lucknow 

Izzat n agar 

Varanasi 

Samastipur .. 
Sonepur 

ICalihar 

Alipurduar 

Lumdina 

Tinsukia 

Station 

Akola 

Bombay V.T., Pune 

GwaJior: Bhopal 

Jabalpor 

Naapur 

Sbolapur 

Sealdah 

Howrah 

Durgapur 

Dhanbad 

Gaya 

Patoa 

Maida Town 

Sbimla. New Delhi, Meerut City. 

Bhiwani 

Lucknow In. 

Allababad In. 

Moradabad 

Jammu Tawi, Jullundar 

Bikaeer 

Jodbpur 

Lu<:koow In •• Gorakbpur 

Katb&odam 

Allahabad City 

Samasdpur 

Muzatfarpur 

Katibar 

Now BonaaiJaoo 
Gowabati and Lumdiq 
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Railway Division Station 

Southern Madras Madras 

Tirucbirapalli Tiruchirapalli 

Madurai Madurai 

),Iysore Mysore 

Baoplore Banaalore City 

Trivandrom Trivandrum 

Pal&hat Coimbatore 

s. Central Secunderabad Hyderabad 

Hyderabad Nanded 

Vijaywada Vijaywada 

Gonlakal Tirupati 

HubJi DeUary 

S.B .... Adra Ranchi 

Bilaspur Bilaspur, Raipur 

Cbakradbarpur Tatanaaar 

KbaralPur Kbaragpur ~ 

Kburda Road Bbubaneswar 

NaaPur GODdia 

Wa)tair Waltair 

Western Bombay Bombay Central 

Vadodara Ahmedabad 

Kadam Indore 

K.ota Alra Fort 

Jaipur Jaipur, Bharatpur 

Ajmer Ajmer 

Rajkot Rajkot 

Bbavoapr Junaaarh 
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Kuttlpuram-Guru,ayur Railway LiDe 

3801. SHRI MULLAPPALLY RAMA-
CHI'~NDRAN: Will tbe Minister of 
RAILW A YS be pleased to state : 

<a> whether Government will reconsider 
its present decision ~ith regard to the laying 
of tbe Kuttipuram-Guruvayur railway tine 
and provide allocation on priority basis for 
~his purpose; and 

(b) whether any proposal with regard to 
this line bas been received from tbe Kerala 
Government; if so, the details thereof} 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) There is 
no proposal to construct this line at present. 

(b) Yes, Sir. Survey for Kuttipuram-
Trichur rail Hne via Guntvayur (56 Kms.) 
was conducted in 1981-82. Its cost was tben 
estimated at Rs. 14 crore. 

Railway Installation Factories in Kerals 

3802. SHRI MULLAPPALLY RAMA-
ClHANDRAN: Will tbe Minister of 
RAI LW A YS be pleased to state ~ 

<a> tbe number of Railway installation' 
factories in tbe State of Kerala; 

(b) wbether Government propose to 
convert the loco wor kshop at 'Sborantlr in 
Kerala into a diesel workshop or any other 
railway installation unit; and 

.. 
(c) wbether any representation has been 

received by tbe Ministry from tbe" State 
Government of Kerala or from any Railway 
Organisation regarding tbe above ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (al Kerala bas 
Railway installations/facilities commensurate 
with tbe requirements for funning mainte-
nance and day to day operation. Kerala 
bas tbe Divisional Ra\lway Managers' Offices 
at Palgbat· and Trivandru~, with infra-
structural facililies for maintenance of Track, 
Rolling stock, Electrical and SianaJ and Tele-
communication equipment etc. 

(b) There was no Loco Workshop at 
Sboranur. A steam loco shed existed at 
Sboranur whicb h~ been closed consequent 
on Di!selisation. There is no proposal to 
convert this steam loco sbed inte a Diesel 
Workshop. The steam loco staff rendeftd 
surplus consequent on closure of tbe loco 
sLed have been given tbe alternative task of 
repairs '10 wagon and coaching stock like 
Routine Overhaul of CRT Wagons and 
Intermediate" Overhaul of B.G. Coacbes. 

(c) No representation in this connection 
has been received from tbe State Govern-
ment of Kerala. However, a representa-
tion from tbe Southern Railway Employees 
Sangh had been forwarded by the Hon'ble 
Member which was eonsiaered and a reply 
was issul!d in May 1986. 

Checking of TechDital CODditioD of 
Aircrafts 

3803. SHRJ MULLAPPALLY RAMA-
CHANDRAN: Will tbe Minister of CIVIL 
AVIATION be pleased to state: 

<a) wbether Government have taken any 
steps to ascertain whether Air India and 
Indian Airlines are alJowiog planes badly in 
need of repairs to remain in operation; 

(b) wbat measures have been adopted 
to ensure tbat technical condition of air-
crafts is checked as per stipulated schedules 
to make sure that only planes iD sound 
condition are allowed to fly; and 

(c) Whether Government are aware of 
the extremely poor condition of tbe aircraft 
00 the . De)hi-Goa-Cochin-Trivandrum 
route ? 

THE MINJSTER OF STATE OF THB 
MINISTRY OF CIVIL AVIATION (SUR! 
lAGDlSH TYTLER): (a> and (b). Strike 
monitoring and cQDtroJ is exercised by tbe 
Airlines and the airworthiness statt of the 
DG CA ensure tbat the aircrafts are in a 
airworthy condition and tbe air worthiness 
standards are maintained for all aiKraft 
accordiDI to tbe procedure laid down by tbe 
airworthiness authority. The maiDtenaocc 
of aircraft is in accordance with tbe appro\Jed 
schedule and at prescribed interval. The 
inspection scbeduJes cover checks OD various 
systems/structure of aircraft/eoames. etc. 
Aircraft are permitted to I)' Oldy ailel 
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complotiop of maintonauce/servicinS accord-
iDa to ~ inspection due on tbe aircraft. 
Tho aircraft. arc &rounded at 'stipulated 
intervals as approved by the Director 
Gcueral of Civil Aviation for cbC(;k.s/ repairs. 

(c) No specific aircraft is earmarked to 
operate on tbe leCtor Delhi/Ooa/Cochin/ 
Trivandrum. BoioS aircraft deployed for 
qperatina tho service are in airworthy 
condition. 

AppI'o •• 1 to Vrbaa Malaria Scheme of 
. Mahar.shtra 

3804. SHRI BANW ARI LAL PUROHIT: 
Will tbe Minister of HEALTH AND 
FAMILY WELFARB be pleased to state: 

<a> wbether tbe Maharasbtra Govern-
ment bas urged tbe Union Government to 
approve tbe Urban Malaria Scbeme; 

(b) whether tbo State Government will 
Dot be able to implement tbe scheme till its 
approval by Government; and 

(c) if so, since when the proposaJ is 
peodioa with tbe Union Government and by 
what time the scbeme is likely to be 
approved by Government? 

THB MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFAilE (KUMAIlI SAROJ 
KHAPAllDB) : <al 'to (c). The Urban 
Malaria Scheme is presently being imple-
mented in 15 towos of Mabarubua State. 
Sincc this Scheme is a Centrally Sponsored 
Scbcmc. approval of the Union Government 
is necouary. Proposals bave recently been 
received in reepect of Pusad and Jaina 
to,,1II, which is beina proc;esaed in consul· 
tation witb the Directorate of National 
Malaria BradieatioD PrOll'amme. 

~ttJ.1 ., 01 Le,ro., Rel •• rela laltltate 
III Keral. 

3aoS. SRR.I H.B. PATIL Will tbe 
Minister of HEALTH AND FAM1LY 
WELFARE be pleased to state: 

(Il) whether Karnataka Government it 
sbowiD, leu interat towards tbe eradication 
of IeprOlJ from the .ta~; 

(b) wbetber it is a fact tbat the 
Karoataka Government had refused even to 
baodover a buUdiol propGle(i to be acquired 
for leprosy Ho~pital at Banga)orc; 

(c) whether Union Government had 
agreed to csta bUsh Lepro.y Research 
Institute in tbat State; 

(d) whether Goveroment bave sought 
aay report in tbis regard from tbe State of 
Karnataka; and 

(e) if so. tbe details thereof and tbe 
reaction of Government thereto ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FA~ULY 
WELFARE (KUMAR) SAROJ 
KHAPARDE) : <a) No, Sir. The Govern-
ment of Karnataka is committed to the 
loals and strateIY of National Leprosy 
Eradication Programme. The DistricC& of 
Dbarwar and Be1aaum bave already becn 
brougbt under Multi Drug Trcrtment. 

(b) to (e). It was proposed to eatabliib 
a Regional Leprosy Teaching and Research 
Institute in BaogalOre at tbe Central 
Leprosarium. Magadi Road. The State 
Government which had originally aareed to 
offer 7 'acres of ]and and the Leprosy 
Hospital along with tbe quarters 
tor tbe proposed Institute sub-
sequently changed tbeir stand and offered 
15 acres of land only. Under the- pr~. 
gramme there is • scheme wbich envisages 
talking over some of tbe State Institutes for 
dev~loping t~ iDto Researcb-cum-Training 
Institutes WIth Hospital attached. There 
is 00 provision for constructioo aDd 
establishment of new traiQiDl ~tr ... 

Step. to Meet Wiater RuM of Non.er. 
Railn1 

3806. SHRI H.N. NANJB GOWDA. 
Win tbe Minister of RAILWAYS ba Plcutd 
to state: 

. (a) whether tbe Northern Railway baa 
dccJ~ed to reschedule many of its train 
.rV1Cei and alao introduce tbree Dew trains 
ror winter rusb; 

(b) if 10, tb. major ob .... tbat have 
been made with effect from ,October 1986; aoo ' 
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(c) the other measures being . taken to 
check over-crowding? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : • (a) to (c). 
10 tbe Winter Time Tablwe which has come 
into force from 1st Oct. '86, on the 
Nortbern Railway, four pairs of the new 
trains have been iotrodw.:ed, the run of 18 
trains has been extended, load of 6 pairs 
of trains has been increased, and through 
coaches ~ave been introduced between 1 
pairs of station to cater to the increase in 

No preliminary studies have been 
undertakcn to find stone pillars at the site. 
However, excavation will reveal tbe 
arcbaeo)ogical remains lying buried at the 
site. 

(c) Does not arise. 

Reduction in Fare to Gulf COlIDtries 

3808. SHRI VAKKOM PUR USHO- . 
THAMAN: WiJl the Minister of CIVIL 
A VJA T ION be plcased to state; ., 

traffic. Besides this 6 pairs of special (a) whether the Air India bas reduced 
trains were run between Bombay and - Delhi the fare for India/Gulf Sectols in September. 
and 25 pairs between Calcutta and Delhi/ ... 1986; 
Dehraduu to clear the Puja and Diwali 
rusb. Additional coacbes are pill on trains 
where heavy overcrowding is reported. 

Excavation of Buddhist Relics at 
Saraswilti Sanctuary Dear Nepal 

, Border 

3807. DR. B.L. SHAILESH : Will 
the Mmister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) wbether a joint Indo-Japan project 
to excavate 'Buddhist relics at the Saraswati 
Sanctuary near the Nepal border where 
Gautam Buddha preached bis disciples in 
tbe Stb Century B.C. is und~r way; 

(b) if so, the role assigned to the 
Archaeological Survey of India in tbe 
proposed joint survey and whetber any 
preliminary studies have been initiated by 
the ASJ to find remains of the 20 metre 
biab stone pillars, built by Emperor Asboka 
in the Soutb-eastero part of tbe site; 
aDd 

(c) if so, the outcome tbereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EQUCATION AND 
CULTURB IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SAHI): (8) aDd 
(b). Excavation at tbe ancient site of 
Snivasti. District Bahraich. Uttar Pradesh is 
beina undertakeo by tbe Archaeological 
Survey of India witb tbe'-partk:ipation of 
oxporta (rom Kansai University, Japan. 

(b) if so, the actual reduction made; 

Cc) whether the reduction in' fare was 
withdrawn within a few days; and 

(d) if so, the reasons'therefor 1 . 
THE MINISTER OF STATE OF THE 

MINISTRY OF CIVIL AVIATION (SHRJ 
JAGDISH TYTLER): (a) No, Sir. There 
has been no reduction in the official fares 
on the India/Gulf sectors, which are 
established by International Air: Transport 
Association. 

(b) to (d). Do not arise. 

Edamalaya r TUoDel . 
3809. PROF. K.V. THOMAS: 

Will the Minister of WATER RESOURCES 
be pteas.ed to stale: 

(a) whether the concrete samples from 
Edamalaya~ tunnel in Karala were examined 
by .lh~ NatIOnal Council fOf Cement and 
bUIldID8 materials; and 

(b) if so, the result of the analysis? 

THE MINISTER OF WATER 
• RESOURCES (SHRI B. SHANKARA_ 

NAND) : (a) and (b). Concrete samples from 
EdamaJayar T~unneJ were examined in 
C~ntraJ Water and Power R.esearcb Station. 
Pune, and Ibe test result indicated that . tbe 
concrete was of requisite quality. 

New Railway Lints i. Se,." Pia. 

3810. PROP. NARAJN CHAND 
PARASHAR : Will the Minister or' 
RAILWAYS be pleased to 11ato. 
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(a) whether any ~w Railway lines are 
under the consideration of tbe Plaoniol 
Commission for approval and inclusion in 
the Seventh Plan for construction; 

"' (b) if so, tbe names of tbe lines with 
tbeir relevant details like tbe cost of 
construction and the likely period of 
construction; 

(c) if not, whether tbe Planning 
Commission would consider the proposals 
surveyed during tbe three years, including 
those ~urveyed as deposit work on bebalf 
of tbe Sta ie Government; aDd 

(d) if so, th" details of such surveys 
and the likely date by which a decision 
regarding their approval would be taken by 
tbe Commission 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SURI 
MADHAVRAO SCINDIA) : (a) and tb>-. 
Details of proposals for new lioes referred 
by the Railways and under consideration of 
tbe PlanDing Commission are as under : 

Name of tbe 
line 

1. Salna-Rewa. 

2. Indore-Dahod 

3. Guwahati-
Dibrugarb! 
Tinsukia via . 
NagaoD. Jorha 1. 
Sibsagar 

Length Cost 
(kms.) (Rs. Crores) 

so 38.73 

182 82.67 

464 342.00 

Period of construction win depend on 
time - of approval and availability of 
resources for New Lines. 

(c) Does not arise. 

(d' Decision on projects mentioned in 
reply to parta (8) and (b) will take some 
time aa tbe. survey reports have to be 
examined in detail from aU anllel. 

Written Answers ~36 

12.00 b .... 

[Trallslation] 

(Interruptions) 

MR. SPEAKER : Samantji, your 
motion on prices would be taken up OD 
Monday-

{English] 

-and you caD have a discussion on , 
tbat. 

DR. DATTA SAMANT (Bom~ay 
South Central): The situation is very bad. 

MR. SPEAKER: That is what I have 
already done. We bave already decided 
to havc a discussion. Nothing more can be 
done. 

DR. DATTA SAMANT: Sir, the roads 
are blocked ... 

(I "'err"pt iOlls) 

(Tran./allon] 

MR. SPEAKER: I have already said 
tbat. I sbaH not be able to do anything 
morc. 

(/nter,';pl;on~) 

MR. SPEAKER : I can allow a dis-
cussion and we are baving a discussion. 
So simple it is. 

(Interruptions) 

MR. SPEAKER: What is your point 
of order 1 

SHRf S. JAIPAL REDDY (Mahbub-
nagar) : I have tabled a notice on tbe 
Reserve Bank Report on Reliance 
iodustries ... 

MR. SPEAKER : We caD disculS it. 
t 

SURI S. JAIPAL REDDY: How can 
we discuss it 1 

MR.. SPBAKER. : We have al(Oady 
.done it. If there i8 time, we will see to 
it. 
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• 

(Tran$latfon] 

SHRI MOHO. MAHFOOZ ALI 
KHAN (Btab) : Mr. Speaker, Sir, Some 
Afghan nationals Bad staged a demonstra-
tion and they were beaten up mercilessly. 
Wbat is tbis barbarism? 

MR. SPEAKER Nothing doing. 
There is no point ef order. 

[Trans/ aflon) 

SHRI MOHO. MAHFOOZ ALI 
KHAN : They have been beaten up mercie-
lessly. Is it tbe way to treat them? 

[English] 
(Interruption,) 

SHRI SYED SHAHABUODIN 
(Kishanganj) : Here it is a question of police 
brutality. 

KUMARI MAMATA BANERJEE 
(Jadavpur): It is a matter of conc;em. Our 
senior Cabinet Minister, Mr. Asoke Sen 
has been harassed by the security people in 
Dum-Dum Airport. Sir, not only Mr. 
Asoke Sen. but so many people are going 
to be harassed ... 

(Interruption!) 

MR. SPEAKER : Madam. I think. tbe 
Government can take care of it. 

KUMARI MAMATA BANERJEE: 
. Sir, we are ready to co-operate with 

the security people, but in tbe name of 
security .•. 

(llllerr"pt/onl) 

MR. SPEAKER: Madam.) tbink. the 
Government is quite capable of taking care 
of the respect and authority of the 
Ministers, and tbey .• bould do it accord-
iogly. 

KUMARI MAMATA BANERJEE : 
t The Minister must make a statemeot in tbo 

House. It is a very serious matter. 

SHill SHA~TARAM NAIK : (Panaji) : 
We OOpvoy our warm pee'l"P • .,4 welCOQlf 

to General Secretary Mikhail Gorbachev 
wbo is visiting us in the Central Han 
tooay. 

SHRI C.K. KUPPUSWAMY (Coimba-
tore) : In Tamil Nadu' more than 185 
deatbs have occurred due to brain fever , 
since proper medicine is not avail able. The 
Centre should take immediate action. 

MR. SPEAKER: You come to me and 
tell mc. 

(Interruption,) 

MR. SPEAKER. : You come to me and 
let me know. 

SHRI SURESH KURUP (Kottayam): 
I have given a notice regarding tbe circular 
circulated by the Central School Autho-
rity. 

MR. SPEAKER : I am looking into 
it. 

SHRI INDRAJIT GUPTA (Basirhat): 
Have you agreed to admit a Calling 
Attention on tbis ques~ion of the Bank loans 
to Reliance Company ? 

MR. SPEAKER : We have already 
discussed that. Sir. 

SHRI S. JAIPAL REDDY : We have 
Dot discussed it. 

(Interruptions) 

SHRI INDRAJIT G UPT A: It bas not 
been discussed. 

(Interruptions) 

12.04 brs. 

PAPERS LAID ON THE TABLE 

(English] 

Noti8catioa aDder Bet". Ri,er Board 
Act aDd a Itatemeol re: delay JD Us 
.ayi8g, ADDUal Report aad Statemeat 
re : Retlew 00 Natto ... l Institate of 
Hydrelogy Roorkee, for J.985.86 aDd 
ADO •• I R~port etc. of Ceatral Board 
of Irrlaation aDd Power, New Delbi 

for 1985-86 

THB MIN1STER OF W ATEIt 
RESOURCES (SHRI B. SHANKARA .. 
NAND) : 1 bes to la)' on the Tabl, : 
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(1) A copy of the Betwa River Board 
(Amendment) Rules, 1986 (Hindi 
and English versions) published in 
Notifica~ion No. G.S.R. 540 in 
Gazette of India dated tbe 19th 
July, 1986'under section 24 of the 
Betwa River Board Act, 1916. 

(2) A statement (Hindi and English 
versions) showing reasons for 
delay in laying the notification 
mentioned at (1) above. 
[Placed in Library. See No. LT. 
3309/86] . 

(3) (i) A copy of the Annual Report 
(Hindi and English versions) 
of the National Institute of 
Hydrology, Roorkee, for the 
year 1985 .. 86 alongwitb 
Audited Accounts. 

(ii) A statement (Hindi and 
it Engli~ versions) regarding 

Review by tbe Government 
on the working of the Nation-
al Institute of HydrololY, 
Roorkee, for tbe year 
1985-86. 
[Placed in Library. See No. 
LT -3310/8fl] 

(4) A copy of the Annual Report 
(Hindi and EnIJisb versions) of tbe 
Central Board of Irrigation and 
Power, New Delhi, for tbe year 
1985-86 along with Audited 
Accounts. 
(Placed In Library. See No. LT-
3311/86) 

NotifteatloDI under article 309 01 the 
Coutitatioa aDd uader Ma,er Port 

Trull Act 

THE MINIStER. OF STATE OF THE 
MINISTR.Y OF SURFACE TRANSPORT 
(SHRI R.AJESH PILOT): I bog to Jay on 
the Table : 

(1) A COpy of the Ministry of Trans-
port, Department of Surface 
Transport (Transport Wing) Re-
search Officer (Waac Revision) 
Recl'\Jitmeut Rules. 1986" (Hindi 
aDd Bollish versions) published in 
~otifkatiOD No. G.S.R. J003 in 

Gazette of IndJa dated tbc lStb 
November, 1986 issued uDdcr 
proviso to article 309 of the 
Constitution. 
(Placed In Library .. See No. LT-
3312/86) 

(2) A copy of Notification No. G.S.R. 
I1j3 (E) (Hindi and E08lifh 
versions) published in Gazettee of 
India dated the 31st October, 1986 
approviog tbe XandJa Port 
Employees (Allotment of Residence) 
(Amendment) Regulations, 1986 
under sub-section (4) of section 124 
of tbe Major Port Trust Act, 1963. 
[Placed iu Llbr.ry. See No. LT-
3313/86] 

AnDoal Report etc. of and Rev'ew on 
Maulana Azad College of Technology, 
Bbopa!, for 1985-86, Reglooal Eogloeer-
Ing College, Waranaal for 1985-86, 

Raslatr.,.. SaDskrlt S8Dstb.a, Ne" 
DeIhl, ror 1984-85, etc. 

THB MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE. MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI KRISHNA SA~I): I beg to 
lay on tbe Table : 

(t) (i) A copy of the Annual Report 
(Hindi and English versions) 
of the Maulana Azad Colleae 
01 Technology, Bhopal, lor 
the year 1985-86. 

(ii) A copy of the Review (Hindi 
and Enalisb versions) by tbe 
Government on the working 
01 the Maulana Azad ColJesc 
of Technology Bhopal; for 
year 1985-86. 
(Placed In Library. See No. 
L T -3314 /86] 

(2) (i) A copy of tbe Annual Report 
(Hindi and English versions) 
of tbe Re,ionaJ Engineering 
College, Warangal, lor tbe 
year 1985-86. 

(il) A copy of tbe ADDual 
AccouoCI (Hindi 8.I)d Bftalisb 
veraioos) of tbe Il."tOQll 
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Engineering College. Waranp), 
for the year 1985-85 together 
with Audit Report thereon. 

(iii) A copy of the Review (Hindi 
and English' versions) by the 
Government on the working 
of the Regional Engineering 
College, Warangal. 
(Placed 10 Library. See No. 
LT-331S/86] 

(3) (i) A copy of tbe Annual Report 
(Hindi and English versions) of 
the Rasbtriya Sanskrit Sans-
than. New Delhi for the year 
1984-85. 

(ii) A copy of the Annual 
Accounts (Hindi and English 
versions) of the Rasb!riya 
Sanskrit Sansthan, New Delhi, 
for tbe year 1984·85 togetber 
with Audit Report thereon. 

(iii) A statement (Hindi and 
English versions") regarding 
Review by the Government 
on the working of the 
Rashtriya Sanskrit Sansthan, 
New Delhi, for the year 
1984-85. 

(4) A statement (Hindi and English 
versions) showing reasons for delty 
in laying tbe papers mentioned at 
(3) above. 
(Placed io Library. See No. LT-
3316/86.) 

Review 00 aod Anoual Report etc. of Indian 
Medicines Pbarmaceutical Corporation 

Ltd'
t 
for 1985-86. I ndiao Council of 

Medical Research, for 1985.86 aod 
Indian NursiDI CouDcil. New 

Delhi for 1985-86 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ 
KHAPARDE): I beg to lay on the Table: 

(1) A copy each of the foUowing 
pflpers (Hindi and Bnglish versions) 
under sub. section (1) of section 
f\'QA nf the Comnanies Act 19S6 : 

0) Review by tbe Government on 
the working of the Indian 
Medicines Pharmaceutical 
Corporation Limited for tbe 
year 1985-86. 

(ii) Annual Report of the Indian 
Medicines Pharmaceutical 
Corporation Limited for the 
year 1985·86 along with 
Audited Accounts and the' 
comments of tbe ComptrolJer 
and Auditor General tbereon. 
{Placed In Library. See No. 
LT-3317/861 

(2) (i) A copy of the Annual Report 
(Hindi and English versions) 
of tbe Indian Council of 
Medical Research, New Delhi 
for the year 1985-86. ' 

(ii) A copy of tbe Review (Hindi 
and English versions) by tbe 
Govern.metlt on . the working 
of the Indian Council of 
Medical Researcb, New Delhi, 
for the year 1985-86. 

[Placed io Library. See No. 
LT .. 33 18 ,'86] 

(3) (0 A copy of the Annual Report 
(Hindi and English versions) 
of the Indian Nursing Council , 
New Delbi, for tbe year 
1985·86 .. 

(ii) A copy of the Annual 
Accounts (Hindi and English 
versions) of the Indian 
Nursing Council, New Delhi , 
for tbe year 1985·86 together 
with Audit Report thereon. 

(iii) A copy of tbe Review ·(Hindi 
and English versions) by the 
Government. on tbe working 
of the Indian Numol CounciJ, 
New DeJb~ (or the year 
1985.86. 

(Placed In Library. See No. 
LT-3319,186] 
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11.05 brl. 

MESSAGES FROM RAJYA SABHA 

(English) 

SBCRET AR Y -GENERAL: Sir, I have 
to report tbe following messages received 
from tbe Secretary-General of ,Rajya 
Sabha: 

(i) ') $01 directed to inform the Lok 
Sabba that the Rajya Sabba at its 
sitting held on Monday, the 17th 
November, 1986, adopted tbe 
fonowing motion in regard to the 
Joint Committee on Offices of 
Profit: 

"Tb.at this HOUge concurs in 
tbe recommendation of the Lok 
Sabba tbat the Rajya Sabha do 
elect two members of the Rajya 
Sabha to tbe Joint Committee on 
Offices of Profit and resolvis that 
tbe House do proceed to elect, in 
accordance with the system of 
proportional representation by 
means of tbe single transferable 
vote, two Members from amoog 
the members of the House to the 
said Joint Committee to fiU the 
vacancies caused by the retirement 
of Shrimati Monika Da! and Sbri 
B. Krisbna Mohan frem the 
membership of the Rajya Sabba." 

2. I am furtber to inform the Lok 
Sabba tbat in pursuance of the 
above motion, tbe following 
members of the Rajya Sabha have 
been duly elected to tbe said 
Committee: 

1. Sbr;mati Sudha V,jay J~bi 

2. Dr. M.P. Sbarma 

(ii) "In accordance with the provisions 
of rule 1 J 1 of tbe Rules of Pro-
cedure and Conduct of Business in 
tbe Rajya Sabha, I am directed to 
enclose a copy of tbe Mental 
Health Bill, 1986, whicb has been 
passed by tbe Rajya Sabba at its 
setting beld on tbe 26tb November, 
1986." 

MENTAL HEALTH"BILL, 1986 

Ail! passed by RaJya Sabba 

[English] 

SECRETARY.GENERAL : Sir, I lay 
00 the Table the Mental Heakb Bill, 1986, as 
passed by Rajya Sabha. 

12.07 brl. 

PUBLIC ACCOUNTS COM MITTEE 

Lenglish1 

Sixty-Second aod Slxty.Foortb Reports 

SHRI E. A YY APU REDDY (Kurnoo) : 
I beg to present the following Reports of 
tbe Public Accounts Committee : 

(i) Sixty-second Report (Hindi and 
English versions) on action taken 
00 209th Report (Seventh Lok 
Sabha) OD Performance of 
SUburbaa services of tbe Central 
Railway. 

(if) Sixty-fourth Report (Hindi and 
English versions) on Coal and 
Coke Movements. 

12 07i hrs. 

COMMITTEE ON THE WELFARE OF 
SCHEDULED CASTES AND 

SCHEDULED TRIBES 

[english] 

Ninleentb Report 

SHRI K.D. SULTANPURI (Simla): 1 
beg to present the Nineteenth R.eport (Hindi 
and English versions) of tbe Committee on 
tbe Welfare of Scheduled Castes and 
Scheduled Tribes on Action Taken by , 
Government on the recommendations 
contained in the Tenth Report of the 
Committee (Eighth Lok Sabha) on the 
Ministry of Transporl (Department of 
Surface Transport)-Reservationa for and 
employment' of, Scheduled Ca~tes and 

. Scheduled Tribes in Shippin8 Corporation of 
India Ltd. 
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(U) Demancl for lanetlon to irrigation 
scbem es In rertaln place'. ia Jilalawar 

MATTeRS UNDER RULE 377 

(Edgliah] 

(I) Demand for a low-power T.V. Centre 
in Balasore district of Orisla 

SHRI CHINTAMANI lENA (Balasore) : 
The people of Balasore District in Orissa 
are grateful to the Government of InJia for 
their welcome Jecision of establishment of 
one low power TV Relay Centre at the 
district hea~quarters town, Balasore, in the 
Seventh Plan period. But it is regretted 
that tbe TV centre bas not been installed 
yet though according to the programme it 
wa& meant to be established in tbe 2nd 
year of Seventh Plan. The authorities had 
then opined that as the puhlic undertakings 
engaged in producing the equipment. 
transformers etc., requ;red for TV Centres, 
are not able to cope with the huge demand 
of the country. Fortunately. the position 
of availability of equipments, etc., is very 
comfortable now. 

The Defence Ministry is going to 
establish one unique project of National 
Test Range near Balaipal-Bhograi area in 
the district of Balasore, which is estimated 
to cost about four hundred crores of rupees. 
8C$ides, about oae hundred crores will be 
invested for setting up of various industries 
by tbe State Government of Orissa with seed 
mooey finance by the Centre. to provide 
employment to the displaced persons. In 
addition to it. the Asia's biggest tyre and 
tube manufa~turing unit with latest techno-
logy would be established at. Balasore by 
MIs Kesoram Cotton Mills, very soon at an 

~·estimated cost or3bout Rs. 20U crores. 

Considering all these, tbe necessity of 
a TV Centre at Balasore bas increased 
tremendously. 

I would. therefore, request the hon. 
Minister of Information and Broadcasting to 
take immediate action for establishment of 
a low power TV Centre at Balasore, before 
the .end of this financial year 1986-87, with-
out rail. 

ParJiameDtary cOQstitaeac), by the 
Central Water and Power 

Commls.ioo 

SHRI JUlHAR SINGH ,(Jbalawar): 
JhaJawar parliamentary ·consfituencys bas 
probably tbe kigbest potential for irrigation 
in Rajasthan. It is possible to irrigate as 
much as over 75% of its total cultivated 
area, if water resources available in the area 
are properly and sincerely developed. 

We have only 14% of the cultivated area 
of lhalawar district, under irrigation at 
present, which is very much below average, 
even of the desert State of Rajasthan, tbe 
State average being 22 (. 

Three major Irrigation schemes of 
Gagrio of Manohar Thana and of Kali-
Sindh in lhalawar district, and about an 
equal number of major schemes in Sbahbad 
ana Cbabra sub-divisions of tbe rest of 
lbalawar parJiamcntary constituency have 
not been approved as yet by tbe Central 
Water and Power Commission. 

Similar is the fate of over one and a 
half dozen medium schemes pending appro-
val. 

In view of the indifference of Planning 
departments towards tbis a rea, I request 
the Minister of Water Resources to please 
sanction irrigation scbemes in Jbalawar 
parliamentary constituency area. with a view 
to bring it on par with tbe rest of Rajastban 
at least. 

(Translation] 

(iii) Need for measores to ensore pay-
ment of bonus aDd outstaedlDl 
salary to workers of Modi SpiaoiDg 
and Westing Mills and to tate 

steps to reopen these closed uolts 

SHRI R.P. SUMAN (Akbarpur): Mr. 
Speaker, Sir, tbe three units of Modi 
Spinning and weaving Mills have been' lying 
clo,ed since 198~ and as a result, 7000 
workers have been rendered jobless. 
Besides, the abcyve Mill is Dot runDing its 
two units, Modi cloth and Modi tbread to 
fun capacity which bas rendered 30()0 
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workers jobless. 10 this way about 10,000 
work~rs have become jobless and tbeir 
families are on tbe verge of starvation. The 
bonus due to tbe workers for the year 
1982 and 1983 bas also oot been paid to 
tbem. 

The OovernlDe~t.5bould take steps to 
ensure tbat the bonu~ Bnd arrears of wages 
due to tbe workers a re paid to tbem imme-
diately, tbe tbree closed unit~ of Modi 
Spinning and Weaving Mills be restarted 
immediately and partially running two units 
should be run on full capacity, otberwise 
a1l tbe five units of the obove Mill should 
be nationalised by the Government imme .. 
diately 50 tbat tbe families of 10,000 workers' 
caD be saved from starvation. 

(i,) Demand for financial relief to tbe 
drought-affected people of Vidarbha 
aod M8barashtra and tiearaoce of 
Irrigation schemes of Mahar.sbtr. 

,eliding with Central Go,ernment 

SHRI VILAS MUTTEMWAR 
(Cbimur) : Mr. Speaker, Sir. tbis year due 
to poor rains, tbe entire Maharashtra State. 
particularly tbe Maharasbtra and Vidarbha 
regions have been badly affected by 
drought. Now the condition is so acute 
that the inhabitants of these areas are facing 
a drinking water crisis. 

The State Government is helping the 
victims with its limited resources, but tbat 
help is quite negligible. The State Govern-
ment bas requested tbe Central Government 
to provide a grant of Rs. 400 crores for 
tbis porpose, but as· Central Government 
has not provided this grant the people arc 
feeling disappointed and distressed. 

Tbe Central Government bas forced tbe 
people of Mabaraahtra to depend completely 
on nature for irrigation purposcs. The 
irription schemes which have been sent to 
tbe centre for approval, are pending for so 
maoy years. These schemes have Dot been 
finalised due to the objections of the 
Environment department or the Forest 
department or sometimes on the .pretext of· 
non-availability of fuods, otherw'se Maba-
rasbtra State would have been a leading 
Stare jn 8,r;cultural production. 

.. A. very important Ooaikburd Irrigation 
ecbeme in Vidarbba il heiDI nealected on 

various pretexts. If this scheme is complet-
ed, about. five lakb acres of land can be 
irrigated and the problem of drinking water 
in Chaoderpur, Bbandara and Oathchiroli 
districts of Vidarbha region can also be 
solved to a great extent. Therefor, I 
humbly request the Hon. Prime Minister to 
provide sufficient funds to the famine 
sticken .people of Vidarbha and Maharashtra 
and a special team be constituted to finalise 
tbe pending irrigation schemes in tbe 
Vidarbha region. 

[English] 

(v) Need to notify tbe Dhobi commuolty 
in Aodbra Pradesh a8 Scheduled 

Caste 

SHRJ V. SOBHANADREESWARA 
RAO tVijayawada): The Dhobi commu-
nity in Andhra Pradesh is socially, econo-
mically and educationally worse thaD tbe 
scbeduled caste community. The Dbobi 
community occupy the lowest rung of the 
so;iety since time immemorial. Takiog 
into consideration its backwardness, its 
lowest status in the society and other dis-
advantages it suffers from. the Government 
of India included Dhabi community in the 
Jist of Scheduled Caste in 16 States of the 
country. But the Rajakas i.e. Dhobi of 
Andbra Pradesh are nol included in the list 
of Scheduled Castes. Recognising this 
injustice done to the Dbobis of Andhra 
Pradesh, tbe Government of Andhra Pradesh 
bas recommended to the Central 'Govern-
ment to take necessa ry steps for inclusion 
of Rajakas in the list of Scbeduled Castes. 
The Minister for Welfare bas informed 
through his reply to my unstarred question 
No. S4S on 26th February, 1986 that tbe 
proposal is being considered along with 
similar other proposals in the contelt of tbe 
proposed comprehensive revision of tbe' Jist 
of scbeduled castes and scheduled tribes. 
The schedu1ed caste is a case notified under 
Art. 441 (1). Tbe object of Art. 341 (1) is 
to provide protection to the members of 
such notified castes having regard to the 
econo~ic and educational backwardness 
from which tbey suffer. It is on this 
criteria the Dbobi community were included 
in the list of scbedu1ed caste of india. 
Therefore. I urae the Government to dotify 
Dbobi caste in Addbra Pradesb .a scbeduled . 
cute. 
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[l'ranslatlo·n] . 

hi) Need to construct a rail bridge 
between Pahleja aod Digba in Bibar 

SHRI RAM BAHADUR SlNGH 
(Chapra): Mr. Speaker, Sir, in Bibar. 
There bas been a continuous demand of a 
railway briDge over Ganga river between 
Pableja and Djgtaa for last so many years, 
but instead of constructing· a bridge, the 
available facility of shipping service between 
Pahleja aod Mahender has also been dis-
continued. As a result of it, thousands of 
people of Sarao, Siwan and Gopalgaoj in 
Northern Bihar aod Deoria, Ballia, Gorakh .. 
pur, Basti and Gonda Districts of Eastern 
Uuar Pradesh who u~ed to travel by ships, 
are facing extreme difficulty. Now the 
journey bas become more costly and time 
consuming. I would cite an example. It 
used to be a three hours journey from 
cbapra, tbe district headquarter of Distt. 
Saran to Patna, but now it takes 4 to 5 
bours. It is a matter of regret that when-
ever we talk about the sbip",ing service, tbe 
Government gives the excuse of Mahatma 
Gandhi Setu. 

Therefore, I demand tbat a railway 
bridge should be constructed on Ganga 
river between Pahleja and Digha and till 
then, tbe ship service may continue as 
earlier. 

hli) Need to continue the free medical 
facilities to tbe poor in Go,ernment 

hospitals in Uttar Pradesh 

SHRI RAM NAGINA MISHRA 
(Salempur): It has been a policy of the 
Government of India to provide free 
medical facility to the poor and it has also 
been mentioned in the Twenty Points· Pro-
gramme. But in Uttar Pradesh the general 
public .has been deprived of tbe medical 
facilities hitberto availdble to them. 
Barlier every outdoor patient bad to pay 
50 paise for registratioD, but now it . bas 
been increased to Re. I. Besides, the 
admission fee fo'r indoor patients has been 
increased from Rs. 2 to Rs. S. Earlier tho 
patients of general watd we,e given mea1 free 
of cost, but according to the new orders the 
cost of mea I will be cbarged from the 
patients. Not only this, tbe blood test, 
X-Kay, other tests, plaster etc. were earlier 
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free of charge to tbe patients, but now Rs. 5 
is being charged for each test. Not only 
this, Rs. 5 is being charged for glucose drip 
to a patient when be is in critical condition 
which hitherto was free of charge. 

Everywhere you have to deposit the' 
charges whereas earlier there were no such 
charges. Therefore, I request )'OU to 
exempt the poor people of Uttar Pradesh 
from these new charges imposed by tbe 
Uttar Pradesh Government. 

I would request tbe hon. Minister to 
take personal interest in it and if more 
facilities cannot be provided, at least the 
people should not be deprived of those 
facilities which were hitherto available to 
tbem. 

[Eng/llh] 

(yiii) Need to r~yamp tbe motivation part 
of the family planning programme 
by imparting education on family 
planDing to tbe youtb and tbe 

eligibJe couples 

SHRIMATI VYJAYANTHIMALA 
BALI (~ladras South): Education on 
family planning particularly to our youth 
is ess~ntial today. Almost every body tbe 
world over rightly feels that we have made 
trem~Ddous"progress both in our economic 
as "ell as political fields. We have almost 
brought a social upheaval in our coun~ry. 
But much remains to be done. The problem 
becomes more acute because the fruits of 
our economic achievements have not gone 
over to our teeming millions. The main 
reason, I feel, is that we have produced too 
maoy mouths to feed. There is the need 
for. family planning. 

I this field of checking tbe growth of too 
many mouths we bave been working and 
progressing. Du t tbe crux of tbe matter 
remains that the 'motivation' part of the 
family planning programme needs to be 
immediately revamped. One such method 
in th~s direction woula be to educate our 
youth, the 'eligible· couples and even tbe 
grown up children in the open fieJds as weU 
as in our schoolsjcolleges etc. I under-
stand that this matter is receiving due 
attention of our policy makers. What. 1 
would emphasise is that tbis 'aspect. of tho 
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programme which is tbe need to of the 
hour has to be given due weigbtage in ollr 
policy makibg programmes towards makiog 
successful the family planning programme 
in our country. 

12.15 hra. 

ATOMIC ENERGY (AMENDMENT) 
BILL, J986-Contd 

[English] 

MR. SPEAKER: The HOllse will now 
take up further consideration of the 
followJng motion moved by Sbri K.R. 
Narayanan oh the 26th November, 1986, 
namely: 

"That the Bill further to amend 
the Atomic Energy Act, 1962, be taken 
into consideration:' 

Shri Pratap Bhanu S~arma to speak. 

[Translation] 

SHRI PRATAP BHANU SHARMA 
(Vidisba): Mr. Speaker, Sir, I support tbe 
Atomic Energy (Amendment) Bill, 1986 
and would like to give some suggestions. 
I espect from tbe hone Ministtr tbat in 
view of tbe increasing importance of tbe 
atomic energy, he will bring a comprehen-
sive legislation in the near future in which 
every ar;pect will b: con~idered seriously and 
priorities will b! fixed as per our needs. 
Energy b becoming increasingly importaot 
for nur development. At present, 40 per 
ceot Deed of our energy is met from non-
commercial sources, such as fuel wood, 
dung. bir)gas and other sourccs. EJectricity 
meets only 1.7 per cent requirement of our 
energy. If we look at tbe energy consump-
tion all over the world, we shall find' that 
per capita consumption in our country is 
l/IOth of the world average. It is very 
clear as to how mu:h enerlY we shall 
require in the coming time and bow mucb 
more energy can be generated by exploiting 
our reS0urcc~. In tbe fieJd of atomic 
energy Wt! have not onty become aelf. 
sufficients but we ha ve also developed 
!\:)phirti,:ated technology in this field whicb 
is much more advanced t.ban other 
couDtries. 

12.17 brl. 

(MI.. DBPUTY SPEAKBR in the Chair) 

In this field of Atomic Energy, at 
present our country holds the Sixth 
position. This Bill has mentioned about 
some minerals and other things and about 
the acquisition of ..land. J would like to 
submit that it was necessary to amend the 
Sections 6 and 11 of the Act of 1962 
to provide that tbe acquisition of land 
should not be treated as purchase of land. 
It will definity benefit us and wil1 temove 
unnecessary difficulties and objection in 
tbe exploration of the minerals. But we 
have to see that we have fixed our target 
of 10.000 MW generation of nuclear power 
by 2001 A,D. whereas at present the 
generation capacity of our nuclear plants 
is about 117 MWs. We have set a target 
to achieve a capacity of about 2300 MW. 
by 1990. We have a Nuclear Power Board 
which has formulated its programmes for 
the next IS years to generate electricity 
through Atomic energy plants for wbich it 
has demanded 8 sum of Rs. 14,000 crores. 
I f we have to achieve our target of 10,000 
MW. capacity and to we have to develop 
Atomic energy to meet our needs, we sball 
have to provide financial resources for it. We 
have to provide sufficient funds for this 
purpose in tbe Budget. 

In the Seventh Five Year Plan, a total 
allocation of Rs. 2800 crores has been made 
for atomic energy, out of which Rs. 315 
crores for Rand D work, Rs. 1075 crores 
for industry aod minerals and Rs.· 1410 
crores for power generation bave been 
provided. I fail to understand how tbe 
target can be achieved by allocating only 
&S. 1400. crores in every five year plan 
against tbe total requirement of Rs. 14000 
crores. Therefore, it is necessary to 
provide more and more funds for this 
purpose. If we convert the present Nuclear 
Power Board, which is an autonomous body. 
into a corporation and float public equity, 
we wou~d be abJe to mobilise sufficient 
funds and this target can be achieved. Tbe 
Tarapur Atomic Plant was set up with tbe 
belp of U.S.A. 

Thereafter, Rajasthan Atomic Reactor 
was established with the assistance of 
Canada and Indian engineers and scientists. 
Tbeo Madras Atomic' Power Plant. 
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M.A.P.P.-I, was set up' in Kalapakkam. 
Our engineers built that Power Plant 
successfully w.th our own know-bow by 
developing 100 per cent Indian technology. 
This plant was successfully launched in 
November, 1985. In the near future, 
power plants are also going to ti"e 
established in Narora and Kakrapar in 
Gujarat. They are also based on 100 per 
cent indigenous technology and design 
developed by our engineers. Our country 
bas successfuHy achieved tbe Fast Breeder 
Technology and in near future we are going 
to build reactors up to 500 MW. capacity. 
How can we achieve these targets with 
such a meagre allocation. If we want to 
derive benefit form the achievements of 
our engineers and scientists in the fields of 
Atomic Energy, * meet our national 
requirement, we must fix tbe 
priorities and also make requisite funds 
available in the Eighth and the Ninth Five 
Year ~ns. 

So far as tbe question ot exploration of 
Uranium or Thorium is concerned, our 
country is very rich in natural resources. 
According to a survey. we can exploit near 
about 73,000 tonnes of Uramium in next 
15 to 16 years. If we fix a tareet of 
achieving a capacity of 10,000 M.W. by tbe 
year 200'\ A D .• then certainly the require-
ment of natural uranium would go up to 
37000 or 38000 tonnes and resources are 
available with us for meeting this require-
ment. AD Atomic Reactor has a life of 
2S years, after that either it is abandoned 
or modified for further operation. Why 
do you not take up the exploration of 
Uranium deposits in order to meet the 
requirement for the next 25 yean and this 
exploration work should be done at a 
rapid pace by adbpting safety measures and 
precautions. For this purpose, it is 
essential that we should make available 
fuods for I and M division. 

In another survey our scientists have 
found that in the near future we shall be 
able to develop Fast Breeder Technology 
and tbe spent Uranium from it could be 
used again as fuel in lhe Fast Breeder 
Reactor after reprocessina and mixiol it 
with plutonium. 

We are also goinl to have Jarae reserves 
9f ThQfium io our COUDb'f. Acc:ordiDa to 

an estimate even if we set up one lakh 
M.W. of power generation capacity through 
nuclear process, we many still be able to 
use Thorium 8S a source of energy for the 
next 600 years. In this connection we 
shall have to keep this fact in mind that 
we have limited d~posits of coal in our 
country. Even tbe petroleum products 
would be available for tbe next 20 to 2S 
years only and natural gas and coal would 
be available for the next 40 to 50 years. 
So, we should develop Atomic .energy in 
such a way that it may not create any 
doubts in one's mind about its developmer.t. 
We should take precautions at ~n early 
stage regarding its safety aoy radiation 
problems and also take a lesson from tbe 
big tragedy of Cberoobyl.. We are proud 
to know tbat tbe design of our Pressurised 
Heavy Water Reactor is' modern. The 
accident in Chemoby I occqrred due to 
Graphite reactors and open type of reactors 
and there was only one shield for 
protection. We have a provision of 
double shield. With the keen interest and 
foresight of Pandlt Jawahar Lal Nehru and 
our earlier scientist in the field ()f energy. 
Sbri Homi Jebargir Bbabha, we have made 
tremendous progress in the field of atomic 
energy. That is why, tbe technology 
initially adopted by us is still proving 
relevant. We are alsO' thankful to OUf 
YOUDI Prime Minister f Shri Rajiv Gandhi 
who has encouraged fast t reeder technology 
by opening the Indira Gandhi Atomic 
Reactor Research Centre in tbe name of 
Shrimati Indira Gandhi at Kalapakkam 
Atomic Reactor and also by providing 
every belp to Dr. Raja Ramanna in 
developing technical manpower in the field 
of Atomic energy tu meet the current as 
well as future needs of the country. 

In the end, I would like to draw the 
attention of hon. tyf inister for Science and 
Technology and Atomic Energy towards tbe 
fact tbat around our country the po1iHcal 
and geographical situation is fast cbanging 
and we shall have to take a policy dcci~ion 
in tbis regard. For how long can we 
ignore the fact that we shall have to develop 
nuclear energy not onl) (('Ir peaceful purposes 
but also for Atomic "eapoNY. It is tbe 
need of the bour in view of the activities 
of our neiahbouting CQuntties. resultirg in 
an atmosphere of insecurity to de~lop 
~tomic eDersy for defence purposes. Our 
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last test has established tbis fact that we 
have achieved the technology. Therefore, 
there is DO harm in accepting it openly. 
The countries, which have developed tbe 
atomic energy, arc makIng rapid progress. 

_ I support this Bill and bope that after 
taking the cbarge of tbe Departments of 
Science and Tecbnology and Atomic Energy, 
you will work with dedication and 
dynamisll) in promoting tbis programme. 

[English1 

SHRI INDRAJIT GUPTA (Basirhat) 
Sir, the development of atomic energy is a 
subject on which tbis House very rarely sets 
opportunity to have in-depth discussion. Tbe 
Budget grants . of this ministry. as far as I 
can recan, are generally gUIllotined before 
tbey are reacbed every year. This Bill, 
altbough it deals with a very specific issue, 
does give the House an opportunity to at 
least Jraw attention to certain aspects of this 
development of atomic energy wbich is one 
of our top priority areas of development. As 
far as the Bill is concerned, I think that 
perhaps it is meant to deal witb some legal 
or technical difficulty which may have arisen 
in the process of acquisition by tbe Govern-
ment of India of these materials, mineral, 
concentrates and otber materials 
which are required for tbe development of 
atomic energy. It is said tbe Bill will bave 
retrospective effect and that, therefore, 
confirm. my doubt that)t is meant to cover 
up some difficulties which have arisen in tbe 
past when some acquisition took place over 
tbe question of terms of compensation. Well, 
it is for the Minister of course to take care 
to see that even tbis Amending Bill does 
not become subject to some legal dispute. 

.. He must have examined I suppose, from 
· that point of view before it wa§ drafted. The 

eompensation is sought to be given only on 
tbe cost of productic,n whicb tbe party 
which bas mined. which bas produced these 
minerals; may have incurred the cost. I t is 
not meant to compensate for the stocks of 
that mineral wbich may be lying underground 
and which are beiol taken over by the 
Government. However. I am not in tbe 
know of wbat are tbe~ difficulties or 
diqputes which may have arisen. I tbink tbe 
proce!S or determibiol the compensation 
wiU cootiouo to be governed al it laYI ¥,c 

"" _""'..... _ ~~ ... .,t ....... _.;:&~_,...... __ OJ - ..,_,.__ 

by Section 21 of the Act. So, it is all rigbt. 
But tbat compensation also, I thInk is 
subject to appeal to tbe bigher courts. I am 
i.ntcrcsted in seeing tbat tbis does not 
become a long drawn litigation mattor 
between tho Central Government and 
perhaps some State Governments which are 
on the other side of the deal involved in 
tbis acquisition process. However I wbat I 
want to say is now-a-days we are often 
debating tbe question whetber atomic energy 
sbould be or sbould not be utilised by us 
for nOD-peaceful purposes. But one point I 
would like to draw tbe Minister's attention 
to is that even on the question of develop-
ment or atomic energy for peaceful purposes 
recently a school of thought has emerged 
which is trying to arlue vehemently tbat 
atomic energy sbould • be d~veJoped at 
all, because it is a very very risky field and 
that it is _very dangerous. It causes 
environmental pollution apart from Trrn and 
damage to human life. It is a hazard. 
Reference is always made to tbe recent 
accident which took place at Cbernobyl 
Nuclear Reactor in Ukrane in Soviet Union 
which was of course a major accident. There 
is no doubt about it. There have been 
previously accidents in tbe United States 
also itr the several atomic reactors of their's. 
But Cbernobyl was cartainly on a much 
bigger scale than any previous ~ne. Now 
this school of thought is, therefore, theoris-
ing now that learning from -tbe experience of 
what happened at Chernobyl tbat it is 
better not to 10 in for this atomic energy 
which is a major hazard to environm:nt, 
healtb and all tbat. I expect the Minister to 
make it clear tbat our Government bas DO 

intention whatsoever of subscribing to such 
a ridiculous theory. Accidents can take place 
anywhere any time. I thjpk more people. 
were kined by the gas leakage from tbe 
Union Carbide Plant in Bhopal tban were 
killed by the Chernobyl 6re or emission of 
radiation (rom the C~ernobYI plant. Many 
more people were killed by tbe Union 
Carbide factory's poisoned gas, wbicb was 
certainly not nuc1ear# So What is tbe point? 
I mean, in tbat case we should 8ay DO 
factory producing chemicals or toxic 
materials should be permitted in our country 
in future because of wbat bappened il] 
Bhopal. These are all illogical arluments. 
Sir. the develop~ent of atomic energy is a 
must. for peaceful purposes. It is a m~st for 
~ •• for our solf-reUaot develooment. 1t i. 



,}'S7 Atomic Energy (Amdt) AGRAHA Y ANA 6, 1908 (SAKA) Atomic Energy (Arndt.) 258 
Birr, Bill 

necessary not only for energy, for power but 
it is necessary. for space research, It can be 
harnessed for various uses including control 
of floods, it can be used for medicinal 
purposes an'd for so many other purposes, 
Moreover, in the long run it is much 
more Volatile, much more' effi.:ient 
and much more economic than other 
fuels. That bas been proved by internationul 
experienCe. So, what is really n~cessary is 
that we should have proper and uptodate 
safety measures. Prop~r safety measure~ and 
safeguards shou1J be iobUlh into the nuclear 
plants and ncclear reactors which may be 
constructed by us in tbis country. That is 
the main tbing aod I think Government 
knows very welt that on the very.morrow 
of tbe Chernobyl accident, the Soviet 
Government came forward with a public 
announcement that it was prepared to share 
with all countries of the world tbe exp~rience 
of what happened in Chernobyl and bow to 
make more fool-proof the safeguards and 
safety measures which are required in this .. 
respect. So, I think our Government can 
also try to benefit to whatever extent is 
possible, take advant-age of the fact that we 
are having su~h good Indo-Soviet coopera, 
tion in so many fields. At the present 
moment, we know talks are going on cover-
ing a ver:' vast fie1d, So, in this field also of 
atomie energy devdopment-this Chernobyl 
disaster m.ay, in a sense, be a blec;sing for 
us because it wi1l give concrete evidence of 
how it is necessary to plug certain loopholes 
by which tbec;e sRfety measures and 
safeguards can be adequately strengthened 
and inbuih. But we should not agree to any 
slow-4own or slackening of our atomic 
energy c!evelopment programme. 

Having said that, I must ~ay that from 
all accounts our nuclear plants at Tarapore, 
at Kota in Rajasthan and at Kalpakkam 
near Madras are not functioning very 
satisfactorily. I do not know the reasons 
for it. But we all know tbat there have been 
shut· downs. It happened at Kota, it 
happened at Tacapore for a long period. 

~ Recently it happened at Kalpakkam due to 
some leakaae'involving perhaps heavy water. 
I do not know. But we should lik~ the 
Minister to tell Uili. Tbese nuclear plant~ 
wbkh we have set up is very 'Creditable for 
OUf country that amoog .the d~veloDing 
Dation, we are perhaps the onJy one which 
II ,blo to ,0 ~boad with construction of our 

own nuclear pl~nts. In the beginning we 
took foreign assistance inc1uding from the 
U.S.A" Canada and ~o on. Even tbose 
plants have not ru~ctioned very,. well and 
there have been con~tan1 hold"ups aod 
stoppages, shut-do._, and all that. But 
K1l1pakkam if it can function properly, if we 
can manage it properly, should put us more 
firmly on the road to self- reliance in tbis 
field . • 

As far as the question of enricbment of 
uranium is cCJncerned, it is (he key question 
-tbe enrichment of uranium to prod-uce 
plutonium in fast breeder reactors and aU 

'tbat. We are already engaged in this work, 
we all know that that is not a secret. But I 
should like to repeat what is our point of 
view that we should not be stampeded into 
any kiod or nu~lear arms race which i9 abo 
a motive of tbe foreign powen specially the 
Americans and others who are supposed to 
be assisting Pakistan c1andestindy in tbis 
field to create an atmosphere of insecurity 
and uncertainty and panic wbich would 
stampede us also into diverting a large part 
of our resources for the production of 
nuclear weapons;- Pokhran was our first 
implosion and we remember tbat when 
Pckhran implosion took place, it ltd to a 
motivattd campaign in certain quarters 
against India9 s intention. We were sospected 
from that tune that Pokbran implosion was 
really meant only to belp India to deve!op a 
nuclear weapon which, of cou~~, was not. 
But now because or what is happening 
a round our border. there is again a renewal 
of pre~5ure from various quarters. But I 
w0!l1d like to say that it is unimaginable to 
think of a nuclear conflict bttween India and 
P.lkj~tan which win remain a local affair. It 
is unimaginable. Any nuclear conflict 
between our two countries would become a 
global issue immediately and it nlight have 
incalculable consequences. and wbat~ver 
Pakistan may do. it is ruled by military 
junta, aftet: all not by a democratically 
e1ecred government-we at least should not 
be stampt'"d 'Or plnicked into any kind of basty 
stet) which would only ruin our economy aod 
would certainly not add to oor security at 
all. Moreover, it would make us suspect in 
the eyes of smliler . neighbouring countries 
which are Mound us. Any-way. tbis is not a 
issue on which perhaps this Ministry has 
anything to say. because it is not under it. 

.. .f": ,. 

cbaf80~ 
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As rar ai other nuclear power plants are 
concerned. I support tbe Member wbo said 
IMt this It tbe only 6~ld in which 
c"peditiou~ developrnqat caR conserve our 
other eoerl)' resources whi~b are fast beina 
depleted, wbetber it is coal or firewood. 
Well, bio· sas. we bave just starled on now. 
But this atomic energy is eSgential for the 
speedy all .. round economic develop~eDt 'of 
the country and we should 80 ahead on tbat 
unhesitatingly. And we sllould be assured 
that \-he mtl'l&lf'ment and conduct of these 
existilll DUcKoar plaats are better'managed 

- aDd tbey fUQ;:twn properly ~-bi(:h they d<> 
DOl seem to be doiDI at aU. 

Otherwise, thil Bill is evident of tbe 
Government's sense of urgency, I suppose, 
~rdinl tbe acquisition of minerals required 
lor this atomic eoerlY. With these worJs, 
I support tbis Bill. 

12.41 b .... 

SHRI SATYENDR" NARAYAN 
SINHA (Auraolabad) Mr. D~puty 

Speaker. Sir, I rise to support the Ameoding 
Bill. Sir, a point W.ctl raised 8i to why 
after 2,\ years, the Government had thought 
it fit to come to tbe House wirb this 
lunendrn!nt, and with retro~pective elfe~t. 

What ha~ provoked tbe Government in 
brinling in this measure is a question 
which may be explained by tbe b.)o., 
Minister.-

Sbri C. Madhav Reddi yesterday bas 
said that instead of acquiring tbeiC mineral§ 
from tilDe to time. why don', you nationalise 
all- such minerals? There is a point in it. 
It is becau4Je if you are allC'wing the private 
parties to do the minina. there i1 a da nger 
tbat it may be misU~d. Ooly 3 or 4 days 
alo, my friead Mr. Shiv Prasad Sahu who 
comes from R,nchi bad raised bis voice 
qlhut tbe alleged practic, of clandestinely 
,·,uJ.,liRg uranium from Singbbbum to 
Pakhtan fa Napal. I would subo,i' that 
tbe hOD Min'iter may kindly inquir'e into 
tbis poiot and take adequate measures to 
,top tbi', ir at all It ext,t,. This provides 
lin o))portunity. a. my friend, Mr. I~drajit 
()dpta •• id 'bat demands_ relstin, to tbe 
Mioiltry are IOldom discussed in tbe Houle 
I.fld we do ooC set an opportunity to .. '" ~ 

<HaeMS. Now we have the tim~ to offer 
our views no (be subject. 

The entrre world seems to \le exercised 
(lve, the question . of safety after the 
Cbernobyl accident. Ahbcugh there was 
an accident in the Three M lie Island in 
USA. it bas caused widespread self-doubt 
even among scientists. It was contained 
.but it bas creattd widespread apprebension 
and doubts and fear among tbe people. 

Tbe hone Prime Minister ~aid that he 
would Ji_ke a national debate to .take place 
about the caJlsbility of our country to deal 
with the aftermath or an' accident in order 
to allay the aUeged fears io . the minds of 
tbe gene~al public. 

Recently tbere was an international 
conference of International Atomic Bnergy 
Agency over which Dr. Ramanna presided. 
Two international conventions were signed 
by 58 countries iocludina India whereby 
they pledged to work together to meet tbe 
challenge of an accident. This sbows tbat 
there is a possibility of an accident and you 
cannot rule it out altogether. Tbe Russian 
delegate a very frank statement about the 
causes of accident in his country aod. 
therefore, the convention was signed by 
these countr~s to help each other in tbe 
event of an accident. This itRlf~ ~bows 
tbat we cannot altogether allay tbe 
possibility of such an eventuality and, 
therefore. it is necessary as our Prime 
Minister said that tbe Government should 
have initiated a debate on the subject and 

• taken not only the House into confidence 
but the entire people because it is for tbe 
first time a proposal to set· up a nuclear 
p1ant at Kaiga ha§ been oppotted by tbe 
pe\)ple of that area be~ause they all feel 
scared by tbis accident. 

LeaL:aaet have also laken place (rom tiole 
to time. The bon. Minister knows \ very 
well about the Selawela le,kalC in UK and. 
tbereror~, we have to~be very cautious in 
taking adequate measures to ensure 
against any such risk. J know 
tbat our country is dependioa too much co 
our own iodilenous te<?boolo8Y and where .. 1 

ever tbey have. produced a project, it is 
much better chan what the, have done in 
~lIaboratioQ \Vi~b otber ~Quntries. T~c 
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tbe case of Rajaatblln Atomic Power Unit 
NOi 1 which was let up in the country with 
Canadian . collaboratioD. It deve)opeJ 
trouble and it was closed from 1982 to 
1985 and today i' is uDder tbe consideration 
of tbe nuclear power Board and the 
Cbairman of tbe N ucJear Power Board is 
thinking whether to de~ommission it or to 
restart it But tbe Unit No. 3 whicb bas 
been set up with indigenous tecbno)olY has 
been working well and it bas continuously 
worked for 120· days. Here and there, 
their are some pitfalls. Take the case of 
Madras Atomic Power Station. 10 tbe 
first unit, there was snag for four 
months. The second unit developed some 
trouble with regard to the rod getting struck 
up and the u·nit bad to be dosed. The 

<Kola unit i, also not functioning. All 
these are situated on tbe bank& of either 
river or sea,.. So, we bave to take adequate 
measures to ensure that DO Jeakal~ takes 
place- We have to anal' the mind of the 
people. So far as I am cODcerned~ I am 
pretty certain tbat the technology that bas 
been adopted by our country, based on 
their own indigenous talents, is good. We 
are not expecting any kind of leakage or 
accident here. Yet to allay the pubHc 
mind. it is necessary for the Government 
to cotne out very eleally btcause jf you are 
embark ing upon a big project of oeclear 
power generation, you bave to face certain" 
problems of waste disposal, posaible iQlpact 
on environment and a)~o' the effects OD tbe'" 
life-forms in course of time, eveD in 
condition~ of _saftty. Becau~e,. there is 
some kind of radiation alw,ys takina place 
Therefore, {Dy submission to tbe bon. 
Minister is tbat he should allay tbe fears 
of tbe people. The resistance offered by 
the pepple in Kaiga is a point to be taken 
into consideration, The Department of 
Environment also did not clear it. The 
point is tbat one Department proposes and 
another Department disposes', 

MR. DEPUTY SPEAKER : We are 
...Iolnl to pau' this BiU before 1.30 p.m. 
Please conclude. 

SHRJ SATYENDRA NARAYAN 
SINHA :. Si', J wilt tlke only a few 
minutes. Here is the case where the 
Department of Atomic E.~ray bas propOsed 

-aad the Department of Environment baa 
·'dhpoaed k of. TIle, have Dot QOIICUt1'ed. 

I would lite the hOD. Mioilter tg lake tbe 
. House into confidence as to tbe reasons wby 

the Department of Environment hal oot 
given its concurrence. Is it lometbing 
beyond what meets our eye. It is for them 
to tell. 

Sir, I should not be misunderstood t. 
say tbat I am against deveiopmtlu of 

\ nuclear power. I am aU for il_ I know 
that wltb our limited resources. it is the 
only alternative which will sustain us 
through. B~t, unfortunately, it appears 
that tbe progress tbat we are making i5 ~ot 
very fas"t. The allocations made is also 
very small and it wilJ not belp us to achieve 
the target that we have laid down to 
achieve by the turn of the century. So, 
we have added only leoo MW. so far Dr. 
Ramanna says that. in the who:e world, 
J S per cent of tbe power generatioD is 
aCcounted for by nuclear poWt"r. France 
is having 60 per cent What do we have 
in our country? If you have to produce 
1(000 MW, you bave to provide fer more. 
In this respelt again, I would submit to 
the Minister to take ioto consideration tbe 
delay in setting up of these plants Some 
plants are taking 1 S yean to consummate. 
Whereas. in other couQtries, these plants 
are set up in five or six years. This fact 
has also to be taken into consideration, 
because this win add to tbe cost ulti-
mately .•. 

MR. DEPUTY SPEAKER: Mr. Sinha. 
please, wind up. 

SHRI SATYENDRA NARA Y AN 
SINHA: Sir, I will sugest two points. 
I win 'not take much time of tbe Howe. 
I will say only this much that it bas bten 
sugeated that the people's mind sbould be 
allaye(i. Here, I W()uld like to quote the 
Director-General of tbe lolerna'ional 
Atomic Enerpy AgnleY, Dr. Itans Dlix ••• 

"It is fair tp say tbat. with the 
sigoillcant exception of CMrnobyl: the 
risks of nuclear electricity ieoeratioD to 
health and environment haw remained 
hyrotbetical while the daily IUld normal 
pse of coal and oil to aenerate electri-
city has bad the most serious entiroa .. 
. mental CODtequeaces.·' 

I would only say tbat my S~f;Oft 

wilt be that we IhouJd cnnceatra1e nn 
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possible dan8ers form leakages, the slow 
but iosidioU\ poisoning of the atmosphere 
through radiation carrying dust, water and 
other pollutants. Our plants . are lQC8sed 
near large water reservoirs as in KOla and 
Kaiaa. Tberefore, tbe public -will have to 
be fully satiSfied tbat there is no inflow 
of radio-active waste ioto these waters: 
The otber day. the hon. Minister said tbat 
tbey bad laken care for the disposal or the 
waste, but it is a very difficult problem. 
EveD in America, the Minister may be 
kttowing. the people of America are 
opposing disposal of the waste in their 
locality. Although it is buried deep, yet 
they are afraid of' radiation aod they are 
opp3Sing it. A similar kind of resistance 
may be expected here if you are not going 
to allay their doubts and fears. 

The recond sUBlestioo is thai the hOD. 
Minister may kindly explain to us whelher 
the Nuclear Power Board ~ or the Depart-
ment of Environment would be keeping a 
continuos watch on tbe collected data 
regarding radiation levels it! and around 
nuclear plants after their constructioo. I 
understand tbat at tbe moment these data 
are obtained by BARe and anaJysed in 
their own laboratories. Would it DOt be 
better if others also bad access to these 
data in order to judge it independently? 
Tbat may create public confidence. 
'p~riodic checks 00 radio-active matoriais in 
the environment and in life forms are 
essential. Therefore, it is necessary tbat ,OU should diversify this arrangement and 
lome otber agenci~ sbould also entrusted 
with analysing the da ta "'to find out as to 
what is the radiation level. 

Witb these words, I .. support tbe Bill 

OR. SUDHIR ROY (Burdwan): Sir. 
the Atomic EoeI'lY (Amendment) Bi11 seeks 
to amend sections 6 and t 1 of the Atomic 
Bneray Ace, 1962, wilb retrospective effect. 

l 
It la,. down that compulsory acquisition of 
minerals, conuntratet and other materials 
by the Government mOil not be preceded 
by compulsory payment of compensation. 
I understaad tbat because of innumerable 
lilia.tion GO\leromeot has brought this, 
atnendmenf. It i; true, tbe· quesrion of 
compenption Orfen becomes dislusting ;1nd 
.mmmMf!!J,r. GOVCfVJrCllt CIDl)ot ~acQUi,e 

the property. Tberefore, this Bill, it is 
expected, will remove that difticult)'. But 
it is also a face that people olten suffer 
because of the bureaucratic red-tapism. 
delay and procrastination; tbey do Dot let 
compensation in time; they are barassed in 
various ways. Therefore, I. would request tbe 
bon Manister to malte sure tbat tbe parties 
get at least 80 per cent of the compensation 
before the property is acquired. 10 West 
Bengal it has become the practice tbat . ' 
whenever Government acquires some pro-
perty, 80 per cenl of the compensation is 
paid to the people concerned before 
acquisition. It is reAlly a simple Bill. But ( 
'would Hke to dwell something on atomic 
energy. It is true that we are opposed to 
proliferation' of nuclear weapons. Our 
rrtend Mr. Iodrajit Gupta has rightly point: 
ed out that we do not like to enter into tbe 
mad race which is going on in' the world. 
Specially, the imperialist countries are trying 
to disintegrate our country_ The' US 
imperialist i'J encouraging the ruling Junta 
in Pakistan so tbat they can explode their 
nuclear bomb which is called tbe Islamic 
Bomb. We do not like to enter in tbis 
mad race. But certainly we must lay 
emphasis on tbe generation of nuclear 
power. 

13.00 bra. 

After the Chernobyl accident tbere are 
many voluntary organisations which argue 
tbat generatioo of nuclear power should be 
stopped becau~e it destroys the ecological 
batance, it po)tutes tbe environment, it 
aff~ls tbe fQ.ture generation and therefore 
we should stop the generatioo of nuclear 
power. But we cannot accept this a(IUment 
because our scientists have clearly stated-
tbe eminent scientist Dr. Raja Ramaona 
ba~ said-tbat nuclear power is one of tbe 
cleanest scurces of power. If we take 
adequate safeguards, tben there is Dotbinl 
to fear from nucJ~ar power. 

Specially our cpuntry is reeliol under 
severe power-cuts. We find that coal 
-:Jcposits are being d~pleted 'alt. Toaetber 
with thennal power and b)-del power, we 
should also emphasize on the &el1tration of 
nuclear power. What is requind is lbat 
people's rear mus' be allayed. There must 
be pr9PCF propes.oda 10 that people do 
,DOt suffer 'rom aD), IDiI<ODCepCioa. Not 
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only this, adequate safeguards mu&( also be 
taken, so tbat people's tife in &eneral is 
made safe. 

Fortunately \\e can exchange our experi-
eoce with 58 countries. We have already rati-
fitd the necessary convention: As Mr. Indrajit 
Gupta bas sU8gested, we may also exchange 
fruitfully our experience \\-1 ~h Soviet Russia 
which is a great nuclear power. The) have 
taken adequate safeguards against future 
accidents. A~ many Hon. MembcfS have 
pointed out. ac;idents are accidents 
Therefore. what is required is to take 
adequate safeguards for the safety of' tbe 
common people, for the safety of the 
workers. It has blgen brought to our 
notice that often workers suffer seriouli 
injuries in our ex'~tjllg nuclear plants and. 
therefore., the W(.'I ken,· safety mu§t be 
given the utmost consideration. 

We should trY '0 lay emphasis on the 
deployment of indigenous technology. As 
bas.been ri~hlly v<'inted out, at KOla anJ 
Tarapur often our atomic energy pldnts 
were shut down and we had to rely on 
for~ign technology. If we develop our 
indigenous technology. if we develop our 
self-reliant technology, then W~ may go 
abead in this respect. 

I must point out that tbough the 
Government says tbat by 2000 AD there 
would be nearly 1 0000 ~~W of power 
llenerated froOl atomic plants, only 1 tOO 
MW atomic pow~r is generated now. Tbe 
money allotted is not at an adequ3te. it is 
rather (neagre. Therefore, tbere sbould be 
an all out effurt for tbe generation of 
nuclear p\)~er bees use it is extremely 
necessary for the all-round economi~ 
development of the country. 

Countries like France and Japan bave 
done mucb in tbis regard. They depend 
on atomic power for their industrialisation 
aDd ~electrification. We cao also follow 
Japan and Prance in this respect. 

Sli, by uluiD. boods we can m~bi~ise 
the resource.. The Plaonilll CommlSslOn 
sbould also come forwarJ with more sUo-
catioo. 

With these words I conclude and tbank 
JOg_ 

[ Tran./at/on] 

SHRI MANOJ PAt'DEY (BeUiflb): 
Mr. Deputy Speaker. SiT, I rise to support 
the Atomic Energy Amendment Bill. As a 
matter of fact tbis is a matter of great 
happiness for all of us aod on behalf of all 
tbe bon. Members silting in tbe House I 
would like '0 cODgratulate all the scientists 
of India. who have made us set( dependent. 
in the field of Atomic energy. You might 
recall that in the Tarapur Atomic Power 
Plant, which was run with tbe belp of 
American Uranium, we had encountered 
cOD5iderable difficulties owing to delay in 
getting the supplies of uranium. Now our 
scientists have managed to run it with 
heavy water with indigenous te~hnology. 
We have also. on our own. r~uced tbe 
consumption of Uranium in It. After the 
CbernQb) I accident, it became a matter of 
general concern and people thought tbat 
Atomic Power Plant might DOt be suitable 
for us. But if we condemn a system just 
because of an accident. it will Dot be proper. 
I also agree witb' Stui Indrajit Gupta tbat 
we shall have to conserve coal jf we want 
to make progress in the fie1d of power in 
tbe country. With this end in view, we 
have to conserve the coal reserves for our 
future use. At'lmic Power Plant is the only 
way to conserve tbe coal deposits. The 
Government of J odia has, therefore. increas-
ed the installed capacity of nuclear plants 
in the Sixth Five Year Plan from 640 M.W. 
to 1100 M.W. and nuclear power has a 
contribution of 2.6 per cent in our total 
Power G~neratioD. The most important 
thinl is that we are using the expertise in 
this field whicb has been developed jndi-
genously. Research aDd Development is 
the most import3Dt tbing for Atomic Power 
Plants. OUf scientists made optimum use 
of the funds earmarked by the Government 
of India for Researcb and Development, 
and managed our Atomic Energy Ceptres 
with great self-confidence. Above all." 
new nuclear plants have been proposed to 
be set up in the Fifth Five Year Plan-one 
at Rawatbbata in Rajasthan, second io 
Kaip, tbird one is Madras Phase-nand 
fOurth one,..is Naro,a Phase-l and at 
ladeguda. 

You miabt 'remember tbat the hon 
Prime Minister bad talked about. uranium 
mine at Jaduauda in Siaabbbullt diatrict in 
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Bibar, in !his House. We also ba:t 
demanded in tbis very Hoose tbat an Atomic 
Plant be set up ~ there. This demand is 
under consideration of our boo. Prime 
Minister. Watb tbis I also waDt to make a 
demand for an Atomic Power Plant in tbe 
Seventh Flve Vear Plan for B.har whi&b is 
a backward Slate in the field of energy. 

Above all, 1 would lake to refer to 
rare-eartb- potential which is generally found 
in sandy p'acc~. Tbere are two or three 
metals wb:ch require to be conserved. These 
include Titanium and Zirconium and also 
Thorium which is used as material in 
nuclear plants. Thorium is a very impo.· 
tant metal. I 1 is used as enersy to run tbe 
Fast Breeder Reactors by mixing it witb 
Uranium Therefore., considering. its im-
portance it needs to be conserved. We 
have a Thorium reserve of 3 6 fakb toones 
which is almost equal to 600 btllion tonne. 
of coal. In this way. we can conserve our 
coal reserves There is an organisation 
called Rare Earth!' Ltd. which is responsi-
ble for tbi~ job. Today, our gre8t~st need 
is to produce radio isotopes. Radio 
isotopes are u~ed for agriculture and healtb 
purposes. 

Sir, tbere are a number of such diseaaes 
which can be diagrlbsed through Radio 
isotopes only. Tbe RadiO Isotopes caD be 
made only jf we have tbe nece1S&ry expertise. 
Therefnre. I would request the bon. Minister 
tbat be should take rDeat;ures to conserve 
the tare earth elements. 

[English] 

DR. V. VENKATESH (Kolar); Mr. 
Deputy Speakert Sir, the very purpose of 
tbis Bill has not been made clear by 
tbe ·Minister, particularly the retrospective 
effect of tbis amendment. 

Now, the Atomic EooIIY Aet, 1962 it 
,OiDa to be amended after 24 years. The 
1962 Act ba'i a provision for secrecy. That 
means any1biog about the atomic ener,; 
should net be dl~losed to ~be public or 
even to 'he House. Tbis Parliartlftlt i. 
supreme and if it canoot be disclosed to tbe 
Hou\: what does it mean? In a democratic 
act _ _.p.,l tiliap should not be like ,hil. We 

are usloa atomic encrlY only for peaceful 
purposes, we are not loiog to use it for 
military or defence purposes. We bave 
declared tbat, bot what is wrong in telliog" to 
tbe people of tbis country, this House, what 
is loinl on in tbe fieJ,d of atomic energy? I 
do not understand tbat. I entirely disagree 
with the Minister who ha, come forward 
with tbi~' amendin~ Rill. He should have 
come forward with an anH ndment whereby 
the provision of secrecy should have been 
removed. • 

Tooay, tbe entire world wanfs (0 .create 
a publtc opinion against the hazards of 
nuclear armamtot, but without the 5upply 
of material and necessary informatIon 

-to the Common blaD. to the House, 
wbo are tbe representatives of the 
people, how CBn you have such a public 
opinion? Only during the Id!'t week, the 
bon Prime Mini~ter said that b~fOl"e 801ng 
to est.lblish aoy project, particularly the 
Kaiga atomic energy project in my State. bll! " 
wanled to bave public opinion. On"y when 
tbe people know whar is actually goioa ·on 
inside tbe atomic energy e~tablishm('nts, tbey 
will be able to give their opinion freely. It 
is only one·sided information and the 
scientists win always say that everytbing is 
fine and good. I, ther~rore, expected that an 
amendment doiDg_ away with the provision 
about secrecy win be brou@.ht by the 
Minister. but he has not done that. This is 
a different amendment. I am very sorry for 
that. The Government is planniDI to 
,eoerate 10.000 megawatts by 2000 AD. In 
tbis connecfion, I would like to tell you 
tbat we have igoored our other sOtJrco!'l of 
eDerIY Everybody is sick of tbis atomic 
enersy and nowadays even ,tbe advanced 
countries are not lolnl ahead with new 
projects or ventures in atomic energy because 
of its areat bazards. Our Go~ernment has 
failed to develop bydro-electric projects for 
wbich we bave a lot of resources in tbe form 
of rive .... AI a matter of fact our rivers are 
OVerflowiDI. There are huge floods and a 
buge amount of water is being wasted, wbicb 
we are not able to utilise properly. By 
utilisiol tbtse waten, we caD Benera.e 
eJect,;cJty and .. e can a180 check drought 
.. well at 8000 CODditions. But I am SOIT)' 

to say, that tbe Oovt'roment i. Dot It all 
botbered about tbls They bave nor developed 
any· tecbno'OIY to ex))loit this very important 
resource of our country. 
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About solar eMIlY also, the Govern-
meat have developed coJd feet. They Ihoukt 
bave done somethina about JlenerlitiOI eoeflY 
from sea waves, but they are not bOlhered 
about it They are worried only about tbe 

41 

scope of atomic energy As far as enerlY 
(rom biogas is concerned. our State bas 
pro.,essed a lot I n India 80 to 90 per cent 
of our population lives in villages and tbn 
hiD-las can be very easily meet by the 
villagers becauc:e it is very simple to use aDd 
it does not pose any hazareJ.. Our Govern-
ment should have advertised more about the 
benefits o,f biogas among the villagers. 

Comins to tbe bazards of Lbo nuclear 
~ energy. I would say tbat tbis would lead to 

nothiDI but human d&truction. By produc-
ing tbis kind of energy. a lot of accideo .. 
are Occurring throughout tbe world. Tbouab 
nobody is coming forward with tbe trutb, 
tbat tbere are accidents. somehow abe oew. 
leate, out Even tbough tbe Governments 
try to bide it, tbe news reacbes tbe people. 
Leakage in the atomic energy establishments 
i1l increasing tbe incidence of leukaemia. 
which is caused by exposure to radiation. 
There are other developmental deformities 
because of radiation. That is why I would 
say that this atomic energy pose a great 
threat to tbe yery ~xistence of buman beinp. 
Even the Russian J~ader Mr. Gorbachev has 
not includt-d the subject of atomic energy 
in his agenda 10 be d'4:cusc;ed with our 
Prime Minister. What is the meaning of all 
tbis? It proves tbat this is a yery serious 
thins and that is why even the Super Power 
is not willing to go in for thi, kind of 
energy. And J do not understand wby our 
Government of India is 50 interested in it. 
II i~ high time tbat we devdop alternate 
soutce~ of energy and r:ltt'and them to the 
ma"imum and not this atomic energy which 
bas become a curse to human existence in 
this world. 

SHRI K S. RAO (Macbilipaloam): Mr. 
Deputy Speaker. Sir. I rise to support the 
Bill. As my hone colleagues have mentioned. 
tbis retrospc~tiv: effect clause is pining tbe 
attention of everybody particularly because 
of this 24 years period. Possibly, there must 
be enouab reasons for tbe hOD. MiHi5le~ to 
include this clau'e. either {rom the judiciary 
point o( view or from some otber sectors. 
wbich milht be comia. in lbe way of 
~~uiriol tbe land. 1 ooly with to say tbat 

the bon. Minister must go into the detail. 
of the financial implicatioru, of tbefie amend-
meots., particularly '-'ilh regard to saJe. It is 
aaid that it could not be considered as a 
sale by which there is a possibility of some 
people acquirios certain lands a. litUe in 
advance of the Government coming and 
acquir108 if. so tbat they can:-. avoid capital 
pins tax, lales tax, etc. The'""' 'compen~ation 
amount also can be fixed depending on the 
market value o( the land because the 

'Government acquired fotal power for 
producing uranium out of tbis land. There 
is no need (or any ambiguity about the 
amount of compentJation and ther~ need not 
be aoy delay ako in tbis respect. This ~bould 
alto nOt be a means for tbe concerned ' 
officers to ba~ass the landowners. sending 
notices for acquisition and tben withdrawing 
tbem later ' 

So. I request the hon. Minister to go 
into these aspects of finance--wbetber it 
affects the income of tbe Government by 
way of taxation, or it is only to see that 
those people are not penalized. If it is only 
to see tbat they are not penalized, it is okay. 
I wish that tbere is a time limit abo fixed. 
for the payment of compt'nsatioD. The Act 
nowhere rro\ ided for time-limit for tbe 
payment of compensation-by \\bich people 
who have got a meagre land there are put 
to great inconvenience if by chance uranium 
is round there Let it not be left exclusively 
10 the officers concerned Let t here be a 
time limit. Let there bt- a menrion of tbe 
quantum or payment of comrensativo to 
these people. 

In tbis context, we ~ave been hel'rinl 
that there is power shortage in man} rarts 
of tbe country. \\ hich is affect ina our 
industrial growth. So. in cours~ of time. 
atomic poWf'r certainly takes precedence our 
other tbinKS with, or course, pr<,pcr measures 
and security as well. So. with 8 view to 
enhance tbe growth or production of power 
if tbis amendment is brought. I can under-
stand tbe n~sit) to pass t~e Bill also. 
imm~diate'y. 

In ~ tbis context. I wish to make a request 
to tbe bon. Ministtr ((garding the proposal 
to locate 'he atomic po\tef rtant ~t ~agar
junasapr in Andhra P,adesb. As it is s:tid 
tbat tbe experts themse1ves bave felt that 
Naprjuoas .. ar is tbe btst place where . . 
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it can be located, no othoi factor 
should come in the way of the 
Government. except tbat <'f merit. I am 
of the opinion that Nagarjunasagar is tbe 
best place to locate it. So, I wish tbe hOD. 
Minister to pay ~ome attention and see tbat 
this is taken up immediately, aod And bra 
Pradesh is given tbis plant. 

We have Narora, and Kalpakkam and 
two plants have been given to 
Tamil Nadu, whereas Andhra Pradesb 
has not been given even one, inspite 
of its best f'eSources. My other friends bave 
already mentioned other factors. So, these 
two aspects I would like to emphasize, viz, 
financial losses to Government, and· ~ no 
barassment to people. 

13.22 brl, 

SHRI M. MAHALINGAM (Naga-
pauiodm) : Sir: 00 bebalf of tbe AIADMK 
Party, 1 rise to support the above Bill whicb 
seeks to am ?nd the provision with regard to 
pJyment of compensation for compulsory 
acquiring of mineral concentrate premises 
etc. for u,e in atomic energy reactors ctnd 
ptants. 

Sir. while I agree that by this amend-
ment, maximum exploitation and 
exploration of our rich uranium 
deposits is possible, every effort is to be made 
to avoid any radio-active element leakage at 
any process of exploration or exploitation. 
As it is a known fact that tbe radio~active 
elements at tbe atomic reactor plants is very 
hazardous, it is imperative tbat all precau-
tion~lrY efforts are made to plug such leak-
age! in time, to avoid untoward happenings, 
lovolvement of scientists of' CSIR and 
experts of Geological Survey of India and 
State G()veroments may also be tbought of, 
wbile_ exploration and exploitation of tbese 
minerals are made. 

O,ly recently we bave beard, aDd also 
disco\sed in tbi~ House, "abaut tbe leakage at 
the Cbemobyl atomic ptant in Russia. 
wbicb cau\td a heavy damage. This should 
not be repeated iO India under any Clfcum-
,tances It waf .aid that 1007' precaufion 
h H been taten in our atomic plaut" by 
\fi~nI40QbIe prot~;~ valves. We "aye seen 

two shut·downs in, tbe KaJpakkam reactor 
some time back. So, it bal' to be made 
doubly sure that leakage is eliminated at all 
costs. Tbe research division of the Atomic 
Energy Department should be 8~ked to 
piepare a programme of action in this regard. 
so that the element of doubt aoc;\ appre-
hension of tbe com moo man with regard to 
the atomic reactor and its working are com-
pletely removed. 

10 this connection, I would like to add 
about thcz. power prodcced at the Kalpakkam 
Plant, Originally it was toJd that the tirst 
reactor at tbe plant is exclusively for Tamil-
nadu only, but it is seen tbat the power is 
being distributed among other States also. 
Now the 2nd reactor llas been installed at 
Kalpakkam and started producing atomic 
power. It is more easy and possible that 
the power produced at tbe first reactor is 
exclusively earmarked for Tamilnadu, as tbis 
State is in dire need for power due to heavy 
shortage from other sources. 

Sir, as tbe august House is well aware 
that. our State has been longing for. another 
atomic power plant at Koodankulam in 
Tamilnadu and we have not been able to 
know m~ch about the same inspite of 
repeated requests for its urgent need. We 
urge on the government to lJ'ake speedy 
action for its inclusion in the next plan 
budget-and make necesliary surveys for tbe 
same. 

PROF. K.V. THOMAS (Ernakulam): I 
rise to support this Bill.. There is not much 
to discuss; on the contents of this Bill. But 
the introduction of this Bill has given an 
0PPoftunity to dis~u~s a suhjecf which has 
heen widely talktd about in our country. 

Atomic energy is a double-edged field; 
it can be either a f!old mine or a mine 
sweep; it depends in which direction we 
make Ole of this. It hal\ been the policy of 
our country to make u~e of ato_mic power 
ooly (or peaceful purposes. We bad very 
basic reasons to foHow this policy. Wben 
the British Oovetnment left India. we were 
P!oduclol on', about 2_300' MW enerIY. 
From tftat stage. we have developed about 
43,000 MW energy~ and tb" ba, lMftn 'made 
possible because we could make use of 
tbermal pQWCT t bydro-e1ectric "ower and the 
~~,:lear pow~ an~ by 20C?0 AD we.~ 
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have ilbout 10 per cent energy contribution 
from tbe nuclear sector. It is in this context 
that we have to- think that we should make 
use of nuclear power for tbe production of 

,tbe eJecttkity in this country. 

It ig true that there have been accidelJts 
in Three Mile Island and later in Chernoby 1. 
When we look into tbe entire picture of the 
a tomic energy and nucleDr science, we can 
find out that there are a very large number 
of atomic reactors aDd only in a few cases 
there have been failures. 

As tbe hon. Minister informed the House 
yesterday during discussion, we can be very 
proud that we have progressed to a greater 

IJ 

extent in at\)mic science. Our contribution 
to Nuclear Physics is to that extent tbat 
we have come to a stage when we can export 
the power reactors. Tbis is a tremendous 
achievement that we have made and now at 
this stage lre cannot think of going back 
from whatever progress we have made. 

Only one thing, which we have to think 
is, how effective our safety measures are. 
And secondly, if an accident takes place, 
bow effective is our evacuating apparatus. 

My request to the hon. Mmister is that 
we should look into the poss'bility of a 
disaster and if tbere is a disaster, how 
effectively we can maKe the evacuation. . 

In this connection, I would like to men· 
tion one more point. A unit of the Indian 
Rareearths Limited is tbere near my consti-
tuency, Ernakulam. There bas been a dis-
cussion going on throughout the country 
regarding the safety measures taken there. 
I know very well that our honourable Prime 
Minisfer has appoint(d a Committee to Jook 
into the safety measures tbere. Even though 
tbat Committee has been asked to look into 
it, and tbe Atomic Ener~y Commission has 
also {ouod tbat ample safety measures have 
been taken there, stiH there is a feeling 
among the workers tbat they 8te e1posed to 
tbe hazards of radiation. There is also a 
feeling among the people or tbat area that 
the boxes used to dump the atomic waste 
may leek out some thing. S(\, evtn ·though 
tbe Atomic Bnergy Commission bas made a 
detailed study into tbis subject and has fouod 
tbat there is nothing to wony .about it, I 
request tbe boo, Minister to appoint anotller 

f ... i. 

independet commissioD so that the fears of 
tbe workers and also the public in that area 
and in Kera!8, wilt be wiped out. 

·t 
THE MINISTER OF STATE IN THE 

MINISTRY OF SGiENCE AND TECH. 
NOLOGY AND MINISTER OF STATE 
IN THE DEPARTMENTS' OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SURI K.R. 
NARAYANAN): Hon'ble Deputy 
Speaker, I am very grate,..d to tbe Members 
for the frank, free and friendly exprctlSiOD 
of views tbey bave given on tbis Bill. 

I think. with regard to the use of atomic 
energy for purposes of generating power it 
has been accepted by everyone in this 
House" There have been some fears about 
the question of safety, the question 'of 
proper and efficient functioning of the 
nuclear plants and also about the rapid 
development of nuclear power in the 
country. 

DR. V. VENKATESH: Disposal of 
waste material also. 

SHRI K.R. NARAYANAN: Develop-
ment includes. disposal also. 
But before I come to those general 
questions, 1et ~e come to the specific 
purpose of tbis Bill. Some Members have 
apprehended mysterious bidden reasons for 
bringing forward this Bill. The purpose of 
tbis Bill is really technical, in tbe sense that 
compulsory acquisitioI' of uranium concen-
trates today, according to tbe wording of 
the existing Bill could be misconstrued· as 
sale. And if it is construed as sale, then 
certain conclusions fonow, including certain 
finsJ'lcial qu{sti('ns as my hon. friend, Shri 
K S. Rao mentioned, like tax, specially 
sales tax I want to inform the House 
that one of the reasons for bringing tbis 
Bill is to overcome the technical difficulty 
with regard to this. There are no private 
uranium mines or mills in tbe country. 
The uranium corporation in question is in 
the Bibar State and tllj& was acquired from 
the Bihar Government. From 1961 we 
bad \ his roir.e and mill ~xisting in Jaduguda. 
It was, at that time, an integral part of tbe 
atomic energy establishment and there was 
nO Questi()n of the sale or sales tax at that 
timc. In 1967 tbe establisbment \\1lS COD-
verted into a public undertakiDS. It it . 
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arter that this question arose from the 
Bihar Government of tbe Corporation 
liviqa sales tax for the uranium concentrates 
wbich are being trao41ferrc;d to tbe Atomic 
Baeray Department. According to our own 
view and according to tbe best legal inter· 
pretation we have optaioed. even under the 
ez.iltioa Act this tran~fer of uranium concen-
trate cannot be construed as sale. But 
because of certain wwdings of section 2 and 
section 12 of tbe existin8 Act, there was the 
doubt tbat it equId lie construed in sucla a 
way. This was important because the 
Bihar Government bas been demanding 
payment of sales tax. This question bas 
been discussed with tbem for a number of 
years. (n fact, in 1978, tbe then 4istin-
guishcd Prime Minister took up tbis matter 
with tbe Bihar Gover-nment asserting that 
tbis'transfer of Dranium CODcentrate is not a 
sale but just a transfer between two govern-
ment departments. It was due to these 
con~ultations. talks and negotiati ons which 
were going 00 with the Bihar Government 
and beeause we thought tbat tbis matter 
could be decided throu.Jb this method, tbat 
the delay took place in bringing this BiU for 
the amendment of the Act. This is the 
main reason why we have given retrospective 
effect to this amendment. There is DO 
mysterious reason behind it. That js why, 
at the very outset. I said tbat it is a simple 
BiU to make a secbnical amendment in order 
to aet over the practical difficulty we are 
faciog. 

One or two hon. Members have' asked 
as to why thie; secrecy about atomic energy. 
Actoally in the atomic energy establishment 
there is no secrecy except normal secrecy 
we have to observe in regard to such 
stratelic materials. The reports of the 
atomic energy C'ltabJishment and all the 
corporations under the Atomic Energy 
Departmeot, are placed before PaTliament. 
The budlet Is an opeD book. There is no 
secret expenditure. So, anybody readiD& 
the buda.et ~d ve,?, vlily un~erstand ~s 
to wbat II gOing on In our varIous atomiC 
eDeI'8Y establishments. And tbere is, of 
course. tbe opportunity lor debatioa tbe 
question at bodaet time in Parliament. Any 
way. I waot to make it absolutely clear 
that tbere is Dothi.,. 'mysterious or secret 
aoma 00 ,here ~xeept the production of 
power aod productiOil. or 4ltomiq ~l'IY for 

peaceful uses (or electricity t for medicine, 
for agricultural and industrial purposes. 

Having clarified this, as rar as tbe 
retrospective clause is concerned, w~ have 
consulted tbe Law Minisky and otber 
competent legal opinion aod we have been 
assured tbat it is perfectly justifiable and is 
a legally valid clause to be included in this 
amendment. 

About tbe general que~tions raf~ed, I 
am glad tbat every Member has admitted 
the need for development of atomic energy 
for peaceful purposes especially for tbe 
generation of power. It is the policy of tbe 
Government to promote tbe development of 
power from all sources-from coal, from 
hyde1 sources, from non-coDventional 
source of energy t may be solar, wind, wave 
energy. We have to go into all these 
because with our immense population and 
with our gigantic needs for development. 
we need power. We are hungry for power. 
in fact, and, therefore. atomic energy is an 
important constituent in this. 

I would like to just Quote something 
from the Seventh Plan Document-not 
introduced by tbe Atomic Ener~y E!tahJisb-
meot or the Ministry of Science and Techno-
logy-about the importance of atomic 
power for tbis country, not only from 
uranium but also from thorium. The PlaD 
Document says tbat we have uranium. 
70.000 tonnes of uranium resources equi-
valent to 1900 millioo tonnes of coal. It is 
not too much but it is sufficient for our 
purposes. The resources of thorium 
available is so immense tbat it will be 
equivalent to 600 billion tonnes of coal 
when used in breeder reactors. The Plao 
Document says: ··Thus t~orium can be 
viewed as the single most important energy 
resource in the Jong run· especially DeC8UllC 

of the breeder reactors we have put into 
operation. " 

It j9 not enough to say that we want 
atomic power, but tbe questions raised 
about its safety are exceedingly important 
and vaJid. The Prime Minister himself ~ .. 
public.y recognised this and said that he 
would like· a national debate on this 
question and be wou1d like us to prepare 
contingency &flans for dealing witb aDY 
untoward accideat whicb mi,ht take p*, 
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in one of our nuclear plants. But while 
we arc lakins these precautions, let me say 
that we should not be daunted by these 

'dangers or these possibilities in developing 
atomic energy. Ooe 1\on. Member bas 
mentioned tbat? 15 per cent of world energy 
comes from nuclear sources. There are 
over 370 nuclear reactors in tbe world to .. 
day. 'As a matter of fact, other countries are 
going i Q for more and more nuclear reactors 
aod Dot cutting down the number of re-
actor s in the world even after the Cberoobyl 
incideqt. Near)y 60% of power in France is 
froto nuclear energy Even in a small island 
territory like Taiwan. 40' per cent Will come 
from nuclear energy by the year 2000. In 
a country like Bulgdria it will be over 30 
per ceat. in Britain around 20 per ·cent. In 
United States about 13 per cent of the 
electricity is produced from nuclear energy. 
We produce. at the moment, about three per 
cent and at the eod of the century we 
propose to produce ten per cent of our total 
electricity. 

Therefore, if you look at tbe world and 
what rhe rest of the world is doing, we 
cannot say tbat we are dOing something 
reckless in going in for building atomic 
reactors. I th;nk it is an open fact tbat tbe 
nuclear genie is out of the bottle. We 
cannot put it back. The only thing is to 
master it and to utilise it for peaceful 
construction sod peaceful development. If 
you do uot use it, tbere is no guarantee 
that others will not use it: Qthers are 
using

t 
as I just pointed out, on a very large-

scale for industrial. agricultural, medical 
and other purposes. We know that they 
are using it for milnury purposes also. 
Wbilt so m._tl bas been said about tbe 
dangers inherent in nuclear reactors. 1 tbink 
people have ignored the fact that tbe real 
danger to the world of Duclear power 
comes from"its military uses, from the vast 
accumulation of nuclear weapons in the 
arsenals of nations. Even if you do not 
put up one single reactor tbis possession of 
nuclear power by ~tber countries will 
constitute a danger to us. Therefore, not 

• to take advantage of this power while being 
exposed to the danger of it from world. to 
my mind. WIll be a foolish or shortsighted 
policy to follow. Therefore, we have to 
try to master tbis technology, master its 
use and put it for the development of our 
country. 

Ono hone mombet bas pointed out-
wby we not bring about a comprehenajvo 
bill includirfg all the safety measures in this 
Act? We have Dot done tbis. It is 
because if you read tbe Atomic Energy Act 
of 1 ::)62 which is beiDg amended in a mioor 
detail to-day, it contains those provisions. 
In fact I will specifically say that Section 
3 and Section 17 give tbe Government full 
authOrity for taking all the measules 
required to protect the health of tbe people 
from radIation dangers and other hazards. 
Government is given all power to declare 
"prohibited area." As )'ou k'loW we 
have now a five kilometres radius of safety. 
Even that had been anticipated as loog as 
1962-cootrol over radio acti,e substances, 
radiation generating plants, preventing 
radiation bazard,S, secure pbbJic safety; 
ensure safety, di~posal of radio active 
material wastes and other materials. 

Now this Act gives us full PO\\'~r to put 
into motion any measure for tbe execution 
or tbe intention of tbe Government for 
ensuring tbe safety and safeguarding the 
bealth of the people and the 
enviIonment. It is following this 
that some measurts have aheady been 
taken. The Atomtc Energy Agency in 
Trombay has set up a Health Physics 
Division. It has set up a Division for 
Radiological Protection. These are full-
fledged divisions 00 the afC'mic eDel8Y' 
establishment. In addition to that the 
Prime Minister bas entrusted tbe Cabinet 
Sccre.tary witb tbe task of preparin8 
contingency plans in C8 se of untoward , 
uohkel y accident in any of the nuclear 
power stations. This involves not onl, tbe 
safety of tbe plant but safety around tbe 
plant and for this purpose \\e propose to 
educate tbe public in methods of iafeguard-
ina against radiation and also for organising 
official and DOn-official orgaoisations in the 
case of an emergency. Such a plan will be 
prepared. It is in the process 'of heiDI 
prepared for submission to the Prime 
Minister and the Cabinet. But Jet me say 
what is most important is tbe actual safetx, 
measures, features engineered in to tbe 
reactors themselves. Yet we have to be pre-
pared for tbe contingency of a major acci-
dent in a reactor. As a matter of fact 
during tbe last 24, 28 years there bas not 
been a single accident or fataUty in any 0 f 
tho Indian reactors or atomic eDCllJ eaaa-
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blishment as a result of radiation or any 
other bazard. But Cberoobyl, of course, 
bas hiab lighted this problem as a legitimate 
aDd urgent issue. We should learn lesson 
from Cberoobyl. 

1 have in the House, in response to 
various questions, tried to explain the 
safety mel\sures built into OUf reactors. I 
do not have to repeat tbese bere, but all 
kinds of devices including double contain-
ment, redundancy of instruments "have been 
bailt into the reactors. So, ours are what 
you can pressurised beavy water power 
reactors. They are one of tbe safest kind 
of reactors because they need not have to 
be heatcd up to a tremendous degree. To 
moderate it and cool it beavy water is 
used, which would normally prevent any 
sort of tragic accident which took place in 
Cbernobyl, which was the result of running 
the reactor at a very high temperature 
suddenly. 

Having dealt with the question of 
safet" I sbould like to mention tbe question 
of the functioning of the reactors. Members 
have voiced legitimate concern abou1 the 
shut-down etc. in some of the atomic 
reactors. But if you take the whole picture, 
it is not a story or failure, but of fairly 
successful functioning. I have figures here 
for 1985-86 to sbow what was the capacity 
factor and the availability factor in our 
atomic energy reactors. TAPS I and II 
achieved capacity factors of 7S per cent 
and 6S per ceot for tbe year. RAPS II 
acbieved arouod 60 per cent and MAPS I 
aboot 63 per cent. The recently commis-
sioned MAPS II also performed satisfactori-
ly. averaging about 55 to 60 per cent for 
tbe last three months of the year. 

So, I do not want to read out all the 
'tatistiest but it i. a fact that if you 
compare tbe capacity factor or the plant 
load factor of the nuclear reactors with 
those of the thermal power statioos, it is 
more or less tbe same; io some respects tbc 
80clear reactors are much better off. 

SHR.I RAM SINGH YADAV ( .. Iwar) : 
Tbere is one qUICtion now. He bas 
referred to one unit. The first Unit of tbe 
Rajasthan Atomic Power Plant bad outages 
aumbrioa 255 duriDi tbe period 19'3 to 

1981 and now Mr. M.P. SrinivasaD. 
Chairman of the Nuclear Board, has 
declared that it shall not be put into 
operation again, although we have invested 
Rs. 30 lakhs in repairs of the plant. There 
never bas been generatioo of power above 
40 per cent from Unit I. Now, my 
question is whether you are intending to put 
the claim with tbe Governme;t of Canada 
to pay compensation for Unit I because we 
have paid Rs. 178 crores for the purchas; 
of Canadian plant in Rajastban. 

SHRI K.R. NARAYANAN: Well, about 
Rajastbao Plant I do not know tbe legal 
question, but I can teU you that we have 
not put any claim for compensation from 
Canada. 

SHRI RAM SINGH Y ADA V : The 
question is whether you will examine from 
this angle, Whether there is any stipulation 
of payment of compensation in tbe agree-
ment of purchase because we have suffered 
a lot since 1973, and the agriculturists and 
industrialists have suffered a lot. 

SHRJ K.R. NARA Y ANAN : We are 
~repared to examine that. but the question 
IS that we are stiJI optimistic in repairing 
tb~t .plan~ and running it. Until OUl' 
sCientists gIve up ... 

SHRI RAM SINGH Y ADA V : It has 
been declared as scrap. 

SHRI It.R. NARAYANAN : It has not 
been declared as scrap. Dr. Srinivasan has 
disclaimed this that he Qladc such a press 
statem.ent. The press reported it, but be 
h~s saId fo me and to the IMblic tbat he 
did D~t make that statement. Actually, be 
anu bls col1e~ues are now trying to get the 
re_acto~ running. ADd jf he faila, tben we 
~dl thmk of de·commilsioning it or usia. 
It for some other purpose. 

Now, I think, I need oat have to ranso 
over tbe entire policy of Duclear power 
generation, but lOme Members have asked me 
.om~ specdic questions. A Membet from 
Tamll Nadu enquired how much · 
I power II 

a lotted from MAPP to Tamil N d 
(1 a u. 
nterr~ptions.) The aoswer i.. 75" of tbe 

power .IS al,located to Ta~i1 Nadu aDd tbe 
allocation II mado not by mv M· i t b b ~ .. "V lD a ry ut 

1 the MiDiatry 01 EneIJ.Y. Our frioad 
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from Andbra Pradesh asked about 
Nagarjunasagar. this was one of the 
proposals before the Site Selection 
Committee. 1 t is under submission to the 
Government and under consideration of tbe 
Gove[nment. 

Tbe question bas been asked again and 
again in the House and also during the 
debate about the deco01ml~sionJOg of plants 
and bow do you ultimately bury a plant 
and whether we know tbe t~cbnoloay of 
decommissioning. I want to tell the House 
that our scientists and tecbno}ogi\ls are 
fully aware of the technology of de-
commissioning. As far as the cost of 
decommissioDlDg is concerned somebody 
asked whether it is part of the cost 
structure. We put an element, about one 
paisa in the tarIff of the power sold by 
Atomic Energy Agency to tbe people in 
order to create a fund. Tbe amount goes 
into a fund wbich is to be ultimately used 
for the purpose of decommissioning of a 
plant when It outlives its economic life. 
It is almost like tbe Ming and Mogbul 
Emperors plalTDiog tbeir tomf)s as soon as 
they ascend the throne. We are making 
arrangements for tbis. Not .only financial 
arrangements, but even more ~ than tbat we 
are ill' possession of the technology of 
decommissioning. I think, I have touched 
upon almost all tbe major issues mentioned 
by the hone Members. • 

I would 6nce again like to assure tbCm 
that what is foremost in our mind is, first 
of all, tbe safety in the nuclear power 
plants, the bealth of the people, and 
secondly the proper functioning of tbe 
plant so that W~ bave enough power at 
our disposal for the development of tbe 
nation. 

MR. DEPUTY SPEAKER The 
question is : 

'IThat tbe Bill furtber to amend 
tbe Atomic Energy Act. 1962, be takep 
into consideration." 

The motion "as adopted. 

MR. DEPUTY SPEAKER : The House 
will take up clause, by-cJause consideration 
of the Bill. 

The question is : 

"That clauses 2 and 3 stand part 
of tbe BiJl." 

The motion "as adopted. 

Clanses 2 and 3 were added to the Bill. r. 
MR. DEPUTY SPEAKER: The 

question is : 

~'That clause 1, Enacting formula 
and the Title stand part of tbe Bill." 

The motioD W8S adopttd. 

Clause I, Enacting Formula and the 
Title "ere added to tile Bill. 

MR. DEPUTY SPEAKER Tbe 
Minister may move that the Bill be 
passed. 

SHRI K.R. NARAYANAN I beg to 
move: 

"That the Bill be passed." • 
MR.. DEPUTY SPEAKER : Motion 

moved: 

"Tbat the Bill be passed." 

· Yes, I am allowing Mr. Vyas. 
• 

SHRI RAM SINGH YADAV: The 
question does not .pertain to my 
constituency. It is for the general benefit 
of tbe entire country. I would like to 
know whether tbe nuclear scientists in 
the country have developed the robot 
technology so that one part of tbe plant 
which bas been declared to be imperative 
may bt replaced by another pert. 

- SHRI K.R. NARAYANAN: If you 1 
go to tho Atomic Energy plant, BARC. you 1 

will find a kind of automatic electronic 
band coming and picking up things. 
But we have not· robotised all nuclear 
plaots. 

14.00 'n. 
{ Translallon] 

SHRI GIRDHARI LAL VY AS 
(Bbilwara): 1 woUld Iiko to know from 
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tbe bon. Minister whether tbe Ccn\(e will 
provide campensation to Rajasthan for tbe 
losses that it bas suffered as a result of the 
first Rawatbbata unit Iyin$ idle for so many 
years, as it bad to incur so mueb expendI-
ture for arranging supply of power from 
other States. My second question is 
regarding the two units wbicb you are 
going to IOstal shortly, and in this CDnae~

tion, I would ask as t~ when tbese units 
will be commissioned. 

[EnglishL 

SHRI K.R. NARAYANAN: The 
RAPPs 3 and 4 will be tbe compensation 
for Raja§tban. They WJII be bUlJdina two 
more nuclear plants in Rajasthan. I think 
during 1994·95 period, it will be complet-
ed. 

MR. DEPUTY SPEAKER 
question is : 

"That tbe Bill be passed." • 
The motion "as adopted. 

------

[En61i~h] 

The 

MR. DEPUTY SPEAKER: Now we 
will take up Discussion under Rule 193. 

SHRI SURBSH KURUP (Kottayam) : 
Tbis is circulated only today. We have 
been demanding it all these last two to tbree 
weeks a 00 today morning we lot tbe 
informatlon that tbis is heiDI discUllCd 
today. I t is very bad. 

" 

MR. DEPUTY SPBAKER: The 
ddmaod was there from aH the Members 
for long Everybdoy demanded a dllCUSsion 
on it. The BAC decided to take up this 
DilCUSSion under Rule 193 ooly two day. 
before because of shortage of time and 
because next week tbe Session is coming to 
ao end. Tbere! ore. ~ben Members are very 
particular about the matters onder Role 
193, there is no alternative. 

<-:'HRI SUltESH KURUP Today 
morning ooly we arc iDformed. 

MR.. DEPUTY SPEAKER: 081y 
recoady that bas been finalised. two days 
before. 

SHkl BRAJAMOHAN MOHANTY 
(Puri): I want to draw your kind attention 
to Rule 194. Clauses 2 : 

1'(2) The Speaker may allot two 
si'ttngs in a week on which sucb 
matters may be taken up for discussloa; 
and allow sucb tame for dlscusslbn not 
exceed'DB one hour at or before tbe end 
of t.be sittina, alii be may consider 
appropriate in tbe circumstances." 

The Dlscusslon canDot take place at 2 
O'clock. It should be either one hour 
before tbe close or one hour after the close 
of lbe sittJDg. The Speaker has no power to 
extend the time. 

MR. DEPUTY SPEAKER : This is 
already circulated in the Bunetin as POlOted 
out. 

SHRI BRAJAMOHAN MOHANTY: 
I welcome the discussion. But you cao do 
one tbiDI. You can suspend tbis rule. 
You cannot .. violate tbe rule and go 00 with 
tbe discussion. I want to cooperate with 
you. You may suspend this rule and tben 
you start tbo discussion. Otherwise the 
discussion may start at 4 O·clock. N~tbiog 
oould be done. You suspend tbis rule. 
Within one bour, tbe discussIon should be 
compicted. It should not made an affair 
where all Members participate and liolOr 
00 with the discussion. You also can 
control tbe speeches and tbe hon. Minister 
will make a sbort stat~meDt. You cannot 
violate Rule 194. I canot advise anybody 
to violate tbis specific rule. 

MR. DEPUTY SPEAKER: I want to 
inform tbe bon. Members tbat on 26th 
November it was circulated in tbe Bulletin 
also. Of course, you ba ve got it today 
morniDg. It was decided like tbat. In 
the BAC allO, tbey took a decision: "'e 
adoptfld it. 

SHRI BRAJAMOHAN MOHANTY: 
We canot violate tbe rule. 

..MR. DEPUTY SPBAKER : You wadl 
to have oae-bour tim~ limit. 

(1IlIe"lIpllolll) 
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SHal BRAJAMOHAN MOHANTY: 
I have also checked ~p. No amend-
ment has been made during these two 
years. 

MR. DEPUTY SPEAKBR: You 
are tellrog it. The rule is correct. I bave 
DO objection. • But practically. many timc.s 
we have come across sucb kind of things. 

t 

Nobody pressurised sucb kind of things. 
what you are doing now. 

SHRI BRAJAMOHAN MOHANTY: 
precedents cannot over-rule tbe rule. 

MR. DEPUTY SPEAKER: Sometimes .. 
precedents are taken 8S customary .•. 

SHRI BRAJAMOHAN MOHANTY 
Let the rule be suspended. Let the 
discussion start .•. 

SHR1 RAJ MANGAL PANDE 
(Deoria) : Sir, why don't you suspend the 
rule? 

MR. DEPUTY SPEAKER: Even the 
Business Advisory Committee accepted tbree 
hours' time also. 

SHRI BRAJAMOHAN MOHANTY : 
The Business Advisory Committee can 
adopt it ... 

MR. DEPUTY SPEAKEk Mr. 
Mohanty, you could have objected to it 
when it was introduced ... 

SHRI BRAJAMOHAN MOHANTY : 
I sa)' that the discussion sbould start one 
bour after ... 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRIMATI ~HBJLA 
DtKSH1T) : The hon. Member is also 
a Member of the BAC. He knows that 
this matter was taken up betause tbere bas 
beeD a great demand in tbis House. 
Everyday, it is being raised duriDa QtAeStion 
Hout tbat we must d,iscuss tbe Seoul 
Oames~ It was on tba t consideration tbe 
BAe decided tbat we abould allow this 
ditcQssion under tbe Cbairmanship of t~, 
\ . 

boo. Speaktr, during which time tbe bon. 
Member was also present. The House 
accepted this BAC report. Therefore, tbe 
discussion was slated for today. I would 
bumbly submit tbat tbere ~em~ to be no 
particuJar reason ••. 

SHRI DINESH GOSWAMI 
(Guwabati): Let)..lS continue with this ... 

SHRIMATI SHEILA DIKSHIT: I do 
not see any particlar reason just now to 
to raise this issue or to suspend any kind of 
r\lle. 

t 
SHR) RAJ MANGAL PANDE: Sir, 

I am on a Point of Order. COD\'enience is 
absolutely a different matter when. paning 
a Resolotion by the House. But. I would 
like 10 submit tbat unless rules are amended 
or suspended. I don't think any convenience 
can be accommodated ... 

MR. DEPUTY SPEAKER : The House 
is creating tbe rules and formulating the 
rules. That is going on. When we passed 
tbis Resolution, at that time some Members 
could have raised this question relatj~g to 
rules. At tbat timOe, all t~ bon. Members 
accepted tbat. I do not know why once 
apin, we are going back. The House 
is supreme. It has accepted. That is 
all. 

(Interruptions) 

SHRIMATI BASAVARAJESWARI 
(Benary): Sir, we can take consent of the 
House and 9.C can extend the time of the 
House al~o. 

MR. DEPUTY SPEAKER: Yesterday. 
it was accepted. At tbat time, it 
could have been raised. Buf nobody bas 
objected to this at that time ... 

SHRIMATI BASAVARAJESWARI 
You have already made It clear. You can 

'"' take tbe consent of the House and fi01Sh it. 
The ruling bas been @.i\.en. 
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DISCUSSION ON PERFORMANCE OF 
INDIAN SPORTSMEN AT THE 
TENTH ASIAN GAMES HELD AT 

SEOUL 

[English] 

SURf DINESH GOSWAMI (Guwahati) : 
Mr'. Deputy Speaker. Sir, I rise to raise a dis-
cussion 00 tbe performance of the Indian 
sportsmen at the 10th Asian Games held at 
Seoul. I feel that my performance would be 
no better tban that of tbe Indian athletes at 
Seoul, becauge the discussion was to be 
raised by Shri Balwant Singh Ramoowalia 
and in his absence I am now to take tbe 
burden of raising tbe discussion and with-
out adequate preparation, I have to take 
the responsibility of the opening bat. 

The Seoul event has come to us as the 
great~st disappointment to tbe country. 
One o"f tbe largest contingents was sent to 
Sooul-400 athletes and 37 officials which 
coo~tituted almost one-third of the total 
contio8lots 'of all the countries in Seoul. 
But whlt did we achieve in Seoul? In 
terms of number or medals, our country 
gained 5 Gold' medals-tbanks to the 
performance of one lady Miss P.T. Usha ..• 

14.08 brs 

(SHRIMATI BASAVARAJESWARI 
in the Chair) . 

DR. PHULRENU GUHA (Contai) 
Because sbe is a lady t . 

SHRI DINESH GOSWAMI: 9 Silver 
aDd 23 Bronze. As against that, if you 
look to 1982, we had J3 GoIJ, 19 Silver 
and 25 Bronze. Not only that, "for tbe 
first time in tbe history of Asian Hockey, 
India could not even enter tbe Fillals. At 
one point of time in 1951 we were the 
Champions in F9CtbaU in the Asiad. I 
remember, io' 1951, we won the Asiad Gold 
in football by defeating Iran by one ·Ioal. 
If we IZO back three yean) in tbe 1948 
Olympics, India played btilliantly aOD went 
down ultimately to France, one of the top ... 
yankioJ countries in international footbaJl 

. by two goals to one after (ailing to score 
the two penalty goals. I had the privilege 
of edilirta one sports magazine. I in.ter-
viewed the Captain of the IndIan Olympic 
Football Team of 1948, Talimeran Ao, who 
was Captain of Mohan, Bagan and wbo 
came from Naga)and. He said tbat tbe 
team created some sort of a sensation in 
the London Olympics because some of 
their players played' barefooted and the 
sports scribes went and examined tbem 
whether tbey had aoy plastic covering or 
not. In 1956, -if I am not wrong, we went 
to the Semi-Finals of Football in Olympics. 
I am not saying that Olympics depicts the 
highest standard in footbaJJ, because tbe . . 
profess!onals go ·elsewhere. But still .it 
.maintains a certain amout of standard. 
Four years later, we could win tbe Merdekka 
championship in Asia. But today we are 
nowhere in the international map; we can-
not thtnk in terms of competing in' inter-
national football, Olympics; we are nowbere 
in tbe map of Asian Football. We have 
been beaten by an the countries. 
including a new country like Brannie. 

In final events, none of our athletes 
except Kartar Singh could win a medal in 
gold. Of course, ladies fared betier-
P.T. Usha and Shiny Abraham; and Sbiny 
Abraham was unfortunate to lose a Gold 
because of a technical fault. Often we 
tend 10 ignore tbe fact tbat our perform-
ance in sports is not only a mere perform-
ance in sports but it bas a certain bearing 
in uplifting tbe morale of this country. 
There is no other field where \ye can find 
out where we really stand. There is' no 
competition in the literacy fi~ld to find out 
whether an Indian writer is at the top or at 
the bottom. That is judged to some extent 
subjectively" But in tbe field of sports, 
our standard~n tbe international arena is 
judged by a clock, by metres, by certain 
goals or wickets, and when we win an 
'international event, tbe youths get galvanised, 
they aet a new impetus, that we" can be the 
world beaters. When we lose, we not only 
lose and our neads hang in Rhame. but the 
ioutb set demoralised and 'bat has happen-" 
ed arter tM last Asiad. You can feel a 
aenera1 demoralisation in the youth in ,the 
field of sportl, aDd it bas a cumulative 
etfect in the otber sectors also.· . 
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Apart from this, sports play a very 
important role in another aspect. Today 
we have millions of unemployed yooth in 
this country. and these millions of unemp-
loyed youth want something in which they 

· can spend their energies. ODe reason why 
the youths in some statts have often not 
behaved in ao irresponsible manner like 
some of the youth in the other States is 
because the youths in the other States have 
always remained very very sports-cons-
cious. If you can create in the youth of 
tbis country interest in the field of sports, 
that will inculcate in them some spirit of 
discipline also 10 fact, the country lacks 
the spirit of discipline today. and sports is 
ooe field through which you' can inculC'ate 
the spirit of discipline. Therefore, greater 
emphasis should be given to sports.. But 
what do we find today '1 It is a tragedy 
tbat tbe Indian Olympic Association is 
talking in terms of not participating in 
future Olympics. Can there, be a greater 
tragedy for our country today t~an this '1 
After we had held the Asiad four years back 
aod after so much oiJnfrastructure bas been 
created we are not thinking in terms of 
going 'ahead. Oft the other hand, we think 
in terms of retreating, not .only retreating 
to tbe side-line but retreating outside the 
side-line, There cannot b~ a greater 
tragedy for Indian sports. In fact. the 
Indian Olympic A~sociation had done the 
greatest dis-service. Olympics has two 
mottos; one is to win medals-no doubi-
but another ml)ttos of Olympic is that 
participation in Olympics is greater than 
winning medals. In fact, Madam, there is a 
saying that when a great scorer will come to 
write down the score against your name, he 
win not ask how much yeu have scored, 
but how you have played tbe game. There-
fore, it is important to win medals, but it is 
equally important to play in the spirit of 
tbe game. I think to thinK in terms of 
retreating from the Olympics or from the 
sports' field means not only a dtmorali-
sation; but also a retreat from the great 
fieJd tbroV8b which the sporting brother-
hood is generated, 

to bow many of these 800 million people 
really involve tbemselves in sports. How 
many of our younger generation youtbs 
run, wake up in the morning and run for 
roBes together really to physically trim them 
fot international competitions? What 
type of infrastructure do we have in tbis 
country to really he1p these people '1 What 
type of security we nave been giving to tbe 

• youngmeo to see that a fatbc;r can say that 
be likes his SOD to be a sportsman ratber 
tban taking any other avel1ue 1 I win Dot 
like my son to be a &portsman because 1 
know that except for cricket where he may 
earn some money, bis future is b)ea~ and 
therefore, right from the childhood be is 
not encouraged to go in for spoIb. He is 
dissuaded from taking to sports as a 
career. 

I had tbe privilege of going to GDR 
immediately after GDR created a record 
of occupying the second position in 
Olympics, I think in 1972-even beatirg a 
country like United States of America. 
What type df infrastructure they had! 
GDR is a country which compares with my 
State of Assam in terms of population as 
welt as in terms of territory. In Assam we 
do not have one fuB-fledged swimming 
pool which can compete, with International 
standard. (lDR bad more than 600 fully 
equIpped swimming pools ready to meet 
tbe requirements of inernational standards. 
A country like GDR which is suff~riDg 

from Jack of population had more than one 
lakh physical instructors to train their 
youths. In fhe morning it was a sight to 
see not only youths but also men and women 
jogging in the streets for miles togetber and 
thrreby creating an environment and an 
atmosphere of sports. 

It is 00 u!e now merely dwelling or 
repenting on the past, What are you going 
to do in future '1 We often talk in lament 
that in a country of 800 million people we 
have not been able to produce one Olympic 
toto llledalist; \lut tll\' ~uestioD ~"u'in~ as 

Have we done it here? Our infra-
structure is probably the poorest. We 
created some infrastructure for the purpose 
of Aslad. But OUf youths cannot come 
here to Delhi an .. d practice. The potential 
Olympians, tbe potential champions of tbe 
world do not come from Delhi, they are 
created in the viJJages and in tbe towns. 
How many of OUf schooh and colleges 
tooay eRn boast 'of a field which-not to 
speak of international standard-can at 
least mett the national standard ? 1 find 
tbat most of tbe schools and colteges do 
not have any, iofrastructural facilities. 
",bat is the amount that we spen~ 7 . 
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(Sbri Dinesb Goswami 1 
Mrs. Marpret Alva, I hope, will per;' 

form better than Usb. in managing tbe 
sports in the next few)ears. Sbe will say 
that sports is a State subject. But tbe 
question is bow much do the Union and 
States together spend for this .purpose. It 
is DO use saying tbat it is a State subject 
because if our sportsman fail. we cannot 
teU the international commoDity tbat look 
bere, we have failed not because tbe .. 
country has failed; but tbe StaCes have 
failed. The failure of our sportsmen is a 
failure of tbe country. ~Thcreforet we must 
see tbat we ~pend more money and if the 
States have not been able to spend more 
money because tbey do Dot have resources, 
or inspite of tbe fact tbat tbey have tbe 
resoorce but they are not speodiol9 tben 
obviously a more serious dialogue is rreccs-
sary. I tbink. the total amount spent for 
the porpose of sports at tbe union level is 
a few paise and tbe sarno even in th~ State 
leye). But a couotry like Korea is spend-
inti mach more. I would lake to get tbe 
figures; some of ~he figures have come, but 
I don't think the authentic information. 
] win like to have the information: Som) 
of u' who are a~sociated with sports know 
tbat sports is Dol merely a game .. n \S 

so~ethinllike highest defence preparedness. 
I saw a fitm cTbe Games'. There an 
albelete was prepared by a coach and on 
tbe top of tbe film it was written "Every 
four years tbey meet at a war and tbey call 
it games". Sir • .every atbelete is almost 
turned ioto a robot because it is a matter 
of seconds tbat decide tbe final outcome. 
Even in GDR in 1974 wben 1 went there in 
a place. a particular physical training camp 
was IOlna 00 for gymnasts. I asked tbem 
as to which competition they were preparing 
and I was told that tbote gymnastic events 
were to come two yean bence, namely, in 
1915. These airls were picked up from 
their parents aDd kept in camps and ror two 
yean trained and conditioned to attain tbe 
iotemational standards. We know tbat 
Rfmnut Nadiad ~necti was taken away 
ftom bel' parents at a teen age and was 
coached for years and she later on created 
history. In ou~ country wbat do we' do? 
J .. " before an Aiaid or Olympics we brio. 
forth certain Dumber or athletes and try to 
live tbem coacbioa and tbat coaclaioa 
sometimes inttead or improvioa ret.rds 
_ F.~. ~. ,t ~ ad~ 

age allo retards th~ prOlJ'eSS. So we mUlt 
pick uJ> boys and litis at tbe. ale of 3-8 if 
we want to coach tbem. 

Sir, some. of tbe Government depart-
ments and the public uadertakiDBI take 
credit tbat tbey have given aecurhy to our 
sportsmen. But Jeeurity to wb()m I Security 
to Sunil Gaveskar means BOlbina because 
be bas already become Sunil Gavaskar by 
his own effort and after be has attained 
international rep~tatio •• you bave liven him 
a job. But tbe point i. tbat these athletes 
have become atbletes by their PWD etforts. 
Therefore, if tbe public sector undertakiD81 
or private bodies want to take credit tben 
they should be able to sa, tbat here was a 
boy wbom they picked up from tbe street 
and made him a lIational asset. Thai is 
what was done to Pele. Pelo was picked 
up from tbe street by tbe Mana~r of 
Sontos Club of Brazil wben Pele was 
playing with .. beer cans. This gentleman 
was passing by tbat side and be found 
Pele was almost weaving a pattern witb 
his foot by playioa with beer cans. He 
picked up tbe boy na gaVI him training 
and took him to tn: famous Sootos Club 
an ! {Old them that e was oW.ring them 
aD 8aet. 

Therefore. if tbe public aector under-
takingc; want t j I clp tblD it is not by 
giving recognition to tbOle who have 
earned nallonal or intc'Dlucnal fame but 
by going dowa to til J ~t,"ol aDd college 
levels to pick up boya with potential. A 
person wbo waotl to be ao 1lCbelete he 
must have some inborn talent Everybody 
cannot be a sportsman of international 
standard. Now be must be a boy wh'b 
potential 10 develop tbat talent. Secoodly 
be must bav~ security in lile 10 that be may 
oot be worried about other tbiop aDd tbirdly 
be must aet intomatiooal exposure. We are 
lackina OD all tbese hODts. 

Sir, we have lot. Qumf'lf: or bod_ 
namely, Indian Olympic Associatio D .; 
Sports AutborU, of India. NIS rati.'. 
Institute, etc. and nobody know. which ODe 
is functioniog .and W at are tbe fields io 
which tMy are I JPpoeed to function 
Bverythio, seem. to o"erlap and wbenevc; 
we ask about aporta Oovorammt COIDCI 
out witb ~o 8D.w~r ,haft tbe lederat;oo. 
are autonomous and Ur ct.r tbe OIYlJ)piG 
PlJ."", tbef ~~ot ,_,. ~ 'item· To. 
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certaio extent it i. .correct but I asked a 
questiC)n two year. 110 which bas remained 
un-a~swered ev.en today. The Olympic 
Charter 81lPliei nof only to the democratic 
countries it aho appliea to the Socialist 
countries . including Soviet Union. )0 a 
country Uke Soviet Russia or GDR, sports 
is blgb., controlled by tbe State, but they 
do not violate tbe Olympic Cbarter. 
How do they control sports "as wen as tbey 
do oot violate tbe Olympic Cbarter is 
something wbich sbould be studied by the 
Government of Iodia and about whicb tbe 
country should be told. 

We know wbat is going on in tbe 
federations. I do not want to discuss 
tbat, but we know tbat many of tbe 
federations are in sueb a sorry state of 
affairs tbat you can not only expect tbat 
tbey cannot create any sportsmen, but 
anybody who goes by their side loses its 
own potential. P.T. Usba bas given us 
four golds, but I bave not forgotten that 
there \Val a controversy, as to 9ibether 
Nambiar should be allowed to go with P. T. 
Usba or Dot. Ooe-athlete one-coacb 
tbe,"'1')' was rejected by our sports federations 
and otber bodies. Luckily, P.T. Usba 
stood ber ground, o\herwise-I do ~Ot think, 
she would bave got four goldl. 

In ract. for tbe Olympics, we have had 
tbree outstandiogs personalities uptil DOW, 
who have proved tbeir mettle; on~ is 
Milkba Sinah, the other iB Ram Singh. 
spin 8 product of one coacb, Ellis Babbar, 
and the tbird P.T. Usba. We should at 
tbe moment have a greater study of tbe 
federatiops and tbe different organizations 
aDd shOuld :Itber earmark tbeir areas of 
aetiv., or, , DOt. a total reorientation of 
ibes, s nece.sary. 

Wbat labOur tbe Itandard of the 
tblot" tbat we cboose? Tb l; t me the 
Ddi 01Y1DPic Asaociatioi President. 

V.':" Silukla, bad to compla; tbat be felt 
tbe some of our' athlet._ went to ASIAD 
by OH. blb1, usIDl doPes here and tbereby 
sbowl tb 1 tbe, ltad raised tteir stao-
daf'd Lat'r In the'ASIAD, they could not 
mal giD 'n ir .taDdardl. Some of tbe 
lubltandard ·atbletes were taken 00 tbo 
Ifouod tba1 tbey were Dot lOina at tbe 
OOyernmeat apen· '. On ~bose expense . 
At the upeaae tbe P\lbile leCtor G,·" 

porationa, or at the expense of the public. 
And when they faiJeiI, they not only tailed 
themselves, tbey failed also tbe country. 
Therefore, we sbould be very careful 
in the selection of athletes· I have one 
suggestion 10 make to Mrs Margaret Alva. 
The only atf\lete on whom we can dOW 
bank upon for tbe next pJ),mpic8 is P.T. 
Usba. Kindly do not ask b~r to participate 
in four disciplines; sbe is likely to fail. 
She can only participate witb credit 
in one discipline in tbe Olympics 
and that is 4OO-metre hurdles. For tbe 
next two yeats from now, jf you want -tbat 
we should try to win one_ gold medal. we 
should concentnte on that. Tbat also will be 
very difficult even if she beats the present 
olympic record; there would be some~dy 

else to create a new record, but let us 
concentrate on tbat. Therefore, I ~ould 
]Ike to know what criteria are we adopting 
r~rding the selection of athletes and the 
seleclion of equipment? 

In tbe other House a. complaint has 
been made that one of tbe horses which 
were imported bad some fractured leg. 
But I do not know the factual positioll. 
There are two complaints. One, our 
athletes are to compete even with sub-
standard equipments, but tbe otber com-
plaint is more serious tbat even if we live 
tbem standard equipment, we give tbem at 
the last moment. Tbey do Dot bave 
opportunity of practising for months 
together.' It is a matter of a fraction of a 
second in tbe intenwional even.s tbat 
decide the final ootcome. You cannot 
really give your best unless you acclimatise 
yourself with tbe climate and tbe equipment. 
Therefore, these athletes wbo are not 
potential world beaters, but potential world 
competitors . should be given sufficient 
equipment and other tbinBS. In fact, tbe 
Government of India should really apply 
at this moment tbeir mind as to what can 
be done •• 

I would Dot like to take much of your 
time, as J said, I am sufreriJla from one 
difficulty. This debate was to be- initiated 
by Shri Ramoowalia and I am aptakina 
absolutely extempore. In faei, I would have 
liked to come with a certain amount of 
preparedness. 

I ba ve one more sugations. 1" 0 

international competitions ale abead of _~ 
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[Sbri Diaeah G08wamil 
We tbink in terms of competing only in 
olympics aDd world cup eveDt$. But \'te 
should compete in many otber inter-
Dftional competitions so tbat our com-
petitors and athletes aet Internattonal 
e~ure. 

We have now before us 1988 Olympics 
and 1990 ASIAD. Tbe only event in which 
we can ho~ and pray to win a medel is 
hockey. But the tragedy IS that, for the 
first time, we are out of Asian Hockey and 
we have OCCUPied tbe last position in the 
last World Cup Hockey. This is some-
thing which we probablY could not have 
dreamt even two years back 1 That IS why, 
we should concentrate from now on. Let 
os not try to participate in all tbe dls-
ciiMlnes. We must concentrate only on two 
or three disciplines in which we can do well 
in internattonal field. From now on prepare 
those atblete~. 

I remember, Madam, exactly 1 am not 
able to recall tbe year, after competlDg In 
ooe World Cup, the entire English hockey 
team was disbanded and a new team was 
formed because the Slime hockey team after 
two years would not bave been able to 
repeat tbe performance. The age factors 
comes io. Therefore, let us really prepare 
our team from now onwards for 1988 
Olympics and 1990 World Cup events. 

My second suggestion is with regard to 
tbe officials. In all these international 
meets, a large oum'bff of officials go. For 
what purpose, I do not know 1 Instead of 
sending tbe officials, I will suggest to you 
to send some of tbe potential young 
teenagers to these Olympics and other 
events, 10 tbat they can get a feel of an 
international event. They can know what 
an international event is, with what ferocity 
one bas to compete in these events, what 
areat national pride is generated when an 
international event is won and how a team 
reacts with tears wheo I~Y lose in an 
international event. So, instead of sending 
tbe oBkialj, let us seod our youog boys and 
girls! They may not be in a position to 
compet~ in tile 1988 Olympics. but we cao 
think in terms of picking up plenty of 
young boys and girl. who may be able to 
cornpete in tbe 1990 Asiad or 1992 Olym-
pics. Lot them have some international 

exposure if not by way of participation in 
th~ games, but just by visitiQI and watcbiDI 
tbe international competitions. 

My la,t point is tbat sports b1ust be 
made a subject in our curricula. Sports 
and physical education must be made a 
optional subject in the curricula D~ ooly 
for tbe purpose of developing sports, 
but also for the purpose of developing 
discipline in this country. Wby cannot 
we earmark certain marks to a good 
sportsman' That would encourage me as a 
father to allow my child to go in for sports. 
If be doe& good in sports, he will be doing 
good in his examlaations, which wi)) help 
him in getting a job or some security of 
lIfe. Unless, we completely depart from 
tbe traditional thinking of sports. go in for 
an attitudinal change and adapt ourselves 
to tbe new tune in which sports are sung in 
other ~ountries, we win not be able to 
stand upto tbe mark. 

I believe tbat tbougb Shrimati Margaret 
Alva may oot be a P.T. Usha in the fieJd 
in the Ministry and in Parliament sbe wui 
be another P.T. Usha to galvaoise tbe 
Indian sportsmen. . 

PROF. MADHU, DANDAVATE 
(Rajapur): Do Dot run away fast, 
Minister! 

SHRI K.P. SINGH DEO (OhenkanaJ) : 
Madan Chairper~on,. I congratulate Sbti 
Dinesb Goswami, the sports loving MP for 
having raised this very important discussion 
today. In the absence of Shri Ramoo-
walia. he gave us a very tbought-provoking 
impromptu speech. 

Madam, we have bad a number of 
discussions here in tbis very House. I 
rememper in 1968, when we lost the bockey 
aO•ld medal. Dr. Karni Singh and Prof. 
Hlren Mukberjee bad raised tbis discussion 
at that time. Subsequently, wbeoever we 
have lost a hockey medal, we have always 
been agitated. 

This time. it is a 4istinct improvement 
tbat apart from tbe performaoce in hockc 
the wbole country t the wbole natioD, t:~ 
sports world and our member. .or Parlia-
ment both in tbe Rajy. Sabha and 'Lok 
Sabba aro agitated over tbe st.ndards of 
aports aDd our dismal performance in the 
10th Asian Games. 
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Dr. Karni Singb when he moved bis 
Resolution had said : 

"There is more politics in 
and less sporlS in poli,ties. tt 

sports 

I am afrai4, what he aaid in 1968 and what 
rna)' friend Shri Dinesh Go!»wami, when he 
gllve his points, said was ouly reiterating wbat 
had been said in 1968 and subsequently 
Government have appointed many 
Committees, starting from Field ~ Marshal 
Cariappa, the Hockey loquiry Committee 
and many' olhers. There bad been umpteen 
number of clinics. seminars. meetings held 
by the then Education and Sports Minister. 
Prof. Nurul Hassan in 1973, where one was 
presided over by our late Prime Miobter 
Shrimati Indira Gandhi, \\ here all the 
Education Mmisters, Vice-Chancellors, 
Sports Ministers, Sports Administrators, 
representatives of the NIS, tbe Laxmi Bai 
National College of Physical Education and 
various other voluntary organisations 
participated. Those reports are stiH wit b 
us; probably they are gathering dust in the 
various Ministries and 'Departments, for the 
simple reasoo that the Central Government 
does not have the authority of doing 
whatever it can for sports. Here. I would 
like to refer to roy friend, Shri Goswami's 
point, that he does not want the Minister 
to say that SPOlts is a State Subject. But 
the fact of the matter as of today 27th 
November, 1986 is 1bat sports is a State 
Subject. Unless, it is made into a 
concurren t Subject and the Centre has a 
say, just like the EnvJronment and the 
Forest Conservation Act, we will only be 
debati'ng, we will be giving vent to our 
anguish, we will be giving vent to our 
sentiments, emotions, and we will again 
and again be discussing the, same 
by saying tha.t there bas been very 
dismal performance by our athletes in 
international forums and in international 
competitions. A_s be rightly pointe~ ou~. 

, sports'is a media or is a vehicle '~hlCb. IS 

looked upon by various couotne5 With 
various view-points. In the socialist 
countries; it is a vehicle of bringing in 
discipline, national pride. n~tional well-
being and an esprit de cores. In a 
capitalist country. it also tries to show t~at 
sports can thrive as a private enterprise. 
Now. we m~st have an ethos of our own, 
neither can we follow in toto, what is beiDl 

\ 

followed in tbe socialist countries, whether 
it is tbe Soviet Union or China or G.D.R. 
or Cuba or what is being followed In tbe 
Federal Republic of Germany or the 
United States. We must find an Indian 
solution to our Indian problem. We have 
on the one side nearly 800 million people-
impoverished people- from which we 'have 
to choose our 5ports people and. on the 
other side, we have schools and colleges 
which have no facilities \\ hatsoever. We 
have no facilities of classrooms, leave alone 
pJ4J)fields. 

As the lOA Report has brought out 
the majority of SpOl ts infrastructure is in 
tbe cities. India lives in villages. 82 per 
cent of our people Jive in the villa-ges in tbe 
rural areas. The lOA Repon has dra.wn 
everyone's attention to tbe Sports Fedara-
tions and tbe Government, tbat more 
facilities must go to the rural areas. 
Therefore, Madam, I bad referred to the 
minutes or the Report of tbe 1973 
Education Ministers' Conference, where all 
these things had been gone into and all these 
Education Ministers, then had agreed that 
no school or colleges win be given 
recognition unless physical education was 
an integral part of education and .unless 
tbey bad play-fields. I have a high school 
in my own State, in my own constituency, 
which is the second oldest high scbool in 
the whole of Orissa. It does not have 
even a play-field. There are so many 
univer~ities, even in Delhi University, 
under our very Gose ll we don't have 
adequate gymnasiums or adequate swimming 
pools. It is- only after 1982 ... 

PROF. MADHU DANDAVATE: Mr. 
Singh Deo, that scbool bas sent its students 
to tbe Parliament. 

SHRI K.P. SINGH DEO: Unfortu-
nately. It was only in 1982 that sports was 
given a big fillip. when we took tbe 
challenging decision; and the challenging 
decision waS' taken by our late Prime 
Minister Sbrimati Indira Gandhi to have 
the Asian Games in a time of 18 months. 
only, whereas other countries usually take 
six years to prepare. Even these sbldia Bre 
now being started to be utilized. 

Pri9f to 1982, what · did our spells 
persons-men, women and athlete&--do? 
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[Shri K.P. Siosb Dco] 
My hoD. friend Sbri' Goa.ami said: P.T. 
Usba is a self-made perso~; our Sbri Ram 
Singh is a self-made person. (Interruptio1ls) 
Milkha Singh is a self-made persoD-be 
did not get the baaling of the Army. 
Sri Ram Singh got tbe backing of the 
Rajputana Regimental Centre. You may 
say tbat P.T. Usba got it from ber State or 
ber community. But DO sports federatioo, 
Government or anyone can take credit for 
tbe pedormance of tbese people. 

't 

Like one swaHow does not make a 
summer, by enumeratlog these three 
athletes. we cannot improve. But we can 
Jearn from the lessons of the past; aDd 
today we are not ooly doing a post mortem 
of what has bappened in tbe 3rd A$ian 
Games, but we shoul0 take this opportunity 
of preparing for the 1990 Asian Games, 
because most countries take tnore tban 3 to 
4 years to prepare. Under a particular 
coach, a number of peoplo have to take 
training at a very impressionable 8gO. 
Physiologically, they have to be fit. because 
it is fitness which counts, in tbis competi-
tive world. If we send peopJe wbo are 
27 or 28 yeaTs old, physiologically tbey are 
totally unfit to compete with otbers who 
are 19. 20 or 21. Today, tbe entire training 
scbedule-coaching as well as tbe entire 
menta) 'Set up, the psycbological set up, 
with tbe induction of sports medicine-
is so scientific tbat we cannot afford just 
to have 16 weeks of training, and tben go 
in for a competition I,ke either tbe 
Commonwealth Games or the Olympics or 
tbe Asian Games; and tben e-xpect to do a8 
well as other countries. 

Can we compare ourselves with Soutb 
Korea? Soutb Korea, many have said. bad a 
freak result, and that we. should Dot compare 
ourselves with Soutb Korea, but that we 
sbo.vld compare ourselves with Cbina 
which bad tbe 8altJe standards 40 year. 
back, when we bad become in depeodeDt, 
aod tbey also became independent. Toda" 
tber are at least SO millioo people in -China 
who take part, or participate in sporta 
evcots. They have about 100,000 lporta 
meets lbroupout tbe year. They bave 
half a million sports groups in China. 
And China bas the lame problem of 
population, diversity and larae area and 
ijkc lodie, it hal Q)IDIDUDication dUlicultiea. 

But over tbe yean China bal assiduously 
developed stadiu and playgrounds. They 
have 20,000 sports schools wbere at least 
a million scbools children get advanced 
facilities for training in varioU5 disciplines 
of sports. Cao we compare oursdves at aU, 
can our scbools and colleges compare at 
all with tbe facilities available in China? 
There. the people bave the same catink 
b,bits as we do. Like us, tbey 4re rice-
eaters. There climate is also not very 
different from Ours. So, here we have to 
do a lot of introspecti~D and see bow we 

"CAn attract our young people, specially 
from the age of 3, 4 aod 5 or even upto 
the age of 7 when tbey are impressionable. 
Then they can be moulded, and we can see 
whether we can bave mass phYSical 
training, whether we can have calisthenics 
in various schools, aod Wbether we can 
get people to be involved not only in 
sports of excellence, but sP9rts in general, 
for the well-being and bealth <of tbe 
nation. 

And it is ooly by bavillJ a wider base 
that we can have a ·cboice of picking and 
choosing for excellence. If we have a 
narrow base, naturally tbe a pese of the 
pyramid also becomes narrow and we shall 
never be able to participate or compete 
with the leading sports nations of tbe 
world; whether they are from Asia or 
Europe. 

Now, India is a country with 10Dg sea 
coast; it bas lot mountains and rivers; it 
has sot roads; it has rural areas. But 
three or four main disciplines which get 
medals or wbich have a large num ber of 
events are athletics, gymnastics, swimming, 
rowioB. yacbting, wrestling and boxing. 
These were sadly neglected earlier. But 
DOW lovernment can act as a catalyst aod 
get these sports federations, the various 
orpDWltioos, that is Sports Authority of 
India. the Nationat JD,titute of Sports. tbe 
Society for Nationa) Institttte of Physical 
Education and Sports and to find out 
whetber there is aoy coordination between 
tbem, wbetber t~ere is any taleot spottio., 
wbether tbere is Dursing of talent.. whether 
tbere is perse¥erance of talent, wbether 
schools, colleaes aod universities have a .,stem by wbicb tbey .~n spot taJent. 
whether the, can persevere . ~witb 'tbem, 
cultivate tbem and can look a'ter 
them. 
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, Now, tbere are varit1us schemes; there is 
a national spor1s talent scholarship scheme; 
there are national sports taJent scbemes, 
but we do not reany know how many of 
these sportsmen have reached a national 
or itUernatiopal level. I' am told 
that there were only four people 
in the dntire squad of 400 in the 
Tentb Asian Games wbo can claim to be 
university students or from tbe educational 
institutions. If we compare with the rest 
of the participating countries we find tbat 
a majority of their people are not from the 
armed forces or police or para military 
forces; the majority of tbem are from the 
schools, colleges and universities. 

Take swimming. Internationally, 
people reach the peak at the age of 14 and 
IS; by tbe time tbey are 18 and 19, they 
are passed off from the peak. Now, we 
cannot defy the law of science; we cannot 
defy physical consIderations and genetic 
coosickrations and so ODe Therefore, we 
shall have to keep the scientific and 
te~hnic61 aspect in mind .l)ot oo)y in 
spotting talent but also in training and coach-
ing them. Let us have look at our coach. 
What is the status of a coach? Does be 
have a say in tbe coaching aod selection 
and training of tbe athletes? Is it only 
sufficient for bim to be associated with it 
for 15 days and then go to tbe competition 
and produce miracles? TbFrefore. the 
coarb aotl the athletes are something like in 
the armed forces where a man and his 
arm become an integra} part, the personal 
weapons which he uses are an inte.ra) part; 
therefore. a horse and rider are an iotegrllil 
part, an oarsman and a boat are an integral 
part. TherefoJe, the coacb and the athletes 
m(Jst be an integral parr. You cannot have 
some one for coachins aod some one for 
taking tbem abroad just for going for 
a jaunt and you expect him to deliver tbe 
goods. 

So, these are tbings where 10 vemmcnt 
must come in. I agree with IAr. G08wami 
tbat it is not lufficient for aovefnment to 

.• "y that sports federations are autonomous. 
everyone is autonomous, so we cannot do 
anything. this helpleasneaa must 10. I am 
lure. tbe feelinJ in the country; tbe leding 
ad!lon~ parliamentarians, the feelioa amOD, 
sports bodies is that Sovernmcnt must come 
i" !D e~eftiye w~1 ~~ ~~~ I, ... etr~ti" 

catalyat; if necessary tbe government must 
empower itself witb coDstitutJanal authority 

. to delve into tbis, because it is not il 
question of a few federations o-r a few 
-sports men, it is a question of the: country's 
prestile. because 'Yben an athelete or a 
sports man or a sports women trgoes abroad, 
be or .be does Dot go to represent himself 
or beuself, be or !Jbo represent his or ber 
country; be or she holds the country's flag 
and be or she is the countcy·s ambassador; 
whether it is in tbe play tkJd or outside 
because the motto of the Asian Games is 
'·friendship and fraternity and ever onwards." 
The motto of the Olympic Games is 
"altuia, fortuis. citius/' higher, stronger 
and faster. That is the question of achievin.g 
excellence. This is a ques.tion of achieving. 
excellence. It is not a question of only 
winning medab. But medals are definitely 
a reflectioD on a country's ability aod 
capability to achieve certain tbings. But we 
bave to do an introspection to see ~f our 
athletes improved on their performanc.s 
since 1982. Have we given them tbe 
wberewitbals to improve? This is where 
tbe Government can come in. 

I must congratulate tbe Minister of 
State for Sports and tbe Ministry of Human 
Resource Development. that this was the first 
time, in tbis Tenth Asian Gemcs where 
8theJetes could go, whether rightly or 
wrongly, they were cleared at a time wben 
tbey were to go. Otherwise ninety per cent 
of tbe atbeJctes and tbe officials wbo have 
to accompany them, the coach, wboever 
it was, ninety per cent of their time and 
energy were spent in battling to get a se'at 
in the aifcraft with the result that by the 
time tbey reacbed tbe destination, only 
ten per cent of their energy was there to 
compete. 

But, unfortunately our atbeletes live not 
done al well as we bad expc:cted. We have 
to be selective now on tbe events in which 
we bave 10 participate and we must give 
tbem tbe integrated training. It bas to be a 
systems approach. Tbis 10 week~' 16 weeks 
or eigbt weeks-tbis is aU rigbt for 

·bureaucratic and financial control. But for 
an at betel.. in such a highly comprtitive 
world of sports wbere one has to reach bis 
peak performanCe at a particular time, it is 
Dot enOUlb. 

I want to mentioa an anecdofe. In the 
,98, World Rowioa ~ampionships 41 
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Germany in Munich, a British Scbool Boys' 
crew rowing in the championsbip~ came 
second to the Soviet U nian by only balf a 
canvas. that is only eight feet over a dis~aDce 
of tW{) kil0J»etres. They were bubbling wit~ 
enthusiasm, they weee very bappy. When 
they got out of the boat their coach r~buked 
'them saying: "Your target is not 1981 
World Cbampionshlps, your target is 1984 
Los Angeles, you were supposed to. get a 
feel of the water. You were supposed to get 
a feel of tbf; competition. You have' to 
develop the temperament fpr a peak. You 
have to reach your Pe~k in 1984. Because 
once you rellcn your ~peak at a time 
earlier tban usual, it is very difficult to 
maintain it and rea:h tbat peak once 
again." 

So, India's training has to be very very 
scientific, and a very very calculating thing. 
It is like fighting a war, strategy and tactics; 
everything is now computerised. Even tbings 
like, bow much liquid an atbelete will (ake, 
how much milk he will take, bow mUCh 
water he·will take, how much salt he will 
take, and bow much jogging, he wjJJ do, bow 
much skipping he-will dOt how much weight 
traimog be will do, bow much exercise be 
will do, and will be progressively increase it 
so tb-at be rea-::hes his peak from around the 
semi-finals stage. These are things wbicb 
cannot be left to 16 bours, 18 hours and 
eight weeks training and th~n within three 
months you .prepare tbe atheletes to go and 
compete in hn interoiHional competition 
w.here people have taken four years. 

'Someone, I t.hink Mr. Goswami. referred 
to South. Koreans. Immediately from Delhi 
in 1982 tbe South Koreap Equestrian team 
we~nt to France and they were" camping there 
till tbe games. 

practicable, or possible. But the etbos is you 
have to train fu such a way. tbat YOU dream 
the same dream. .or cQurse, tbat is carrying 
it to tbe extre(Tle Limits. 

This is what we have not been doing, 
may be due to paucity of ·resources. May be 
the Goveroment bas tbe responsibility. but 
does not have the authority to go into it. 
During tbe selections also we are Supposed 
to have an NIS representative while selecting 
abc teams and whether those selections have 
been proper, whether the coaches have been 
prepared properly. On this I do not know, 
bow far or how strong the monitoring is, 
how effective is the monitoring, bow regular 
is the monitoring. Therefore, we must 
have a systems approach if we have to make 
a significant impact jn tbe sports world and 
if we have to reach the peak tlnd win tbe 
medals. Medals may not be the on1y cr.iteria. 
But medals are a .• reflection on our ability 
and capability and tbere is no doubt because 
so much public money is invested whether 
by the State Governments or the Central • Government.' Tbe people have a right to 
expect results and it is all very we)) to 
expect tbe best in sports. There are two 
aspects. One is the excellence of sports in 
which we take part in international sports 
aDd competitions This has to have a dIfferent 
ethos. different attitude and approach. The 
other is the broad-based sport 10 get material 
ready for people to get into flcti(\n So, these 
are the things which, I do hope, the bon. 

. M ini~ter will reply to us. 

In my own di$cipline, Rowing for four 
yean they bad impressive trainiol with the 
s4me ~rew_. Cbina also did tbe sa~ thiag. 
tbe crew which had taken part bere in 1982. 
the same crew bad participated in Iaipuf" it, 
participated in (986 also, they have been 
going flom strength to strength bec:ause· they 
bave been coaching them, training tbefll. tbey 
have ~en living with them wbile training 
them tog~tber and tbe esset'Ce of coaching 
And rrainiog is, you are supposed to dream 
,be $a~e dreamt ~ogetber, though it is no~ 

The infrastructure is one 1hing which I 
wou1d like to emphasise. Government has, 
of late, from tbe Seventh Plan onwards, in 
fact, from 'the la<it two years, been giving 
liberal grants to various SJate GovemmenflJ 
for having rural stadia and gymnasia. 50 
per cent sUbsidy is gi"en and SO per cent 
matching grant is also giV~D. 1 do not know 
whether there is any feedback on what is the 

. ~ffect of these grants, whether there is any 
utilisation 'certificate for the grants which are 
giveo, whether .hUe granfs are properly 
utilised, because at lhis tim-e the limit has 
been r$ised from Rs. 1 lakh' to Rs. S lakhs 
for rural stadia. Even in sob-divisionai 
towns and in block headquarters. at Jeast I 
do not see much of evinence of these stadia 

, coming up. I ,would want tbe bon. Minister 
to ta,ke 01 into confidence and tell us how 
ctTe~tlye ll.as i~ been. bow eff~t~v~ i,ttl, 



30S /)18. on Performance of AGRAHAVANA 61 1908 (SAKA) Tenth Askm Games 306 
Indian Sportsmen at the 

monitoring to see tbat the money which bas 
been allocated has been rightly spent; how 
have tbe States Sports Councils and district 
SPQ(ts Councils reacted. What is the jnterac-
tion between tbe Schools' Games Federation, 
UDiversit~ Games Foderation. district, state 
and the Ministry at the Centre? What is the 
coordination, communication and interaction 
between tbem? Because, otherwise,' it 
becomes an exercise in futility. Here we 
debate once in four years or two years or 
after every Asian Games or Commonwea1th 
Games or Olympic Games and then lament 
over the fact that we have not done too 
well. 

Now that in the new education policy, 
sports will be an integral part of general 
education, I do hope the Centra) Govern-
ment will be in a position at least in their 
Navodaya schools, Sainik Schools, 
and Central Schools, to make a dent 
and make an effort to see that qualified 
coaches as well as sporrs fields and adequate 
facilities· are given. 

Even the Armed Forces, tbe Police and 
para-military forces, which had been, at one 
time. the nursery for Indian sportsmen, ha've 
started slumping in spite of the fact tha t in 
the Defence Ministry there was a proposal 
for baving a Rs. 20 crore project for having 
nodal institutions for various disciplines, 
whetber it is hockey, footban or' other 
disciplines. This has not seen tbe 4"1 igbt of 
1he day. I am sure, tbe hon. Minister can 
act as a catalyst and see that in the Armed 
Forces and para· military forces, these nodal 
institutions do come up. 

Our technique along with the infrastruc-
ture. we have equipment in our training 
institutions which arc quite antiquited aQd 
medieval.. We have to have contemporary 
and modern equipment which is used today 
in the European theatres or even other 
countries in Asia, if we have to compete with 
them or have a rair chance of competing 
with them. We cannot send our athletes 
ill-equipped aod ill-trained. 

15.00 br •. 

The last word is the role of tbe federa ... 
tions. The Federations of the (ndfttn Olympic 
Association and all 'tbat, according to tbe 
Olympic Cbar.ter, are supposed to be 

autonomous. There bas to be inte~action 
,between the Government, .the federations 
and the lOA because there are certain 
gujdelines which the Government has put 
forward from 1972-many of the boo. 
Members trom this House including myself 
are signatories to those guidelines-and there 
are federations ~ bich are flouting and even 
defyiog the Government guidelines of having 
a particular str'Jclure. As was mentioned 
by Mr. Dines'_'Goswami, if in other 
countries it can be enforced without impairing 
or without treading into the autonomy and 
tbe Olympic Charter of the Sports Federa-
tion, Qovernment can enforce tbat we must 
have a structure in which there is accounta-
bility. There . is no accountebility 
today. Today we are d.iscussing here in 
the bighest legislative forum of the countfY 
about sports where no one is accountable. 
We' cannot hoJd the Minister accountable 
because she is neither in charge of training 
or coaching, nor of selecting tbe team. She 
is . only footing tbe bill of these who only 
qualify up to third place and from 4th place 
to 6tb place, or God alone knows what other 
places where certifiea tes of merit are given. 
Everyone goes. Even people who bave been 
violating the guidelines have somehow 
managed to go abroad on different pretexts 
and there is notbing that the Government 
has been able to do. We cannot expect the 
Government to be tbat helpless because after 

~ 

all, it is the Government which is answerable 
to Parliament and it must empo4fer itself 
adequately.to be accountable and it must get 
accountability and must fix responsibility on 
the lOA and the Sports Federation and all 
the bodies, whether it is under the Ministry 
of Education. or whether it is under the 
Ministry of Sporfc;. It is tbe public money 
which is being utilis~d. 

MR. CHAIRMAN: Please conclude 
now. 

SHRl K.P. SINGH DEO : I would like 
to conclude by saying that this has to be a 
systems approach wbere all the federations, 
the IDA and the various bodies in chaqe 
of 1bese institutions must come together and 
the Government must eq~ip itself with 
adequate powers. Thank you very much. 

SHRI A1A.Y MUSHRAN (JabalpUr): 
Madam Cbatfmao, the discussion whicb has 
been initiated by bon. 'Goswami Ji and 
what Mr. Singb ~o Ji )\~s SPO~OD OD ~. 

't 
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.tlbject. Bot only I fully subscribe to tbeir 
vieWs but I would like to 10 a step further, 
Dot ·to bring back the ully memories 9f" our 
performance in the Tenth Asian Ga~es, 

but discuss tbe causes of such perfQrmance, 
the reasons for knowiolly resulting into 
sueb performance and what can be done 
to cure it. Just to give an example in the 
Ninth Asiao Games held in Delhi, so far 
as boekey is concerned."e lost by 7-1 to 
Pakistan and I was one of the unfortunate 
spectators to lb,t misery. We all know 
tbat .50 far ~s bockey is concerned, it is Dot 
only a game, particularly when we are 
pta)'jog against . Pakistan, it becomes a 

11 
matter of oa1 ional iovolvement. In that 
team, anybOdy who saw, there were a 
couple of players selected who were not 
only ill-trained but who were physically 
weak~ also. The only quati.fication of one 
of them was that be was related to' a 
member of the SelectioD Committee. 
Immediate)y after that tournament. our 
team weDt to Australia and in tbat 
Australiao lour one of tile players who was 
Dot selected, who was sacrificed for the 
sake of the selector's son was adjudged the 
best right out of tbe world. I am referr;ol 
to Jalaluddin. The matter was brought to 
the notice of the Sports Minister by me. 
He belongs to Ma4bya Pradesh. Then 1 
wat tlac Sports Minister ill Madhya Pradesh. 
Bot notbio& happened. The bOD. Minister 
wrote to tbe Indian Hockey Foderalion and 
tbe IDdian Hockey Federation said tbat in 
tbe matter of selection aDd training tbey 
are autonomous. Now today for us to 
blame or to say Ibat tbe Government should 
do tbis or tbe Government should do 
tbat is, I think. out of context because 

ficeet .... Why I say· mapificeDt because 
wben you select second arade and third 

, grade competetors. you cannot expect first 
grade result. When you select some ~ne 

who bas acbieved a tbird or fourth position 
in timing or distance io atbletics in Ninth 
Asian Games to represent the counlry in 
Tenth Asiao Games after 'Qur yean. In 
tbe Tenth Asian Game. by tbe tim ina and 
distance of the Gold medall of Ninth Asian, 
no ,one bas won gold or Inv~r medal; we 
knowingly setet'ted people wbo attained 
third and fourth position. Why ? Not 
because we arc Ireat lovers of sports but 
because out of 400 sportmen more tban 
100 officials will go there. Who are the 
officia Is? What is tbeir involvement to 
sports '1 Wbat is tbeir involvement to tbe 
seJection. It is only to the tune if fifty 
atblet~s go, fourteen officials will 10. If 
400 athletes go, one bundred officials will 
go. 10 tbat cue my number will also come. 
This is what they keep in tbeir mind at tbe 
time of selectioD, Tbis is tbe main tbeme 
of selection. U oder the garb of autonomy 
tbis bas been going on for a very long time. 

. It is unfortunate that poor MR. Mararet 
A'va has to face an tbis. hi fact sbe bas 
notblDg to do with it-neither with the 

. selection Dor with tbe tr.iniol. On tbe 
contrary when tbe ea~e was initiated for 
JaJaludc:!in, she got a anul) from the Indian 
Hockey P~dera tion. 

MR. CHAJRMAN: Eacb Member 
will take only ten minutes. Time will be 
restricted to ten minutes for each Member. 
Please conclude. 

• (Interrupl/DIU) 

eYeD wben tbe Government was Dot doing SHRI AlA Y MUSHRAN: My first 
aoytbiDl. five yean or ten years before, sOllestion to the bon. Sportl Minister is 
our performances were not 8nythinl much that tbe sport. should be made subject 
to .rite home about. Today tbe Govern- on the Concurrent List and secondly . tbe 
ment is doiD, 10 much. crores of rupees autonomy of Auociatio",. ..betber it is 
bave been spent on the Ninth Asian Games Indian Olympic Auociation or it is 801 
to create an infrutruc;ture and to create Associalion pr Pederation. their autonomy 
an eq\'ironment of aporta in tbe country. It should be scrabbed. They ahould be 
bat lone 40wtI tbe drain, in my bumble autonomous ooly to the tune of eOluriol 
opipioo. because or continued ~ruptioD in tbat tbe money liyen by the Ministry i. 
Sports Associations and Federationt. properly spent. But 10 far as the teJection 
To-day we blame OUI players aDd atbletes. of the national team I. either coaceroed 
who were soIcctecl for Tentb Asian Game- . tbe "O~vemmcnt sbould lab over or 
that their performaace wal dismaL In there 1hould be Natiooal SlkM'ta Seleetlv t m, QPloion tbeir performance 'Va malOi- Committee 10" each c.thmftlilVl_ • 
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We make lporta policy Bnd tbe policy 
mater il this House. ,We are loing to 
approve apons policy. But we have no say 
in itl implementation, in monitoriol. We 
will -ha\lc DO riabt to put our foot down 
wbeo tbe~sele~tioD is wroDa)y made. 

Wbat bappened in Tenth Asian Game? 
There was a Ibooter who was selected in 
tbe Jast Olympic aDd this Asiao Game. 
He is tbe son of a very bi, VIP of an 
Associatioo. Every time before tbe Asian 
or Olympics bis photo apptars in papers as 
a medal prospect. But he always comes 
27tb, 46th, 16th in actual competition 

At selection stase lay piseoo is released at 
a lower speed thaq- the stipulated speed of 
'bc Asian and Olympics. He gets more 
time to aim. but when he goes in tbe 
international competition, when the. release 
of tbe clay pigcon is dODe according to the 
international timio" he is nowhere, he is 
way down aDd tben tbey say, the environ-
ment did Dot suit him. And every time 
be is selected ! And then we cannot say to 
Government to create more iufrastructure 
because ","lber )IOU create any amouot 
of itlfraatructufle or oot, unless selection 
aDd Gaiotol is in tbe baoda of either the 
Government or a National Sports aDd 
Traioioa Committee, notbing will improve. 
You will be surprised, Madam, tbat tbe 
South Korean team ill the IX Asiao Games 
wal last io bockey. Now tbe)' won the 
lold medal in Teotb Asian Games. 
ImmediateJ1 after tbat debacle bere in 
1982, Korean team was selected within 
six months and for tbe next 18 months they 
were lubjc:cted to commando training of tbe 
Army, DoLbina te do wifh that bockey. they 

. did Dot see a bockey stk;k lor 18 months 
and then they were brouaht on ground and 
for two years tbe I8me team, was playing 
boekey tOIetber. I do Dot subscribe to tbe 
bon. Goswamiji's luuesdoo that tbe teams 
mUit be ebB_d, the youoaer p~ople should 
~ exposed to the international environ-
ment. It is very danierous, like boo. 
K.". Sinlb Deoji baa said tbat if you 
achieve tbe peat, before the tlutnment tbe 
IportsmaQ bU!'D8 out, by the time the toum-
ment Cakes place at tho aeaai·&nal or final 
Italo. ID tbe same manner, Madam, if you 
expose a youDltler to an international 
meet proma&Slreb'. It CJD demoralise him to 
the Gteat dIa. lit ·"iD MYel reacb tile staae 

of an international player. So, one bas 
lot to do this-selection aod training, 
which is tbe work of the FederatioDs and 
other associatioD!, methodictllly . Actually, 
the only autonomous body sbouJil be the 
Sports Ministry. I am vcry IJad tbat tbe 
hone Minister is taking so much interest. 
but nobody should bave aptocomy over the 
Government and when our players are 
selected on merit, nothing Will 80 wroDa 
with tbem. Look at the Army, Navy and 
Air Force boxers, our wrestlers and our 
equestrian team. I tbink tbey have done 
very well in tbe X Asian Games in spite of 
tbeir ~horses beiDg wrongly disqualified 
because of their serum inspection. Althouah 
~e took absolutely raw horses, still we got 
the silver and brooze, if I am correct. It 
is a great credit. The same way of train-
ing sbould be given to other people. Not 
like foot-ball .and hockey, We were first, 
then we became second. tben we became 
sixtb, in tbe world cbampionsbip we became 
12th, I would suggest tbat to boost the 
morale of our bockey team we should make 
a SAARC bockey championship, in which 
only Bhutan, Nepal, Bangladesh, Burma etc. 
should take part. 

(Int~'rup'ion.) 

AN HON. MEMBER: No Pakistan 'I 

SURI AJAY ·MUSHRAN: And we 
mast make sure tb.t Pakistan is ~ excluded. 
Otherwise there is no hope in bell if 
Cbaranjit Kuman keeps on getting selected 
ovcr Jal.d-dins. (Interruptions) 

Madam, anotber big suggestion is about 
these Snipes and NIS. How long will be 
be kept as Cbahman of tbe NIS, who bas 
been there for )5-30 y~ars 7 God knows 
what is bis age t There must be some 
organisational change done even at tbe 
top le\oel. I bave had tbe ho~our of 
'Visiting. tbis Institute and I personally feel 
it is more of a tamasha than aDY parti~lar 
serious training. In three weeks tbey try 
to train a national team, in six months 
they try to train a national coacb. Wbat 
is tbis joke? Nationa) coacbes sbould be 
of tbe leve) Uke we have our national 
musicians aJ)d our national scholars. How 
much tbey are respected! To our national 
coaches not even an Under Secretary of (he 
Sports Departments speaks I!Dd we are 
talkiDI of national coacbes. And tbey are 
trained by NIS and controlled by '-Snipes. 
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PROF. MADHU DANDA'IATE: That 
is w~Y I thiok some standard is left. 

SHltI AJA-Y MUSHRAN: Now we 
are making a lot of stadiums. Government 
bas got JeSs funds. My suggestion is tbat 
instead of the stadiums we sbould make 
more play-fields, we should make nlore and 
better tracks because stadiums can be used 
for purposes other than 'sports also. 

Now t another thing which Mr. Goswami 
bas also told is tbis. I bad tbe occasion to 
go abroad. Madam, I saw when tbe school 
games took place in the 3rd grade and 4th 
grade school students. when tbey had the 
tournament or matcb, their parents flocked' 
tbe ground aod cheered' up tbe children. ~ 
Here, I can anure you, all of us are sitting. 
Let us not tell Ites. How many of us have 
sone and encouraged our cbJldreo when 
they are playing in tbe, 3rd grade and 4tb 
grade teams. We do not go. We first try 
to find out, for a tournament opening or 
closing ceremony-

[Tran,lalion] 

-whether P. M. is going there or 
not. 

[Englim) 

We first find oul-

(Tra",lation] 

-if Margaret Al va is going there or 
not. 

[Engluh] 

I 

tbe 9th A,ian Games. we havo DOl Jearnt 
tbe habit of going faster and fartber. We 
have learnt tbe habit of how to oraaniao 
the opening ceremony aDd closiol ccr~moay. 

About tbe Armed Forces, I will live 
you an example. In 1962, the Indian 
Athletic Championship was held in 
Jabalpur. The Madhya Pradesh Athletic 
A~sociation gave an estimate of expenditure 
for running tbe tournament and it was 
exorbitant. Then, the tournament was 
gIven to be run by a m~re Signal Training 
Centre located at Jabalpur. They ran it 
with 1/4th of the expenditure with 4 times 
efficiency. It is becausi!, there were no 
garlands and such like wasteful expense. 

MR. CHAIRMAN: Hoo. 
time is up. Please conclude. 

Member's 

SHRI AJA Y MUSHRAN : Madam. I 
have just started. MadaQl, in conclusion, 
I want to say only two points. I want to 
share a secret witb you all my bon. friends. 
India is tbet only country in tbe world 

. which plays all games. There is no country 
in tbe world which plays an games. And 
to oor credit, we are the only couQtry 
in the world who are not cham'pion today 
of any game. Now. my humble submission 
is, we must select some games. some dis-
ciplines ... (Interruptions) 

MR. CHAIRMAN : Don't disturb 
him. 

SHRI AJAY ~USHRAN: INe muse 
sckct some games .aod some discipline. 

. which suit us. according to our climate, our 
physique and our temperament. Tbere are 
some games which reqyire calorie strength 
more. which eitlier we sbould develop or 
we do not develop, we should tr, to live 
tbose games second priority. And we must 
highlight by giving.. finances and other 
resources on those games which suit us. 
lt is Dot necessBlY tbat aU games shoUld be 
taken up. If I was tbe 'President of tbe 
VoHey Ball Association and I bad failed to 
wi:) tbe As¥Ciation election, I make 
anotber Association-direct Volley Ban 
Association. When there also. I am 
chucked out, then I make it, Throw Ball 

If we find the Minister Sahib is coming, 
tben we go and attend tbe opening and 
closios ceremonies. These opening and 
~losing ceremonies of tbe championship' 
sboula be baoned, because 60 to 70% of 
expenditure is wasted OD these ceremonies 
which bave no relation whatsoever with tbe 
d~iptines. You give tbe money to tbem 
aod tbe photos are published in tbe papers 
of tbe federation chairman staoding by the 
side 0( tbe Minister giving away the prize. 
But wbat is the timing. what was. tbe ~ dis-
~ance tbroND in the ahot put, nobody is 
hotbered. Tb6y only want tbe opeoing aod· 
~losio8 ceremonies. 1) ofortuoatel,. (rom 

Associ,tion. Madam, tbese games have 
come up and you give the same amount to 
tbese sames-may DOt be you-because 
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you have 00 right on sports. The Stales 
give, because you say tbat it is the State 
Government which should' take care of 
this. Sports is like an orphan but that is 
not even accepted in the orphanage. The 
Minister says that it is the responsibility of 
th! ~ederation and A~sociation. Federation 
and Ass(}ciation say, we only give directions 
to our State units. The State Governments 
only give financial assi\tance in the 
beginning and middle of the year. They 
bave got the List of PederadoDs' of the 
State who are given mooeY9 Rs. 5,000, Rs. 
10,000, or Rs. 20,000. What h~ppens to 
thllt m8Dey? We cannot say anything 
because they are autonomous. This 
autonomy is the main enemy of our sports 
develop~eDt. 

My suggestion is that so far. as the 
national games, national teams and national 
athletes are concerned, they should be 
directly conttolled by ~'OU For example, 
hcckey. There is tbe Indian Hockey 
Federation There are two Federations in 
Bhopal. Hockey is very popular in 
Bhopal. There was a split in Bhopal 
Hockey Association. Two federations 
came into being in hockey due 
to politics. Ooe fedtration got, recognition 
from the Indian Oh mpic ASCiociatioD and 
tbat federation sent the team for the 
nationals and Bhopal team lost by 44 
goals. 

PROF. MADHU DANDAVATE I 
suggest "Allow him 15 geals.n 

SHRI AJAY MUSHRAN: I ooly 
impress upon tbe hon. Minuter tbat tbey. 
should be brought under Conc.rrent List. 
Otherwise, a national selection organisation 
should be made and we must declare some 
games and soma athletes as national' pro-
perty. After all, Pele was declared as 
national property of Brazil. Ma~adooa 
was declared the natjonal propelty of 
Argentina. Gavaskar is virtually our 
national property. Declare Usha as. 
national property. We are proud that you 
are a lady. She is a )ad~. I am gIven so 
mucb chance to speak. • I win be quite 
happy to be a latty in my next life. 

DR. T. KALPANA DEVl (WarangaO : 
It is true tbat the performance of the Indian 
sportsmen at the 10th Asian Games held -
at Seoul in 1986 was not only very very 
poor but sub-standard and shamful. The 
inaugural Asian Games weJe beld io 
New Dlebi in tbe year 1951 for tbe first 
time. Tbese the leader of our country 
Shri lawabarlal Nehru, the then Pume 
Minister of India~ gave a call to play tbe 
games with the spirit of the game 
which was a watch word of the Indian 
Sports Admioi$tralion in the years to come. 
At that time, India was placed second 
behind the champions of Japan in tbe 
games. Again in 1982, after a period of 
31 years, 9th Asiad was beld in New 
Delhi with an expenditure of Rs. 1,000 
crores in spite of many protests from many 
corness. The country was then under 
the leadership of our late Prime Minister 
Sbrimati Indira Gandhi. 10 that game, 

SHRI, AJAY . MUSHRAN This' we· won 57 medals including 13 Gold 
laughter dir~lly reflects our condemnation medals. We must remember tbat· at tbat time, 
of the performance or Federations and P.T. Usba's contribution was not there. 
Associations Tliat is \Vby I am asking Again in 1986, within a period of four 
the hon Minister to do sometbing about years, in the IOtb Asian Games, India 
tbis. If necessary, change the .law because won 37 medals including 5 Gold and 9 Silver,. 
tomorrow you cannot krep 00 heapiog uilder tbe leadership -of· our young Prime 
iosults oyer us in hockey. Leave aside Minister Sbri Rajiv Gandhi. Within a 
footbalJ. Our men's footbaH team should period of four years, SOtltb J{orea 
cnte.r in the internatioDlll women's team. surprisingly gave a hot cbase for tbe s.uprc-

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN THE 
MINlST~Y OF HUMAN RESOUR.CE 
DBVELOPMENT (SHRfMATI 
MARGARET ALVA): Wby are you 
inaultiDl, women's &ames 1 

macy. They ran neck-ta-neck with the Cbinese 
and they WOD. Even Japan maintained its 
status, But the only country India bas 
failed to achieve any success. I t was far 
behind in spite of the improvement. 
Thelc is deterieration in" thier perform-
anCt. 

h was a national sbame. Our Jutian 
which consist of 10 mUlion popoJati~ 
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[Dr. T. Kalpaoa Devi] 
eould DOl' compete with a small OOUDtl')' 
like Soutb Korea. Tbis is tbe proaress 
India achieved in the field of sports riabt 
from tbe time of Pandit lawa ba rial Nehru 
to Sbti Raj,,, Gandhi·s time. I would liite 
to know from the hone Minister is it due to 
the fault of the players or due to selection 
of players or is it tbe fault of tbe Govern-
ment Or the fault of the· bureaucrats? 
Whom mall we blam" now? At loast I 
am proud to say tbat out of S Gold medall, 
4 Gold Madels and 3 silver medals Were 
brougbt bome by our women athletes. We 
are grateful to Miss P. T. thba who saved 
ollr face to a certain eitent. .. 

SHRf M. RAGHUMA REDDY 
(Nalgonda) : That is why tbe women 
Minister is bolding this portfolio. 

(Translation] 

SURI BALKAVI BAIRAGJ 
{Mandsaur) : Madam Cbairman,. what 
Kalpanaji wants to say is tbat where men 
athletes failed, women athletes sayed our 
lace. Now find out, wbo is tbe man 
among them. 

{&tglt,"l 

DR. T .. KALPANA DEVI: I fee) that 
tbis is due tf, the lack of proper infra-
structure, plannina and lack of foreaiabt. 
lack of training and coordination. Tbe 
bigest mistake India committed ".1 by 
way of sending sueb a bi,. incompetcDt 
conUOSCDt of 400 includiol 97 ofIIciall. 
When tbe otber countries could improve 
their standards by leapt and bounds wit bin 
four years, why not our lportsmeD acbieve 
lOIDetbiDl. Practiallly, dlere wu DO 
improvement within tbil four yea.... except 
P.T. Usba wbo never woo • lOki medal 
in the IX Asiad. But. sbe baS won 4 Gold 
medals in tbe JOdI Aliad.... I dOD't think 
any iportlmcn of our COU1Itry are 
incompetent. Bot the 001, tbiD& tbat I 
caD say is tbat tbey ba.e no proper traiDi.,. 
from tbe beginniog aDd IK! proper asaiataDce 
to the played bu been provided duri", 
t,*, foor _years. The, need coaches who 
under.tand their p.ycbolOU aoct tbcJ malt 
be able to teaeb them die la.teat tcclmiques 
in the sames. Many talented 10UC111ten 

caD be seen .round. No one is bom as a 
champion. Cbampions are made out of a 
lot by traiDiog, encouragem-eot from the 
very besinoinl of tbeir Jifc. 

I would like to know from tbe bon. 
Minister as to bow many Jndian boys and 
lirls are encouraged. by tbese sports bodies 
and liven intensive coaching at the 
Government's expenditure. Except the 
queen of tbe Games P.T. Usba .. rho 
baued 4 sold medals out of S 
gold medals and a bandful of 
others. the rest of tbe Indian Team 
performed. just below tbe average. 
Obviously. it shows tbe Jack of proper 
tecbniques-. inadequate preparation to 
sustain Asiad standards Not only that. 
TbeR is a total lack of koolNledge 
of the standards prevailing in other 
countries. According to tbe Sportsteam. 
tbey say tbat tbe, have been left far 
behind to keep pace; with tbe developments 
in otber countries. Further tbey say that 
tbey bave no 8ancia} backing or equipment 
to compete witb tbe Japanese or tbe 
Chinese or the Koreans. 

Sports and &ames cannot be learn t in 
a day OJ' two; trainiog is needed for many 
years. Selective training to suitable 
ptnOoa should be given right from tbeir 
cbildhood. 

Tbe Indian contingent was the largest 
ever sent by a country. tbat is 400 
includiog 97 officials. The most surprising 
tbiol was tbat one out of every ten 
participants in the Games was Indian. 

• 
Now, we sbould think of· the future. 

Tbe·Tentb Asiad sbould serv~ as an eye-
opener to us. The tirst and fuodamental 
step to be taken is 1hat we must have the 
proper infrastructure. Government must 
-eoc4oraae sports aDd sames from tho 
primary acbool o~wards. The boys and 
airll mUlt be trained selectively and iD 
...tccted pmes witb an aim to participate in 
international pmcs; tbey must be 'rained 
witb cOmpetitive spirit; we must create co"fi-
deaeo io them. d.hl 'rom the .rusroot level, 
that it from tbe rural areal. 

Even after four decades of independence, 
to our Mlrprile, tbete is DO ltadium in 
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many bi. towns. I request the boo. 
Minister 10 note it. At least in the Seventb 
Plao we mud have some more stadia. I 

'r'e9uest that one stadium sbould be 
established in War_Olaf a180. Steps should 
be taken to establisb sports iostitutions. 
Vohlotary orsanjsations must be eocouraaed. 
National teams must be prepared to 
"articipate in iDternational competitions. 
Pr oper selection-without any interference 
of politics or politicians-sbouJd be 
en~u'ed. Qualified coacbes sbould be 
provided for better results aDd for tbe best 
performance in future. 

PAPERS LAID ON THE TABLE 
-Contd. 

[English] 

Delbl DeriaratioD Siloe' by Prime 
Minister St.r1 RaJiv Gandbi and H.E. 
Mikhail S. Gorbache.. Agree_ellt 
on Economic alld TedlDleal 
Cooperation between lodla aDd 
U.S S.R. and. note 00 Con.ular 

Convention 

THE MINISTER OF EXlERNAL 
AFFAIRS (SHRI NARAYAN DATI 
TIWARI) : Sir, I beg to lay on the 
Table: 

(l) Delhi Declaration signed by tbe 
Prime Minister Sbri Rajiv Gandhi 
aDd His Excellency General 
Secretary Mikbail S. Oorbacbev 
on principles for a nuclear-weapon 
free Bod Don-violent world. 

(2) Agreement on economic and 
technical cooperation between 
India and USSR; and 

(1) A Note on Consular Convention 
between India and USSR siaoed by 
me and tbe Soviet Foreiln 
Minister. 
fPI.eM 10 ['Jbrary. See Ne. LT .. 
3320/861 

DISCUSSION ON PERFORMANCE OF 
INDIAN SPORTSMEN AT THE 
TENTH ASIAN GAMES HEAD 

AT SEOUL-Contd. 

SHRI SHARAD DIOHE (Bombay 
l~ortb Centra) : Mr. Chairman, Sir, on 6ht 
November, 1986, When my Starred Question 
No. 43 on tbis very subject of our dis-
appointing performance at the Asian 
Games in Seoal was there and when I was 
called upon..to put a supplementary questioD 
by tbe boo. Speaker, I prefaced my remarks 
by saying tbat the overall result at tbe 
AsiaD Gamea was a matter of sbame for 
India, and I remember, tbe wbole House at 
tbat time joined me in tbat. Genuinely 
tbis "as tbe f~clinl of all Indians and tbis 
was reflected in tbe various editoriaJs that 
were written by the newspapers at tbat 
time. It is but natural because a country 
which is close to baving eight bundred 
minion people could gather only five Gold 
Med,,1s and could secure only tbe fiftb place 
in tbe whole of Asia whereas China aod 
South Korea could gather 94 Gold 
Medals and 93 -Gold Madels. 
respectively. Even tbis small success wbich 
we got is tbe result of the performancc of a 
few exceptional individuals sucb as P.T. 
Usba aDd Kartar Slogb. who got a SOld 
medal in wrestling. The general rise in the 
Dumber of high quality performances in a 
wide range of sports was absolutely lacking 
as 'ar as thefe games are concerned. 

In the pabtt as bas already been rererted 
to, in Hockey our predominance was 
ackl!owledged throughout tbe world. Now 
we bave su1fered traumatic decline in tbat 
pme also. The one matter of cencern is 
that future a)so looks very bleak at the 
moment. Many of these present 
participants ma, not be available for 
participatina in tho next Asiad and we bave 
not still planned to change tbe situation as 
far as the future is also concerned. 

In this House and throughout tbe 
COUDtry also everybody is of tbe opinion that 

• interoa~iooal sportiol success very much 
matten as far as a nation is concerned. It 
is alway, telitimate and very important 
source for n~ri.. nationalist feelill8 an(j 
pr~! 
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10 tbe present eircumst4nces. when we 
are craving far unity and integrity of the 
country, the success fn sports al:lo would 
bave contributed much to that goat of ours. 
I still remember that when I was a Member 
of Mabarasbtra Legislative) Assembly and 
was returned from one -of the constituencies 
from Bombay, at one time there were caste 
riots in my constituency and they could Dot 
be controlled even by police. The very 
shrewd police ofIi;::er thereafter llrranged 
sports and games between the two castes and 
immediately, one or two days later, tbe 
whole atmospbere came down. 

So, sptlrts have not only tbis particular 
place in tbe country, but from tbe point 
of view of naticnai integrity and unity of 
this country also, i( occupie! a very great 
and important place, From tbis point of 
view also the Government should take gro:at 
care and responsibility in mak iog further 
progress as far as sports is concerned. 

At that time it was told to the House 
and before that even the Minister cOD4:erned· 
viz, tbe Minister for Human Resources had 
also given an interview wherein .be had 
said that they were waiting for a detailed 
report. 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT AND 
MINISTER OF HEALTH AND FAMILY 
WHLFARE (SHRI P.V. NARASIMHA 
RAO): I said tbat 4'we were waiting". 

SHRI SaARAD DIGHE: I am only 
referring to your past statement. As tbe 
Hon. Speaker has put, or allowed this 
discussion today, tbat report must have 
been available. to the Ministry. So, we are 
very much anxiops to know the rePort and 
those who hall gone an1 participated. 

. SHRIMATI MARGARET ALVA It 
bas been circulated Sir. 

SHRI SHARAD DIGUE: I am sorry, 
I have not come across tbat. Tberefore, 
J would like to know ,hat after haviog got 
tbe report whether Gov~rnment has decided 
to take any tong and short measures. There 
ita!» b:eQ sufficient discussion in tbis House. 
As far as I am concerned, I would say tbat 

, tbe ill. beeettint- IDClifo sporta aro 001, 

four. The first one i~ -reference to this 
has a1ready been made by earlier speakers-
nepotism aDd corruption among adminis-
trators and selecto;s. On this perbaps the 
boo. Minister may say that these are 
autonomous bodies and tbis is a State 
subject and, as such, in 8 way tbey are, 
helpless. But this is a national problem 

4> and, therefore, it is no use merely saying 
that tbese bodies are autonomous aod tbe 
Central Government is unable to take any 
effective steps to improve tbe situation. 

Sir, as far as sports are concerned we 
as Menlbers of Parliament are very much 
concerned about the subject and I hope and 
trust thlt such an answer will not be given 
and concrete measures would be placed 
before this House as far as these tbings are 
concerned. 

The other ill which is responsible for 
this defeat is the lack of adequate infra-
structure at an levels. This infra-structure 
does- oot properly exist at all and that is 
tbe main reason for our defeat. EVen in 
scbooh aDd colleges in cities like Bombay 
playgrounds are not available. Some 
guidelines to the State Governments may 
profitably be giv.en in this respect. For a 
certain proportiC'n of population certain 
playgrounds must be there. 

The third in which I would like to 
mention i9 lack of professionalism among 
coaches and trainees. The fourth one is 
inadequate incentives to sportsmen and 
women including assurance of employment 
after their career is over. Thj~ is most 
important from tbe point of view of 
encouraging the sportsmen who wish to take 
part in spotts. 

As far as talent is concerned it does 
exist in rural areas and poor people and 
tbat bas to be found out. I ~tilf remember 
in my childhood we used to learn a parti. 
cular example. In Cricket the great Indian 
bowler at tbat time was formrrJy a ,eon 
in Gymkbana. Therefore, lood qualities 
.Iso exist in rural areas and amoog poor 
people and some machinery win have to be 
establisbed wbereby tbese people can be 
fouod out. -

Lastly you must bave undertaken 
indepth 8D81)&is of the report whicb you 
bave r*iv04 aDd we are aaxio.. to kOQ., 



!21 Dis. on Per!ormtlllce ~J AGRAHAYANA 6 •. 1908 (SAKA) Tenth Asian Gat1J4S 122 
Indian Sportsmen at the. 

tbe sbort-term and long-t,rm measures 
which would ensure better performaQCe in' 
the next Aslad games. 

SHRI JAIDBBP SINGH (Godhra): 
Mr. Chairman, I am very happy that we are \ 
discussing matters concerning Spotts today. 
Foi yean I have been in thi~ House and' I 
bave always found that general interest in 
sports has been very discouraging. No 
wonder if the highest body in the count ry 
does not have any interest in tbis _ particular 
subject then ho! will .he Government make 
any progress. 

First and foremost, I do not entirely 
agree with the views that bave been expre~
ed about our dismal performance. I do 
Dot think it was a dismal performance. We 
did not do as well as we had expected, but 
there is nothing dismal about it. Being a 
perSOD connected with sports for many many 
years, I would say that we did not think of 
competing with South Korea or Japan. In 
fact, I think, we were lucky tbat the 
North Korea boycotted the games, other-
wise we .might not have beaten tbem 
also. 

Oood or bad performance is a matter 
of comparison. With whom do we 
compare ourselves? Were we comparing 
ourselves with Japan or China? I do not 
think so. We never did than even before. 
I think we were short of our expectations by 
about four or five gold medals. That is 
about all Two or Ihree gold medals, as 
you know, we lost because of certain 
circumstances Dot in our control. That 
apart. the sport performance of India has 
not been goOd. That. of cour~e, nobody 
can doubt. It is true tbat our performance 
has not been good, but there are so many 
thinas which are involved to make it good. 
We bave to brush up all tbose varioUfi 
"ctors before we can get any "results of 
the kind we are all expecting. 

Tbe main problem is of the"" infrastruc-
ture. I bave been, connected wilh tbe 
games (or a long time. In sports now the 
scienco bas advanced a tot and every game, 
more OT len, bas technical tbin$! like 
implements, play fiolds, gfounds etc. which 
• I:e DO more tbe old ones that we were 
osiq. Because of tbe A.ian sames here in 
)981. we ,qt ~e ~in4 of+_Q inftaStrocture 

at Delhi, but our is a very big country. We 
always talk of our country beiDg the COUDtry 
with 800 million people. Where else is tbe 
provision for tbem to play except 81 Dclbi ? 
They have not be~n able to provide tbis 
basically because we have had the shortage 
of fbods. This is \'tbere I want to draw 
the Government's attention to tbe ract that 
unless in India we are able to give a higher 
priority .to sports, we win Dot be able to 
give necessary money from tbe Plan 
allocation to the extent tbat we require. 
We wm not, theJ;efor~, be able to bave the 
infrastructure to make them available to 
the people. I would like to say at this 
juncture one thing that though in future we 
are going to increase the infrastructure 
facilities, I am sure, it is not going to be 
adequate but it will be something to start 
with and perhaps more could be added. 
But I do agree with Shri o oswami's 
remarks that we need not have too mali, 
stadia. Stadia are more required for 
competition and for people who come and 
and watch, but at the moment we require 
play fields. Let us make more play fields", 
keep one or two areas wbere .e can have 
some" stadia for international competition •• 
If we can set up p1ayfields in more number, 
more people can avail of this facility. 

In all other couDtrie~, the bulk of tbe 
sports persons come from schools, colleges 
and univenitie;. We have not been able to 
activate our universities st..fficiently, or our 
colleges or schools, to be able to produce 
this meterial that we require. We do not 
lack in rna terial. I am a firm belje~r of 
this fact tbat India has aU tbe potential to 
compete not only with Soutb Korea or 
Japan or China, or even with America 
provided they are given the right kind of 
training and facility. Let us look at it in 
the ccnverse. If we bIing top class sports 
persons of America, Russia or East 
Germany or some other country into Indian 

. conditions, conditions in which our sports-
men prepare themselves and play toda" do c 

you think that tbose players from other 
countries' would perform better? They 
would be beaten bollow by our people. Bur 
these sportsmen of other countries bave a 
great advantage of wbat is caned a 'tlying 
·start'. For years and yean tbey let trai~aina 
of the ~t kind • 

In OUf case. we started traiDiDl for t~ 
last· Asian Gam". barely a year before;. , , 
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ISh'" JatdteP SloSh) 
whereas Rorea and others, as soon as the 
Ninth Auaa Games were over, immediately 
after returniOl to their countries. began to 
prepate from that time onwards. Now 
they are no fools and tbey are not doing 
all tbis and spending so much of money, 
jost for nothing. Surely they have some 
advantage over otbers. So, this is tbe crux 
of tbe whole problem and we must all be 
seized of it. 

The entire system of sports should be 
chaDg~d. It is not a question of some 
atb~lefe or some fe"rat~oD or some organi-
sation. II is tbe entire systtm, tbat bas to 
be reviewed. I do .gr~ tbat this is 'a big 
work. But if is to be. done SOoner or 
later aod therefore tbe sooner we do it, tbe 
better it would be I would su@gest that 
we should start our preparations for the 
next Asiad rilht now. We may start right 
from Docember or first of January. fbis is 
what our progr.mme sbou)d' bp aDd we 
should make tbe neces.saty allceaticD of 
funds for tb!s purpose. 

Madam, I would like to dTaw lour 
Idteotion to one more point in tbis conr,fC-
tion. We are doing every tbillg. We 
bave sports in the rural areas; we bave 
sports in schOOls; we bave sports jn 
colkaes and in universi1ies. But not one 
of tbern is done in tbe way it should 
necessarily • have been done. We are 
spending a lot of small amounts of money 
but aU tbat expenditure is not becoming 
fruitful. There are so many impediments 
1ft tbe midst of us and perhaps it is beyond 
the control of tlte Ministry of Sports alone 
by itself. Bot certain improvements 
have .to be made, to changC the situation. 

three weeks tba t be Is stil) atrul8lina to aet 
tbts Pole released from the customs. Is be 
not placed in a disadvantageous PQSition 
with all this delay? Even if tb, pole is 
received now, it will be too late for bim, 
now because hardly ftve or six days are left 
for bim to pTactice. Within these just.tew 
days, is it possible for him to practic.e 
enough to try to acbieve sometbiol tn 
lakarta ",here these games are to be 
played? 

These are very small things. BUJ these 
,ery many small things add up to become 
one big problem end we are not able to get 
resuits as ever)'body expects. Our edu ... 
cational institutions, particularly universities 
ip India are lacking indeed in sports 
facilities as weJl as interest in sports. There 
is 110 un~versity in India which can offer 
facilities for sport~men and university 
sports is actually a farce In India. they 
do Dot produce anything that ODe caD count 
upon. In all other countriES, it is the 

uoh-ersH), grade ~portsrrcn who repreEcct their 
countries and beccme big. But t.ere the 
persons who participate in these events are 
well pa~t tbeir bed period. They are 
already in &elvice, either in Railways or 
some~ here else. They have jllready reached 
a certain age and it is almost, too late for 
tbem to give tbelr best. So, it is a question 
of "icking up tbe right kind of people early. 
We have so many problems here too, in tbe 
sense tbat if the.y have to be employed, 
tbey have to be above certain age. Otherwise 
they cannot be employed . Now, there 
should be some kind of special arfangement 
made so that tbey do Dot have to be 
employ.cd in any services. But the OovetD-
ment must make available to them certain 
incentives wbereby tbey' aTe able to exist 
kcause after an a lot of boys and sirls are 

I would like to live just one instance. not from tbe rich families and tbey cannot· 
The Asian'Junior Athletic Championship is continue 10 pursue sports, unless they bafe 
due in tbe next week. And we are sending sometbing to support their families. So. 
a team. There is a sportsman from whom thiJ is the situation tbat prevails amoDI 
we are -peetJns • gold medal. In the the youog people. It is from these young 
Allan sector, wbeD one wins a gold ~dal, people tbat we are lOins to Bet tbe '1000 
ob.iously we should imaJioe tbat tbe lame ,sportsmen for future. I-bope. the Govern-
petJOD cootinuea to be a prOlpective wiDDer Olent will tat! not~ and see. tbat mOte and 
in tbe A.iaa Gama. Tbis particular. more promtneoce _ and more and more 
sporUman hal to practice with. fibre-Ilan s predqmfoance i. liven to tbe YOUD, people 
pole, wlaicb it aot available io . lodie now. who are ,oio, to replace the old peo"le. 
He Jpeat Jail on IIIOOeJ to pC Cbis fibre- We .,.. talkiq in terms. 01 1-990 and tbose 

, .... r»~ 'fOftl abf0t4~ ~" \. Ie ~w •• 1\0 ..... co .. tod~, .,e ICJiDf to ~ 014 
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In 1m aDd we wilJ have to have a fresb 
tot of people comins up aqd these arrangc-
meota have to, be made before we can 

, create a situation wbere we can produce 
aports persons, who are of international 
... ture. 

~ Thank you. 

·SHRI SATYAGOPAL MISRA 
{Tamluk): Madam Chairperson, tbe Asid 
of 1~82 was beld in our country and at that 
time we had arran sed for the Asiad in 
DeJhi wjth Jots of fanfare and at a cost of 
several hundred crores of rupees. As an 
advantage of tbe being held in our own 
country, we bad also won a few ex tta medals 
that time. Encouraged by that, we sent a 
big contingent this time at the Seoul Asiad 
in J 986 which consisted of 296 sportsmen 
and women and 84 officials and otbers. 

What bappened thereafter is a matter of 
common knowledge, known to all. They 
came back with a heavy burden Qf failure 
and disappointment and have heaped a load 
of shame and embarrassment OD the youth 
of our country. 

SH~I CHINTAMANI JFNA (Balasore): 
Fail ure is tbe pillar of success. 

SHRI ANIL BASU (Arambagh) Let it 
be continued in Orissa. 

SHRI SATYAGOPAL MISRA: Now. 
standing in tbe midst of this situation, we 
are baying a discussion about the overall 
condition of sports io our country. About 
tbjs Asiad of 1986 the Questions that 
naturllUy arise are-bow were tbe these 
selectioDs made end bow did such a big 
contingent 10 there? In the sports policy 
adopted by us in 1984 it was clearly stated 
tbat unless our sportsmen at1ained a specified 
ioternatioDslscandard in any sport, they will 
not be sent to oomete in tbose sports in any 
international aports even. Then why did we 
deviate rrQID tb.t 1984 national policy on 
aport. on this occasion and smt lucb a big 
contingent to compete in the ~oul Asiad, 
thoutb thf, did not possess the specified 
atacdard.? Tbere is Deed to review tbe 

I 

whole thing. Side by aido we mUlt allo 
review in detaiJ the metbed of working of 
tbe various sports orpnisatioDS/iostitotioos 
existing in the country. If we take IeuODS 
from tbe past incideots and adopt-a l.ealtby 
and stroog sports policy. tben we sball be 
able to improve considerably and will 10 
ahead in tbe coming days io tbe field of 
sports. Out of the 18 horses that were sent 
to South Korea for sports events. It' were 
rejected tbere. I do not thiok there was any 
justification for that. Why did they happen? 
The whole incident should be properly 
anabsed and studied &0 that tbey do not 
recur in the future. We have to decide wbat 
we wall do in the future international 5ports 
competitions. Whether we sbould participate 
in them or not and in case we decide to 
participate then what ~bould be our metbods 
of selection and preparation etc. all these 
things should be thought of right DOW. Here 
I feel tbat there is some necessity of critICism 
of the Government's attitude and outlook in 
this respect. 1 re&ret to say that this year 
in 1986 China bas spent more tban 300 
crores of rupees for tbe development of 
sports. What China has spent OD sports just 
in one year is more thaD wbat we have spent ~ 
in aJl the seven five year plans put toae'ber. 
Tberefore we have to ponder why so-m~aare 
amounts are being allocated for tbe develop-
ment of tbe sports in our country. I think 
tbat neither in the last Asiad of 1986 n&r in 
the previous ASian games ard other interna-
tional sports events, our country as such 
cao claim any credit for w;noing medals. 
Some sportsmen have WOD medale rntireJy 

,clue to their individual talents aDd 
capabilities and in tbat process bave br()u,bt 
honour and laurds for our couotlY. They 
ar.e an Indians and ) bow my head witb 
respect to the bigh standards attained by 
them in various disciplines of sports. What 
I waot to say is tbat 8S a country we have 
done pr(Cious little to feel proud about to 
belp them attain tbCJse high standards. It was 
all duc to individual eirert and individual 
talent. lb~y ale not tbe outcome o~ the 
sports activitits undertaktD and aided by the 
country. They are ratber the uaptioDs. 
They w~re able to earo international 
recosnilion on the strenath of their individual 
performances. Tbe State bas DOt conttlbuted 
much in encouraaina aod developing them. 

~ speech was orfsinaJI, delivered in B.nplf .. 
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But the general' overall picture of sports in 
our country is ratber frightening. 

Many friends have talked "bout 
infrastructure in tbe field of sports. They 
created a wrong impression that infrastluc .. 
ture in sports perhaps means a few play 
fields. gytnnasiams, some furniture, 
instruments etc. I think this feeling comes 
from a total misconseptj~n. Of coune as 
aD infra~tucture for development of sports, 
pJ,yin&. fields, gymoasiams, sports equtpment 
etc. are also nec~sary. But what is more 
neceswry is tbe creation of a_!l overall 
atmosphere of sincere Jove and attr~ctjoD for 
sports among the youth community of our 
country. When we wi1l be able to generate 
tbat dynamic atmosphere, that will be the 
real infrastructure for development of sports. 

Madam, in our country 400,,(, of tbe people 
live below Jhe poverty line Can- we expect 
tbe starving people to come up in sports? 
Can we expect them to bring laurels for the 
country in international sports? Can it ever 
bappen ? Therefore, availability of proper 
food and nourishment, properly clothing, 
provisiQn of employment opportunities etc. 
for tbe poor talented boys and girls together 
with an overall atmosphere of love aod 
ailection for 'sports in the country all these. 
things have to be thopght of in the context 
of proper infrastructure for sports. Many 
people even now have the wrong idea that 
the boy who takes part in sports and games 
is a bad boy. This sort of thinking has to be 
removed frem the society. He who takes part 
in sports and is able to establish himself in 
the field of sp~rts sbould be respected io 
society. This sort of attitude has got to be 
developed in the society for the development 
of sports in our country. 

~ Some have suggested here tbat we should 
cooceatrate on' only -one or two items of 
sports. I do Dot agree with them. Ours is a 

I vast country inhabited by Dearly 80 crores 
of people. Therefore we s"ould take interest 
and develop atl types of sports in our 
coa.try. If we are able to generate. ao 
overaH atmpsphere of love of sports tben it' 
Will be quite possible to progress in sports. 
In iha~ atmosphere all over the country. 
real talented sportamen will emerge iq 
various spol1l. 

We must not look upon sports merely 8S 
a means of winninl a few medals. ThrouJb 
sports patriotism and discipline aenerate and 
develop, tbis is knOwn to all . .1 have read 
that in our country when tbe freedom 
struggle against British imperialsim was 
going on, our own Indian football team 
defeat~d tbe Briti6h football team in 
Calcutta. Through that event a sarge of 
patriotism swept through tbe minds of Indian 
youth at that time. 'today also that sense of 
patriotism bas to be developed' through 
sports, so that odr .sportsmen rna)' establish 
themselves in the international arena and 
bring laurels for the country. 

. One more point, many people say tbat 
if sports are popularised in schools and 
colleges then standard of sports will improve. 
This is true no doubt. In tbe new education 
policy tbat bas been adopted, it has been 
stated therein that sports are necessary in 
schools and col1eges. This is a matter of 
regret ,that all those who have shown 
proficiency in sports in our country belong 
to either to Services or to tbe Rllilways or 
to some such establisbmeQts. Students of 
schools or c(,)leges have hardly shown any 
proficiency or have made a mark. This 
exposes the absence of proper framewolk of 
sports in our scbbols and colleges. .-

1558 hrs. 

rSHRI V AKKOM PURUSHOTHAMAN 
. in Ih!! _Chair] 

This new .education policy provides for 
Navodaya schools. We have opposed this 
concept of Navodaya schools. I. am still of 
the opinion that these navodaya schools 
will not be-able to bring about any cbange 

- in the field of education. If yeu look at the 
various Central schools and Unversities, if 
you look at tbe Doon School and other, 
similar public schools. etc, }'Cu will find that 
they have been hardly able to produce Iny 
sportmen of renown. For the advancement 
of sports, we will have to cbange the socio-
economic system of tbe country, and the 
atmqspbere of sports loving wilt have to be 
generated. 

We have 'all noticed bow the socialist 
coon tries are progressing and going ahead in 
the field of sports by leaps and boUnds. 
Another point. Sir,. you have seen tbat tbe 
Adivalis aad tribals an over the world have 
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achieved tremendous success in sports. We
cannot forget the names of several illustrious
sportsmen like Gory Wayener Willima and
Rudolph etc. in this respect. If we can
extend sports to our adivasi people, I. think
that due to natural reasons like better
physique, stamina etc. they will shape very'

" well in sports and will be able to earn
laurels. We should pay attention to them
for the development of sports.

With that Sir, I conclude.

SHRI ASLAM SHER KHAN (Betu!):
Mr. Chairman, Sir, the question before us
today is not our miserable performance at
Seoul or why our teams are always defeated
in the international toernaments •• What we
have to see is whether we are making
enough efforts for the encouragement of
sports in our country, Whenever we lose
in some tournament-as was' our perfor-

- mance at Seoul recently-it is discussed in
the House. It is very heartening to note
that sports is the subject of discussion in
the House today and all the parties are

, showing deep concern about our r.erfor-
mance. However, I would like to tell the
hon. Minister that today's iscussion should
not remain merely a discussion, but follow
up action should be initiated.

. The Sports have not got the requisite
importance in our' country. .We have
never paid attention to bring about improve-
ments in it and to, regain our lost glory in
this regard. Our hen. Minister is work-.
ing very efficiently and three important
Departments are under her charge. Tbe
department of Women Welfare is an impor-
tant Department as it is associated with
the welfare of women. The Department of
Youth Welfare is also very important, but
the Department of Sports is also equally
important. It is also' true that the Sports
have not received the requisite importance
in our country. I want to suggest that "
sports may be treated as a sick industry
and taken over by the Government. I have
given tbis suggestion because our Federations
and Associations are unable. to bear tbe
expenses of the players in national and
international tournaments and are not, able
to discharge their responsibility. There-
fore, the Government should lake over the
sports as well.

Tbe point which is always raised in >

the House is that our national Federations

• are all autonomous. But I would like to
ask whether the Government has' ever
approacbed tbe International Olympic
Committees in order to know tbe role tbat
they would play. in case we encourage
sports in our country.

I want to inform that I bad a discussion
witb the Cbairman of the I.O.C. at Seoul
and he was of the opinion that India should
come up in tbe field of sports

Secondly, I would like to talk about tbe
infrastructure. It is a matter of great
regret that so much of talent is available
all over Iodia and specially in our rural
areas but for waot of adequate facilities
talented sportsmen or sportswomen are
unable' to come up. Until sports are taken
to the villages and small towns and to , our
poor people, we shall not be able to produce
good sportsmen, as you must bave noticed
that it is tbe players coming from poor
background who have always done well in
sports. But these people start declining
in tbeir youth itself, (IS they have to seek
employment to support their families. As
bono Sbri K.P. Smgh , Deoji has said,
they must come up, but they are not able
to do so because of 'the lack of. adequate
facilities io tbe rural areas. If they can-
not come up, then how are they to earn
fame io the international games '1

Sir, I want to suggest to the hon.
Minister that tbe..Government should take
up the responsibility for tbe promotion of
sports. The Government sbould set up
full-fledged separate departments for
various games such as hockey, fool ball,
gymnastics etc. Every department must
be made accountable towards its own game.
Tbey must be allotted a certain time limit
within which they have to display their
performance. If separate department for
eacb game cannot be set up. I can suggest
aootber alternative. Each public sector
undertaking may. be entrusted witb tbe
responsibility of managing a game. As you

. might be knowing, kings and nawabs used
to patronise sports and games in the olden
days. Similarly, if the Government sets up
an apex body, and each game is
entrusted to the Public Sector units for
which they are made accountable then
teIents might emerge in this Held•.

Sir, now I would like the bono Minister
to inform us, in connection witb our dismal
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performance in the games held in Seoul
and in England as to whether the Govern-
ment is setting up any committee in this
regard, or has it been left to the Federations
to decide all these issues '1 These days
nobody is acoountable for sports in our
country, because different agencies are
responsible for coaching and management
of sports. The result is that there is no

.ac~ountability and our Government is
reduced to the role of a mere spectator.
Hence, today the' players do not have the
right outio0k towards the games. It is a

, matter of great regreat that our players are
compelled to think that they have just to
participate.

Mr. Chairman, Sir, I would further say
that all the Federations and Associations
ale bogus. I would also like to ask the,
hOD. Minister « whether the' Federations
are following the guidelines laid down by
the Government and, if so, to what extent? '
If a country like India, with a population
of 80 crores.lags behind -small nations in
international tournaments, it is very.
shameful. Hence, we should not limit
ourselves to discussions only, but proper
legislations should be brought forward, if
necessary. Unless the Government takes
TuU responsibility for sports upon itself, we
shall not be able to bring about the
requisite improvement in the field of sports.
If the Government do not agree with pur
suggestion, then I think games should not
be played at least for a period of ten
years. Then we shall see which Federa-
tion .takes what amount of interest: China
had also stopped participating in games for
a period of 10 years, and when in 1974, it
again participated in the games, it was
at the top. If games are played just for
the. sake of carrying on with the 'schemes,
then it is not going to serve any purpose.
Wben a flag of, a particular country is
hoisted in the international tournaments.
'the people of that country appland in tbe
one voice. This has been experienced
several times.

When our team was victorious in the
1972 games at Kualalumpur, the people
of this country, whether in Madrs,
Kashmir. Calcutta or Gujarat, came out on
the roads in thousands and enpressed their',
joy. Again, when we won the World Cup
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in cricket, the response of the people was
similar. Hence it is a matter of regret
that in spite of so much involvement of
the people; such aIow priority is given to
sports and very little attention is paid to
it.

I would say that as our dynamic Prime-
Minister 'is making efforts for the promotion
of science and technology, the Ministry

. of sports should also, in the same manner,
'make efforts so tbat we enter the 21st
century. as a powerful nation. It is impor-
tant to provide proper equipment to our
children and 'youtb who can improve their
prospects through sports ..

I would also like to submit that the
Sports Minbtry will have to look after the
Sports Industry as well. Today, football,
hockey-ball etc. ale very expensive, due
to which -people arc not able to play with -
them. Earlier. people could afford to purchase
SPMts goods.' Today, the sports industry i~
facing a crisis. It is, therefore essential
to- provide belp to it. The question is of
over all sports and we l have to. view it from
all angles, ,beGause we all know that a
country earns its reputation either in the
field of sports-or in the battlefield ..

I am thankfulto you for giving me
, tbis oppoprunity to speak. I express my

thanks to you for tbe same.

16.18 hrs.

PAPERS LAID ON THE TABLE-Collld.

(Engli~hl

Agree~eDt o~ Coriduct of Festival
of Indian and Festival of

U.S.S:R. etc.

THE MINISTER OF HUMAN
RESOURCE. DEVELOPMENT AND

'~MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI' P.V. NARASIMHA

,RAO): With your permlssion, I 'would
like to lay on the Table, of the House a
copy of the Agreement on the conduct' of
the Festival of India in the U.S.S,R, .and
a Festival of U.S.S.R. 'in 'India . in 1987
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J also lay on tbe Table a copy of tbe 
Protocol on tbe Programme _ and -tbe 
General Conditions for tbe organisation of 
tbe FC$tival of India in tbe U.S.S R. and 
tbe F~tival of U.S.S.R. in India in 1987-88. 
(Placed in Llbrary."See No. LT~3311J8'J 

16.19 brs. 

DISCUSSION ON PERFORMANCB 
OF INDIAN SPORTSMEN AT"THB 

TENTH ASIAN GAMES HELD 
AT SEOUL-Contd. 

t 
PROF. K.V. THOMAS (Ernakuiam) : 

We are emotionally attached to sports and 
that is why when our cricket team wins 
a test we feel th~t we have won a battle. 
Similarly, when we ~ost in hockey to 
Pakistan, our feeling is tbat we have lost 
a battle to Pakistan. We are so much 
attached to spar ts and games that we love 
~ur s~ortsman and 'Women. 

That is another reason why wben the 
results in the Seoul Games came we were 
moved.. I am not going into tbe details of 
our failure in sports. but how we can save 
our sporls. Anyhow, it is a fact that tbe 
Government of India b~s taken due care 

• to save our sport.i and lames from disaster. 
The Human Resources Ministry is on its 
way to find solutions to the problems w.hich 
're find in sports. 

whether all the infrastructure .,h;ch was 
created duriDg tbe 1982 Asiad. is made use 
of. 

I will now confine only 10 my State 
Kerala which ha~ produced a number of 
eminent sportsmen and women like 
P. T. Usha. Even though our St8:,te is 
very small and our financial capacity is 
less, we have given more concentration on 
the development of sports. We have got 
a large number of sports schools fun from 
the State Government's excbequer. It would 
be of much help if the Sports Ministry can 
render financial help. 

There is a proposal to start a Regional 
Sports Centre in Kerala. When the hone 
Sports Minister, Sbrimati Margaret Alva 
visiled Kerala, we bad made a request to 
her tbat before stie leaves Kerala, she should 
take some decision on the Regional Sports 
Complex. I do not know what is the delay ..• 
(Interruptlonl) 

_ SHRIMATI MARGARET ALVA 
May I just interrupt you for a moment? 
We want to give you the sports field, the. 
artificiai track but your government does not 
decide where it wants it. Every time I am 
reminding them to give us the place~ They 
do Dot decide. . 

SHRI MULLAPPALLY RAMA-
CHANDRAN (Cannanore): Cannanore is 
decided. C8'Dnanore is the place which is 
suggested. 

SHRIMATI MARGARET ALVA: 
Then you are mis-informed because \}De 
suys Trivandrum, one says Cochin, one says 
Ctilnanore. ~ 

During the 1982 Asiad recently we have SHRI MULLAPPALLY RAMA-
spent a IQt of money for building new CHANDRAN: Cannanore is the most 
stadiums, both indoor ,and outdoor stadiums appropriate place. 
and other sgorts-fields •. Our idea was tbat 01 

after the Asiad these structures will become MR. CHAIRMAN: Don't quarrel 00 
the infrastructures for tbe ruture.~ But it tbis occasion. 
is very sad plight if you 10 to tbe manij-
cent Nebtu Stadium: When it rains, the 
Nehru ~t8dium becomes a swimming pool. 
Instead of breedinlt new sportsmen~ you 
are breeding the mosquitoes. My bumble 
request t.o tbe bon. Minister is just look 

PROF. K.V. THOMAS: There is no 
qtKStiOD of dispute rega rding tbe place. The 
question of location of the Regional SJ>orts 
Centre can be decided. 

into 1tUs _. aJlqatioD which bas beea made SHRI T .. BASHlmR (ChirayiokiJ): I 
l-1 a larao 'llum\ler of t,portflll~'" ",iff . ~ ~lliDf ~O! t~l . lito 9ovcfllmell'" .Pf 
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" immediately decide it and we will let you 
know. Let it be Trivandrum. 

PROP. MADHU DANDAVATE 
(Rajapur): On a Point of Order, Sir. 
One Member says be will let you know as 
soon as possible as if he is the Minister 
sitting in this House. How can he do it ? . , 

SHRI T. BASHEER : It is our Govern-
ment., Sir. 

PROF. K.V. THOMAS: The hon. 
, Minister had been to Cochin to witness the 

International Indira Gandhi Memorial 
Water Festival. It was a very magnificent 
festival: We know that the Government 
also helped to run that festival in a very 
successful manner. We have given a' 
suggestion that a water stadium should be 
con~tructed ana the proposal has been 
senl. 

We are on the way of (naking arrange-
ments for the national games. Already 
we bave taken actIon to conduct tbe' 
natronal games in a very stlccessful manner. 
In this context I would lIke to suggest tbat 
we have given propo~al for the c08stru~lion 
of indoor and outdoor stadia of internatIOnal 
standard The Government of India bag 
also to help us. We can get sportsmeo 
and women only at tbe school level. We 
have to get the talent from the school hfe. 
Already in Kerala we have .got sports 
schools. We are prepared to start a sports 
college where tbe students are picked up 
from scbools and c;ports schools. ,So, here 
81~o the Government of India bas to help 
us. 

-In our country, there are large Dumber 
of rivers and backwater, just as the blood 
veins in our body. Bat we could not yet 
get swimmer of international standard. Tbis 
is one of tbe items whore India can concen-
trate. We can concentrate more on water 
aportl like swimming and rOVing. A team 
was sent to Singapore to take part in the 
international roving competition. We were 
onl, second or tbird. In this field without 
speQ4:ting a larae llmount, In(tia can come to 
'b~ top. 1 ~ ... ~l t 

Anotber sUjgestion is since now the 
Human Resources Ministr, has got Edu-
cation and .sports, whatever amount is SpeDt 
on education, tbat can be uttlised for finding 
ou t the talents in sports and gaDles. So. 
the colleges and schoolS should be properly 
attuned so tbat those ·kids wbo hav~ got 
talents in sports, tbey have to be brought 
up and they should be trained vet)' well. 

SH~IMATI VYJAYANTHIMALA 
BALI (Madras South): I tbank you for 
giving me an opportunity to speak on the 
performance of the' Indian Sportsmen 
person at the Tenth Asian Game held at 
Seoul. 

Our hon. Minister has said tbat we 
should not compare sports figures and I 
would not like to go into tbe details or 
statistics becau!e everything has been dealt 
at length by otber hon. Members. Our 
hone Minister bas said that we should talk 
about the general productivity, tbe industrial 
part of it and the development in this 
country. OUf hon. Minister seems to be 
quite pleased, so are we when she defends . 
the performance of our coon try in Seoul. 
When she says that on foreign soil this has 
been the best perforMance tbe highest tally 
we have ever had but we could do better, I 

• am sure our hon. Members agree with her. 
We also a~ree with bel that the performance 
in Seoul cannot be judged by getting a 
(lurn ber of gold medals alone By just a 
few fractions of a $econd or by a few 
points the" player~ get second and third 
position.. If we take into account the total 
number of medals, our performance cannot 
be called absolutely dismal or disastrous. 
We have achieved on the whole the fifth 
position. 

Sir, while we take pride in the achieve-
ment of our one and only one, P.T. ~Usba, 
we do not condemn other players. We do 
not find fault with otber athletes. 
(lnlerruption~ ). 

SHRf P. KOLANDAIVELU 
(Gobicbettipalayam): She is from South. 

SHR)MATI VYJAYANTHIMALA 
'BALI: I do Dot speak for South. I speak 
for India. I am a person talking in tile 
ptioDtl interest. (In;e""pt~"3l·· · 
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w. congratulate our sportspersoos. We 

dicitato four .• ports.perlops. They have 
tried their best. But .when the infra-
strllGtUre. the facilities an4. necessary, 
sporlive mealures are illlport-ant for physi-
cal fitness, ere stamina, food intake and 
DutritiOD Dot absolutely vital? . Tbis a~pect 
has lot to' be given utmost priority. 

I would alsJ) like to point out tbat one 
of tbe coaches was sent to Paris for training 
in Greeko Roman style of wrestling and 
that tbe same coach instead of accompanying 
the team as"'a coach went as a judg~/ref~ree 
tbereby atrect~ng the p~rformaflce ()f 
Greeko Ro~an wrestlers. 

Today, countries like Cbina. Japan, 
Soutb Korea have advanced. in so many 
areas by leaps and bounGs. Soufh Korea's 
spectacular performance bas been as' a 
result of the sustained scientific training of 
600 days under result orienred experts. 
Tbey were provided with ample opportunity 
for physical fitness and development. 

I would like to add here that .so many 
athletes are tbere in our country. Tbere is 
so much talent in our country, but owing 
to" the caste system, the talents are 6y 
passed, they are Dot prom ~lted bec3use they 
lack godfathers to push them up, tbey 'lack 
the patronage and goodwill of the officials. 
Favouritism and nepotism are rampant in 
sports also, if I may say so. 

PROF. MADHU DANDAVATE: 
AloIIg witb politics. 

SHRJMATI VYJA Y ANTHIMALA 
BALI: That is a(wavq there obviou~ly. 
(Interruptions) I quite agree with the bon. 
~mber. Politics also playa greater rol~ 

in selecting tbe candidates. Sir, our lOA 
and many other federations are to be 
blamed for this. Everybody wants to be 
important. Everybody wants to hang on' 
to his post and take decisions in tbe selfish 
inteTest re8ving behind the national image, 
the will and pride that alone can save the 
Indian sports in the future. 

I would like to know a few things. 

I would like the bon. Minister to state 
some of the facts on this. It does not 
finish here. 1t is also seen that at the time 
of the w;on;ng of the gold medal by KaJ tar 
Singh, with the exception of vne wrestling 
coach, an other officials who accompaniod 
the wrestling team in the capacity of 
cOdches, Managers, Referees and lOA 
observers were absent. .Sir. if tbis is true, 
it is definitely highhapded~ss and the 
irresponsibility of the people who made it 
possible for such people to go to Seoul 
ASTAD. (Interruptions) 

Sir, I would also like to know ODe 
thing. The imponant sport~. Federations 
are manned by devoted and competent 
persons. Do you bave any system to 
scrutinise the bio dczla of the Sports Federa-
tipn offidals? Is tbis a fact that the .NIS 
who is in charge of' coaching the teams 
finally for all the international events has 
pot produced any nat-ionallevc:l players in 
any game? All these details have tl) De 
provided by 1he bon. Minister. Here 
I would also like to add a few points 
about ... 

• MR. CHAIRMAN: One minute 
more. 

SHRIMATI VYJAYANTHIMALA 
BALI: One minufe only. Sir. I am not 
going to take more tban a minute. 

Was the Greeko Roman wrestling team 
trained sel'arately for 8 sufficient period or 
19 it a fact that the drop outs from the free 
style wrestling team were included in the 
Gteeko Roman team just in order to oblige 
some of the wrestling federation coaches 
and officials who could be included in a 
big Dumber only due to the large size of the 
wrestUng contingent? But in this case it· 
was Dot quantity, but quality... The stress 
was more on the quantity thall OP the 
,quattty. (Interruptions) . 

Sports should be an integral part of our 
educational system. It should be inculcated 
right from the primary schooling level. 
Children learn mainly through play-way 
methcd. Madam Montessori. tbe great 
educationist, laid more emphasis on the 
imP6lrtance of play-way method in schools. 

Discipline can be inculcated in sportS. 
I can say about discipline beclI'me I beloog 
to the field of dance in which discipline 
plays a primarf part aod it needs -lon, 
years of strenuous training, whicb. DOrOr,..-
",tely. is lacking in our SDortsrnen. . 
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" . 
sa" P. KOLANDAIVELU: Sbe _t have beeo sent to Seoul, Sir. 

(/IIIerrapllo". ) 

SHftlMATI VYJAYANTHIMALA 
Bl\LI: 4-Sound mind in a sound body. 
Sport is a very essential and llecessary 
adjunct of Ufe. Tbe development of mind 
aad body go togetber. Tbey are two 
faces or -the coin; tbey are inseparable. 
Therefore. in our curriculum, we have to 
.ive equal importance to sports. Swami 
Vivetanaoda stressed tbe importance of 
proper development of the body which 
would enable the development of tbe whole 
personalilY. With eleven players, we could 
build a Dat ioU'. 

Sir, I do oot waot to speak for 1008 
time and therefore, 1 will cut my speach. 
sbort. 10 tbe Sports Confer4'nce beld in 
June. 1986, tbe members stressed tbe need 
lor b~08dcasting the various sports meet in 
tbe 'Country. They also wanted that our 
traditional pmes sbould be given their due 
place. 10 this connection, I'may point out 
t"at OUf Pl-ime Minister bas been kind 
eoouaJa to make it known to tbe people~ 
our country's tradition aad ricb culture 
tbrooch ·'Apoa Ustav". Likewise, our 
traditional sports should be given its due 
place and appreciation. 

. 
. Each Tah:k should necessarily be pro-

-vided With a stadium so tbat various games 
at the talut level can be held in tbe 
stadium. I am very much thankful to the 
Govemmeld iq recoanising tbe winners in 
Ibe Seoul Games by awarding casb prizes 
and other facilities are offered to tbem. I 
welcome tbe sportive spirit in announcing 
casb award of Rs. 2S,OO.l for tbe lood and 
OJJtstaodioa coaclael. The award is called 
"Drouacbar,a Award." 

Tbe subject of Sports sbould be in tbe· 
coacurrent lis-t. Korea, Japan and Cliin8 
have lOt tite ,ear or IeVeIl year sports taln-
ioI proaramme. 10 lOme ('lieS. they catch the 
spodtJJenoot at tile very teader &Ie aDd 
U'aittiOl it aiven fer IS years;Ol' "to. In otlr 
COUDtry ... we "ve 5-,.r plan, for tbe 
COlIOhY'. ~tal proarat'IImCI, . we 
ataoutd &'11\ i~ ~ ~clylivel, for .... 

The Constitution of India provides for 
equal treatment for both men and WomeR. 
But in pra¢tlee. in most 9f tbe fields. 
women get tbe treatment of secood-clasl 
citizcns. In recent sports, women 1ltbtetes 
have proved thet tbey are more tball equals. 
It is, therefore, in tbe trte fitnen or things 
tbat we have tbe hOD. lady Minister in 
cbarge of the subject. I cODgratulate the 
boo. Minister ~f sports. 

.. SHRI V.S~ KRISHNA IYBR (Bangalore 
South): Sir, wheal tbe Indian contingent. was 
sent to Seoul, we aU expected tbat they 
would come with laurels. We had got tbat 
expectation for two lood reaSODS. Personally. 
I expected that because tbe team, tbe 
contingent was Jed by Mrs. Margaret Alva 
-she always carries luck with hel-but 
unfortunutely in this case it was not to bo. 
10 our country, we have SpeDt more than 
1,500 crores for building infrastructure. at 
least so far as tbe capital of our country is 
concerned. But, Sir, what is the net result 
in Seoul? It is really very sbameful that we 
have to bend our bead in shame. 

This mornina. we got the report of the 
Indian Olympics Association. I glepced 
th!ougb .tbe reporh I should say tbat it is tbe 
most irresponsible report. The blame every-
body except tbemse.lves. 'they pasa on the 
buck. After reading the report, I got "mor" 
confused-confusioo worse confounded. It is 
becauge. we do uot know, which is the 
answerable body for sports in our country. 
Is it tbe Ministry of Sports, is it tbe lodiau 
OlympiCfl Association, is it the Federation . . . 
IS It tbe Sports Authority of India '1 It is 
very very confusin!; after reading the report. 
We bad an impression that sportl was 
directly under the Ministry of Sports. But 
that is Dot 80. Here, in this report, tbey go 
on saying tbat we had no infrastructure, we 
bad uo trainins, we bad no Jtroper equip. 
mente All tbose reasons have been stated. 
I would like to ask tbe bon Minister, as 
the responsible body, did tbey not k.now all 
tbat when tbey .selected the team '1 Were 
'they not aware of that or bas it suddenl)' 
ar~sen ? Did tbey not know these thip ... 
DId they briDJ it to the Dotice of. the 
Government wben tbey selected the COD-
tingent of 400 members indodina &0 or 90 
o~rs wbo iccompaaied tbe team' . Havi 
tbey ~d"ised tbe Government of India 011 
1:Ids 7 So tIta~~ .... ;,.1....... ,-' 
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More tuo that, tlse, .. ,-I was reali, 
amused-and I condemn what &bey have 
laid with reprd to the future prospects of 
tbe Indian CODtinlents. lbey have DO 
busines~ to say that, we should oot 
participate in 1985-Oames and 1990 Olympic 
Gamel. It may be a recommendatiOD •• Bot 
what will be tbe reaction 00 tbe minds of 
tlte sportsmen of tbo country? This report. 
I should say, is Dot wortb acceptiol. It 
should be rejected. They bave not liven 
proper reasons wby we failed miserably. 
There is no use of crying over spilt milk. It 
is aU over. I shbuld say tbat Seoul is Ifeally 
an eye opener for everybo!ty. 

Tbis aUlust Body is very seriodsly discussiol 
this important subject. The whole country i. 
DOW thinking tbat we should evolve a policy by 
whicb at least in future we will fare better. 

10 regard to inrrastrocture, the hOD. 
Minister tbe other day. in raply to one 
question. said that "We bave to improve 
the infrastructure and in tbe sivontb Plan, 
71e b!lve provided more fuo(b. It is Its. (i 
crores in the Sixth Pisa and DOW we have 
got R~. 200 crores." But we are merely 
spending funds. We should have proper 
organisation, re§ponsibility and accountabi-
lity. Whom do you hold responsible? You 
get the money. You send it to tbe States and 
States, in turn, give to the Sports Associa-
tion. There is no coordination and there is 
DO coordinating agency. Who will be 
reqponsible for all this ? So. J would suggest 
tbat we should have a national sports policy. 
After the Seoul gaf!les, a retbintiog is 

"'necessary. We should evolve a new policy. 

We should 06t tbink only of tbe urbao 
areas of oor country. We sbould think of 
tbe rural areas; Give tbe rural people 
encouragement. They sbould also come up. 
You must be knowinl it because you come 
rrom a rural area,alao. E,en in tile rural 
India. even tbe villaaen YSed to tUDe up tbe 
radio and TV aod they were eaaer~y awaitiq 
tbe -rClults of Asian Games. We should start 
buildina up tbe infrastructure on a clean 
slate. ' 

Pirtt of all. you havo a meed .. of tbe 
Chief Mioistets. Mere Sports Miniater. will 
not do. State Government should be provid-
e4 wltll sutlicieot funda. It will ., an astet 
mdJ l1~ti~ inv~ 1 ~49 ~ tl9t tltiM 

most or tbe State Governments ba vo lOt 
R.,. oDe crOfO. It is ooly It, 30lakbs. There 
should be a national dialogue at tbe Chief 
MiQiuers level. We should evolve a policy 
and you must ask th' Chief Ministers to 
take this matter vety seriously and see tbat 
necessary infrastructure is built up not only 
io the capitals of tbe States but also in every 
nook aod corner of the country. 

~ 

So far as school education is concerned, 
among tbe 240 participants, there was not a 
single University student there. The report 
lays it. It speaks of our education systC"lD. 
In the new policy, it is said that ph)sical 
education aDd sports slJould ~ a part and 
parcel of tbe curriculum. In many of tbe 
cities like Baagalore, Bombay. Calcutta and 
Delhi, we do not bave playground at all. PT 
teachers are appointed bot tbey while away 
tbe time. They do not give tbe students 
physical exercise. They do not have the 
around at all. So, you should discuss tbis 
matter with tbe Chief Ministers. 

I would suggest tbat where tbere are no 
play.rounds, at least, .be transport facilities 
mu~t be made by tbe io,titution8 and tbey 
sbould see that students are taken to the 
available playgrounds for sports and proper 
training sbould be given. We should c~lk 
out our programme from now for tbe 1998 
Asiad. 

The way in whicb we are humiliated, it 
should not be repeated. 1 3m sure you will 
take up tbis matter. I am confident and the 
whole House is witb you. The very fact tbat 
we are discussinl tbe subject and many 
Members are anxious to participate shows 
tbat tbe wbole country is concerned with 

·tbis. I bope tbat tbe Government of India 
will take Dote of this and evolve a proper 
praeticaJ natiooal sports poncy. 

SHRI ASUTOSH LAW (Dum Dum): 
I participate in tbis debate and share tho 
views of the hon. Memben partly out of 
disappointment, and partly out of anauisb. 
It is very disappeinti.a tbat sports is not 
-liven proper pIlce in our oa tional life. 
Sports sbould Dot be tak~n so ligbtly. It 
pia,. a his role ill' the nation particularly in 
building tbc nation's character. Time is very 
abort. Possibly I "bOot expre~s my 

. plevaace& or my feelings in tbis Hou!e. SIr •. 
, ODd e".,bqd), is bJamiDJ eacJl.comPr• Jr if 



NOVEMBER 27, 1986343 Dis, Oil Performance of
Indian Sportsmen at the

[Shri Asutosh Lawl
no use blaming the Indian Olympic Associa-
tion or any other Federation. This is my

, feeling. Actually, we are respo-nsible. We are-
responsible for not getting. the -best talents,
and in not getting tbem when they are
young, This - is the difficulty The slogan
sbould be 'catch them young', Our mental
set up and our social structure is .possibly
against acbieving our goals which we are
now expecting. The difficulty is this: in
our society do we really, or anybody in tbis
House, want that tbeir child should be a
very good big sportsman 1 Do they take it
seriously ? In our society, if a small boy
wants to become an able sportsman, do we
really give him encouragement'? Does be get-
any status in the society. Is our society built
up in that fashion 1 It is useless to discuss
all these things, Suppose, you provide all
the infrastructure and aJl the facilities' but 'if

'you do not get' proper response from the :
society in future or best talents you will
net he able to produce any sportsman are
not attracted according to international
standards. We find from tbe report of tbe
Indian Olympic Association that they are
trying to shift tbe blame Oil tbe Government,
That is riot correct; We are giving tbem
free hand in selecting the sportsmen. The

, . selection criterion is left in the hands of the
Indian Olympic Association .and other
organisations connected with sports, It is Dot
in the bands of the Government or with the
Ministry, Now, the time has come. We must
have some national formula, a Government
body which will control and which will
formulate a national sports policy, In tbe
cities, tbere are infrastructures.' For the last
few years _quite sufficient infrastructural
facilities are 'made available. But wbat

- about the villages 1 Talents. are not-only
grown in the cities. Do we reaJly go to
villages and find out the young talents? Did
we give them play-grounds 1 They-have not
asked for stadia. Give them the play-
grounds, modern education and modern
amenities.

Sir, I want to bring another important
point. When we are thinking of competing
with other countries, when ,we are, thinking
of competing in the international field, we
are having _only one artificial turf in our
country. Is it possible to achieve any good
result with such poor. facilities 1 Do you
t}lin\) i~ is possi1~l~. ~o ~~~iHe ao~ desire~
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result in the next Olympics 1 How will you
give them the necessary training 1 What
amenities you, have given them? What is
tbe atmosphere prevailing now ? What about
the provision for sports medicine 1Every-
,thing bas become advanced in this world.
We are also talking' about the advanced
technology. If we go on living in tbe early
20th century atmosphere, we cannot expect
good results in the International Olympics.
Therefore, Lwould Iike to give some sugges-
tions and request' tbe hon. Minister to
consider these suggestions.

Sir, if there is a dearth of money due
to which we cannot provide all sports
facilities to the rural areas, then wby not a

_National Sports Development Corporation
be made so that the Corporation will look
after these things. This Corporation should
be a- centrally controlled one. State Govern-
ments are doing nothing, I am not blaming
any particular State in ,tbis respect. So far
my knowledge goes, I can speak for my
State. Our State. Government is absolutely
callous. ,They are not considering this
aspect. We are still in 1911 when II Bengalis
with bare-foot played foot-ball and created
history. .

. SHRI ~ASUDEB ACHARIA (Bankura) :
Do you know bow much money the State
Government is spending? Can. you compare
it with any other State Governments,

(Interruptions)

SHRI ASUTOSH LAW: Let tbere be
a' National Sports Development Corporation
which will bear the cost. which will
formulate tbe policy, which will implement
and do everything,

•There must be a National Sports Train-
ing Centre in every region which will try -to
find out the real talents from the rural areas.
Also, if necessary, all types of modern
facilities and modern amenities should be '
given.

Lastly, I would like to mention about
food habits. With the existing food habits,
possibly we cannot compete with interna-
tional standards, We must change our food
habits, particularly those who are interested
in getting on in the sports world.,

Witb these words, I conclude and I
request the hon, Minister to consider my
s~~~es~\on~ verr serious\¥" " , ,
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~ SHRI T. BA§HBEIl (Chir.yinkU) : Sir, 
~ually we bad been demanding a discussion 
on the subJect from the bqinniog of tbe 
Session. Then tbe boo. Speaker laid tbat 
we could discuas it after reCeiving tbe 
Report of (be Indian O~mpic Association. 
Now, the R.epQrt of Indian Olympic 
AssociatioD is available with UI. 

There can be no two opioions OD tbe 
fdct tbat oar performance ill tbe Seoul 
Asiad was very much disappointing. Our 
squad of 380, next only to Soutb Korea 
and China in Dumber, got only 37 Medals. 
In the New Delhi Asiad we bad got 8 
total of 57 Medals. Tbe Report of the 
Indian Olympic Association is with us. 
I do not want to go into tbe details of the 
Report. This Report gives us ao impression 
about the selection of the members of the 
Ipdian contiogent; tho Impression givep is 
tbat Government bas interfered in the 
selection of the members of the Indian 
co~tinleDt. That was why, sucb a. big 
contingent bad 80ne and our performance 
was 'Very poor. I will quote from the 
Report. It is said : 

..... fbe Government's .tand on 
selection crtter-ia-After some diSCUSSion 
it was decided to give up the earlier 
gold standard decision and adopt tbe 
criteria suggested by the Govetnment." 

I would like tbe hon. Minister to clarify tbe 
position regudin8 this. 

I would like to quote another thina 
from the Report. I am quite amaze<) tbat 
00 Ute recommendation side, it ia said : 

"There is no need for Jndia to 
participate in 1988 and 1992 OJympic 
Games unless it is more or less certain 
tbat for every entry we can 'achieve a 
minimum of sixth place. tI 

Tbis is very confusioB. I do DOt know 
what we are BOiog to d,o. I would request 
the hone Minister to clarify tbe posillon 
regarding this also. 

.. A bout. infrastructure, 80 many thing. 
bave been said by my friends 8!ld colleagues 
I do Dot want to &0 ioto t~ details of 
those. The time is very limited. E\)cry-
body WIU agree tbat the eXisting infra-
structu[C is only available to our c& tics like 

Delhi, Bombay, Madras and 10 00 •. Tbero 
is DO facility for our rural people~ What are 
you lOina to do for tbi,? 10 this context 
1 would like to know from the Hon. 

~ 

M lDister at least in district level what 
infrastructural facilities sbe pr()poIes to ,lYO 
for our rural youtb. 

We "now tbat our schools and colleges 
are tbe Bursaries for our iportunen for tbe 
future. But our colleges havo no play-
grounds even. Now. the Sports Minish'y 
bas become a part of the Human Resources 
t(tnistry also. ) would 1ike to know wbat 
plans she proposes for at lea5t providiq 
playgrounds ill the schools aod coUeaes 
whicb are supposed to be tbe nursery for 
tbe future of India in the sports field. 

, Another tbing that I would like tQ know 
is about Seoul aames. I bav. gone 
through a report wherein it is said tbat we 
have conducted coaching camps only for", 
12 itema. You have to deny it or correct 
me. We have conducted coaching camps 
only for 12 iteml, but participated in mor. 
tban that-if I am right, it is 22 items. 
Why tbat bappened? About tbe period of 
coachlDg, I don't want to 'lay anythinl. 
Many friends have correctly put it tbat 
Korea bad conducted coacblrg C811'PS for 
yeah to make their athletes compete In 
Seoul Aiiiad. Here9 hardly our poor athletes 
got 60 or 67 days coaching.. So, w)lat do 
ypu propose for tbe future at lca~: 1 

!terala has submitted a proposal lor 
CffS""IUlrrHsuuctraJ faCUtties In tbe ~tate. 
The Central Government must approve ,. 
and release sufficient financIal aSS1Slanv; for 
the project. 

The next 'Point tbat I would like to 
make is about Sports Organisation. 10 
IbiS context I would like to know whether 
Government of India spends anything and 
what i. its rolo. Maoy friends have said 
thdt IndldO OJymplc ASSOciatIon IS 
autonomous, federations are -supreme; but 
what is actually your f(lle? They do tbo 
sefection, tbey do other lhmgs, tben bow 
tbe GoverDlpent of india could come in the 
picture ? You must of Course think over 
it. 

I wisb to submit~ lOme friends have put 
it correctly also, that sports should be 
brouaht in tbe cOncurrent Jist, ovea if some 
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I_,sladon is required; then only the 
Central Government could eome in this. 
I would hke to know from tbe Hon. 
t41tnlstcr whether ber Ministry 1S proposing 
sometbiol ijke that. Also, 1 would hke to 
lay tbat there should be a restructuring..o( 
tbe sports organisations. Everybody knows. 
I don't want to go ioto details, tbat 
something is rotten tbere, groupism and 
nepotism, everything is there. A complete 
restructuriog of tbe organisation 18 
aecessary and there sbould be a permanent 
apncy, it might be a Sports Authority Q/ 
India or ~metbiDg like that. But there 
should be an organisa tion like 
tbat. The Central Government 
and tbat organisatieD should work 
tog_er and formulate tbe programmes and 
must go forward; they only we could do 
something in this relard. 

·17.00 hrl. 
PAPERS LAID ON THE TABLE-Con/d. 
(English] 
NetiftcatioD8 ullder Cost oms Act, Central 

Ex:cise Rale. and CUS.OUlS Tariff Act 
• THE MINISTER OF Sf ATE IN THE 

MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRIMATI ~HEIL~ 
DIK.SHIT): Sir. on behalf of Sbri B.K. 
Gadhvi, I beg to lay on the table of the_' 

. House .the fOI owing papers mentioned at 
-)tem N,.)s. I, 2 and 3 of tbe supplementary 
list of bust ess for today. tbe 27th 
November 1987 

(I) A copy each of the following 
Notifications (Hindi and Englbb 
versIOns) under section J59 of {be 
Customs Act. 1962 : 

<I) Notification No. 470/86-
Custom. published in Gazette 
of India dated tbe 27Jb 
November, 1986 together with 
an explanatory memorandum 
leekmg to wIthdraw tbe 
concessional rate of basic 
customs duty of 2S per ~nl 
ad valorem on components of 
fuel-efficient cars of engIne 
capacity exceeding'lOOC cc. 

(it) Notification No. 47J/86-
Customs publisbed in Gaze(,c 
of India dated tbe 27tb 
November. 1916 togetber with 

. 80 explanatory lile~dom" 
makinc cettain amencbileiJfa 
to Notlficatien No. 314/86-
Customs dat-ed the 13tb May. 
1986 so 8S to provide 
aux.iliary duty of customs 
as a consequential 
s:hange 10 witbdra\\lal of 
conces4:!Jonal rat. of basic 
customs duty. 

(iii) Notification No. 472/86-' 
Customs published iq Gazette 
of India dated tbe. 27th 
November, 1986 together with 
an explanatoty memorandum 
seeking to withdraw tbe 
con~sional rates of Customs 
dUly (basic and auxiliary) for 
goods to be used tor manu-
facture of componeats for 
use in fuel efficient cars of 
capacity exceedIng 1000 , cc._ 
(Placed 10 Libnlry. See No. 
L T ·3322/86] 

.... 
(2) A copy of Notification No. 

456/86-Central Exctse (Hindi and 
En8b~b versions) publisbed in 
Gazet .. lodJa dated tbe 27th 
Novem~.·. 1986 tog~1ber witb an 
explanatory memorandum seeking 
to witbdra w tbe concessionaL rate 
of excise duty of 25 per -cent ad 
valorem for fuel efficient cars of 
engine capacity exceedinl 1000 co 
issued under tho Central 
Excise .. Rules 1944 
(Placed in LILrary. See No LT-
323/86J 

(3) A copy" of N6rificatioD No: 
473/86-Customs pubJisbed in 
Gazette of India dated the 27th 
November.. J 986 together with an 
explanatory memorandum seekin. 
to eQ~auce tbe export duty OD 
black" peJ)per from the level of 
Rupees 3 per kilogram to Rupees 
5 per kilogram under sectioD 10 of 
the Customs Tariff Act. 1975. 
[Placed In Library. See N8. LT. 
3314/861 

17.03 .ra. 
The Lok Sabha then adjourned lilt Eleven 

0/ rh_ CIOl k on p, iday, 
November 28, 1986jAgraAa),aM 

7, 1908 (Stika) 

Choudhary Mudraa .K~Ddia. MauJPur. Delhi-53. 




